
International Registration designating India 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 1 
 

3536943    02/08/2016
[International Registration No. : 1334347]
ICL Europe Cooperatief U.A.
Koningin Wilhelminaplein 30 NL-1062 KR Amsterdam

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Fertilizers containing sulphur, potassium, magnesium and calcium for use in agriculture, horticulture and forestry.

8247



Trade Marks Journal No: 1833 ,   22/01/2018           Class 1 
 

3688577    29/09/2017
[International Registration No. : 1376631]
Lopaienko Iurii Oleksiiovych
kvartal Levchenko, 1A, kv. 18 m. Luhansk 91051 Ukraine

Proposed to be Used
IR DIVISION
Additives, chemical, to insecticides; additives, chemical, to fungicides; agricultural chemicals, except fungicides, 
herbicides, insecticides and parasiticides; anti-sprouting preparations for vegetables; catalysts; carbonates; chemicals 
for use in forestry, except fungicides, herbicides, insecticides and parasiticides; chemical preparations to prevent mildew; 
chemical preparations for protection against wheat blight [smut]; compost; defoliants; expanded clay for hydroponic 
plant growing [substrate]; fertilizers; fertilizing preparations; fish meal fertilizers; flower preservatives; glutinous tree-
grafting preparations; grafting mastic for trees; hormones for hastening the ripening of fruit; horticultural chemicals, 
except fungicides, herbicides, insecticides and parasiticides; humus; lime carbonate; loam; nitrogenous fertilizers; 
organic digestate [fertilizer]; peat [fertilizer]; peat pots for horticulture; phosphates [fertilizers]; plant growth regulating 
preparations; preparations of trace elements for plants; potting soil; salts [fertilizers]; saltpeter; seaweeds [fertilizers]; 
slag [fertilizers]; soil for growing; soil conditioning preparations; seed preserving substances; soot for industrial or 
agricultural purposes; substrates for soil-free growing [agriculture]; superphosphates [fertilizers]; tree cavity fillers 
[forestry]; vine disease preventing chemicals.

8248



Trade Marks Journal No: 1833 ,   22/01/2018           Class 1 
 

 

Priority claimed from 10/05/2017; Application No. : 016699779 ;European Union 
3711138    09/06/2017
[International Registration No. : 1380390]
Hüttenes-Albertus Chemische Werke GMBH
Wiesenstrasse 23/64 40549 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Chemicals used in industry; chemicals used in science; chemicals used in photography; chemicals for use in agriculture; 
chemicals used in horticulture; chemicals used in forestry; synthetic resins, unprocessed; unprocessed plastics; 
manures; fire extinguishing compositions; tempering preparations; soldering preparations; chemical substances for 
preserving foodstuffs; tanning substances; adhesives used in industry; inorganic binding substances for manufacturing 
casting moulds and foundry cores and risers; foundry sand additives; core sand additives.

8249



Trade Marks Journal No: 1833 ,   22/01/2018           Class 1 
 

 

3711426    14/07/2017
[International Registration No. : 1283239]
TRADE CORPORATION INTERNATIONAL, S.A. Unipersonal
Alcalá, 498, planta 2 E-28027 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture and forestry, fertilizers and manures.

8250



Trade Marks Journal No: 1833 ,   22/01/2018           Class 1 
 

3713645    06/07/2017
[International Registration No. : 1379528]
CORECHEM (SHANGHAI) NEW MATERIAL TECHNOLOGY CO., LTD.
258 Suite, 8 Ecust Park, 1305 Nong, Road Huajing, Xuhui District Shanghai China

Proposed to be Used
IR DIVISION
Dispersants (oil -); paints (chemical preparations for the manufacture of -); brightening chemicals (color- [colour-] -) for 
industrial purposes; chemicals (industrial -); chemicals for use in the manufacture of paints; resins (synthetic -), 
unprocessed; resins (acrylic -), unprocessed; plastics (dispersions of -); polyurethane.

8251



Trade Marks Journal No: 1833 ,   22/01/2018           Class 1 
 

3723621    08/09/2017
[International Registration No. : 1382664]
SHANDONG BAISIDA CHEMICAL CO., LTD.
South of Wenhua road, west of Huayang road, Tai Erzhuang, Zaozhuang Shandong China

Proposed to be Used
IR DIVISION
Carbon black for industrial purposes; chemical intensifiers for rubber; vulcanisation accelerators; rubber preservatives; 
catalysts; antioxidants for use in manufacture.

8252



Trade Marks Journal No: 1833 ,   22/01/2018           Class 2 
 

 

3676491    28/06/2017
[International Registration No. : 1373987]
HIPRO POLYMER MATERIALS (JIANGSU) CO., LTD
North Industrial District (Nancao Village), Wanshi Town, Yixing City 214000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Dyes; color masterbatch in the nature of concentrated mixture of pigments; lacquers; varnishes; coatings [paints]; 
thinners for lacquers and paints; silver paste; paints; protective preparations for metals; mastic [natural resin].

8253



Trade Marks Journal No: 1833 ,   22/01/2018           Class 2 
 

3708529    06/09/2017
[International Registration No. : 1379552]
Jotun A/S
Hystadveien 167 N-3209 Sandefjord Norway

Proposed to be Used
IR DIVISION
Paints, varnishes, lacquers; anti-fouling paint for boats, ships, oil rigs; anti-rust products and wood preservatives; 
coatings (In the nature of paint) for boats, ships and oil rigs; powder varnishes; powder varnishes for protective and 
decorative surface treatment of metal products, plastic products, MDF products (medium density fibreboard products) or 
wood products.

8254



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

Priority claimed from 23/12/2015; Application No. : 014955405 ;European Union 
3356237    22/02/2016
[International Registration No. : 1299549]
Beiersdorf AG
Unnastrasse 48 20253 Hamburg Germany

Proposed to be Used
IR DIVISION
Cosmetics, deodorants and antiperspirants for personal use.

8255



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

Priority claimed from 23/12/2015; Application No. : 014955389 ;European Union 
3356769    22/02/2016
[International Registration No. : 1299548]
Beiersdorf AG
Unnastrasse 48 20245 Hamburg Germany

Proposed to be Used
IR DIVISION
Cosmetics, deodorants and antiperspirants for personal use.

8256



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

Priority claimed from 12/04/2016; Application No. : 1764233 ;Australia 
3396243    14/04/2016
[International Registration No. : 1308735]
Avon Products, Inc.
World Headquarters, 777 Third Avenue New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Non-medicated toilet preparations; toiletries; skin care preparations; skin moisturizers; body and beauty care 
preparations; powders, cleansers, creams and lotions, all for the face, hands and body; cosmetic suntan preparations; 
soaps; shower and bath preparations; beauty masks; talcum powder; nail polish; nail polish remover; enamel for nails; 
false nails; adhesives for cosmetic purposes; cosmetics; eye cream, eye gel, eye lotion, eye makeup remover, eye 
shadow, eye liner, mascara, lipstick, lip liner, lip gloss; make-up foundation; blusher; tissues impregnated with cosmetic 
lotions; cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; preparations for cleaning the teeth; 
shaving and aftershave preparations; perfumes, fragrances, toilet waters, cologne; deodorants for human beings; anti-
perspirants for personal use (toiletries); essential oils (cosmetic).

8257



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

Priority claimed from 28/12/2015; Application No. : 2015-129375 ;Japan 
3401113    23/06/2016
[International Registration No. : 1311939]
Elegant Resort Co., Ltd.
2-6-1, Isago, Kawasaki-ku, Kawasaki-shi Kanagawa 210-0006 Japan

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Toilet soap; shampoos; cosmetics; pressed face powder; loose face powder; toilet water; lotions for cosmetic purposes; 
skin lotions; beauty milks; cosmetic creams; skin cleansing cream; sunscreen preparations; skin whitening creams; 
creamy foundation; lip cream for cosmetic use; lipsticks; creamy rouges; cheek colors; hair creams; hair spray; hair 
tonics; hair strengthening treatment lotions; hair conditioners; hair rinses; perfumes; liquid perfumes; eye shadows; 
beauty masks; perfumery; natural perfumery; rose oil for cosmetic purposes; bergamot oil; lavender oil; false eyelashes.

8258



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

Priority claimed from 05/07/2016; Application No. : 015611891 ;European Union 
3497280    09/12/2016
[International Registration No. : 1326751]
Coty Germany GmbH
Rheinstrasse 4E 55116 Mainz Germany

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Soaps; perfumes; essential oils; preparations for body and beauty care; cosmetic hair lotions.

8259



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

Priority claimed from 21/04/2017; Application No. : UK00003226342 ;United Kingdom 
3709106    04/09/2017
[International Registration No. : 1379955]
Finders International Limited
Orchard House, Winchet Hill Goudhurst, Kent TN17 1JY United Kingdom

Proposed to be Used
IR DIVISION
Non-medicated preparations for the care and treatment of the skin and hair; soaps; preparations for cleansing, toning, 
conditioning and moisturising the skin; anti-bacterial face washes; face masks for cosmetic purposes; astringents for 
cosmetic purposes; exfoliants; mud preparations for cosmetic purposes; preparations (non-medicated) for use in the bath 
and/or shower; bath salts not for medical purposes.

8260



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

3711237    25/08/2017
[International Registration No. : 1380420]
«SkyLab» AG
Nuschelerstrasse, 31 CH-8001 Zurich Switzerland

Proposed to be Used
IR DIVISION
Lip glosses; scented water; Javelle water; lavender water; toilet water; massage gels, other than for medical purposes; 
perfumes; perfumery; eyebrow pencils; cosmetic pencils; creams for leather; cosmetic creams; skin whitening creams; 
hair spray; nail polish; hair lotions; lotions for cosmetic purposes; after-shave lotions; beauty masks; oils for perfumes 
and scents; oils for cosmetic purposes; oils for toilet purposes; essential oils; cleansing milk for toilet purposes; soap; 
deodorant soap; shaving soap; cakes of toilet soap; cosmetic kits; eau de Cologne; dentifrices; lipsticks; pomades for 
cosmetic purposes; shaving preparations; cosmetic preparations for baths; hair waving preparations; douching 
preparations for personal sanitary or deodorant purposes [toiletries]; mouthwashes, not for medical purposes; cosmetic 
preparations for slimming purposes; make-up removing preparations; nail care preparations; make-up powder; bath salts, 
not for medical purposes; preservatives for leather [polishes]; eyebrow cosmetics; make-up preparations; sun-tanning 
preparations [cosmetics]; hair dyes; cosmetic preparations for eyelashes; cosmetic preparations for skin care; 
shampoos; dry shampoos.

8261



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

3711312    26/05/2017
[International Registration No. : 1379845]
KUO, YUN-LING
No. 768 Zhongzheng South Road, Yanhangli, Yongkang City, Tainan County Taiwan Province China

Proposed to be Used
IR DIVISION
Shampoos; cleansing milk for toilet purposes cakes (term considered linguistically incorrect by the International Bureau - 
Rule 13.2.b of the Common Regulations); cakes of toilet soap; bath preparations, not for medical purposes; cosmetics; 
cleaning preparations; dentifrices; incense; cosmetics for animals; air fragrancing preparations.

8262



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

3711731    26/05/2017
[International Registration No. : 1381061]
KUO, YUN-LING
No. 768 Zhongzheng South Road, Yanhangli, Yongkang City, Tainan County Taiwan Province China

Proposed to be Used
IR DIVISION
Cosmetics; cosmetic kits; lipsticks; perfumes; cleansing milk for toilet purposes; sunscreen preparations; shampoos; 
beauty masks; cosmetics preparations for skin care; lotions for cosmetic purposes.

8263



Trade Marks Journal No: 1833 ,   22/01/2018           Class 3 
 

Priority claimed from 04/01/2017; Application No. : 290997 ;Israel 
3723653    03/07/2017
[International Registration No. : 1382589]
MAORI S.C LTD.
Herzl St. 108/401 6655419 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cosmetics; make-up, make-up removers; nail care preparations; nail polish; nail cream, nail glitter, nail whiteners; 
eyeliner, eyeliner pencils; cologne; fragrances; eau de toilette; eau de parfum; perfume; perfumed creams, perfumed oils, 
perfumed soap; hair care preparations; hair shampoos, hair sprays, hair mousse, hair lotion, hair cream; mascaras; 
removable tattoos for cosmetic purposes; temporary tattoos for cosmetic purposes; cosmetic face and body paint; body 
art stickers; decorative transfers for cosmetic purposes; cosmetic kits containing decorative products in the nature of 
stencils, rollers, stamps and brushes to create temporary tattoos; body paints to create temporary tattoos; decorative 
cosmetics in the nature of body paints sold as unit used to create temporary tattoos for cosmetic purposes; transfers for 
fingernails; body decoration transfers and jewelry tattoo transfers for cosmetic purposes.

8264



Trade Marks Journal No: 1833 ,   22/01/2018           Class 4 
 

3412395    13/06/2016
[International Registration No. : 1313910]
MAGNA INTERNATIONAL PTE LTD
10H Enterprise Road, Enterprise 10 Singapore 629834 Singapore

Address for service in India/Agents address:
R. K. DEWAAN & CO.
78 PODAR CHAMBERS S.A. BRELVI ROAD, FORT, BOMBAY-400 001.

Proposed to be Used
IR DIVISION
Industrial oils and greases; lubricants.

8265



Trade Marks Journal No: 1833 ,   22/01/2018           Class 4 
 

3415873    07/06/2016
[International Registration No. : 1314480]
The Bahrain Petroleum Company B.S.C - Closed
Building 245, Road 4511, Block 945, Awali Bahrain

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.

8266



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

Priority claimed from 17/09/2015; Application No. : 3.578.062 ;Spain 
3406718    11/03/2016
[International Registration No. : 1312449]
L & D, S.A.U. 
C/ Albert Einstein, n°12 - Parque Tecnológico de Almeria (PITA) E-04131 Almeria ES

Proposed to be Used
IR DIVISION
Air fresheners (air deodorizing preparations).

8267



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

Priority claimed from 19/02/2016; Application No. : 2016/00316 ;Ireland 
3409465    19/07/2016
[International Registration No. : 1313346]
Gilead Sciences Ireland UC
IDA Business and Technology Park Carrigtohill Co. Cork Ireland

Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

8268



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

Priority claimed from 20/04/2016; Application No. : 4266480 ;France 
3426113    01/07/2016
[International Registration No. : 1315438]
BIOFARMA, Société par actions simplifiée
50 rue Carnot F-92284 SURESNES CEDEX France

Proposed to be Used
IR DIVISION
Pharmaceutical preparations; veterinary preparations; sanitary products for medical purposes; dietetic substances for 
medical use; dietetic substances for veterinary use; food for babies; dietetic preparations and food supplements; food 
supplements for animals; plasters, materials for dressings; teeth filling material; dental impression materials; 
disinfectants; products for destroying vermin; fungicides; herbicides.

8269



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

3447097    16/09/2016
[International Registration No. : 1318982]
HNP s.r.l.
Via XXIV Maggio, 41 I-64021 GIULIANOVA (TE) Italy

Proposed to be Used
IR DIVISION
Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances adapted for 
medical use, food for babies, plasters, materials for dressings, material for stopping teeth, dental wax; disinfectants; 
preparations for destroying vermin; fungicides, herbicides.

8270



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

Priority claimed from 03/03/2016; Application No. : 86927889 ;United States of America 
3514107    31/08/2016
[International Registration No. : 1329123]
Exelixis, Inc.
210 East Grand Avenue South San Francisco CA 94080 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of cancer, pain, infection, inflammation, hormone disorders, bone 
disorders, and mental disorders; analgesics; hormones; psychotropics; anti-infectives; anti-inflammatories; anti-cancer 
preparations.

8271



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

3679610    01/10/2017
[International Registration No. : 1374870]
Vertex Pharmaceuticals Incorporated
50 Northern Avenue Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of cystic fibrosis.

8272



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

3709120    21/08/2017
[International Registration No. : 1379544]
JINTONG MOSQUITO-REPELLENT INCENSE PRODUCTS CO., LTD. JINJIANG.
No. 11, Xingding Road, Jinjiang Economic Development Zone (Wuli Industrial Park), Quanzhou City 362200 Fujian China

Proposed to be Used
IR DIVISION
Sterilising preparations; preparations for destroying mice; deodorants for air; cattle washes; mosquito-repellent incense; 
insecticide; fly destroying preparations; cotton buds for medical purposes; insect repellent incense; preparations for 
destroying noxious animals.

8273



Trade Marks Journal No: 1833 ,   22/01/2018           Class 5 
 

 

Priority claimed from 22/12/2016; Application No. : 30 2016 111 706 ;Germany 
3713551    22/06/2017
[International Registration No. : 1380406]
PM-International AG
Wäistrooss 15 L-5445 Schengen

Proposed to be Used
IR DIVISION
Food supplements; nutritional supplements in the form of tablets, capsules, powder, pastes, granules, bars, gels or in 
liquid form.

8274



Trade Marks Journal No: 1833 ,   22/01/2018           Class 6 
 

 

3711483    03/07/2017
[International Registration No. : 1380729]
Majesty Packaging Systems Limited
No.21, Road Health, Torch Development District, Zhongshan 528437 Guangdong China

Proposed to be Used
IR DIVISION
Packaging containers of metal; closures of metal for containers; bottles [metal containers] for compressed gas or liquid 
air; compressed gas steel bottles and decompression valves of metal; aerosol valve.

8275



Trade Marks Journal No: 1833 ,   22/01/2018           Class 6 
 

 
Priority claimed from 05/09/2017; Application No. : 4-2017-28101 ;Viet Nam 
3713616    11/09/2017 
[International Registration No. : 1379792] 
MGK METAL JOINT STOCK COMPANY
Lot 17, Street 8, Tan Tao Industrial Zone, Tan Tao A Ward, Binh Tan District Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Common metals, unwrought or semi-wrought; alloys of common metal; zinc; zinc wire; wire of zinc alloy.

8276



Trade Marks Journal No: 1833 ,   22/01/2018           Class 6 
 

Priority claimed from 05/09/2017; Application No. : 4-2017-28101 ;Viet Nam 
3713617    11/09/2017
[International Registration No. : 1379792]
MGK METAL JOINT STOCK COMPANY
Lot 17, Street 8, Tan Tao Industrial Zone, Tan Tao A Ward, Binh Tan District Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Common metals, unwrought or semi-wrought; alloys of common metal; zinc; zinc wire; wire of zinc alloy.

8277



Trade Marks Journal No: 1833 ,   22/01/2018           Class 6 
 

3716600    28/06/2017
[International Registration No. : 1382181]
Shenzhen Meiliwang Furniture Plastic & Hardware Co., Ltd.
South of 1st Floor, A7 Building, Niujiaolong Industrial Park, Zhangkengjing Community, Guanlan Street, Baoan District Shenzhen 
China

Proposed to be Used
IR DIVISION
Chains of metal; building or furniture fittings of nickel-silver; furniture casters of metal; door handles of metal; hinges of 
metal; fittings of metal for furniture; gates of metal; building materials of metal; works of art of common metal; shock 
absorbing block of metal.

8278



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

Priority claimed from 04/05/2016; Application No. : 302016000045901 ;Italy 
3409411    10/05/2016
[International Registration No. : 1313911]
EUROFORK S.R.L.
Piazza Carlo Alberto 62 I-10041 CARIGNANO (TO) Italy

Proposed to be Used
IR DIVISION
Telescopic forks for the material handling sector; automatic handling machines; lifting machines for handling loades.

8279



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

3412386    15/06/2016
[International Registration No. : 1313890]
ENVISION ENERGY (JIANGSU)CO.,LTD.
No.3 Shenzhuang Road, Shengang Street, Jiangyin City Jiangsu Province China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Wind turbines; dynamos; generators of electricity; current generators; anti-pollution devices for motors and engines; fans 
for motors and engines; radiators [cooling] for motors and engines; control mechanisms for machines, engines or 
motors.

8280



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

3671351    21/08/2017
[International Registration No. : 1372926]
Jianhu County YongWei Valve & Drill Parts Co., Ltd.
No. 103, Jianbao North Road, Minying Industrial Park, Jianhu County Jiangsu Province China

Proposed to be Used
IR DIVISION
Drilling rigs, floating or non-floating; pressure valves [parts of machines].

8281



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

3694751    03/05/2017
[International Registration No. : 1377527]
Quanzhou City Yongqi Plastic Electronics Co., Ltd.
Chonghui Street, No. 21 (H) Neighborhood, No. 2, Quanzhou, Economic and Technological Development Zone 362006 Fujian Province 
China

Proposed to be Used
IR DIVISION
Spinning machines; loom shafts; ginning machine; embossing machines; hemming machines; moulds for processing 
plastics; loom (machine); shuttles [parts of machines]; synthetic fiber equipment; sewing machines.

8282



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

Priority claimed from 08/03/2017; Application No. : 016441784 ;European Union 
3711270    08/09/2017
[International Registration No. : 1379755]
Schelling Anlagenbau GmbH
Gebhard-Schwärzler-Str. 34 A-6858 Schwarzach Austria

Proposed to be Used
IR DIVISION
Machines and machine tools for treatment of materials and for manufacturing; robotic mechanisms for working wood; 
stacking machines for slabs; lifting tables; shaping and moulding machines; sorting machines for industry; woodworking 
machines; batch sorting machines; coating machines; machine tools for sawing; gluing machines; boring machines for 
use in woodworking; edgers [machines]; machines for use in assembly; industrial robots for working wood; machines for 
shaping wood; conveyers; saws; stacking machines; machine tools for woodworking machines; sawing machines; panel 
sizing installations.

8283



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

3711472    24/05/2017
[International Registration No. : 1381375]
Zhejiang Hangzhen Energy Technology Co., Ltd
No. 2 XianQiao Road, ZhongTai Street, YuHang District, HangZhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Carbanide compound tower (terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common 
Regulations); glycerin hydroxybenzene making equipment; converters for steel works; petroleum chemical and industry 
equipment; steam condensers [parts of machines]; vacuum pumps [machines]; dehydrator [papermaking industry]; 
ejectors; spin driers [not heated]; soldering apparatus, electric.

8284



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

3711659    29/08/2017
[International Registration No. : 1380884]
OSG CORPORATION
3-22 Honnogahara, Toyokawa-shi Aichi 442-0005 Japan

Proposed to be Used
IR DIVISION
Metalworking machines and tools; cutting tools [machine tools]; taps [machine tools]; drill bits [machine tools]; thread 
milling cutters; turning point tools [machine tools]; milling cutters; reamers [machine tools]; end mills; cemented carbide 
tools; cemented carbide cutting tools [machine tools]; anti-abrasive cemented carbide tools; cemented carbide tips; 
diamond tools [machine tools]; wear-resistant metal cutting tools; rolling dies [parts of machines].

8285



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

Priority claimed from 28/04/2017; Application No. : 3663801 ;Spain 

3711691    07/06/2017
[International Registration No. : 1381018]
ISTOBAL, S.A.
Avda. Conde de Serrallo, 10 E-46250 L'ALCUDIA (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.7;Washing apparatus; car washing machines; coin-operated washing machines; high pressure washers; electric 
cleaning machines and apparatus; washing installations for vehicles; cleaning appliances utilizing steam; pulverisers 
[machines]; dust exhausting installations for cleaning purposes; mechanical lifting apparatus; elevators [lifts]; belts for 
elevators; paper machines; grease boxes [machines]; lubricating pumps; suction machines for industrial use; machines 
for painting vehicle underbodies; hydraulic jacks for workshops; appliances for cleaning carpets; planing machines; 
brushes forming parts of machines; electric machines and apparatus for polishing; air compressors; machines for fitting 
tyres; vehicle washing gantries; vehicle drying gantries; machines for inflating tires [garage installations]

8286



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

Priority claimed from 20/01/2017; Application No. : UK00003207896 ;United Kingdom 
3716568    20/07/2017
[International Registration No. : 1381830]
Hill & Smith Holdings Plc
Westhaven House, Arleston Way Shirley, Solihull B90 4LH United Kingdom

Proposed to be Used
IR DIVISION
Bearings; slide bearings; parts, fittings and accessories for all the aforesaid goods.

8287



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

3722203    09/06/2017
[International Registration No. : 1382385]
NINGBO AOSHENG MACHINE CO., LTD
LinShan Industrial Park, YuYao 315400 ZheJiang China

Proposed to be Used
IR DIVISION
Motorized cultivators; spraying machines; agricultural machines; knives for mowing machines; lawnmovers [machines]; 
saw blades [parts of machines]; washing machines [laundry]; diesel engine [except for landing vehicle]; gasoline engine 
[except for landing vehicle]; pumps [machines].

8288



Trade Marks Journal No: 1833 ,   22/01/2018           Class 7 
 

3723310    17/05/2017
[International Registration No. : 1382594]
CONTI S.R.L.
Via Verdi, 15 I-46019 VIADANA (MANTOVA) Italy

Proposed to be Used
IR DIVISION
Air brushes (machines) for spray painting; alternators; washing apparatus; electric arc welders; electric arc cutting 
apparatus; food preparation machines, electromechanical; steam washing apparatus; aerated water making apparatus; 
gas-operated welding apparatus; electric soldering apparatus; aerators (machines); lifts, other than ski-lifts; vacuum 
cleaners; dust exhausting apparatus; concrete mixers (machines); centrifuges (machines); electric shears; cultivators 
(machines); controls (hydraulic -) for machines, motors and engines; compacting machines; compressors (machines); 
brush cutters; elevators [lifts]; harvesting machines; cutters for milling machines; current generators; cranes (lifting and 
hoisting apparatus); electrogenic safety compositions; dust exhausting installations for cleaning purposes; incubators 
for eggs; washing installations for vehicles; blades (parts of machines); washing machines for crockery; clothes washing 
machines; parquet wax-polishers, electric; steam engines; compressed air machines; agricultural machines; suction 
machines for industrial purposes; drainage machines; high pressure washing machines and instruments; abrasive 
instruments [machines]; sharpening machines and instruments; suction machines and instruments; screwing machines 
and instruments; milling machines and instruments; smoothing machines and instruments; polishing machines and 
instruments; mixing machines and instruments; grinding machines and instruments; drilling machines; planing machines 
and instruments; sanding machines and instruments; blowing machines and instruments; cutting machines and 
instruments; electric machines for washing carpets and carpeting; electric welding machines; drying machines; air 
suction machines; mechanised livestock feeders; painting machines; washer-dryers; woodworking machines; snow 
blowing machines; machine tools; millstones; hammers (parts of machines); electric hammers (machines); pneumatic 
hammers (machines); pump diaphragms; reapers; grindstones and sharpening wheels (parts of machines); sanding 
wheels (parts of machines); hoists; motor pumps; motors and engines (except for land vehicles); internal combustion 
engines (other than for land vehicles); compressed air engines; electric motors; submerged motors; motors for pumps; 
power saws; power tillers; mills (machines); pulley blocks; inflation guns; greasing guns; paint spray guns; pistol heads 
for washing; sand-blasting guns; spray guns for paint; spraying machines; sprayers for sewage; pumps i (machines); 
pumps (parts of machines, engines or motors); diaphragm pumps; piston pumps; vacuum pumps (machines); high 
pressure pumps; air pumps (garage installations); compressed air pumps; centrifugal pumps; aerating pumps for 
aquaria; lubricating pumps; electrical pumps; electric pumps powered by photovoltaic panels; pumps for heating 
installations; vacuum pumps (machines); pneumatic pumps; rotary pumps; immersed pumps; submersible pumps; 
chucks (parts of machines); feedwater regulators; pressure regulators [parts of machines]; reducers (pressure -) [parts of 
machines]; water heaters (machine parts); robots (machines); taps [parts of machines, engines or motors]; aspirator 
bags; gas-operated welding apparatus; electric soldering irons; heat exchangers (being parts of machines); scarifying 
machines; digging machines; saws (machines); sowers (machines); drain cocks; log splitter; snow throwers; spray 
nozzles and atomisers; agricultural implements other than manually operated; lawnmowers (machines); hedge trimmers 
[machines]; drills (electric hand -); power drills and bores; pneumatic drills; threshing machines; shredders; crushers for 
kitchen use, electric; drilling bits (parts of machines); cutters [machines]; vacuum cleaner hoses; wind turbines; hydraulic 
turbines; valves [parts of machines]; pressure valves [parts of machines]; valves for pumps; expansion tanks (parts of 
machines); vibrators (machines) for industrial purposes; diggers (machines).

8289



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

 

Priority claimed from 05/01/2016; Application No. : 86866137 ;United States of America 

3396873    05/07/2016
[International Registration No. : 1309169]
Strong Arm Technologies, Inc.
Building 280, Suite 410B, 63 Flushing Avenue Brooklyn NY 11205 United States of America

Proposed to be Used
IR DIVISION
Body vest in the nature of support belts and harnesses for workers to assist in safely lifting heavy objects and to maintain 
appropriate posture during physical activity.

8290



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 02/06/2016; Application No. : 2016-059969 ;Japan 

3403130    16/06/2016
[International Registration No. : 1311940]
SHINAGAWA SHOKO CO., LTD.
19-13, Nishi-Gotanda 2-chome, Shinagawa-ku Tokyo 141-0031 Japan

Proposed to be Used
IR DIVISION
Electric wires; electric cables.

8291



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 26/04/2016; Application No. : 015379712 ;European Union 

3407155    03/05/2016
[International Registration No. : 1312458]
NAIM AUDIO LIMITED
Southampton Road Salisbury, Wiltshire SP1 2LN United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Electrical and electronic audio apparatus and instruments for use in the reproduction of sound and/or visual data; sound, 
video, optical, television, radio and cinematographic apparatus and instruments; satellite broadcast receiving and 
decoding apparatus and instruments; apparatus and instruments for use in recording, storing, generating, carrying, 
transmitting, manipulating, processing and reproducing sounds and images, video cameras, recorders and playback 
machines; tape recorders and playback machines; optical disc recorders and playback machines; phonographic and 
record playing machines; record playing turntables, tone arms, cartridges and styli; CDs featuring pre-recorded music and 
or video; CD players; radio signal tuners, receivers and transmitters; amplifiers, power amplifiers, pre-amplifiers and 
loudspeakers; electronic apparatus consisting of a CD player in combination with a DAB/FM tuner, internet radio, DAC, a 
preamplifier and an amplifier; electrical, electronic and optical components, connectors, interconnects, cables, wires, 
leads, plugs and sockets; power supplies; remote control apparatus and instruments; televisions; data communications 
apparatus and instruments; computer hardware, firmware and software for use in the reproduction of sound and/or visual 
data; teaching and instructional apparatus and instruments; electronic publications, downloadable; power cables; parts 
and fittings for all the aforesaid goods; none of the aforementioned for use in enterprise resource planning.

8292



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 07/12/2015; Application No. : 30 2015 108 753 ;Germany 

3413998    06/06/2016
[International Registration No. : 1313605]
Phoenix Contact GmbH & Co. KG
Flachsmarkstraße 8 32825 Blomberg Germany

Proposed to be Used
IR DIVISION
Terminals [electricity]; electric connectors; electrical test apparatus; conduit couplings [electric]; electrical plugs; 
conductors, electric; relays, electric; markers for electrical conductors; skeleton switches [electric]; housings for electrical 
apparatus.

8293



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

3542464    23/09/2016
[International Registration No. : 1336950]
NIPPON PRECISION JEWEL INDUSTRY CO., LTD.
100 Ashiya, Shin-onsencho, Mikata-gun Hyogo 669-6701 Japan

Proposed to be Used
IR DIVISION
Needles for record players; styli for record players; cartridges for mounting record player needles; tone arms for record 
players; headshells for mounting cartridges for mounting record players needles on tone arms; apparatus for changing 
record player needles; speed regulators for record players; turntable mats for record players; adapters for fixing single 
records on record player turn tables; cleaning brushes for phonograph records; cleaning cloths for phonograph records; 
cleaning sprays for phonograph records; needle rests for record players; vacuum tubes.

8294



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 07/03/2017; Application No. : 4020170029338 ;Republic of Korea 

3671319    07/09/2017
[International Registration No. : 1372810]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Television receivers; light-emitting diode (LED) displays; television monitors; liquid crystal display (LCD) monitors; 
computer monitors.

8295



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

 

Priority claimed from 10/07/2017; Application No. : 30 2017 106 856 ;Germany 

3676192    07/09/2017
[International Registration No. : 1374602]
Dr. Thomas Bohne
Merkelstraße 27A 37085 Göttingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Simulators for use as teaching aids, namely phantom heads for the simulation of dental and surgical interventions 
at the upper jaw bone and at the lower jaw bone, and phantom bones for the simulation of medical and surgical 
interventions at bones and at bones with adjoining soft tissue; artificial limbs and models of bones with our without 
attached soft tissue for medical instruction purposes. 

8296



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

3677171    15/08/2017
[International Registration No. : 1374506]
Hangzhou Xiongmai Technology Co., Ltd
9th Floor, Building 9, Yinhu Innovation Center, No. 9 Fuxian Road, Yinhu Street, Fuyang District, Hangzhou City Zhejiang Province 
China

Proposed to be Used
IR DIVISION
Monitors [computer hardware]; computer peripheral devices; computer programs [downloadable software]; integrated 
circuit cards [smart cards]; camcorders; video recorders; cabinets for loudspeakers; monitoring apparatus, electric; 
projection apparatus; inductors [electricity]; plugs, sockets and other contacts [electric connections]; electrical adapters; 
theft prevention installations, electric; electric, door bells; bells [warning devices]; video telephones.

8297



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 30/03/2017; Application No. : 30 2017 008 381 ;Germany 

3680500    28/09/2017
[International Registration No. : 1375013]
Carl Zeiss Vision GmbH
Turnstraße 27 73430 Aalen Germany

Proposed to be Used
IR DIVISION
Spectacle lenses and parts thereof.

8298



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 05/04/2017; Application No. : 016558017 ;European Union 

3686898    29/09/2017
[International Registration No. : 1376362]
Nokia Solutions and Networks OY
Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Telecommunication equipment, namely optical network terminals (ONTs), optical network units (ONUs), digital subscriber 
line access multiplexers (DSLAMs), network access nodes, and residential gateways; telecommunication software, namely 
software for software-defined networking (SDN) and network functions virtualization (NFV).

8299



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

 

Priority claimed from 27/07/2017; Application No. : 2017-099610 ;Japan 

3693829    22/08/2017
[International Registration No. : 1377614]
KOWA COMPANY, LTD.
6-29, Nishiki 3-chome, Naka-ku, Nagoya-shi Aichi-ken 460-8625 Japan

Proposed to be Used
IR DIVISION
Optical apparatus and instruments

8300



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

 

3709083    29/08/2017
[International Registration No. : 1379965]
Kabushiki Kaisha Yaskawa Denki
2-1, Kurosaki-Shiroishi, Yahatanishi-ku, Kitakyushu-shi Fukuoka 806-0004 Japan

Proposed to be Used
IR DIVISION
Electrical distribution and control apparatus; electric controllers for motors via computer network; electrical 
communication machines and instruments for the remote control of motors via computer network; electrical 
communication machines and instruments; computer programs for controlling motors via computer network recorded 
with electronic circuits, magnetic disks, magnetic tapes, optical disks, or other data carriers; electronic machines, 
apparatus and their parts; electric calculators; computers.

8301



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 24/05/2017; Application No. : 30 2017 013 249 ;Germany 

3711130    26/06/2017
[International Registration No. : 1381393]
Wilhelm Sander Fertigung GmbH
Zum Panrepel 41 28307 Bremen Germany

Proposed to be Used
IR DIVISION
Recorded content; information technology and audio-visual, multimedia and photographic devices; measuring, detecting 
and monitoring instruments, indicators and controllers; parts and fittings of all the aforesaid goods with the exception of 
recorded content, included in this class.

8302



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

 

3711142    03/05/2017
[International Registration No. : 1380360]
Zhengzhou Kanglida Electronic Power CO., Ltd
Room No. 418-423, 4 Floor, B building, East of Lianyun road, North of Hanshan dong road, Erqi district Zhengzhou China

Proposed to be Used
IR DIVISION
Neon signs; anti-theft warning apparatus; locks, electric; electric door bells; batteries, electric, for vehicles; chargers for 
electric batteries; batteries, electric; accumulators, electric; solar batteries; navigational instruments; sonar detection 
system.

8303



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

3711599    02/08/2017
[International Registration No. : 1380726]
Snatch Group Limited
7 Menahem Begin Ramat Gan Israel

Proposed to be Used
IR DIVISION
Computer software.

8304



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 20/07/2017; Application No. : 296555 ;Israel 
3713225    03/08/2017
[International Registration No. : 1380269]
Elbit Systems Ltd.
Advanced Technology Center, P.O.B. 539 3100401 Haifa Israel

Proposed to be Used
IR DIVISION
Multi-mission modular satellite for communication, geo-location, remote sensing, imaging, detection, reconnaissance, 
search and rescue, and additional space mission capabilities and applications.

8305



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 12/04/2017; Application No. : 23546258 ;China 

3713614    19/06/2017
[International Registration No. : 1379854]
BIOBASE BIODUSTRY (SHANDONG) CO., LTD.
ZHANGQIU MINGSHUI ECONOMIC DEVELOPMENT ZONE, JINAN SHANDONG China

Proposed to be Used
IR DIVISION
Weighing apparatus and instruments; pressure measuring apparatus; incubators for bacteria culture; chromatography 
apparatus for laboratory use; ovens for laboratory experiments; furniture especially made for laboratories; laboratory 
centrifuges; air analysis apparatus; heat regulating apparatus; measuring instruments and apparatus for physics-chemical 
experiments and composition analysis.

8306



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

3713673    28/08/2017
[International Registration No. : 1380161]
Semko, Michael
Weidachstr. 5. 70597 Stuttgart Germany

Proposed to be Used
IR DIVISION
Thickness measuring apparatus; meter testing apparatus; electronic meters; electric measuring devices; gauges with 
digital readout; optical measuring apparatus; transducer apparatus; physical measuring apparatus, other than for medical 
purposes; measuring tubes; pressure control devices (gauges); instrument transformers; housings for measuring 
apparatus; tonometers for measuring (not for medical purposes); lasers for measuring purposes; measurement sensors; 
apparatus for measuring humidity; measuring instruments; measurement apparatus; measuring apparatus; instruments 
for measuring speed; digital measuring instruments; measuring apparatus for wave identification; digital measuring 
apparatus; volumetric measuring apparatus.

8307



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

3714586    04/09/2017
[International Registration No. : 1381189]
LTC ELEKTRONIk ITHALAT IHRACAT TICARET LIMITED SIRKETI
Süley maniye Mah. Ord. Pr.Dr. Cemil Birsel Cd.No. 26/205 Fatih Istanbul Turkey

Proposed to be Used
IR DIVISION
Measurement apparatus, equipment and indicators including those for scientific and laboratory purposes; laboratory 
apparatus; apparatus for recording, transmission or reproduction of sound or images (including data processing, 
telecommunications apparatus, apparatus for the reproduction of sound or images, computer peripheral devices, magnetic 
and optic data carriers and computer software and programmes recorded thereto, downloadable and recordable electronic 
publications, encoded magnetic and optic cards; antennas, satellite antennas, amplifiers for antennas, parts of the 
aforementioned goods; ticket dispensers, automatic teller machines; electronic components used in the electronic parts or 
machines and apparatus; counters and quantity indicators for measuring the quantity of consumption, automatic time 
switches; clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and 
equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; apparatus and 
instruments for conducting, transforming, accumulating or controlling electricity (including electronic cables and power 
units for production of electricity; batteries, accumulators; alarms and anti-theft alarms, other than for vehicles, electric 
bells; signalling apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire 
engines, fire hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative 
magnets; metronomes.

8308



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 05/03/2017; Application No. : 4020170028045 ;Republic of Korea 

3717162    04/09/2017
[International Registration No. : 1381573]
Spigen Korea Co., Ltd.
1709, 128, Gasan digital 1-ro, Geum cheon-gu Seoul 08507 Republic of Korea

Proposed to be Used
IR DIVISION
Liquid crystal film for MP3 players; plastic film cover for protecting MP3 players; PDA liquid crystal protective film; 
protective film for PMP liquid crystal; LCD protect film for navigation systems; plastic film cover for protecting 
smartphones in the shape of a watch; film for protecting liquid crystal of smart PC; plastic film cover for protecting smart 
phones; protective film for smart phones; liquid crystal protective film for smart phones; film for protecting screen for 
smart phones; liquid crystal protective film; film for protecting liquid crystal for electric communication device; plastic film 
cover for protecting cameras; liquid crystal protective film for tablet computer; plastic film cover for protecting tablet PC; 
film for protecting touch pad; film for protecting the liquid crystal screen of touch pad; surface protection films for mobile 
phones; plastic film cover for protecting mobile phones.

8309



Trade Marks Journal No: 1833 ,   22/01/2018           Class 9 
 

Priority claimed from 29/09/2016; Application No. : 302016000097527 ;Italy 

3717811    24/02/2017
[International Registration No. : 1382005]
SAURO S.R.L.
Viale delle Industrie, 17 I-35010 VILLAFRANCA PADOVANA (Padova) Italy

Proposed to be Used
IR DIVISION
Electrical connectors; terminal blocks; supports for printed circuit boards; pins for electrical circuits; clamps for electrical 
circuits; short-circuit jumpers for electric circuits; magnets; test probes; connectors for electronic circuits; electronic 
components for printed circuit boards; wire connectors [electricity]; threaded electrical cable connectors; electric cable 
connectors; electrical cables; electronic connectors; power connectors; connection terminals; branch boxes [electricity]; 
junction boxes [electricity]; plug-in connectors; printed circuits; junction sleeves for electric cables; electronic circuits; 
printed circuit boards; terminals [electricity]; electric terminal boards; electronic components for integrated circuit cards.

8310



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 10 
 

3399196    05/01/2016
[International Registration No. : 1309644]
ZIACOM MEDICAL, SL
Pol. Indu. La Cantueña, Avda. de la Industria, 23 E-28946 Fuenlabrada (Madrid) Spain

Proposed to be Used
IR DIVISION
Dental implants, dental prostheses, dental caps, dental crowns.

8311



Trade Marks Journal No: 1833 ,   22/01/2018           Class 10 
 

Priority claimed from 21/01/2016; Application No. : 683677 ;Switzerland 

3412418    28/06/2016
[International Registration No. : 1313968]
Medela Holding AG
Lättichstrasse 4b CH-6340 Baar Switzerland

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Surgical and medical apparatus and instruments; electric apparatus and instruments for medical use; suction and 
therapeutic apparatus for medical use and parts thereof; suction pumps for medical use and parts thereof; breast pumps 
and parts thereof; nipple shields; feeding bottles; feeding bottle teats; feeding bottle teats for medical use; apparatus, 
instruments and means for the absorption of food and drugs in particular for premature babies, babies and children for 
medical use.

8312



Trade Marks Journal No: 1833 ,   22/01/2018           Class 10 
 

Priority claimed from 02/03/2016; Application No. : 1030220 ;Thailand 

3418966    12/08/2016
[International Registration No. : 1315124]
ADVANCED MATERIALS TECHNOLOGIES PTE LTD
3 Tuas Lane SINGAPORE 638612 Singapore

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments; lasers incorporating optical fibres for medical use; 
lasers incorporating optical fibres for urology application.

8313



Trade Marks Journal No: 1833 ,   22/01/2018           Class 10 
 

 

3671639    21/08/2017
[International Registration No. : 1373083]
Shanxian Runte Medical Instruments Co., Ltd.
Nanduan Wenhua Road, Shanxian, Heze City Shandong Province China

Proposed to be Used
IR DIVISION
Nursing appliances; hemostasis stitch instrument; drainage tubes for medical purposes; physiotherapy apparatus; sterile 
sheets, surgical; bandages, elastic; orthopedic articles; catgut; suture materials; thread, surgical.

8314



Trade Marks Journal No: 1833 ,   22/01/2018           Class 10 
 

Priority claimed from 06/03/2017; Application No. : 292512 ;Israel 
3711259    04/09/2017
[International Registration No. : 1380354]
THERANICA BIO-ELECTRONICS LTD.
45 Ha-Melakha Street 4250574 Netanya Israel

Proposed to be Used
IR DIVISION
Neuromodulation electronic apparatus and patch for the acute treatment of migraines.

8315



Trade Marks Journal No: 1833 ,   22/01/2018           Class 10 
 

Priority claimed from 06/03/2017; Application No. : 292511 ;Israel 
3714589    04/09/2017
[International Registration No. : 1380972]
THERANICA BIO-ELECTRONICS LTD.
45 Ha-Melakha Street 4250574 Netanya Israel

Proposed to be Used
IR DIVISION
Medical devices employing a neuromodulator, namely, a non-invasive electronic neuromodulator device for medical use 
enabling the acute treatment of migraines and dysmenorrhea.

8316



Trade Marks Journal No: 1833 ,   22/01/2018           Class 10 
 

Priority claimed from 10/03/2017; Application No. : 30 2017 006 188 ;Germany 

3722100    06/09/2017
[International Registration No. : 1382406]
Waldemar Link GmbH & Co. KG
Barkhausenweg 10 22339 Hamburg Germany

Proposed to be Used
IR DIVISION
Surgical instruments; surgical implants; prostheses, in particular endo prostheses; endo prothetic implants made of 
artificial materials; artificial acetabulum; artificial hip joints, artificial knee joints.

8317



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 11 
 

3693659    13/09/2017
[International Registration No. : 1377373]
Foshan Gaoming Annwa Ceramic Sanitary Ware Co., Ltd
Sanming Road, He Cheng Avenue, Cangjiang Industrial Zone, Sanzhou Town, Gaoming Area, Foshan City 510000 Guangdong Province 
China

Proposed to be Used
IR DIVISION
Taps [faucets]; faucets for pipes; mixer taps for water pipes; fountains; pressure water tanks; water-pipes for sanitary 
installations; water distribution installations; water intake apparatus; water conduits installations; bath tubs; bath tubs for 
sitz baths; bidets; toilet seats; bath installations; water flushing installations; hydromassage bath apparatus; water 
closets; wash-hand basins [parts of sanitary installations]; urinals [sanitary fixtures]; floor drain; heating apparatus; oven 
fittings made of fireclay; lighters.

8318



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 12 
 

 

Priority claimed from 20/01/2016; Application No. : 015022528 ;European Union 

3406844    18/09/2016
[International Registration No. : 1290281]
Jaguar Land Rover Limited
Abbey Road, Whitley, Coventry CV3 4LF GB

Proposed to be Used
IR DIVISION
Motor vehicles; racing cars; parts and fittings for vehicles; arm rests for vehicle seats; luggage bags specially adapted for 
fitting in the boot of vehicles; car interior organizer bags, nets and trays specially adapted for fitting in vehicles; head-rests 
for vehicle seats; vehicle head rest covers; wing mirror protective and vanity covers; car seat covers; covers for vehicle 
steering wheels; fitted covers for vehicles; engines for land vehicles; wheels for vehicles; alloy wheels; wheel trims; wheel 
rims; hub caps for wheels; hub centre caps; wheel covers; wheel sprockets; spoilers for vehicles; covers for vehicles; 
seats for vehicles; safety harnesses for vehicles; radiator grilles for vehicles; trim panels for vehicle bodies; vehicle center 
consoles sold as parts of vehicles and which incorporate electronic interfaces; bicycles; parts, fittings and accessories for 
bicycles; strollers and prams, and their parts and accessories; baby, infant and child seats for vehicles.

8319



Trade Marks Journal No: 1833 ,   22/01/2018           Class 12 
 

Priority claimed from 10/03/2017; Application No. : 4344692 ;France 

3713702    08/09/2017
[International Registration No. : 1381237]
H2P SYSTEMS
10 rue de Louvois F-75002 PARIS France

Proposed to be Used
IR DIVISION
Motors and engines for land vehicles; external hot-source heat engines for land vehicles, couplings for land vehicles, 
transmission shafts for land vehicles, hydraulic circuits for land vehicles.

8320



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 14 
 

Priority claimed from 14/03/2016; Application No. : 689401 ;Switzerland 

3417705    07/09/2016
[International Registration No. : 1316328]
Cartier International AG
Hinterbergstrasse 22 Postfach 61 CH-6312 Steinhausen Switzerland

Proposed to be Used
IR DIVISION
Jewelry; jewelry; precious stones; precious metals and their alloys; pearls (jewelry); cuff links; tie clips; rings (jewelry); 
bracelets (jewelry); earrings; necklaces (jewelry); broaches (jewelry); charms; key rings of precious metal; works of art of 
precious metal; jewelry cases [caskets]; boxes of precious metal; key rings [trinkets or fobs]; timepieces and chronometric 
instruments; watches; chronometers; wall clocks; small clocks; watch case; watch straps; watch chains, springs and 
glasses; cases and presentation cases for timepieces; movements for timepieces.

8321



Trade Marks Journal No: 1833 ,   22/01/2018           Class 14 
 

Priority claimed from 31/03/2017; Application No. : 4350901 ;France 

3677200    01/09/2017
[International Registration No. : 1373606]
CHAUMET INTERNATIONAL SA
12 Place Vendôme F-75001 PARIS France

Proposed to be Used
IR DIVISION
Jewelry; precious stones; diamonds; timepieces and chronometric instruments.

8322



Trade Marks Journal No: 1833 ,   22/01/2018           Class 14 
 

3705264    18/07/2017
[International Registration No. : 1378091]
F.A.OR. S.P.A.
Via del Gavardello, 68 I-52100 Arezzo Italy

Proposed to be Used
IR DIVISION
Rings being jewelry; clasps for jewelry; jewelry charms in precious metals or coated therewith; bracelets of precious 
metal; necklaces being jewelry; jewelry chains; tie-pins; threads of precious metals; cuff links; earrings; precious metals 
and their alloys, namely, gold, silver, platinum, bronze; pins being jewelry; metal key rings.

8323



Trade Marks Journal No: 1833 ,   22/01/2018           Class 14 
 

3716573    24/08/2017
[International Registration No. : 1381561]
SABBADINI S.r.l.
Via Monte Napoleone, 6 I-20121 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Precious metals, unwrought or semi-wrought; jewellery; ornaments [jewellery]; costume jewellery; clocks; chronoscopes; 
chronographs [watches]; watch bands; paste jewellery; precious stones; synthetic precious stones; semi-precious stones.

8324



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 16 
 

 

3686892    29/09/2017
[International Registration No. : 1376300]
National Fire Protection Association, Inc.
1 Batterymarch Park Quincy MA 02269 United States of America

Proposed to be Used
IR DIVISION
Periodical publications in the field of electrical and safety standards; books and handbooks in the field of electrical and 
safety standards.

8325



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 17 
 

3676615    13/09/2017
[International Registration No. : 1373899]
TAICANG ZHANXIN ADHESIVE MATERIAL CO., LTD
No.288, Guangzhou East Road, Taicang Economic Jiangsu Province China

Proposed to be Used
IR DIVISION
Rings of rubber; adhesive bands, other than stationery and not for medical or household purposes / adhesive tapes, other 
than stationery and not for medical or household purposes; self-adhesive tapes, other than stationery and not for medical 
or household purposes; insulating material; insulating paper; foils of metal for insulating / metal foil for insulation; 
insulating bands / insulating tapes; insulators; duct tapes.

8326



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 19 
 

3716696    01/06/2017
[International Registration No. : 1382008]
SHENYANG SINOCERAMICS TRADING CO., LTD
Faku Economic Development Zone, Faku County, Shenyang City Liaoning Province China

Proposed to be Used
IR DIVISION
Wood; clay (raw material); bricks; ceramic tiles; non-metal tiles; non-metal floor tiles; building glass; binding agents for 
making bricks; stone, concrete or marble works of art; slate.

8327



 
Trade Marks Journal No: 1833 ,   22/01/2018           Class 20 
 

 

Priority claimed from 12/04/2016; Application No. : 302016000037723 ;Italy 

3538407    14/09/2016
[International Registration No. : 1337975]
GIESSEGI INDUSTRIA MOBILI S.P.A.
Via Bramante, 39 I-62010 APPIGNANO (MC) Italy

Proposed to be Used
IR DIVISION
Furniture fittings, not of metal; cupboards; coatstands; work benches; benches [furniture]; counters [tables]; baby gates 
of metal; bed frames; dinner wagons [furniture]; trolleys [furniture]; infant walkers; placards of wood or plastics; index 
cabinets [furniture]; chests for toys; lockers; tool chests, not of metal, empty; chests of drawers; trestles [furniture]; 
mobiles [decoration]; containers, not of metal [storage, transport]; picture frames; tea carts; cradles; cushions; meat 
chests, not of metal; divans; staves of wood; display stands; hooks, not of metal, for clothes rails; clothes hooks, not of 
metal; curtain hooks; flower-stands [furniture]; pillows; signboards of wood or plastics; lecterns; beds; door handles, not 
of metal; mattresses; baby changing mats; furniture; school furniture; living room furniture; bedroom furniture; office 
furniture; furniture partitions of wood; screens for fireplaces [furniture]; screens [furniture]; furniture parts; pegs [pins], 
not of metal; table tops; armchairs; knobs, not of metal; towel stands [furniture]; bottle racks; hat stands; book rests 
[furniture]; umbrella stands; magazine racks; doors for furniture; playpens for babies; bed bases; furniture shelves; 
shelves for storage; library shelves; shelves for file cabinets; furniture casters, not of metal; bed casters, not of metal; 
latches, not of metal; racks [furniture]; filing cabinets; bookcases; storage racks; folding shelves; ladders of wood or 
plastics; step stools, not of metal; shoe cabinets; boxes of wood or plastic; writing desks; office desks; desks; portable 
desks; rocking chairs; easy chairs; recliners [furniture]; dining chairs; office chairs; office seats; reclining chairs; chairs 
[seats]; seats of metal; door bolts, not of metal; stools; sofas; stakes for plants or trees; mirrors [looking glasses]; 
sleeping mats; tables; drafting tables; dressing tables; washstands [furniture]; carts for computers [furniture]; massage 
tables; bedsteads of wood; freestanding partitions [furniture]; showcases [furniture]; screws, not of metal.

8328



Trade Marks Journal No: 1833 ,   22/01/2018           Class 20 
 

Priority claimed from 14/02/2017; Application No. : 016357907 ;European Union 

3711569    14/08/2017
[International Registration No. : 1380900]
Gloster Furniture Limited
Narrow Quay House, Narrow Quay Bristol BS1 4QA United Kingdom

Proposed to be Used
IR DIVISION
Mirrors (silvered glass), cushions, picnic baskets (not fitted), furniture.

8329



Trade Marks Journal No: 1833 ,   22/01/2018           Class 24 
 

3711555    30/06/2017
[International Registration No. : 1380896]
SAYDAM TEKSTIL SANAYI VE DIS TICARET ANONIM SIRKETI
Organize Sanayi Bölgesi, Ali Osman Sönmez Bulvari, No:2 Nilüfer Bursa Turkey

Proposed to be Used
IR DIVISION
Woven or non-woven textile fabrics; textile goods for household use, not included in other classes: curtains, bed covers, 
sheets (textile), pillowcases, blankets, quilts, towels; flags, pennants, labels of textile.

8330



Trade Marks Journal No: 1833 ,   22/01/2018           Class 24 
 

 

3716605    23/08/2017
[International Registration No. : 1382163]
XINGYUAN HOLDING CO., LTD.
No. 1818 QiHang Road, Jiaojiang District, Taizhou Zhejiang China

Proposed to be Used
IR DIVISION
Non-woven textile fabrics; wall hangings of textile; felt; curtains of textile or plastic; plastic flags; bunting of textile or 
plastic.

8331



Trade Marks Journal No: 1833 ,   22/01/2018           Class 24 
 

3722224    29/08/2017
[International Registration No. : 1382420]
ZHEJIANG QINGSONG LIGHT TEXTILE CO., LTD.
Jiapu Textile Industrial Park, Changxing 313109 Zhejiang China

Proposed to be Used
IR DIVISION
Linings [textile]; cotton fabrics; textile material; curtain fabrics; non-woven textile fabrics; works of art, made of silk 
fabrics; towels of textile; bed linen; quilt covers; bed covers.

8332



Trade Marks Journal No: 1833 ,   22/01/2018           Class 25 
 

Priority claimed from 21/11/2016; Application No. : 016063448 ;European Union 

3677126    16/05/2017
[International Registration No. : 1374308]
Asianetics B.V.
Rivierdijk 27 NL-3372 BE Hardinxveld-Giessendam

Proposed to be Used
IR DIVISION
Cl.25;Footwear; hats; clothing; headgear, caps, visors, headbands (clothing), bandanas (neckerchiefs), sweatbands; 
trousers, shorts, shirts, t-shirts, pullovers, jerseys (clothing), sweatshirts, jogging bottoms, underwear, sports bras, 
dresses, skirts, sweaters, jackets, coats, socks, gloves (clothing), trouser straps; shoe straps; belts, hosiery, tights, vests,
hoods (clothing), scarves, long-sleeved sportswear; sportswear; insulated clothing; thermally insulated clothing; 
breathable clothing.

8333



Trade Marks Journal No: 1833 ,   22/01/2018           Class 25 
 

3677173    13/09/2017
[International Registration No. : 1373952]
Ma Fuzhao
No.1-1, Sanlian Group, Xiyang Village, Xianshi Town, Yongding District, Longyan City Fujian Province China

Proposed to be Used
IR DIVISION
Clothing; underwear; uniforms; layettes [clothing]; clothing for gymnastics; stage costumes; shoes; hats; socks; 
neckties.

8334



Trade Marks Journal No: 1833 ,   22/01/2018           Class 25 
 

 

Priority claimed from 22/08/2017; Application No. : 2017-109255 ;Japan 

3713641    11/09/2017
[International Registration No. : 1379495]
ITOI Lifestyle Research Co.
861-11, Komatsuri-cho, Kishiwada-shi Osaka 596-0821 Japan

Proposed to be Used
IR DIVISION
Sandals; sneakers; Japanese split-toed work footwear, namely, jikatabi; boots; inner soles; footwear; socks; headgear for 
wear; underwear; camisoles; tee-shirts; sleeveless shirts for running; sports socks; running shoes; footwear for track and 
field athletics; gymnastic shoes; mountaineering boots; special footwear for sports.

8335



Trade Marks Journal No: 1833 ,   22/01/2018           Class 28 
 

3717781    14/08/2017
[International Registration No. : 1381952]
Kylskåpspoesi AB
Storgatan 6 SE-703 61 Örebro Sweden

Proposed to be Used
IR DIVISION
Parlour games; board games; jigsaw puzzles; quiz games; cards (playing -); playing cards; puzzles; skill and action 
games; games.

8336



Trade Marks Journal No: 1833 ,   22/01/2018           Class 29 
 

3713285    25/05/2017
[International Registration No. : 1380386]
FRABELLE FISHING CORPORATION
1051 North Bay Boulevard South, Navotas City 1485 Metro Manila Philippines

Proposed to be Used
IR DIVISION
Meat, fish and poultry and game; preserved dried and cooked fruits and vegetables; jellies, jams, fruit purées, eggs, milk 
and milk products; edible oil and fats.

8337



Trade Marks Journal No: 1833 ,   22/01/2018           Class 30 
 

 

3686938    20/12/2016
[International Registration No. : 1376088]
ANHUI LIRAY FOOD CO., LTD
Hefeng Yuan 8-103, Wanzhen Xiaoyao Garden, Baohe District, Hefei City Anhui Province China

Proposed to be Used
IR DIVISION
Coffee; tea; tea based beverages; sugar; sweetmeats; honey; pastries; farinaceous foods; snack food (cereal based); 
mooncakes; rice dumplings; cereal preparations; soya flour; vermicelli; vinegar; soya sauce; seasonings.

8338



Trade Marks Journal No: 1833 ,   22/01/2018           Class 31 
 

Priority claimed from 07/03/2017; Application No. : 292519 ;Israel 
3709136    16/08/2017
[International Registration No. : 1379952]
Algaennovation Ltd.
Rosh Pinna, 1200000, Industiral Zone Tzahar Israel

Proposed to be Used
IR DIVISION
Aquaculture feed.

8339



Trade Marks Journal No: 1833 ,   22/01/2018           Class 32 
 

3406668    28/06/2016
[International Registration No. : 1312410]
MIP METRO Group Intellectual Property GmbH & Co. KG
Metro-Straße 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Beers.

8340



Trade Marks Journal No: 1833 ,   22/01/2018           Class 32 
 

3722043    13/06/2017
[International Registration No. : 1382590]
NASCENTE DIVINA - ÁGUAS DO ALARDO, LDA.
Quinta do Alardo s/n, P-6230-160 Castelo Novo Portugal

Proposed to be Used
IR DIVISION
Waters; spring water; bottled drinking water; table waters; mineral water (non-medicated -); water [beverages]; mineral 
water [beverages].

8341



Trade Marks Journal No: 1833 ,   22/01/2018           Class 33 
 

Priority claimed from 29/03/2016; Application No. : 4260313 ;France 

3536424    23/09/2016
[International Registration No. : 1333886]
MHCS
9 avenue de Champagne F-51200 Epernay France

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); ciders; digesters (liqueurs and spirits); wines; spirits; alcoholic extracts or 
essences; sparkling wines.

8342



Trade Marks Journal No: 1833 ,   22/01/2018           Class 33 
 

3706346    13/09/2017
[International Registration No. : 1379109]
Vicentina GmbH & Co. KG
Bahrenfelder Steindamm 2 22761 Hamburg Germany

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

8343



Trade Marks Journal No: 1833 ,   22/01/2018           Class 33 
 

3713257    07/09/2017
[International Registration No. : 1379784]
EBC EASTERN BEVERAGE COMPANY LIMITED
Poseidonos 1, Lerda Business Centre, Egkomi CY-2406 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer; anisette [liqueur]; aperitifs; bitters; brandy; cider; cocktails; curacao; distilled 
beverages; fruit extracts, alcoholic; gin; kirsch; liqueurs; peppermint liqueurs; perry; rum; sake; vodka; whisky; wine.

8344



Trade Marks Journal No: 1833 ,   22/01/2018           Class 33 
 

Priority claimed from 23/09/2016; Application No. : UK00003187369 ;United Kingdom
3723306    27/02/2017
[International Registration No. : 1382487]
Inver House Distillers Limited
Moffat Distilleries, Airdrie, Lanarkshire Scotland ML6 8PL United Kingdom

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

8345



Trade Marks Journal No: 1833 ,   22/01/2018           Class 34 
 

Priority claimed from 16/02/2016; Application No. : 691403 ;Switzerland 

3411572    12/08/2016
[International Registration No. : 1314019]
JT International SA
Rue Kazem Radjavi 8 CH-1202 Genève Switzerland

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; smoking tobacco, pipe tobacco, rolling tobacco, chewing tobacco, snus; cigarettes, 
cigars, cigarillos; snuff.

8346



Trade Marks Journal No: 1833 ,   22/01/2018           Class 34 
 

 

Priority claimed from 02/12/2015; Application No. : 235172 ;Greece 

3448125    31/05/2016
[International Registration No. : 1319180]
Karelia Tobacco Company Inc.
Athinon Street GR-241 00 Kalamata Greece

Proposed to be Used
IR DIVISION
Tobacco, cigars, cigarettes, e-cigarettes, cigarillos, smokers’ articles, ashtrays, cigarette cases, cigarette lighters, 
cigarette papers and matches.

8347



Trade Marks Journal No: 1833 ,   22/01/2018           Class 35 
 

Priority claimed from 28/07/2015; Application No. : 014417687 ;European Union 

3416759    11/05/2016
[International Registration No. : 1298973]
JOB DIGITAL NETWORKS, S.L.
C/ Valencia, 333 BAJOS E-08009 BARCELONA Spain

Address for service in India/Agents address:
R. K. DEWAAN & CO.
78 PODAR CHAMBERS S.A. BRELVI ROAD, FORT, BOMBAY-400 001.

Proposed to be Used
IR DIVISION
Advertising services; data search in computer files (for others); advisory, search, information and selection services 
relating to jobs; online job placement office services; interactive management of job offers via the Internet; control of 
information in a computerized database; data processing relating to job seekers and job providers; advice concerning 
human resources management issues; commercial business administration services; assistance in the operation of a 
commercial company as a franchise; professional business consultancy and advice, including research, implementation, 
organization, management and administration of businesses; market research, study and analysis and advisory and 
consultancy services relating to such services; consultancy and advisory services relating to personnel management.

8348



Trade Marks Journal No: 1833 ,   22/01/2018           Class 35 
 

Priority claimed from 09/03/2017; Application No. : 016451486 ;European Union 

3709147    24/05/2017
[International Registration No. : 1380635]
Randstad Holding N.V.
Diemermere 25 NL-1112 TC Diemen

Proposed to be Used
IR DIVISION
Recruitment of personnel; search and selection of personnel; employment of personnel; outplacement of personnel; 
personnel management consultancy; staff recruitment consultancy; administrative services, in particular salary- and 
personnel administration; consultancy and advisory services relating to personnel placement; selection of personnel, 
also by way of psychological testing; outplacement of personnel, career placement consulting services, commercial 
interim-management services; business project management; consultancy on the subject of business management and 
business economy; services in relation to the process of recruitment of personnel; payroll administration and 
management services; employment outplacement services; human capital management outsourcing services; all 
aforementioned services also via telecommunication, including the Internet.

8349



Trade Marks Journal No: 1833 ,   22/01/2018           Class 36 
 

Priority claimed from 19/07/2016; Application No. : 2016-077218 ;Japan 

3537264    31/08/2016
[International Registration No. : 1333658]
Mizuho Financial Group, Inc.
1-5-5, Otemachi, Chiyoda-ku Tokyo 100-8176 Japan

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Investment services; investment advisory services; financial asset management; investment management services; 
investment trust services; mutual fund; asset management of listed and unlisted property trusts or specialized funds 
relating to financial investment services in the field of securities; provision of information relating to investment services 
relating to securities; provision of information relating to real estate investment trust; advisory service based on security 
investment advisory contract and investment based on discretionary investment contract; investment based on 
commodity investment advisory contract.

8350



Trade Marks Journal No: 1833 ,   22/01/2018           Class 39 
 

Priority claimed from 15/03/2016; Application No. : 015220387 ;European Union 

3537765    07/09/2016
[International Registration No. : 1337361]
PDP COURIER SERVICES LIMITED
14-18 City Road CARDIFF CF243DL United Kingdom

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Transport services and logistic solutions in the field of transport (particularly preparation, packaging, storage, collection, 
delivery, tracking and tracing of packages) for the health and life-science industries.

8351



Trade Marks Journal No: 1833 ,   22/01/2018           Class 39 
 

 

Priority claimed from 11/05/2016; Application No. : VA 2016 01196 ;Denmark 

3539275    29/08/2016
[International Registration No. : 1336587]
Damco international B.V.
Turfmarkt 107 NL-2511 DP The Hague

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA
RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
Transport; packaging and storage of goods; travel arrangement; transportation logistics services by aid of computers, 
transmission and transfer of images, information and e-mails via the data, cellular and telecommunications network; 
transportation and storage information (free or fee-charging) as well as transportation logistics services; information 
regarding shipment and transportation and storage; logistics services relating to shipment and transportation and 
storage; providing tracking and tracing of shipments; transportation logistics namely loading, transportation and storage 
utilising containers.

8352



Trade Marks Journal No: 1833 ,   22/01/2018           Class 41 
 

Priority claimed from 09/03/2017; Application No. : 87364661 ;United States of America 

3705749    07/09/2017
[International Registration No. : 1378738]
Offsec Services Limited
26 Main Street Gibraltar GX11 1AA

Proposed to be Used
IR DIVISION
Non-downloadable electronic publications, namely, instructional and educational manuals, articles, and videos featuring 
information relating to penetration testing, information security, network security, and computer security recorded on 
computer media; educational and training services, namely, arranging and conducting educational and training seminars, 
conferences, courses, tutorials, and workshops in the field of electronic information security and digital forensics; open-
access publishing services, namely, publication of electronic articles, tutorials, and videos; providing non-downloadable 
publications featuring resources in the nature of articles in the field of penetration testing, information security, network 
security, and computer security, via a website; providing on-line publications in the nature of e-books in the field of 
penetration testing, information security, network security, and computer security; publication of documents in the field 
of penetration testing, information security, network security, and computer security; publication of manuals; publication 
of on-line multimedia web content, namely, online videos; providing non-downloadable publications featuring resources 
in the nature of multimedia web content featuring online videos in the field of penetration testing, information security, 
network security, and computer security, via a website; providing entertainment information in the fields of penetration 
testing, information security, network security, and computer security, via a website; providing educational information in 
the academic field of penetration testing, information security, network security, and computer security for the purpose of 
academic study; computer education training; vocational education in the fields of penetration testing, information 
security, network security, and computer security; providing education in the field of penetration testing, information 
security, network security, and computer security rendered through correspondence courses; production and distribution 
of videos in the field of penetration testing, information security, network security, and computer security education; 
education services, namely, providing on-line video in the field of penetration testing, information security, network 
security, and computer security; education services, namely, providing tutorial sessions in the field of penetration testing,
information security, network security, and computer security; computer education training services; providing training 
information in the field of electronic information security and digital forensics; educational examination services for 
obtaining professional certification, credentialing, and qualification in the field of electronic information security, 
penetration testing, and digital forensics; providing consulting, informational, and advisory services relating to obtaining 
professional certification, credentialing, training and qualification in the field of electronic information security, 
penetration testing, and digital forensics.

8353



Trade Marks Journal No: 1833 ,   22/01/2018           Class 42 
 

Priority claimed from 03/08/2017; Application No. : 302017000089426 ;Italy 

3716434    08/09/2017
[International Registration No. : 1382216]
MECHINNO S.R.L.
Via dell'Industria, 2 I-40012 CALDERARA DI RENO (BOLOGNA) Italy

Proposed to be Used
IR DIVISION
Design services, engineering and industrial design; technical feasibility studies, design feasibility studies; consultancy 
services in the field of engineering; research and development services, product research and development; industrial 
design; graphic arts design; computer-aided design; consultancy services in the field of design, selection, 
implementation and use of computer hardware and software systems; scientific and industrial research; technical 
planning and consultancy in the field of light engineering; design of mechanical components; design of mechanical and 
micromechanical components; mechanical research; design of mechanical, electromechanical, optoelectronic and 
hydraulic apparatus and instruments; mechanical and electrical engineering services; recovery of computer data; 
electronic data storage; design of data storage systems; design of data processing systems; off-site data backup; data 
migration services; development of computer databases; development of data transmission systems; design and 
development of data output systems; design and development of electronic databases; computer programming for data 
processing; conversion of computer programs and data, other than physical conversion; consultancy relating to the 
recovery of computer data; electronic data backup; design and development of computer hardware, software and 
databases; conversion of data or documents from physical to electronic media; analysis of technical data.

8354



Trade Marks Journal No: 1833 ,   22/01/2018           Class 42 
 

3723650    21/06/2017
[International Registration No. : 1382577]
Brandcast, Inc.
842 Folsom Street San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Software solutions, namely, providing use of on-line custom website design and development software for use in 
enabling Internet publishing of custom designed websites without the need for code; computer services, namely, hosting 
an interactive web site featuring technology for custom website design and development that allows users to consolidate 
and manage accounts and connections to existing and emerging application programming interfaces (APIs) by 
integrating said APIs into custom built websites; providing temporary use of custom website design and development 
software that integrates interactive applications into custom built websites and allows businesses to track and analyze 
consumer communications and to maintain records of those communications via a website, all in order to improve 
business operations and strengthen business to consumer communication.

8355



Trade Marks Journal No: 1833 ,   22/01/2018           Class 43 
 

Priority claimed from 02/02/2016; Application No. : 4245719 ;France 

3405669    29/07/2016
[International Registration No. : 1312382]
ACCOR 
82 rue Henri Farman F-92130 Issy-les-Moulineaux FR

Proposed to be Used
IR DIVISION
Hotels; motels; hotel services and provision of food and drink; cafeteria, tea room and bar services (with the exception of 
clubs); temporary accommodation; tourist homes; hotel room reservation services for travelers; booking services for 
temporary accommodation; consultancy and advice (not business-related) in connection with hotel and restaurant 
services.

8356



Trade Marks Journal No: 1833 ,   22/01/2018           Class 43 
 

3460395    22/08/2016
[International Registration No. : 1322719]
Trans Indus Limited
75 St Mary's Road Ealing, London W5 5RH United Kingdom

Proposed to be Used
IR DIVISION
Reservation of hotel accommodation, reservation of holiday accommodation, reservation of temporary accommodation, 
agency services for booking hotel and other accommodation, accommodation services for holiday makers and business 
travellers, arranging for the provision of meals, drinks and other refreshments, arranging for the provision of services and 
facilities by the hotels and other accommodation providers, arranging hotel and other accommodation, consultancy and 
advisory services relating to hotel and other holiday accommodation, provision of information relating to the availability 
of hotel and other accommodation, booking accommodation for business travellers.

8357



Trade Marks Journal No: 1833 ,   22/01/2018           Class 45 
 

Priority claimed from 23/05/2016; Application No. : UK00003166048 ;United Kingdom 

3537820    30/08/2016
[International Registration No. : 1335424]
Hogan Lovells International LLP
Atlantic House, 50 Holborn Viaduct London EC1A 2FG United Kingdom

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Legal services; legal research services; legal services relating to searching, registration, administration and exploitation 
of trademarks and other Industrial Property rights for others; notary services; professional consultation with regard to the 
aforementioned services; making information available on the Internet in relation to the aforementioned services.

8358



Trade Marks Journal No: 1833 ,   22/01/2018           Class 45 
 

3721538    31/08/2017
[International Registration No. : 1383625]
Eversheds Sutherland (International) LLP
One Wood Street LONDON EC2V 7WS United Kingdom

Proposed to be Used
IR DIVISION
Cl.45;Legal services; political lobbying services; legal services relating to business; legal research and technical legal 
research; provision of information relating to legal services and legal research; company formation and registration 
services; conveyancing services; filing, prosecution, maintenance and management of intellectual and industrial property 
rights; patent attorney and trade mark attorney services; professional consultation and advisory services relating to legal 
matters; title searching; legal services relating to real estate; preparation of reports, provision of information and advisory 
and consultancy services relating to the aforesaid services.

8359



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

3345189    19/02/2016
[International Registration No. : 1296613]
Ningbo Jideng Electronic & Tech Co., Ltd.
(Unit 1, 7F, Technology Building), No. 777 Zhongguan West Road, Zhuangshi Street, Zhenhai District, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.3;Cleansing milk for toilet purposes; hair lotions; cleansing foams; essential oils; cosmetic preparations for skin 
care; perfumes; cosmetics; beauty masks; cosmetic preparations for slimming purposes; dentifrices.

Cl.10;Nursing appliances; esthetic massage apparatus; massage apparatus; vibromassage apparatus; fumigation 
apparatus for medical purposes; medical treatment ultrasonic instruments; ultrasonic beauty instruments; ultrasonic 
instruments; condoms; hearing aids.

Cl.11;Electric water heaters; hair driers [dryers]; steam generating installations; fumigation apparatus, not for medical 
purposes; steam facial apparatus [saunas]; sterilizers; germicidal lamps for purifying air; ultraviolet ray lamps, not for 
medical purposes.

Cl.21;Glasses [receptacles]; vacuum bottles; drinking glasses; crystal crafts; perfume burners; brushes; toothbrushes, 
electric; shaving brushes; cheek brushes; bath sponges.

8360



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

 

3396173    31/03/2016
[International Registration No. : 1308581]
BTG International Limited
5 Fleet Place London EC4M 7RD United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medicinal preparations and substances; veterinary preparations and substances; sanitary 
preparations for medical purposes; dietetic substances adapted for medical use, vaccines; sera; diagnostic reagents and 
substances, all for in vivo use; antibodies, therapeutic antibodies for use as anti-lymphocytic agents; pharmaceutical 
preparations in the form of foams or for use in producing foams; pharmaceutical preparations in the form of foams or for 
use in producing foams, for sclerotherapy, phlebology, angiology or proctology, for treatment of oesophageal varices, 
hydroceles, in sterilisation treatment or for treatment of varicose veins, or arterio-venous malformations; chemical 
reagents for medical or veterinary purposes; chemical reagents for therapeutic and diagnostic purposes; chemico-
pharmaceutical preparations; chemical preparations for medical or pharmaceutical purposes; pharmaceutical 
preparations for the treatment of cancer; pharmaceutical and veterinary preparations for the reduction or elimination of 
circulating cytokines; pharmaceutical and veterinary preparations for the treatment of digoxin, digitalis or other cardio-
active glycoside toxicity; pharmaceutical and veterinary preparations for treatment of envenomation by snakes; 
pharmaceutical and veterinary preparations for the treatment of hypertension; pharmaceutical preparations for the 
treatment of migraine; pharmaceutical preparations for the treatment of multiple neurodegeneration and multiple 
sclerosis; pharmaceutical preparations for the treatment of Alzheimer's disease; pharmaceutical preparations for the 
treatment of methotrexate toxicity; pharmaceutical preparations for the treatment of immune disorders including type 1 
diabetes, psoriasis, coeliac disease and rheumatoid arthritis; pharmaceutical preparations for the treatment of cancer 
including prostate, oesophageal and brain cancer and leukaemias; pharmaceutical preparations for the treatment of 
sepsis; preparations and substances for facilitating the delivery of pharmaceutical and medicinal preparations and 
substances; pharmaceutical preparations and substances for use in the circulatory system; pharmaceutical preparations 
and substances for embolization; pharmaceutical preparations and substances for embolization of tumours and 

8361



arteriovenous malformations (AVMs); pharmaceutical prepraations and substances for use in the circulatory system for 
the treatment of tumours and arteriovenous malformations (AVMs); adjuvants for medicinal purposes, vaccine adjuvants 
and vaccine preparations containing adjuvant; chemical reagents for medical or veterinary purposes for the treatment of 
envenomation by snakes; chemical reagents for therapeutic and diagnostic purposes for the treatment of envenomation 
by snakes; chemical preparations for medical or pharmaceutical purposes for the treatment of envenomation by snakes; 
medicines for the treatment of envenomation by snakes; pharmaceutical and veterinary preparations for the treatment of 
pre-eclampsia; chemical reagents for medical or veterinary therapeutic and diagnostic purposes; chemico-pharmaceutical
preparations for use in the treatment of digoxin, digitalis or other cardio-active glycoside toxicity, and for use in the 
treatment of pre-eclampsia; chemical preparations for medical or pharmaceutical purposes and medicines for use in the 
treatment of digoxin, digitalis or other cardio-active glycoside toxicity and for use in the treatment of pre-eclampsia; 
transarterial chemoembolization pharmaceutical preparations, vaccines and sera; pharmaceutical preparations and 
substances for facilitating the delivery of pharmaceutical and medicinal preparations and substances; irradiated or 
radioactive microspheres used for in vivo therapeutic medical purposes; radiotherapy substances for medical purposes; 
radiopharmaceuticals; therapeutic agents for delivery of radioactive material to target sites within the body; beads, 
including microscopic radioactive beads, for treatment of cancerous tumours; beads, including microscopic glass beads, 
impregnated with radioactive material for treatment of cancerous tumours; beads, radioactive glass beads for medical 
purposes; pharmaceutical preparations for use with ultrasound waves to enhance drug delivery and/or medically activate 
drugs; pharmaceutical preparations in the form of foams for use in sclerotherapy treatment of veins; pharmaceutical 
preparations in the form of foams for use in producing foams for use in sclerotherapy treatment of veins; pharmaceutical 
preparations in the form of foams or for use in producing foams for sclerotherapy, phlebology, angiology and proctology, 
for treatment of oesophageal varices, hydroceles, in sterilisation treatment or for treatment of varicose veins, or arterio-
venous malformations; pharmaceutical preparations containing methotrexate antidotes; pharmaceutical preparations 
containing 5-fluorouracil antidotes; pharmaceutical preparations for use in chemotherapy and autoimmune diseases; 
pharmaceutical preparations used for regulating toxicity levels of therapeutic agents; pharmaceutical preparations used 
for depleting concentrations of therapeutic agents.

Cl.9;Scientific, measuring, checking (supervision), teaching apparatus and instruments; magnetic data carriers, data 
carriers, databases, recording discs; data in machine-readable form; electronically, optically or magnetically recorded 
data; recorded films, tapes, compact discs, laser discs, CD-ROM's, DVDs and other digital recording media and cassettes 
bearing sound and/or images; data processing equipment, computers; apparatus and instruments for receiving, 
collecting, capturing, acquiring, collating, recording, transmitting, storing, analysing, processing, developing, converting, 
accessing, handling, displaying, encoding, logging, relaying, communicating, inputting, outputting and/or reproducing 
data, sound and/or images; computer installations, apparatus and instruments; computer imaging systems; imaging 
apparatus; apparatus, peripheral apparatus, components and instruments for use with computers; computer firmware; 
computer hardware; computer peripherals; computer software and computer programmes; computer software for use in 
medical devices; computer software for use in ultrasound devices; computer software for use in the medical and/or 
pharmaceutical fields; computer software and computer programmes providing information to medical professionals and 
patients; computer software and telecommunications apparatus (including modems) to enable connection to databases 
and the internet; computer software to enable searching for data; computer programs for use in the field of health care for 
the collection, maintenance and management of data for patient records, clinical diagnosis and assessment, patient 
treatment, goals management, outcome analysis, scheduling, health care facilities management, materials management, 
resources utilization, billing and accounting, and the review of health care facilities, services and clinical records; 
computer software for use by health care providers to analyse the outcomes of medical procedures and information 
relating to patient care; computer software for use in database management; computer databases for clinical use, clinical 
governance, clinical audit, collecting and analysing information relating to patient demographics, procedures and 
outcomes; computer software and computer displays for use in relation to medical purposes; computer hardware, 
computer software and computer programs in the field of ultrasound technology; apparatus for generating and 
transmitting ultrasound; electric and electronic control systems for controlling medical apparatus and instruments; 
electric and electronic control systems for controlling apparatus for generating and transmitting ultrasound; data 
processing apparatus and computers for controlling medical apparatus and instruments; data processing apparatus and 
computers for controlling apparatus for generating and transmitting ultrasound; computer software for controlling 
medical apparatus and instruments; computer software for controlling apparatus for generating and transmitting 
ultrasound; stands for computer equipment; medical software for processing and displaying images on ultrasound 
medical imaging apparatus; medical imaging software that records, monitors and analyses data using an ultrasound 
imaging probe; medical workstation comprised of computer hardware and software for gathering and transmitting patient 
image data for use during surgical procedures; software for processing digital images of the anatomy for diagnosis and 
treatment; software for medical imaging; equipment for scientific research and for diagnosis, including ultrasound 
imaging systems comprising ultrasound scanners, ultrasound imaging devices, and ancillary equipment; computer 
software for use in relation to ultrasound imaging and scanning; imaging units; electronic apparatus and instruments for 
use in relation to ultrasound imaging and scanning; electronic questionnaires; electronic patient reported outcome 
questionnaires; electronic patient reported outcome questionnaires for use with a telecommunications device; 
downloadable publications in electronic form; downloadable electronic publications provided on-line from databases or 
the internet; computer software and downloadable publications in electronic form supplied on-line from databases or 
from facilities provided on the internet (including websites); optical detection, inspection, measuring and testing 
apparatus and instruments; optical viewing and recording apparatus; electrically operated diagnostic testing apparatus 
and instruments; spectrophotometers; ultrasonic diagnostic apparatus; parts and fittings for all the aforesaid goods.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, orthopaedic articles; 
syringes, cannula needles, medical tubing; surgical and medical apparatus for producing and administering foams; 
surgical and medical apparatus for producing and administering sclerosing foams; surgical or medical apparatus for or 
for producing foams for use in sclerotherapy, phlebology, angiology or proctology, sterilisation treatment or for treatment 
of varicose veins, arterio-venous malformations, oesophageal varices or hydroceles; surgical and medical devices for 
assessing the physical characteristics of such foams, devices for intravenous administration of foam and devices for 
monitoring the position and effect of foam in the human body; diagnostic devices for use in all the above medical 
conditions; haemofiltration devices; drug delivery embolisation apparatus, instruments and systems; apparatus and 
instruments for use in the circulatory system; apparatus and instruments for embolisation; surgical and medical 
apparatus and instruments, namely, catheters, injection syringes and sealed vial devices for dispensing microspheres 
during embolisation procedures in blood vessels and in the circulatory system; embolisation apparatus, instruments and 
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systems comprising surgical and medical instruments for embolisation; drug delivery embolisation systems; drug 
delivery apparatus and instruments comprised of injection syringes, and sealed vials; injection syringes for use with 
catheters; apparatus and instruments for use in the circulatory system, namely, catheters, injection syringes and sealed 
vials; medical apparatus and instruments for embolisation; surgical and medical apparatus and instruments for 
embolisation, namely, embolisation apparatus, instruments and systems comprising microspheres and injection syringes 
for use in blood vessels and the circulatory system to carry out embolisation; radiotherapy apparatus; surgical and 
medical apparatus and instruments for delivery of radiopharmaceuticals and radioactive material to target sites within the 
body; beads, including microscopic glass beads, impregnated with radioactive material or containing radioactive material 
and administered surgically for treatment of cancerous tumours; radioactive beads, including radioactive glass beads 
administered for treatment of cancerous tumours; surgical and medical apparatus and instruments for use in the 
circulatory system; medical devices which use ultrasound to enhance drug delivery and/or medically activate drugs; 
catheters for delivery of drugs or fluids and controllers and power units for infusion catheters; ultrasonic drug delivery 
and drug activation apparatus and controllers and power units therefor; needles for medical use, namely, cannula 
needles; medical tubing for sclerotherapy; medical tubing for the treatment of varicose veins, venous malformations, 
arterio-venous malformations, oesophageal varices and hydroceles; surgical and medical apparatus for producing and 
administering foams for the treatment of varicose veins, venous malformations, arterio-venous malformations, 
oesophageal varices and hydroceles; surgical and medical apparatus for producing and administering sclerosing foams 
for the treatment of varicose veins, venous malformations, arterio-venous malformations, oesophageal varices and 
hydroceles; syringes for producing and administering foams for use in sclerotherapy, phlebology, angiology or 
proctology; surgical and medical apparatus for administering and producing foams for use in sterilisation treatment; 
surgical and medical apparatus for use in treatment of varicose veins, arterio-venous malformations, oesophageal varices 
or hycroceles; syringes for use in treatment of varicose veins, arterio-venous malformations, oesophageal varices or 
hydroceles; surgical and medical devices for assessing the physical characteristics of such foams; medical devices for 
intravenous administration of sclerosing foam for the treatment of varicose veins, venous malformations, arterio-venous 
malformations, oesophageal varices and hydroceles; medical devices for monitoring the position and effect of foam in the 
human body; medical diagnostic apparatus for diagnosing all the above medical conditions; compression bandages; 
surgical, medical and diagnostic materials, devices, apparatus and instruments for use in interventional pulmonology; 
medical devices for use in pulmonary and thoracic surgery and procedures; lung volume reduction devices; artificial 
surgical implants for use in interventional pulmonology; surgical implants comprising artificial surgical implants for 
restoring, maintaining and improving patient breathing, and artificial surgical implants for restoring, maintaining and 
improving lung function; parts and fittings for all of the aforesaid goods.

Cl.41;Education; provision of educational content; provision of educational content for apps (applications) for mobile 
devices and computers; providing education information in the fields of healthcare, pharmaceuticals, medical devices, 
medical research, surgery, medical science and medicine and patient care by means of computer, electronic and online 
databases; provision of education and training in the fields of healthcare, pharmaceuticals, medical devices, medical 
research, surgery, medical science and medicine and patient care; provision of education and training in the field of 
health and medical information and related hotline services; arranging, and conducting educational conferences and 
programs and providing courses of instruction in the fields of healthcare, pharmaceuticals, medical devices, medical 
research, surgery, medical science and medicine and patient care; provision and publication of educational material and 
content in the fields of healthcare, pharmaceuticals, medical devices, medical research, surgery, medical science and 
medicine and patient care; conducting educational seminars in the fields healthcare, pharmaceuticals, medical devices, 
medical research, surgery, medical science and medicine and patient care and distribution of course materials therewith; 
information and advice relating to education, training and development provided online from a computer database or the 
internet, all relating to healthcare, pharmaceuticals, medical devices, medical research, surgery, medical science and 
medicine and patient care; providing teaching guides, instructional materials, brochures including non-downloadable 
electronic publications; providing educational electronic online databases for healthcare, pharmaceuticals, medical 
devices, medical research, surgery, medical science and medicine and patient care.
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3396220    04/04/2016
[International Registration No. : 1308604]
Salamander Industrie-Produkte GmbH
Jakob-Sigle-Strasse 58 86842 Türkheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Profiles for manufacturing windows and doors of metal; strap-hinges of metal; window stops of metal; catches 
(window-) of metal; door and window handles of metal; bolts; locks.

Cl.17;Plastics in extruded form for use in manufacture; insulators; sound proof materials.

Cl.19;Windows and doors, not of metal; non-metallic building materials; non-metallic rigid pipes for building; profiles 
for windows and doors, not of metal; battens for glass, not of metal; drain pipes, not of metal; shutters, not of metal; non-
metal window frames; cornices not of metal and mouldings, not of metal, for cornices; jalousies, not of metal.
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Proposed to be Used
IR DIVISION
Cl.9;Telecommunications, telephonic and communications apparatus and instruments; radio telephones, mobile and 
fixed telephones; mobile phones; portable telecommunications apparatus; smartphones; cases for telephones; headsets 
for telephones; handheld, mobile and tablet computers; wearable electronic telecommunication and computing devices; 
data communication apparatus and instruments; voice processing systems; computer networking and data 
communications equipment; mobile data apparatus; data processing systems; electronic databases; digital telephone 
platforms and software; computer hardware for telecommunications; telecommunication networks; modems; network 
routers; broadband installations; decoders; set-top box apparatus including apparatus having an interactive viewing 
guide and/or a recorder for recording television and audio programmes; electrical and electronic apparatus for use in the 
reception of satellite, terrestrial or cable broadcasts; apparatus and instruments for the processing, transmission, 
storage, logging, reception and retrieval of data being in the form of encoded data, text, audio, graphic images or video or 
a combination of these formats; wireless handheld units and devices; remote controls for electric and electronic devices; 
personal digital assistants; electronic sensors including pedometers altimeters and weighing scales; barcode and quick 
response code readers and scanners; audio and video recordings; media for storing information, data, images and 
sound; digital media content (downloadable), including films, television programmes, radio programmes, videos, images, 
music, text, data, images, graphics and ringtones, provided from a computer database, the Internet or other electronic 
network; satellite receiving and transmission apparatus and instruments; computer and video games, including 
downloadable games; electronic publications (downloadable) provided on-line from computer databases, the Internet or 
other electronic networks; machine readable media; downloadable digital audio, video and data provided from a computer 
database, or the Internet or other electronic network; battery chargers for use with telecommunications apparatus; 
batteries; battery back-up power supply; peripheral equipment for televisions and computers; computers including laptop 
and notebook computers; electronic personal organisers; electronic and satellite navigational and positional apparatus 
and instruments including global positioning systems; desk or car mounted units incorporating a loud speaker which 
permits hands-free use of a telephone handset; in-car telephone handset cradles; teaching apparatus and instruments; 
metering apparatus; smart meters; blank and pre-recorded magnetic cards; cards containing microprocessors; telephone 
cards; credit, debit and payment cards; telephone credit cards; encoded cards; computer software, including computer 
software supplied from a computer database, the Internet or other electronic network; data communications software; 
application software, including application software for mobile telephones; downloadable computer software 
applications; computer software for wireless data communication; computer software and application software for the 
synchronization, transmission and sharing of voice, data, calendar and content between one or more electronic devices, 
for purchasing applications handheld electronic devices and for secure, encrypted purchases; operating system 
software; computer software for the streaming transmission and encryption and storage, of audio, video, graphics, text 
and data on and over communication networks; computer software to enable peer-to-peer networking and file sharing; 
search engine software; computer software for conducting and co-ordinating communications among computer users 
sharing information and audio data via electronic communications networks; software for interactive televisions; image 
and video editing software including software applications for use on mobile devices; software for the identification of 
persons; software for access control, video control and detecting the presence of persons; software for computer 
security, including antivirus, firewalls, antispam, anti-spyware, web filtering; intrusion detection software; virtual private 
network software; computer software for receiving, processing, transmitting and displaying information relating to 
fitness, body fat, body mass index, sleep patterns, locations, attitude, weather and temperature; computer software for 
managing information regarding tracking, compliance and motivation with a health and fitness program; anti-theft devices 
not for vehicles; anti-collision sensors for vehicles; devices and apparatus for locating movable property; apparatus for 
sending and receiving information from movable property; devices and apparatus for remote control of electrical 
apparatus and household appliances; alarm devices and installations; satellite location and navigation systems; systems 
for the downloading and updating of computer software to and from electronic apparatus; electronic and biometric 
apparatus and installations for access control; apparatus for identifying persons; closed circuit television systems; 
cameras, television cameras and video recorders for closed-circuit television; optical and photographic apparatus; 
electronic speedometers; electronic odometers; electronic tachometers; speed checking apparatus for vehicles; kilometre
recorders for vehicles; electric or electronic sensors for vehicles; electronic sensors; sirens; electric locks for vehicles; 
remote control apparatus; electronic keys for vehicles; electronic keyless vehicle access and starter systems; systems 
for the automatic opening and closing of vehicle doors, boot, bonnet and roof; communication apparatus integrated into 
motorcycle helmets; GPS apparatus; apparatus for vehicles for determining or signalling vehicle location, locations of 
site, travel routes, time, traffic conditions, presence of emergency vehicles and hazard conditions; systems for 
communication between vehicles and road infrastructures; road marking detection devices; vehicle teleguidance systems 
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and instruments; blind spot and lane changing assistance monitoring systems; vehicle on-board computers; on-board 
electric, electronic or optical equipment for vehicles, including land vehicles; on-board diagnostic systems and remote-
controlled diagnostic systems for vehicles; systems for the downloading and updating of computer software to and from 
vehicles; devices to detect and/or exchange data between a vehicle and a remote unit for security purposes; parking aids, 
obstacle detection devices; parking assistance, reversing and blind spot detection systems and alarms; pre-collision 
detection and collision avoidance systems; electronic immobilisers for vehicles; in vehicle touch screen computer 
systems; devices for remote location of vehicles; watchbands that communicate data to smartphones; downloadable 
software for promotional and demonstration purposes, for customised display screens on telecommunications apparatus.

Cl.35;Advertising, marketing and promotion services; retail services connected with telephones, mobile telephones, 
smartphones, mobile digital devices, telecommunication apparatus, computer software, computers and electronic 
communication networks and accessories for such goods, set-top boxes and modems, telecommunication apparatus, 
devices and accessories; the bringing together, for the benefit of others, of a variety of telecommunications and computer 
services, enabling customers to conveniently view and purchase those services; telephone answering and message 
handling services; provision of space on websites for advertising goods and services; the bringing together, for the 
benefit of others, of a variety of communications and telecommunications apparatus, instruments and software, enabling 
customers to conveniently view and purchase those goods, including such services provided on-line from a computer 
database, the Internet or other electronic network; the bringing together, for the benefit of others, of a variety of services 
in the field of entertainment, fashion, lifestyle, music, sports, news, current affairs, business, finance, trade, technology, 
science, nature, industry, transport, art, history, travel and culture, games and gaming, film and navigation enabling users 
to conveniently view and acquire those services; the bringing together, for the benefit of others, of a variety of 
downloadable digital media content, including software, software applications, films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, enabling customers to conveniently view and 
purchase those goods; the bringing together for the benefit of others of a variety of services providers, namely providers 
of digital media content including software, software applications, films, television programmes, radio programmes, 
videos, music, text, data, images, graphics and ringtones via the Internet or telecommunications network or via a 
streaming service, enabling customers to conveniently view and purchase those services; provision of information and 
advice to the prospective purchasers of commodities and goods; administration of loyalty programmes involving 
discounts or incentives; loyalty card services; organisation, operation and supervision of sales and promotional incentive 
schemes; provision of information and advice on the supply and promotion of products and selection and display of 
goods; compilation and systemization of information into computer databases and online searchable databases; data 
retrieval services; compilation of directories, including business and commercial directories, for publication on computer 
databases, the Internet or other electronic networks; searching, browsing and retrieving information, sites and other 
resources available on global computer networks for others; organizing content of information provided over a global 
computer network according to user preference; arranging and conducting of exhibitions for business purposes; 
database and data processing services; data management services; collection of data; business data analysis; business 
promotion, research, management, administration, assistance and information services; business strategy and planning 
services; economic forecasting, marketing, market research, market analysis and survey services; publication of publicity 
texts; compilation of statistical information; provision of trade information; dissemination of advertising for others via 
wireless network, telecommunication apparatus or devices or a global computer network; advertising services provided 
by television and radio and via electronic media; telephone answering and message handling services; provision of 
information and advice on the supply and promotion of products and selection and display of goods; customer club 
services, for commercial, promotional and/or advertising purposes; subscriptions (arranging -) to telecommunication 
services for others; subscriptions (arranging -) to a telematics, telephone or computer service [internet]; subscription to a 
television channel; auctioning via telecommunications networks; electronic commerce services, namely, providing 
information about products via telecommunication networks for advertising and sales products; publicity and sales 
promotion relating to goods and services, offered and ordered by telecommunications; business promotion services 
provided by telephone; organisation for a third party of telephone welcoming services and of telephone receptionist 
services; commercial information services provided by access to a computer database; provision of business directory 
services; arranging of subscriptions to online music streaming services; telephone directory information services.

Cl.36;Banking services including home, mobile, Internet and remote banking; financial sponsorship; insurance and 
finance services, including such services provided over the Internet or any other electronic network; electronic wallet 
services (payment services); payment services provided via wireless telecommunication apparatus and devices; 
electronic payment services including electronic fund transfer services and on-line transaction facilities; issue, collection 
and redemption of tokens, vouchers, points and cash back; credit card services; charge card services; electronic 
currency transfer services; insurance, financing and guarantee services relating to telecommunications and 
communications apparatus and instruments; financial guarantee services relating to telecommunications and 
communications apparatus and instruments; provision of investment and fund management information; financial affairs; 
monetary affairs; real estate affairs; administration of funds and investments; stock, shares and bond information and 
brokerage services; financial and monetary services in relation to charitable services including charitable fundraising and 
support services; charitable collections; charitable donations; distribution and allocation of charitable funds; provision of 
information and advisory services relating to monetary affairs, including the provision of information from a computer 
database, the Internet or other electronic network; provision of information and advice for the prospective purchasers of 
commodities and goods, all related to payment terms and insurance; financial information services provided by access to 
a computer database; insurance services for mobile telephones; telephone banking services.

Cl.38;Telecommunications; mobile and fixed telecommunication and telephone, satellite telecommunication, cellular 
telecommunication, radio and cellular telephone, radio facsimile, radio paging and radio communication services; voice 
transmission services; voice messaging and voicemail services; electronic mail services for data and voice; hire, leasing 
and rental of telecommunications, radio, radio telephone and radio facsimile apparatus; rental of telecommunication 
facilities; leasing of telephone circuits; communication of data by radio, telecommunications and by satellite; 
transmission and receiving by radio; communications services by satellite, television and/or radio; transmission and 
reception of voice communication services; voice over IP services; communication telecommunication services via a 
global computer network or the Internet; telephone and mobile telephone message collection and transmission; delivery 
and reception of sound data and images; personal numbering services (telephony services); providing service allowing 
customers to borrow replacement  telecommunications apparatus on a temporary basis in the case of breakdown, loss or 
theft, as part of a telecommunication service; provision of Internet services, namely Internet access services; Internet 
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service provider (ISP) services; telecommunication of information (including web pages), computer programmes and any 
other data; electronic mail services; provision of broadband services; wireless communication services; wireless 
telephony; digital network telecommunications services; portal services; provision of location based telecommunications 
services for telecommunications apparatus; provision of wireless application protocol services including those utilising a 
secure communications channel; provision of transmission signal identification information relating to or identifying 
telephone and telecommunications apparatus and instruments; telecommunications routing and junction services; data 
interchange services; transfer of data by telecommunications; data streaming; streaming of digital media content, 
including films, television programmes, radio programmes, videos, music, text, data, images, graphics and ringtones, via 
the Internet or a telecommunications network; delivery of digital media content, including films, television programmes, 
radio programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a telecommunications 
network; data transmission services; broadcasting services; data broadcasting services; broadcast or transmission of 
radio or television programmes; transmission of digital audio, video and multimedia content by telecommunications; 
electronic transmission of audio and video files via computer and other electronic communications networks; 
transmission of news and current affairs information; delivery of digital music by telecommunications; delivery of digital 
music by telecommunications; providing access to social networking websites; video text services, videotex services, 
telex services, video communication services, interactive video text services; messaging services, namely, sending, 
receiving and forwarding messages in the form of text, audio, graphic images or video or a combination of these formats; 
unified messaging services; voicemail services; providing data network services; video conferencing services; video 
telephone services; providing telecommunications connections to the Internet or databases; computer aided 
transmission of messages, data and images; computer communication services; provision and operation of electronic 
conferencing; providing and leasing access time to computer databases, computer bulletin boards, computer networks, 
interactive computer communications networks, electronic publications in various fields, merchandising and service 
catalogues and information and computerised research and reference materials; providing access to educational content, 
websites and portals; communication services for the remote control of electronic devices; communications networks for 
systems of smart metering; communication services for the delivery of emergency messages and calls; electronic 
transmission of data and documents via computer terminals and electronic devices; signal transmission for electronic 
commerce via telecommunications systems and data communication systems; providing access to electronic 
communications networks and electronic databases; provision of communication facilities for the interchange of digital 
data; communication of data by means of telecommunications; transmission of data, including by audio-visual apparatus; 
transmission of sound, picture, video and data signals; providing access to databases; data bank interconnection 
services; electronic data exchange services; email data services; data broadcasting and communications services; 
providing third party users with access to telecommunication infrastructure; provision of information relating to 
telecommunications, providing electronic telecommunications connections; telecommunication gateway services; 
interactive telecommunications services; telecommunication network services; telecommunications consultancy 
services; telecommunications services for aircraft passengers; provision of access to electronic payment services 
including electronic fund transfer services and on-line transaction facilities; Internet café services, namely providing 
telecommunications connections to the Internet in a café environment;  provision of access to online address book, 
calendar and diary services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education and training including 
such services provided on-line from a computer, the Internet or other electronic network; organisation of games; radio 
and television entertainment services including those provided on-line from a computer, the Internet or other electronic 
network; sporting and cultural activities; providing on-line electronic publications; publication of electronic books and 
journals on-line; arranging and conducting of conferences, seminars, symposia, tutorials and workshops; interactive and 
distance learning courses and sessions provided on-line via a telecommunications link or computer network or provided 
by others means; electronic library services for the supply of electronic information (including archive information) in the 
form of text, audio and/or video information; providing digital content including music, films and games from a computer 
database, the internet or other electronic network, all for entertainment or educational purposes; providing online 
searchable databases and directories for obtaining data in the fields of music, video, film, books, television, games and 
sports; production of media content; publication and dissemination of user-generated digital media content; publication 
of blogs and vlogs; entertainment services provided on-line from a computer database or the Internet; educational 
information provided on-line form a computer database or the Internet; entertainment services provided by telephone; 
competitions provided by telephone; providing sports information by telephone; library services provided by means of a 
computerised database; electronic games services provided by mean of the Internet; providing digital music from the 
internet; publication of material which can be accessed from databases or from the Internet; providing publications from 
the Internet which may be browsed; electronic publishing; providing interactive multi-player games via communications 
networks including the internet; arranging and conducting of exhibitions for entertainment purposes; entertainment 
services, namely, the provision of streamed or downloadable music, films, TV programmes, audio books and games to 
online usage via global or local computer networks.

Cl.42;Providing online, non-downloadable software interfaces to provide personalised access to computer databases, 
the Internet or other electronic networks; providing online, non-downloadable software applications through computer 
databases, the Internet or other electronic networks; hosting services; hosting of digital content on the Internet including 
on-line blogs and journals; server hosting; hosting websites and computer databases; maintenance and updating of 
computer software and programmes; on-line computer engineering, development and technical support services; on-line 
computer programming services; cloud computing; computer rental; engineering design and drawing service and 
commissioned writing of computer programmes, software and code for the creation of web pages on the internet; 
computer consultation services; computer programming and software design; installation, maintenance and updating of 
computer software; creating and maintaining websites; information technology support services; hosting the website of 
others; provision of information and advice of a technical nature for the prospective purchasers of commodities and 
goods; information relating to hardware or software, provided online from a global computer network or the internet; 
design of communications systems; software as a service; application service provider, namely, hosting computer 
software applications of others; design of software including software applications for use on mobile devices; provision 
of information, advisory and consultancy services relating to computers and information technology; designing, 
managing and monitoring online forums for discussion; research and development services; research and development 
of new products; research in the field of technology; provision of information, advisory and consultancy services relating 
to the aforementioned services; monitoring of network systems in the field of telecommunications; encryption, decryption 
and authentication of information, messages and data; provision of security services for computer networks, computer 
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access and computerized transactions, including through electronic means via wireless network and/or mobile 
telecommunication devices; data conversion of electronic information, including data and computer programs (except 
physical conversion); monitoring of network systems in the field of telecommunications; data conversion of electronic 
information, including data and computer programs (except physical conversion); data warehousing; data mining; 
database design; testing of electronic data processing systems; rental of software; hosting of podcasts; server hosting; 
computer time-sharing services; computer programming for telecommunications; data security services [firewalls]; data 
encryption services; data migration services; data recovery services; data warehousing; off-site data backup; digital 
compression of data; providing temporary use of non-downloadable computer software for use in the creation and 
publication of on-line journals and blogs; telecommunications technology consultancy; design of telecommunications 
apparatus and equipment; development, maintenance and updating of a telecommunication network search engine; 
design of telephones, including mobile telephones; provision of weather information via the telephone; internet web site 
design services; provision of internet search engines; rental of software for internet access; maintenance of software for 
internet access; providing temporary use of non-downloadable computer software over communication networks, 
intranets and the internet; updating of software databases; installation and actualization of programs for data processing; 
computer network services; monitoring of computer networks; data analysis and data mining services; creating, 
maintaining and updating databases of traffic and travel information; installation and updating of computer software on 
electric and electronic apparatus, installations for access control, biometric apparatus and installations for access 
control, closed circuit television systems, cameras, television cameras and video recorders for closed-circuit television, 
optical and photographic apparatus; providing online and non-downloadable software for computer security, including 
antivirus, firewalls, antispam, anti-spyware, web filtering, intrusion detection software (IDS) and virtual private network 
(VPN) software; installation, repair and maintenance of software for computer systems for the downloading and updating 
of computer software to and from vehicles, computer programs for the automotive field; telecommunication technology 
consultancy; provision of non-downloadable software for promotional and demonstration purposes, for customised 
display screens on telecommunications apparatus; providing  online, non-downloadable software  applications from a 
computer database, the internet or other electronic network, all for entertainment or educational purposes; electronic data 
storage services.
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Gall-Pharma GmbH
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Proposed to be Used
IR DIVISION
Cl.3;Soap; perfumery; ethereal oils and essences; cosmetics and personal care preparations; hair lotions; dentifrices; 
mouth washes, not for medical purposes; cosmetic preparations for baths; cosmetics; make-up preparations; sunscreen 
preparations.

Cl.5;Pharmaceutical, chemico-pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; 
biological preparations for medical purposes; dietetic food and products adapted for medical or veterinary use, food for 
babies; dietetic foods adapted for medical purposes; medicinal drinks; syrups for medical purposes; medicinal teas; 
nutritional supplements; plasters, materials for dressings; disinfectants; vitamin preparations; preparations of trace 
elements for human and animal use; amino acids for medical purposes; enzymes and enzyme preparations for medical 
purposes.

Cl.29;Dietetic foods for non-medical purposes based on protein and fats; plant-based extracts and concentrates for 
foodstuffs (except essential oils), in particular dietetic foods.

Cl.30;Dietetic foods, except rice products - apart from red rice powder - for non-medical purposes based on dietary 
fibers and carbohydrates, not included in other classes.

Cl.35;Retail, wholesale and internet commerce services in relation to pharmaceutical, veterinary and homeopathic 
products, sanitary preparations, medical supplies, nutritional supplements, dietetic foods, teas, drugstore articles, 
cosmetics and personal care preparations and books.

Cl.44;Pharmacy services; pharmaceutical services; preparation of pharmaceutical prescriptions; pharmacy advice; 
health counseling; alternative medicine services.
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Priority claimed from 23/02/2016; Application No. : 4020160013311 ;Republic of Korea 

3399248    24/02/2016
[International Registration No. : 1310082]
KOREA TACONIC CO., LTD
Top building 4F, 10, Seongnam-daero 926 beon-gil, Bundang-gu, Seongnam-si Gyeonggi-do 13506 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.11;Deep fryer, electric; industrial deep fryers; electric frying pans.

Cl.21;Frying pans (non-electric); frying pans; deep fryers, non-electric.
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Priority claimed from 05/04/2016; Application No. : 2016-039205 ;Japan 

3401034    11/05/2016
[International Registration No. : 1310306]
Konica Minolta, Inc.
2-7-2 Marunouchi, Chiyoda-ku Tokyo 100-7015 Japan

Proposed to be Used
IR DIVISION
Cl.7;Color printing machines; computer controlled printing machines and apparatus; digital printing machines; printing 
machines; printing machines for industrial purposes; printing or bookbinding machines and apparatus.

Cl.9;Telecommunication machines and apparatus; electronic machines, apparatus and their parts; downloadable image 
files; recorded video discs and video tapes; electronic publications, downloadable; computer software.
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3401042    10/02/2016
[International Registration No. : 1309966]
FASTERIS SA
Chemin du Pont-du-Centenaire 109 CH-1228 Plan-les-Ouates Switzerland

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.

8372



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

 

Priority claimed from 18/09/2015; Application No. : 86761350 ;United States of America 

3401054    16/03/2016
[International Registration No. : 1310031]
TM Technologies, Inc.
6969 E. Sunrise Drive, Suite 100 Tucson AZ 85750 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Consulting in the field of telecommunication services, namely, transmission of voice, data, and documents via 
telecommunications networks.

Cl.42;Research, development, engineering, and testing services in the field of telecommunications and data 
transmission technologies.
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Priority claimed from 04/12/2015; Application No. : 687526 ;Switzerland 

3405998    09/05/2016
[International Registration No. : 1311281]
Kardex AG
Thurgauerstrasse 40 CH-8050 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines; machines and apparatus for the storage, retrieval, transmission, distribution, inventory control, lifting 
and mechanical movement, transport, handling, automatic loading, unloading and automatic storage, removal or recovery 
of goods (in particular from warehouses and stores), for moving/operation, together with handling, in particular 
mechanical high shelving and handling apparatus and devices for goods, integrated high racks and handling apparatus 
and customized devices for goods; instruments for storing; machines for replenishing/storing and the automatic filling of 
racks; installations and apparatus for loading, storage and automated and automatic removal; archiving and storage 
devices; installations for the storage of goods, mechanical organizing apparatus, vertical carousels, including handling 
apparatus, electronic control installations for storage and delivery of parts, spare parts and tools; automatic and semi-
automatic controlled mechanical loaders-unloaders, including conveyors and material flow systems; automatic storage 
distributors; machines, machine parts, control apparatus and instruments for all the aforesaid apparatus and machines, 
loading equipment, loading apparatus and loading installations, machines for feeding goods and materials and machines 
for loading goods and materials; robots (machines); rollers and tapes, robotic devices; belts and rollers; conveyor belts; 
automatic belt conveyors; roller bearings; ball-bearings; mechanical filing apparatus; automatic distribution machines; 
motor-driven high shelves for storing all goods and objects and electrical storage equipment; parts and component parts 
for all the aforesaid goods.

Cl.9;Electronic apparatus and instruments; computers; computer hardware; calculating machines; computer software; 
image digitization apparatus; electronic apparatus and instruments, computer hardware and software for storage, office 
organization and logistics management; electronic apparatus and instruments, computer hardware and software for 
storage and for controlling installations for the storage of goods, storage devices, vertical carousels, automatic storage 
distributors, industrial devices and machine tools; computer programs and software for use with electronic storage 
apparatus and installations, automatic devices for loading and recovery, installations for storing articles, storage devices, 
vertical carousels, automatic storage distributors and for monitoring loading installations and equipment, material 
handling and/or for inventory management and inventory control; control equipment for handling installations and/or for 
racks with high shelves; computer programs and software for document management; computer screens; display devices 
and apparatus for distribution; electric devices for security purposes; security apparatus; control units and central 
processing units; microprocessors, photographic apparatus and instruments; electric installations for theft prevention; 
bells [warning apparatus]; apparatus and instruments for recording, retrieval, reproduction, evaluation, display, enlarging, 
reduction, publishing, projecting, updating and storing information; electric and electronic apparatus and instruments for 
recording, archiving, storage and retrieval of documents, files or similar; computer apparatus and equipment; parts and 
fittings for all the aforesaid goods, included in this class.

Cl.37;Construction; installation services; repair; installation, maintenance, servicing, repair and restoration of 
apparatus and instruments, in particular apparatus and instruments for storage, retrieval, distribution, transfer, inventory 
control, lifting and mechanical movement, such as instruments for archiving, automatic devices for loading and recovery, 
installations for the storage of goods, storage devices, vertical carousels, automatic storage distributors; installation, 
maintenance, servicing, repair and refurbishment of office equipment, computers, safety apparatus and electric apparatus 
and instruments for storage and retrieval of data; retrofitting and remodeling of machines; advice on the aforesaid 
services;  consulting services in the field of installation, repair, maintenance, servicing and refurbishment of apparatus 
and machines.
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Priority claimed from 10/12/2015; Application No. : 014892616 ;European Union 

3407516    09/06/2016
[International Registration No. : 1312133]
STARPHARM
50 rue de Danzy F-28000 Chartres France

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, essential oils, cosmetics, hair lotions; depilatories; beauty masks.

Cl.5;Pharmaceutical and veterinary products; pharmaceutical and veterinary products for dermatological use; sanitary 
products for medical purposes; materials for dressings; chemical preparations for medical or pharmaceutical use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; surgical and medical apparatus and 
instruments for dermatological care; artificial limbs, eyes and teeth.
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Priority claimed from 22/10/2015; Application No. : 30 2015 056 641 ;Germany 

3412401    20/04/2016
[International Registration No. : 1313418]
KARL STORZ GmbH & Co. KG
Mittelstraße 8 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of X-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies' bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopaedic purposes; 
belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; gloves for medical purposes; 
urinals [vessels]; urethral probes; urethral syringes; invalids' hoists; hot air vibrators for medical purposes; blankets, 
electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids 
for the deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; Injectors for 
medical purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating 
pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
bodies; compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets 
for sick beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses 
[intraocular prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical 
purposes; abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air 
cushions for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage 
apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and Instruments; 
medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for 
surgical purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus;
anaesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
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operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear, supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopaedic [orthopedic] 
soles; pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for 
medical purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; X-ray 
apparatus for medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; radiology 
screens for medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding 
bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; babies' pacifiers [teats]; cupping 
glasses; supports for flat feet; protection devices against X-rays, for medical purposes; maternity belts; armchairs for 
medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for 
medical waste; beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially 
made for medical purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical 
purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic 
apparatus; thermo-electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical 
purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for 
ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; 
hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical 
purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses 
[surgery]; hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; 
brushes for cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors 
for dentists; dentists' armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical 
purposes; tongue scrapers; strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter, labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper; periodicals; magazines 
[periodicals]; newspapers.
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Priority claimed from 04/02/2016; Application No. : 86897426 ;United States of America 

3412425    09/05/2016
[International Registration No. : 1314134]
Payoneer Inc.
150 West 30th Street, Suite 500 New York NY 10001 United States of America

Address for service in India/Attorney address:
VIDYA BHUSHAN MEHRISH
HIND APARTMENTS B 503 PLOT NO 12, SEC-5, DWARKA, NEW DELHI 110075

Proposed to be Used
IR DIVISION
Cl.9;Financial services cards, namely, magnetically encoded debit cards, magnetically encoded stored value cards, 
electronically encoded debit cards and electronically encoded stored value cards.

Cl.36;Financial services, namely, providing business-to-business monetary payment transaction services by acting as 
an online intermediary for customers by providing payment options for commercial transactions; providing electronic 
funds and currency transfer services, including the conversion of currencies; electronic payment services involving 
electronic processing and subsequent transmission of bill payment data; payment collection services, namely, acting as 
an intermediary for the collection of payments for customers; providing debit card services, namely, issuing prepaid debit 
cards and processing debit card payments; providing stored value card services, namely, processing electronic 
payments made through and to such stored value cards; providing electronic payment services, namely, processing 
electronic payments from a customer and transferring such payments to a receiving partyâs bank account; providing 
online accounts through which customers may direct payments into or make payments or withdrawals from such 
accounts, and may otherwise manage and track their payments balances.
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Priority claimed from 09/12/2015; Application No. : 682041 ;Switzerland 

3412428    06/06/2016
[International Registration No. : 1314155]
Swiss Re Ltd
Mythenquai 50/60 CH-8002 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software, software platforms; all the aforesaid goods are of Swiss origin; downloadable electronic data and 
publications.

Cl.35;Business management consultancy services relating to risk analysis, risk prevention, risk management, business 
risk management, insurance, reinsurance and financial services; data processing services by means of computers; 
compilation of statistics.

Cl.36;Insurance and reinsurance services; financial services; financial services relating to operations, consultancy, 
management and negotiation in the field of financial derivatives; providing of information consultancy relating to 
insurance, reinsurance and financial services; actuarial services; services, providing of information and consultancy 
relating to risk analysis, risk modeling, risk transfer and risk management (insurance and financial services).

Cl.42;Scientific and technological services and research and development services relating thereto; industrial research 
and analysis services; design and development of computer programs; provision and temporary rental of Internet 
platforms and software; hosting of computerized data, files, applications and information.
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3412429    16/06/2016
[International Registration No. : 1314163]
Evomed Pty Ltd
39 Sandy Bay Rd HOBART TAS 7000 Australia

Proposed to be Used
IR DIVISION
Cl.5;Medical preparations; medical products for use in the treatment of injuries; pain killers (pharmaceuticals); pain 
relieving creams; pain relieving preparations; pain relieving substances; products for the treatment of rheumatic pain; 
medical adhesive tapes; medical dressings; preparations for medical purposes.

Cl.10;Electrical pain management apparatus; medical apparatus for the relief of pain; microelectrical therapeutic 
apparatus for use in relieving pain; electromagnetic medical apparatus; electromagnetic wave therapeutic instruments; 
electro medical apparatus; apparatus for medical purposes; electrical apparatus for medical treatment; electrical 
apparatus for analysis (for medical use); electrical apparatus for medical purposes for applying therapeutic stimulation to 
the body; therapeutic apparatus (medical); sensing apparatus for medical diagnosis; apparatus for nerve stimulation; 
electrical nerve stimulators; medical apparatus for nerve stimulation; nerve muscle stimulators; surgical nerve locator 
devices; surgical nerve stimulator devices; transcutaneous electrical nerve stimulation electrodes; transcutaneous 
electrical nerve stimulation instruments; transcutaneous electrical nerve stimulators; apparatus for the therapeutic 
stimulation of the body; apparatus for the therapeutic stimulation of the muscles; electro-medical stimulation current 
apparatus; electro-stimulation apparatus for use in therapeutic treatment.
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Priority claimed from 08/07/2014; Application No. : VI2014C000387 ;Italy 

3413188    06/07/2016
[International Registration No. : 1223138]
SIDERFORGEROSSI GROUP S.p.A.
Via Cartiera di Mezzo, 38 I-36011 ARSIERO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; materials of metal for railway construction and road construction materials of 
metal; transportable structures of metal; forged, drop-forged, stamped and laminated, in particular steel, alloys and super 
alloys; non electric cables and wires of common metal; ironmongery, namely, metal flanges for oil and gas pipelines, for 
chemical plants, for power generation plants, and for gears for industrial machines; pipes and tubes of metal.

Cl.40;Treatment of materials, in particular forging, drop-forging, stamping and laminating of metal rings, flanges and 
forged bars for application in oil and gas pipelines, in chemical plants, in power generation plants; forging, drop-forging, 
stamping and laminating of mechanical components, namely gear parts for industrial machines.
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3416567    14/07/2016
[International Registration No. : 1182407]
GETRESPONSE SPÓLKA Z OGRANICZONA C ODPOWIEDZIALNOSCIA
Arkonska 6/A3 PL-80-387 GDANSK Poland

Address for service in India/Agents address:
R. K. DEWAAN & CO.
78 PODAR CHAMBERS S.A. BRELVI ROAD, FORT, BOMBAY-400 001.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.38;Telecommunications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 01/11/2013; Application No. : 2013-085957 ;Japan 

3416758    12/08/2016
[International Registration No. : 1220825]
Panasonic Corporation
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Game programs for arcade video game machines; photographic machines and apparatus; cinematographic 
machines and apparatus; optical machines and apparatus; measuring or testing machines and instruments; temperature 
sensors; acceleration sensors; thermal sensors; infrared sensors; motion sensors; heat sensors; illumination sensors; 
distance measuring sensors; electric light dimmers; lighting control apparatus; digital projectors; apparatus for 
broadcasting, recording, transmission or reproduction of sound, data or images; computer software for organizing and 
viewing digital images and photographs; power distribution or control machines and apparatus; rotary converters; phase 
modifiers; telecommunication machines and apparatus; electronic machines (not including Geiger counters, high 
frequency welders, cyclotrons (not for medical purposes), industrial X-ray machines and apparatus (not for medical use), 
industrial betatrons (not for medical use), magnetic prospecting machines, magnetic object detectors, seismic exploration
machines and apparatus, hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic 
sensors, electronic door closing systems and electron microscopes); electron tubes; semi-conductor elements; 
electronic circuits (not including those recorded with computer programs); computer game programs; computer 
programs; computers; computer peripherals; multi-functional projectors with lighting function; stands for digital 
projectors; stands for multi-functional projectors with lighting function.

Cl.11;Electric lamps and other lighting apparatus; lighting apparatus, namely, lighting installations; spot lights; multi-
functional lighting apparatus with projecting function; parts and fittings for lighting apparatus and installations.
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Priority claimed from 26/08/2015; Application No. : 2015-081888 ;Japan 

3417243    08/02/2016
[International Registration No. : 1314259]
Somi Shokuhin Co., Ltd.
24-3 Shibafu, Yokooji, Fushimi-ku, Kyoto-shi Kyoto 612-8246 Japan

Proposed to be Used
IR DIVISION
Cl.29;Pre-cooked curry stew, stew and soup mixes; sauces for hashed beef with rice; pre-cooked stew with hashed 
beef; canned soups; fruit sauce; fruit spread; processed vegetables and fruits; processed meat products; processed 
seafood products; edible oils and fats; bouillon; broth; soups; consommes; soup pastes; stock cubes.

Cl.30;Tartar sauce; salad dressings; demiglace sauce; dipping sauce; tomato sauce; sauces for hamburger; barbecue 
sauce; salsa sauce; caramel sauce; pizza sauce; vinegar sauce; pasta sauce; meat sauce; bechamel sauce; white sauce; 
steak sauce; flavor oil (condiment); seasoning soy sauce for noodles; ramen soups (seasonings); seasoning soy sauce 
(men-tsuyu); seasonings for noodles; sauces for barbecued meat; citrus seasoned soy sauce (ponzu); ponzu citrus 
seasoning; seasonings (dashi) for Japanese-style soup stock; seasonings made of bouillon; seasonings for Japanese 
soup in powder or cube form; seasonings for stewed dishes and boiled dishes; baste; marinade; seasonings; spices; 
condiments; curry paste; sauces; cereal preparations; curry sauce; risotto sauce; risotto mix.
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3418901    03/05/2016
[International Registration No. : 1315200]
MASERATI S.P.A.
Via Ciro Menotti, 322 I-41100 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; cars; engines for land vehicles; couplings for land vehicles; suspension shock absorbers for vehicles; 
head-rests for automobile seats; automobile hoods; automobile chassis; reversing alarms for vehicles; luggage carriers 
for vehicles; tires for vehicle wheels; vehicle wheels; safety belts for vehicle seats; vehicle bumpers; motors, electric, for 
land vehicles; electric vehicles; clutches for land vehicles; casings for pneumatic tires [tyres]; windshield wipers; brakes 
for vehicles; transmissions, for land vehicles; jet engines for land vehicles; windscreens; pneumatic tires; doors for 
vehicles; rims for vehicle wheels; vehicle seats; turbines for land vehicles; anti-theft devices for vehicles; anti-glare 
devices for vehicles; automobile bodies; gear boxes for land vehicles; torque converters for land vehicles; steering 
wheels for vehicles; air bags [safety devices for automobiles]; cigar lighters for automobiles; sports cars; vehicle 
joysticks; torsion bars for vehicles; saddlebags adapted for bicycles; panniers adapted for motorcycles; strollers; 
automobile chains; hoods for vehicle engines; brake discs for vehicles; non-skid devices for vehicle tires [tyres]; seat 
covers for vehicles; brake linings for vehicles; direction signals for vehicles; propulsion mechanisms for land vehicles; 
vehicle suspension springs; motorcycles; mudguards; brake pads for automobiles; air pumps [vehicle accessories]; ski 
carriers for cars; rearview mirrors; safety seats for children, for vehicles; horns for vehicles; bicycle saddles; motorcycle 
saddles; kick sledges; side view mirrors for vehicles; spoilers for vehicles; caps for vehicle petrol [gas] tanks; 
snowmobiles; remote control vehicles, other than toys; windows for vehicles; yachts; bicycles.

Cl.14;Watches; watch bands; table clocks; wall clocks; alarm clocks; chronographs [watches]; chronometers; cases for
clocks and watches and for other chronometric instruments; jewelry and imitation of jewelry; jewelry holder in precious 
metals; earrings; bangles; necklaces [jewellery, jewelry (Am.)]; rings [jewellery, jewelry (Am.)]; charms [jewellery, jewelry 
(Am.)]; pins [jewellery, jewelry (Am.)]; jewelry chains; medals; lockets [jewellery, jewelry (Am.)]; cuff links; tie clips; 
decorative boxes of precious metal; precious metals and their alloys; ornaments [jewellery, jewelry (Am.)]; precious 
stones; semi-precious stones; paste jewellery [costume jewelry (Am.)]; pearls [jewellery, jewelry (Am.)].

Cl.37;Repair, maintenance and overhaul of automobiles; mounting of specialized fittings on motor vehicles; custom 
installation of automobile interiors; consultancy relating to the installation, maintenance and repair of vehicles for 
locomotion by land; conversion and tuning of production automobiles and their engines; providing information relating to 
vehicle repair; upholstering of vehicle seats; installation of electric and electronic equipment in automobiles; installation, 
maintenance and repair of chassis parts and bodies for vehicles; automobile polishing; vehicle undercoating services; 
painting of metal surfaces of automobiles to prevent corrosion.
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Priority claimed from 10/09/2015; Application No. : 1316786 ;Benelux 

3424982    19/07/2016
[International Registration No. : 1306843]
Sievecorp Europe B.V.
Potklei 20 A NL-9531 VS Leek

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.29;Dairy products and dairy substitutes.

Cl.30;Beverages based on tea; beverages based on coffee; coffee; tea.

Cl.32;Juices; carbonated beverages; non-alcoholic beverages; fruit juices [beverages]; waters [beverages]; beverages 
(syrups for -).
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Priority claimed from 06/11/2015; Application No. : 2015-108383 ;Japan 

3443497    02/05/2016
[International Registration No. : 1321767]
ASAHI YUKIZAI CORPORATION
5955, Nakanose-cho 2-chome, Nobeoka-city Miyazaki 882-8688 JP

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; activated carbon; carbon; carbides; phenols; organic acids and their salts; chemical agents; 
isocyanate; polyols; water cut-off agents; natural ground consolidation agents; plant growth regulating preparations; 
adhesives [not for stationery or household purposes]; higher fatty acids; nonferrous metals; non-metallic minerals; 
foundry sand; unprocessed plastics [plastics in primary form]; phenolic resins; urethane resins; polyurethane resins; 
polyurea resins; isocyanate resins; polyol resins; novolac resins; spherical phenol resin cured materials (unprocessed 
plastics); foamable composition for polyurethane foam (chemicals); pulp; flour and starch for industrial purposes; 
fertilizers; chemicals compositions for developing, printing and enlarging photographs; ceramic glazings

Cl.2;Paints; dyestuffs; pigments; nonferrous metals in foil or powder form for painters, decorators, printers and artists; 
precious metals in foil or powder form for painters, decorators, printers and artists; wood preservatives.

Cl.7;Metalworking machines and tools; construction machines and apparatus; loading-unloading machines and 
apparatus; chemical processing machines and apparatus; textile machines and apparatus; machines and apparatus for 
processing foods or beverages; plastic processing machines and apparatus; semiconductor manufacturing machines 
and systems; machines and apparatus for manufacturing rubber goods; non-electric prime movers [not for land vehicles]; 
parts for non-electric prime movers for land vehicles; pneumatic or hydraulic machines and instruments; agricultural 
machines, agricultural implements other than hand-operated; actuators; grinding wheels; cultivating machines and 
implements; dishwashers; power sprayers for disinfecting, insecticides and deodorants; mixing machines for the 
manufacture of asphalt and concrete for civil engineering; mixing machines for chemical processing; mixing machines for
the manufacture of food and beverage; mixing machines for the manufacture of rubber; painting machines and apparatus; 
mixing machines for the manufacture of paint; mixing machines for the manufacture of plastic product; stirring and 
mixing apparatus for industrial purposes; machine elements [not for land vehicles]; valves [machine elements not for land
vehicles]; shafts, axles or spindles [not for land vehicles]; bearings [machine elements not for land vehicles]; shafts, 
couplings or connectors, machine elements not for land vehicles; bearings [machine elements not for land vehicles]; 
transmissions for machines; shock absorbers [machine elements not for land vehicles]; brakes [machine elements not for 
land vehicles]; springs [machine elements not for land vehicles]; vending machines; vertical turbine pumps; cleaning 
machines for sand beach (beach cleaners).

Cl.9;Laboratory apparatus and instruments; measuring or testing machines and instruments; flowmeters; level 
indicators; power distribution or control machines and apparatus; electric or magnetic meters and testers; photographic 
machines and apparatus; cinematographic machines and apparatus; optical apparatus and instruments; 
telecommunication machines and apparatus; electronic machines, apparatus and their parts; ozonisers [ozonators]; 
electrolysers [electrolytic cells]; sprinkler systems for fire protection; regulators.

Cl.11;Water purifying apparatus; waste water treatment tanks [for industrial purposes]; waste water treatment tanks for 
household purposes; septic tanks [for industrial purposes]; septic tanks for household purposes; wastewater deodorizing
treatment apparatus; sludge treatment apparatus; drying apparatus [for chemical processing]; recuperators [for chemical 
processing); steamers [for chemical processing]; evaporators [for chemical processing]; distillers [for chemical 
processing]; heat exchangers [for chemical processing]; dish disinfectant apparatus for industrial purposes; bath fittings; 
household tap-water filters; tap water faucets; level controlling valves for tanks; pipe line cocks; ball valves for water 
supply; mixing valves of metal for water pipes; valves for gas-fired water heaters; hydrants; water stop valves; apparatus 
for water supply; float valves for agricultural irrigation for adjusting water quantity; wastewater treatment apparatus for 
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industrial purposes; industrial wastewater treatment apparatus; wastewater treatment apparatus.

Cl.12;Non-electric prime movers for land vehicles [not including "their parts"]; mechanical elements for land vehicles; 
vessels and their parts and fittings; aircraft and their parts and fittings; railway rolling stock and their parts and fittings; 
two-wheeled motorized vehicles and their parts and fittings

Cl.17;Rubber [raw or semi-worked]; valves of rubber or vulcanized fiber [not including machine elements]; junctions for 
pipes [not of metal]; gaskets; joint packing for pipes; plastic film for agricultural purposes; plastic sheeting for 
agricultural purposes; plastic semi-worked products; plastic tubes; plastic plates; foamed plastic; chemical fiber [not for 
textile use]; chemical fiber yarn and thread [not for textile use]; electrical insulating materials; soundproofing materials 
[not for building purposes]; soundproofing materials of rock wool [not for building purposes]; electromagnetic wave 
shield materials of plastic; electromagnetic wave absorption materials of plastic; urethane foams; polyurethane foams; 
phenol foams.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials; bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; synthetic building 
materials; soundproofing and insulation materials of foamed plastic for building and construction; asphalt, and asphalt 
building or construction materials; rubber building or construction materials; plaster [for building purposes]; lime 
building or construction materials; building or construction materials of plaster; rockslide retention nets of textile 
[construction materials]; cement and its products; building timber; building stone; building glass; joinery fittings [not of 
metal]; nonmetallic mineral materials [unworked or partly worked]; tar and pitch; water-pipe valves [not of metal or 
plastics]; building materials, not of metal.

Cl.20;Furniture; valves of plastics [not including machine elements]; handles for valves of plastics; plastic stoppers [for
industrial packaging containers]; plastic lids and caps [for industrial packaging containers]; metal-substitute clamps of 
plastics; reservoirs [not of metal or masonry]; industrial water storage tanks [not of metal or masonry]

Cl.35;Business survey, research and consulting service related thereto; consulting service relating to utilization and 
sales strategy of new technologies; business management analysis or business consultancy; marketing research; 
providing information concerning commercial sales; retail services or wholesale services for stirring and mixing 
apparatus for industrial purposes; market research services regarding maintenance of pipe members and tanks.

Cl.37;Plumbing; construction; machinery installation; repair or maintenance of chemical processing machines and 
apparatus; repair or maintenance of measuring and testing machines and instruments; repair or maintenance of 
reservoirs; repair or maintenance of water purifying apparatus; repair or maintenance of chemical plants; spraying work 
of urethane foam; construction consultancy; operation and maintenance of building equipment; repair or maintenance of 
painting machines and apparatus; cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor 
polishing; repair, maintenance or servicing of pipe members and tanks; excavation services of geothermal well; 
waterwork construction work; installation of water pipelines; maintenance or cleaning and washing of waterworks facility.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing, 
inspection or research on agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and 
instruments; deterioration investigation and diagnosis of pipe members and tanks; consulting service relating to 
geological survey; consulting service relating to the design of water and sewerage and septic tanks; design of water and 
sewerage; architectural services for the design of water treatment facility; planning and design of water supply facility 
and sewage facility and industrial water facility; planning of facility construction of water and sewerage treatment and 
plumbing and installation work of machines, apparatus and instruments for water treatment facility; research, analysis, 
diagnosis, testing, inspection or study relating to geothermal generation and power generation and providing information 
relating thereto; research, analysis, diagnosis, testing, inspection or study relating to ground heat (renewable energy) and 
providing information relating thereto.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 11/11/2015; Application No. : 86817037 ;United States of America 

3466726    25/04/2016
[International Registration No. : 1322704]
CTS Corporation
1142 West Beardsley Avenue Elkhart IN 46514 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Electromechanical and electronic control and sensor products and assemblies, namely, electric actuators, exhaust 
gas recirculation sensors, air intake sensors, turbocharger position sensors, transmission position sensors, rotary and 
linear position sensors, throttle position sensors, pedal position sensors, seat position sensors, seat belt tension 
sensors, fuel level sensors, manifold position sensors, suspension/chassis position sensors, headlight position sensors, 
wastegate position sensors, current sensors, wheel speed sensors, knock sensors, cam/crank sensors, clutch/brake 
pedal position sensors, and seat track position sensors; electronic frequency control components and products, namely, 
finished quartz crystals, clock oscillators, voltage controlled crystal oscillators, voltage controlled saw oscillators, 
temperature controlled crystal oscillators, and ovenized crystal oscillators; electronic frequency modules, namely, 
voltage controlled oscillators, voltage controlled oscillator/phase-locked-loop synthesizers, frequency translators, jitter 
attenuators, clock generators, and filter modules; ceramic electronic frequency components and products, namely, 
monoblock filters, monoblock duplexers, monoblock diplexers, waveguide filters, EMI/RFI filters, resonator filters, coaxial 
resonators, capacitors, and terminal blocks; piezoelectric ceramic electronic components for use in transducers, printers, 
hydrophones, actuator, sensors, accelerometers, vibration control devices, bimorphs, and pumps, namely, piezoelectric 
ceramic elements and devices; electronic resistor products, namely, ball-grid-array type terminators, resistor networks 
and arrays, current sensing resistors, variable resistors, ceramic resistors, and chip resistors; electromechanical 
products and assemblies comprising trimmers, potentiometers, encoders, joysticks, and switches, namely, DIP switches, 
selector switches, power switches, slide switches, tactile switches, rotary switches, cylinder switches, seat belt buckle 
switches, and brake switches; heat sinks for electronic components and retainers for circuit boards; integrated circuits, 
namely, buffer and translator integrated circuits, capacitive tuning integrated circuits, coaxial cable driver integrated 
circuits, translator integrated circuits, multiplexer integrated circuits, and buffer integrated circuits; and ultrasonic 
transducers for non-destructive testing, flaw detection, thickness gauging, and refractive crack detection.

Cl.12;Pedal assemblies for land vehicles.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 18/04/2016; Application No. : 302016000039438 ;Italy 

3469778    27/04/2016
[International Registration No. : 1323695]
MIR S.R.L. - MEDICAL INTERNATIONAL RESEARCH
Via del Maggiolino, 125 I-00155 ROMA (RM) Italy

Proposed to be Used
IR DIVISION
Cl.9;Electronic instruments for measuring and control of lung function and volume, not for medical use; electronic 
instruments for measuring and control of respiratory function, not for medical use; software for measuring and 
controlling lung function and volume.

Cl.10;Spirometers; diagnostic instruments for lung volume; diagnostic instruments for lung function; electronic 
instruments for measuring and control of lung function and volume for medical use; electronic instruments for measuring 
and control of respiratory function for medical use.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 08/09/2016; Application No. : 87164391 ;United States of America 

3536399    19/09/2016
[International Registration No. : 1334102]
Baker & McKenzie LLP
300 East Randolph Street, Suite 5000 Chicago, IL 60601 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in applications for mobile devices enabling access to information in the 
field of law.

Cl.16;Printed publications, namely, newsletters, books, booklets, manuals, guides, pamphlets and brochures in the 
field of law.

Cl.41;Arranging and conducting seminars, workshops, training courses and non-downloadable webinars in the field of 
law; providing non-downloadable electronic publications in the nature of newsletters, books, booklets, manuals, guides, 
pamphlets, and brochures in the field of law.

Cl.45;Legal services.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 01/04/2016; Application No. : 015299233 ;European Union 

3536456    30/08/2016
[International Registration No. : 1334204]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
game (programs for -); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multimedia electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the internet; 
online games (software), in particular for online betting games, online prize games, online gambling games, online games 
of skill and online casino games; computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed boards assemblies (electronic components) and combinations thereof being assemblies and equipment 
parts, included in this class.

Cl.28;Gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for 
amusement arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for 
use with external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated 
automatic gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; 
electronic or electrotechnical gaming apparatus, gaming machines, gaming machines and slot machines operated by 
coins, tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for 
commercial use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and 
gaming machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-
operated gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; 
housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, 
tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and gaming arcades, with or without a prize payout; electronic games; apparatus for electronic games and parts 
thereof; video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of 
metal, plastic and/or wood for coin-operated automatic machines; electropneumatic and electric slot machines with 
pulling handles (gaming machines); automatic gaming machines; apparatus and devices for accepting and storing 
money, being fittings for the aforesaid automatic gaming machines, included in this class.
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3536961    15/09/2016
[International Registration No. : 1333932]
WÜRTH IT GmbH
Industriepark Würth, Drillberg 6, Gebäude 2 97980 Bad Mergentheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software adapted for use in the operation of computers; computer antivirus software; application 
software; electronic databases recorded on computer media; operating and user instructions stored in digital form for 
computers and computer software, in particular on floppy disks or cd-rom; recorded data files; computer software 
downloaded from the internet; pre-recorded compact discs; recorded discs bearing images; computer operating system 
software; VPN [virtual private network] operating software; network access server operating software; operating system 
programs; downloadable image files; computer application software; computer operating programs, recorded; operating 
system programs for main frame computers; computer operating systems; computer databases; computer utility 
programs [program performs computer maintenance work]; computer utility programs for file management; computer 
utility programs for data compression; recorded computer programs; programs (computer -) [downloadable software]; 
computer programs for connecting remotely to computers or computer networks; computer programs for accessing and 
using the internet; computer programs for network management; computer programs for using the internet and the 
worldwide web; computer programs for project management; computer programmes for use in telecommunications; 
computer programmes relating to local area networks; computer programs for the enabling of access or entrance control; 
computer programs for searching the contents of computers and computer networks by remote control; computer 
programs for user interface design; computer programs for network management; interfaces for computers; computer 
interface apparatus; interfaces for computers; computer software; recorded computer software; software; computer 
software in the field of electronic publishing; computer software for document management; computer software for 
wireless content delivery; computer software for database management; computer e-commerce software; computer 
software for accessing information directories that may be downloaded from the global computer network; computer 
software designed to estimate resource requirements; computer software for computer aided software engineering; 
computer software to enable the searching of data; computer software for communication between computers over a 
local network; computer programmes for data processing; computer software for use in remote meter monitoring; 
computer software for communicating with users of hand-held computers; computer software for communicating 
purposes between microcomputers; communications processing computer software; computer software designed to 
estimate costs; computer software for administration of local area networks; computer software for business purposes; 
computer software for wireless network communications; computer software for mobile phone; computer software for 
application and database integration; computer software to automate data warehousing; computer software to enable the 
searching of data; computer programmes for data processing; computer software to enable data retrieval; computer 
software for enabling teleconferencing, video conferencing and videophone services; computer software for creating 
dynamic websites; computer software for use in creating and designing websites; computer software for creating 
searchable databases of information and data; computer software for the creation of firewalls; computer software for 
controlling and managing access server applications; computer software for encryption; computer software for use in 
migrating between different computer network operating systems; computer software for use in computer access control; 
computer software platforms; computer software for database management; data communications software; computer 
databases; computer databases; data processing programs; computer programmes for data processing; printer 
programmes; printer programmes; embedded operating software; integrated software packages; decoding apparatus; 
ships logs [electric]; directories [electric or electronic]; databases (electronic); electronic digitisers; electronic diaries; 
ships logs [electronic]; electronic notebooks; electronic personal organisers; electronic agendas; electronic dictionaries; 
computer firewall software; computer operating programs, recorded; electronic publications, downloadable; LAN [local 
area network] operating software; computer programs for network management; computer programs for network 
management; network operating system programs; printer spooler software; programs for computers; interfaces for 
computers; instruction manuals in electronic format; training manuals in the form of a computer program; credit 
screening software; computer telephony software; financial management software; software for debt recovery; software 
for commerce over a global communications network; internet access software; data compression software; graphical 
user interface software; computer software for mobile telephones; software for tablet computers; computer programmes 
for data processing; website development software; computer software to maintain and operate computer systems; 
software for ensuring the security of electronic mail; software development kit [SDK]; computer software packages; 
computer software packages; pre-recorded magnetic data carriers; wan [wide area network] operating software; software 
for searching and retrieving information across a computer network; computer software applications, downloadable.

Cl.35;Computerised business information processing services; updating of business information on a computer data 
base; analysis of business management systems; analysis of company behaviour; business data analysis services; 

8393



analysis of business information; analysis of business statistics; drawing up of business statistical information; drawing 
up of business statistical information; cost price analysis; cost price analysis; consultancy relating to the preparation of 
business statistics; acquisition of business information relating to company activities; computerised business 
information services; evaluation of business opportunities; evaluations relating to commercial matters; provision of 
computerised data relating to business; computer assisted business information; computerised business research; 
computerised compilation of order lists; computerised compilation of customer indexes; acquisition of commercial 
information; business analysis; preparing business reports; drawing up of business statistical information; compilation of
statistics; statistical analysis and reporting; provision of sales analyses; analysis of business statistics; analysis of 
business statistics; collection of statistics for business; writing of business project studies; preparation of business 
statistical data; drawing up of business statistical information; cost price analysis; compiling statistics; collection of 
statistics for business; collection of data; collecting information for business; collecting information for business; 
acquisition of business information relating to company status; collection of statistics for business; collection of 
statistics for business; systemization of information into computer databases; compilation and systemization of 
information into computer databases; collecting information for business; compilation of business statistics; collecting 
information for business; compilation of statistical information; collecting information for business; collecting information
for business; collection of commercial information; compilation of indexed addresses; collection of commercial 
information; compilation of mailing lists; compilation of direct mailing lists; compilation of lists of prospective customers; 
compilation of mailing lists; compilation of registers relating to exporters; compilation of registers relating to importers; 
compilation of statistics [for business or commercial purposes]; compilation of business statistics and commercial 
information; evaluation of business opportunities; provision of computerised business management information.

Cl.38;Webcasting services; video narrowcasting services; electronic data interchange services; consultancy in the field 
of telecommunications; information, consultancy and advisory services relating to telecommunications; communication 
network consultancy; consultancy in the field of telecommunications; advisory services relating to communications 
equipment; consulting services in the field of electronic communications; providing user access to global computer 
networks; providing access to telecommunication networks; providing telecommunications connections to a global 
computer network; providing user access to the internet (services providers); providing multiple-user access to a global 
computer information network; providing access to data in computer networks; provision of access to an electronic on-
line network for information retrieval; providing access to a global computer information network; providing access to a 
global computer network for the transfer and dissemination of information; worldwide computer network access services; 
provision of internet access services; provision of access to the internet for others; providing on-line chat rooms for 
social networking; providing access to computer networks; provision of internet access services; provision of 
telecommunications access to databases and the internet; providing access to electronic communications networks; 
providing access to electronic communications networks and electronic databases; provision of access to electronic 
messaging systems; providing user access to global computer networks; providing access to global computer networks 
and other computer networks; providing access to information on the internet; providing access to information via data 
networks; providing access to information via the internet; providing computer access to communication networks; 
providing virtual private network (VPN) services; providing user access to global computer networks; providing an 
electronic mailbox; providing telecommunications connections to the internet or databases; providing high speed access 
to computer and communication networks; providing multiple user dial-up and dedicated access to the internet; providing
multiple-user access to a global computer network; providing access to e-commerce platforms on the internet; providing 
access to platforms on the internet; providing access to portals on the internet; providing access to the internet and other 
communications networks; provision of electronic communication links; provision of electronic data links; providing 
videoconferencing facilities; providing on-line electronic bulletin boards for transmission of messages among computer 
users; providing electronic telecommunication connections; email services; providing chat lines utilising the internet; 
information about telecommunication; providing information relating to wireless communication; provision of internet 
access services; provision of communication facilities for the interchange of data by electronic means; providing voice 
communication services over the internet; provision of communications facilities for interchange of electronic data; 
providing telecommunications connections to a global communication network or databases; provision of 
telecommunications connections for telephone chat lines; providing telecommunications connections to a global 
computer network; providing telecommunications connections to a global computer network or databases; providing 
telecommunications connections to a global computer network; providing telecommunications connections to the 
internet; providing telecommunications connections to the internet or databases; providing user access to global 
computer networks; providing of access to telecommunication warehousing services; transmission of vision via 
interactive multimedia networks; broadband radio communication services; transmission of information by computer; 
transmission of information by computer; computerised communication services; computer aided transmission of 
messages; computerised telephony services; computer aided transmission of images; computer aided transmission of 
information and images; computer aided transmission of messages, information and images; computer aided 
transmission of messages, information and images; computer communication and internet access; computer 
communication services; computer communications services for the transmission of information; computer bulletin 
boards; electronic bulletin board services; computerised telephony services; computer data transmission services; data 
transmission; remote transmission of data by means of telecommunications; data communication services; data 
broadcasting services; data communication by electronic mail; transfer of data by telecommunications; transfer of data 
by telecommunications; data transmission; electronic transmission of data; data communication by electronic means; 
data transmission for others; data transmission by electronic mail; transmission of data via the internet; transmission of 
data via ISDN lines; transmission of data via satellite; data transmission and reception services via telecommunication 
means; data communication services; data broadcasting services; high bit-rate data transmission services for 
telecommunication network operators; computer data transmission services; data transmission services over 
telecommunications networks; data transmission services between networked computer systems; data transmission; 
digital transmission of data; digital transmission of data via the internet; digital communications services; digital 
transmission services for audio and video data; digital transmission services; wireless communications services; 
wireless communications services; providing video conferencing services; satellite video conferencing services; data 
streaming; electrical data transmission over a global remote data processing network, including the internet; electronic 
order-transmission; electronic transmission of messages; electronic file transfer; electronic data interchange services; 
electronic data interchange services; electronic transmission of data; electronic transmission of data; electronic 
transmission of messages; electronic transmission of messages; electronic messaging; communication of information by 
electronic means; electronic transmission of messages; electronic communications services; communication services for 
the electronic transmission of data; electronic communications services relating to credit card authorization; electronic 
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communication service by means of computer; communication services for the electronic transmission of data; 
communication services for the electronic transmission of data; electronic communication services for transmission by 
means of cables; communication services for the electronic transmission of data; electronic communications services; 
electronic bulletin board services; electronic transmission of messages; electronic transmission of messages, data and 
documents; electronic transmission of messages; electronic messaging; email services; electronic transmission of 
messages; electronic messaging; electronic transmission of messages; electronic transmission of messages; electronic 
transmission of mail and messages; electronic transmission of voices (services for the -); electronic communications 
services; communication services for the electronic transmission of data; electronic order-transmission; electronic 
transmission of data; electronic transmission of instant messages and data; email services; electronic transmission of 
mail and messages; electronic transmission and retransmission of sounds, images, documents, messages and data; 
electronic instructions transmission services; electronic transmission of images (services for the -); electronic 
transmission of messages; electronic transmission of data and documents via computer terminals; electronic 
transmission of data and documents via computer terminals and electronic devices; electronic transmission of 
documents (services for the -); electronic transmission of information (services for the -); electronic transmission of 
messages (services for the -); electronic transmission of messages and data; electronic transmission of messages; 
electronic transmission of messages; transmission of written communications (electronic -); electronic and 
telecommunication transmission services; electronic transmission of messages; electronic data interchange services; 
electronic exchange of data stored in databases accessible via telecommunication networks; electronic data interchange 
services; communication services for the electronic transmission of data; electronic transmission of messages; 
electronic transmission of messages; electronic transmission of messages; electronic transmission of messages; 
electronic transmission of mail and messages; electronic mail and mailbox services; electronic transmission of mail and 
messages; electronic mail and messaging services; electronic mail and facsimile transmission services; e-mail data 
services; email services; providing e-mail fax services; e-mail forwarding services; reception of television programmes 
for onward transmission to subscribers; provision of access to computer networks and the internet; information about 
telecommunication; professional consultancy relating to telecommunications; optical fibre telecommunications services; 
optical fibre telecommunications services; data transmission; radio-facsimile services; international data transmission; 
international data transmission; internet based telecommunication services; internet telephony services; communication 
via virtual private networks; communications via a global computer network or the internet; communication by computer; 
computer intercommunication; communications via analogue and digital computer terminals; communication by 
computer; communications by computer terminals; communication via computer terminals, by digital transmission or by 
satellite; communications by computer terminals; communication by electronic mail systems; provision of on-line 
communications services; communication services over computer networks; communication services over computer 
networks; communications by fiber optic networks; communications via analogue and digital computer terminals; 
communication services for video conferencing purposes; computer communications for the transmission of information;
computer intercommunication; communication services between data banks; computer intercommunication; 
communication services, namely, electronic transmission of data and documents among users of computers; 
communications services provided over the internet; electronic mail and mailbox services; computer aided transmission 
of messages and images; exchange of messages via computer transmission; mail services utilising the internet and other 
communications networks; message sending via a website; on-line services, namely, message sending; computer aided 
transmission of messages; computer aided transmission of messages; secure e-mail services; telecommunications by e-
mail; telecommunications services provided via the internet, intranet and extranet; local area networks (operation of -); 
internet access services; transmission of information via computer networks; transmission of digital files; transmission 
and reception of messages by means of worldwide computer networks; transmission of data and information by 
computer and electronic communication means; transmission of electronic mails; transmission of electronic mail [e-mail 
data services]; electronic transmission of messages (services for the -); computer aided transmission of messages; 
electronic transmission of messages (services for the -); delivery of messages and data by electronic transmission; 
sending of emergency messages [by electronic means]; electronic transmission of mail and messages; transmission of 
digital information; transmission of computerised documents; transferring and disseminating information and data via 
computer networks and the internet; transmission of audio and video content via computer networks; transmission of 
audio and video content via ISDN lines; transmission of computerised data by means of cable; data transmission; 
transmission of data by electronic means; communication of information by computer; transmission of data by cable; 
data transmission; transmission of information by electronic means; communication of information by computer; 
communication of information by computer; transmission of information via wireless or cable networks; transferring 
information and data via computer networks and the internet; transmission of information between computers and 
workstations; transmission of sound, picture and data signals; telecommunication gateway services; instant electronic 
messaging services; data bank interconnection services; rental of electronic mail-boxes; rental of electronic mail-boxes; 
message sending via computer networks.

Cl.42;Updating of software; updating of computer software; updating internet pages; updating and adapting of 
computer programs according to user requirements; computer software design and updating; computer software design 
and updating; updating and maintenance of computer software and programs; updating and upgrading of computer 
software; maintenance and updating of computer software; maintenance and updating of computer software; 
maintenance and updating of computer software; updating of computer programs; updating of computer programs for 
third parties; updating of computer software; updating of computer software relating to computer security and prevention 
of computer risks; updating of computer software for others; updating of home pages for computer networks; updating 
home pages for others; updating of software for data processing; updating of software for databases; updating of 
software for memory banks of computer systems; updating websites for others; data mining; analytical services relating 
to computers; analytical services relating to computer programmes; analytical services relating to computers; 
commissioned writing of computer programs, software and code for the creation of web pages on the internet; creating 
and maintaining web sites for others; editing of computer programs; website usability testing services; computer 
hardware and software consultancy; consultancy in the field of computer security; computer software consultancy; 
computer technology consultancy; information technology [IT] consultancy; advisory services in the field of product 
development and quality improvement of software; telecommunications technology consultancy; consultancy in the field 
of software design; consultancy in the field of software design; technical consultancy in the field of computer hardware; 
consultancy with regard to webpage design; information technology consulting; advisory services relating to computer 
programming; advice and consultancy in relation to computer networking applications; consultancy services relating to 
computer networks using mixed software environments; computer software consultancy; advisory services relating to 
computer systems analysis; consultation services relating to computer systems; application system testing consultancy; 
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advice and development services relating to computer software; consultancy relating to the creation of homepages and 
internet pages; advisory and consultancy services relating to computer hardware; advisory and information services 
relating to computer peripherals; advisory services relating to computer software used for printing; advisory services 
relating to the use of computer software; computer software consultancy; advisory services relating to computer software 
design; consultancy services relating to computer programming; advisory services relating to computer programming; 
advisory services relating to computer programming; consultancy relating to the design and development of computer 
software programs; consultancy relating to the design of home pages and internet sites; consultancy relating to the 
creation and design of websites; consultancy relating to the creation and design of websites for e-commerce; 
consultancy relating to computer database programs; providing information in the field of computer software 
development; providing information in the field of computer software design; providing information, advice and 
consultancy services in the field of computer software; providing information about the design and development of 
computer software, systems and networks; provision of on-line support services for computer program users; provision 
of security services for computer networks, computer access and computerised transactions; providing search engines 
for the Internet; rental of computers and computer software; consultancy in the field of computers; consultancy in the 
field of computers; recovery of computer data; computer diagnostic services; computer firewall services; computer 
research services; computerised analysis of data; rental of computers and computer software; rental of computer 
hardware; updating of computer programs; computer programming services for data warehousing; computer 
programming services for electronic data security; computer programming for the internet; computer programming and 
software design; computer programming and maintenance of computer programs; computer programming for data 
processing; advisory services relating to computer programming; computer project management in the field of edp; 
advisory services relating to computer programming; software design and development; design and development of 
computer software; computer software development for others; software development; software development; software 
design and development; software design and development; installation and maintenance of computer programs; 
installation and maintenance of computer programs; computer software programming services; rental of computers and 
computer software; maintenance of computer programs; computer system analysis; development of computer systems; 
development of computer systems; computer system monitoring services; computer rental and updating of computer 
software; advisory services relating to computer programming; data migration services; software engineering; computer 
software development for others; development of computer programs; development of computer programs; data 
duplication and conversion services; data coding services; software design and development; software design and 
development; design of computer databases; design of computer databases; design of computers for others; software 
design services; computer software design; software design for others; design of home pages; design of homepages and 
websites; design of information systems relating to management; design of web pages; design, maintenance and up-
dating of computer software; design, maintenance and up-dating of computer software; design, maintenance and up-
dating of computer software; design, maintenance and up-dating of computer software; design, maintenance and up-
dating of computer software; design, maintenance and up-dating of computer software; design, maintenance, rental and 
updating of computer software; design services for computer programs; computer design and programming services; 
computer software design; computer software design; computer software design; diagnosis of faults in computer 
software; diagnosing computer hardware problems using software; data recovery services; services for the writing of 
computer programs; services for the writing of computer software; services for the design of electronic data processing 
software; computer design and programming services; computer software design; computer software design; computer 
software design; data security services [firewalls]; IT consultancy services; computer network services; design of web 
pages; design of web pages; computer virus protection services; updating of computer programs; computer security 
services for protection against illegal network access; computer analysis; computer system analysis; conducting 
feasibility studies relating to computer software; feasibility study services relating to computer software; project studies 
relating to software; consultancy services for designing information systems; consultancy services for analysing 
information systems; electronic data back-up; electronic data storage; software development; development of computer 
programs; development of computer programs; developing and updating computer software; development and creation 
of computer programmes for data processing; development and testing of computing methods, algorithms and software; 
development and maintenance of computer database software; development and maintenance of computer software; 
development of computer software application solutions; development of computer based networks; computer hardware 
development; development of computers; development of computer programs; computer software design; software 
development; computer software development for others; development of computer software for logistics, supply chain 
management and e-business portals; development of computer systems; development of computer systems; 
development of data bases; development of data programs; development of data processing programs by order of third 
parties; development of computer programs; constructing an internet platform for electronic commerce; development of 
computer programs; development of programmes for data processing; computer software development for others; 
software development; software development; software development; development of software for data and multimedia 
content conversion from and to different protocols; development of systems for the storage of data; development of 
systems for the transmission of data; development of systems for the processing of data; development of technologies 
for the protection of electronic networks; website development services; development, updating and maintenance of 
software and database software; development, design and updating of home pages; software development, programming 
and implementation; design of computer databases; design and updating of home pages and web pages; design and 
development of operating software for accessing and using a cloud computing network; design and development of 
computer peripherals; design and development of computer software for logistics; design and development of computer 
software for logistics, supply chain management and e-business portals; design and development of data display 
systems; design and development of data entry systems; design and development of data processing systems; design 
and development of wireless data transmission apparatus, instruments and equipment; design and development of 
homepages and websites; design and development of wireless data transmission apparatus; design and development of 
electronic database software; design and development of computer software for supply chain management; design and 
development of software for inventory management; design and development of route planning software; design and 
development of data storage systems; design and development of systems for data input, output, processing, display and 
storage; designing and developing webpages on the internet; design and maintenance of computer sites for third parties; 
creating and maintaining websites; web portal design; design, development and implementation of software; design, 
development and programming of computer software; intranet design, development and maintenance; design, creation 
and programming of web pages; design, creation, hosting and maintenance of internet sites for third parties; designing, 
managing and monitoring online forums for discussion; digital watermarking; preparation of computer programs for data 
processing; troubleshooting of computer hardware and software problems; monitoring of computer systems by remote 
access; research relating to computers; research relating to data processing; research relating to the computerised 
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automation of administrative processes; research relating to telecommunication techniques; research in the field of data 
processing technology; research in the field of information technology; research relating to the computerised automation 
of industrial processes; research relating to the computerised automation of technical processes; computer design and 
programming services; hosting computer sites; hosting an online website for creating and hosting micro websites for 
businesses; hosting a website for the electronic storage of digital photographs and videos; hosting and rental of memory 
space for websites; hosting of databases; hosting of computerized data, files, applications and information; hosting 
computer sites; hosting the computer sites (web sites) of others; hosting of e-commerce platforms on the internet; 
hosting web portals; hosting of customized web pages; hosting on-line web facilities for others; integration of computer 
systems and networks; IT consultancy and information services; IT programming services; IT project management; IT 
security services in the nature of protection and recovery of computer data; computer network configuration services; 
design of computer machine and computer software for commercial analysis and reporting; customization of computer 
hardware and software; computer project management services; on-line cloud computing services; consultancy services 
relating to area in information technology; server administration; software design and development; software 
engineering; software engineering services for data processing programs; software development; software development; 
software creation; software creation; technical research relating to computers; computer software technical support 
services; technological services relating to computers; technological research relating to computers; testing of computer 
software; editing of computer programs; monitoring of network systems; computer security system monitoring services; 
support and maintenance services for computer software; technical writing; comparative analysis studies of the 
efficiency of computer systems; comparative analysis studies of the performance of computer systems; rental and 
maintenance of computer software; leasing computer facilities; rental of computer hardware; rental of computer hardware 
and facilities; rental of computer hardware and computer peripherals; rental of computer hardware and computer 
software; rental of computer hardware and computer software; rental of computers and computer software; rental of 
computers and computer software; rental of computers for data processing; rental of computer peripherals; rental of 
computers and computer software; rental of computers and computer software; rental of a database server to third 
parties; rental of data carriers; leasing of data processing software; computer rental; rental of computer hardware and 
computer software; rental of computers and computer software; rental of web servers; administration of user rights in 
computer networks; managing the web sites of others; managing the web sites of others; managing the web sites of 
others; managing the web sites of others; maintenance and updating of computer software; maintenance and updating of 
computer software; maintenance and updating of computer software; maintenance and updating of software for 
communication systems; maintenance and upgrading of computer software; maintenance and repair of software; 
maintenance of software; maintenance of websites; website development services; website development for others; 
building and maintaining websites; website design; IT consultancy services; hosting services and software as a service 
and rental of software.
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Priority claimed from 25/03/2016; Application No. : 86953128 ;United States of America 

3537330    15/09/2016
[International Registration No. : 1335914]
Fair Financial Corp. 
9200 Sunset Boulevard, Suite 1201 West Hollywood CA 90069 US

Proposed to be Used
IR DIVISION
Cl.9;Computer software and mobile application software for providing access to information about automobiles and 
other vehicles, real estate, and health, healthcare and insurance, and for providing access to an electronic marketplace 
and peer-to-peer marketplace for automobiles and other vehicles, real estate, and health, healthcare and insurance, and 
for providing access to related financing services and pricing and availability information.

Cl.35;Operating an electronic marketplace for buyers and sellers of automobiles.

Cl.36;Financing services; automobile financing services.
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Priority claimed from 04/03/2016; Application No. : 2016-024155 ;Japan 

3537492    31/08/2016
[International Registration No. : 1334109]
ONISI, Ltd.
3-4-12, Kyutaro-Machi, Chuo-ku, Osaka-shi Osaka 541-6666 Japan

Proposed to be Used
IR DIVISION
Cl.20;Furniture; furniture for displaying goods; display boards; point of purchase displays [furniture]; racks for hanging
clothes; shelves; furniture shelves; showcases [furniture]; movable office partitions [furniture]; room dividers; screens 
[furniture]; costume stands; furniture partitions; free-standing panel units for exhibitions, displays and partitioning; 
chests, not of metal; counters [tables]; office tables; display tables; trolleys [furniture]; display cabinets; worktables; 
display counters; sideboards; clothes hangers; furniture parts; furniture fittings, not of metal; nails, shims, nuts, 
screwnails, tacks, bolts, rivets and casters, not of metal; locks, other than electric, not of metal; curtain rails; non-metal 
hooks; clothes hooks, not of metal; mirrors; picture frames; works of art, not of metal; wall plaques made of plastic or 
wood; decorative mobiles; decorative boxes made of plastic; decorative boxes made of wood; mannequins; costume 
display stands; movable changing platforms with curtains or partition panels [furniture].

Cl.35;Advertising; retail services or wholesale services for bags and pouches; retail services or wholesale services for 
personal articles; retail services or wholesale services for woven fabrics and bedding; retail services or wholesale 
services for clothing; retail services or wholesale services for footwear other than special footwear for sports; retail 
services or wholesale services for food and beverages; retail services or wholesale services for furniture; retail services 
or wholesale services for joinery fittings; retail services or wholesale services for kitchen equipment, cleaning tools and 
washing utensils; retail services or wholesale services for bladed or pointed hand tools, hand tools, hardware; retail 
services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale 
services for electrical machinery and apparatus; retail services or wholesale services for printed matter; retail services or 
wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail services or 
wholesale services for toys, dolls, game machines and apparatus; retail services or wholesale services for clocks, 
watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for screens [furniture]; retail 
services or wholesale services for clothes hangers; retail services or wholesale services for clothes hooks, not of metal; 
retail services or wholesale services for upright signboards; retail services or wholesale services for industrial packaging 
containers of wood, bamboo or plastics; retail services or wholesale services for poles, not of metal; retail services or 
wholesale services for works of art, not of metal; retail services or wholesale services for metal doorknobs; retail services 
or wholesale services for mannequins and costume display stands.
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Priority claimed from 06/04/2016; Application No. : 302016000034994 ;Italy 

3537587    30/09/2016
[International Registration No. : 1335860]
INTERBASIC HOLDING S.R.L.
Strada Settecamini, 116 I-63811 Sant'Elpidío a Mare (Fermo) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; perfumes; eau de cologne; rose water; cologne; after shave lotions; makeup; personal 
deodorants and antiperspirants; essential oils for personal use; soaps; shaving soaps; bath oils; bath foams; bath cream; 
bath salts for cosmetic purposes; cleansing soaps for personal hygiene; shower soaps; shaving lotions; shaving creams; 
beauty creams; vanishing creams; skin lotions; hand creams; body milk; cosmetic preparations for slimming purposes; 
sun oils; sun milks; sunscreen lotions; talcum powder; tissues impregnated with cosmetic lotions; cotton stick for 
cleaning ears; cotton wool for cosmetic purposes; eyebrow pencils; eye liners; mascaras; face powder; lip-sticks; eye 
make-up removers; cleansing milks; cleansing lotions; hair care preparations; shampoos; hair oils; henna; hair lotions; 
hair creams; hair sprays; hair decolorants; nail polish; depilatories; cosmetic kits; dentifrices; laundry preparations, 
namely cleaning, polishing, scouring and abrasive preparations; bleach and laundry detergents; shoe and boot creams 
and polishes.

Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, optical lenses, magnifying glasses, cases, 
chains and cords for glasses and spectacles, parts and fittings for all the aforesaid goods; leather covers for portable 
multimedia players; leather covers for mobile phones; leather covers for DVDs; leather covers for CDs; leather covers for 
computer cables; leather covers for audio reproduction devices; leather covers for palmtops; leather covers for electronic 
agendas; leather covers for photographic cameras and leather covers for film cameras.

Cl.14;Watches and clocks; pendulum clocks; chronographs and chronometers; rough gemstones; precious stones; 
diamond; coral jewellery; emerald; sapphire; ruby; opal; topaz; aquamarine; earrings; rings; necklaces; bracelets; 
ornamental pins made of precious metal; shoe ornaments of precious metal; pearl; boxes of precious metal; jewels cases 
of precious metal; brooches; pins; tie clips; cuff links; watch straps.

Cl.18;Handbags; traveling bags; briefcases; leather briefcases; leather credit card holders; wallets; leather document 
briefcases; leather key cases; purses; trunks; suitcases; cosmetic bags sold empty; sports bags namely, all-purpose 
sport bags, athletic bags, and bags for mountain climbing, namely, backpacks and rucksacks; evening and shoulder bags 
for ladies; leather shopping bags; school bags; garment bags for travel; shoe bags for travel; beach bags; diaper bags; 
Boston bags; traveling trunks; duffel bags; overnight bags; carry-on bags; satchels; opera bags; unfitted vanity cases; 
animal hides; leather cases and boxes; bags made of leather for packaging; leather straps; umbrellas; leather leashes.

Cl.25;Leather coats; leather jackets; leather trousers; leather skirts; leather tops; leather raincoats; leather long coats; 
leather overcoats; leather belts; leather braces for clothing; belts; suits; padded jackets; jackets; stuff jackets; jumpers; 
trousers; jeans; skirts; dresses; coats; overcoats; cloaks; raincoats; parkas; pullovers; shirts; T-shirts; blouses; 
sweaters; underwear; baby-dolls being nightwear; bathrobes; bathing costumes; negligee; swim suits; dressing gowns; 
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nightgowns; one-piece dresses; two-piece dresses; evening dresses; shawls; scarves; ties; neckties; gentlemen suits; 
dress shirts; aloha shirts; sweat shirts; undershirts; polo shirts; body suits; blazers; shorts; sport shirts; shoes; athletic 
shoes; slippers; overshoes; low heel shoes; leather shoes; rubber shoes; galoshes; golf shoes; wooden clog; angler 
shoes; basketball shoes; dress shoes; heels; hiking shoes; rugby shoes; boxing shoes; baseball shoes; lacquered shoes;
beach shoes; inner soles; soles for footwear; footwear upper; heelpieces for shoes and boots; non-slipping pieces for 
shoes and boots; tips for footwear; rain shoes; track racing shoes; work shoes; straw shoes; gymnastic shoes; boots; ski 
boots; half boots; arctic boots; football boots; laced boots; field hockey shoes; handball shoes; esparto shoes or 
sandals; sandals; bath sandals; gloves; winter gloves; leather gloves; mittens; hats and caps; headwear, namely, visors; 
leather hats and caps.
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3537922    23/09/2016
[International Registration No. : 1334846]
Obshchestvo s ogranichennoy otvetstvennostyu "NEW DIAMOND TECHNOLOGY"
ul. Voskova, 2, liter Ju g. Sestroretsk RU-197706 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Optical lenses; electric contacts of precious metal.

Cl.14;Diamonds; synthetic diamonds; watch bands; ornamental pins; jewelry findings; tie clips; cufflinks; works of art 
of precious metal and precious stones; jewelry; precious stones; semi-precious stones; presentation boxes for jewelry; 
clock cases; medals; movements for clocks and watches; earrings; alloys of precious metal; statues of precious metal; 
watch glasses; presentation boxes for watches; watch chains; watches; clocks; wristwatches; jewelry boxes; collectible 
coins; jewelry chains; precious metals, unwrought or semi-wrought.

Cl.35;Organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; auctioneering; wholesale and retail store services featuring jewelry, diamonds, synthetic diamonds,
precious stones, synthetic precious stones.

Cl.40;Engraving; metal tempering; gilding; metal casting; processing and cutting of diamonds and other precious 
stones; metal treating; framing of works of art; burnishing by abrasion; silver plating; optical glass grinding.

Cl.42;Graphic arts design; material testing; research and development of new products for others; scientific research; 
authentication of diamonds; authenticating works of art; geological prospecting; scientific laboratory services.
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3538567    30/08/2016
[International Registration No. : 1334815]
Guangzhou Top-Rank Home Appliance Co., Ltd
No. 28 Tuanjie Road, Huadu district, Guangzhou GuangDong China

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machines for packaging food; wrapping machines; sealing machines for industrial purposes; blenders, electric, for 
household purposes; fruit presses, electric, for household purposes; meat slicers for household purposes; soybean milk 
machines for household purposes; vacuum pumps [machines]; air extracting pumps; electric machine for kitchen.

Cl.11;Fruit roasters; cooking apparatus and installations; heaters, electric, for feeding bottles; kettles, electric; electric 
appliances for making yogurt; bread-making machines.

Cl.16;Preservative plastic film for packaging; plastic film for wrapping; plastic bubble packs for wrapping or packaging; 
bags [envelopes, pouches] of paper or plastics, for packaging; bottle wrappers of cardboard or paper; absorbent sheets 
of paper or plastic for foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; packing 
paper; garbage bags of paper or of plastics; conical paper bags.
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Priority claimed from 27/03/2016; Application No. : 1329537 ;Benelux 

3539336    02/09/2016
[International Registration No. : 1336999]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (LEDs), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated LEDs, OLEDs and/or polymer emitting diodes for the purpose of lighting 
apparatus and installations; electrical power supplies for lighting; lighting apparatus drivers; controllers; apparatus for 
the configuration of different functions in multiple lighting devices; transformers; current converters; current stabilizers; 
controls for lighting apparatus and lighting systems; led drivers.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; 
solid state lighting apparatus and installations; parts of the aforesaid goods.

Cl.42;Scientific and technological services and related research and design services for lighting installations; services 
in the field of industrial analysis and industrial research for lighting installations; design and development of computer 
hardware and software for lighting installations, controlling and managing of lighting installations and lighting systems; 
testing, inspection and consultancy in the field of lighting and energy; testing and inspection of lighting apparatus, 
lighting installations and lighting systems; certification services in the field of lighting and in the field of energy; hosting, 
design and development of websites and databases in the field of lighting, energy and automation systems; monitoring 
and controlling of lighting installations, lighting and automation systems; monitoring and controlling of lighting 
installations, lighting and automation systems via a cloud based interface; technical advice in relation to the services 
mentioned in this class; design of communication systems; engineering services related to the design of communication 
systems.
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Priority claimed from 27/06/2016; Application No. : 87084653 ;United States of America 

3539465    01/09/2016
[International Registration No. : 1336996]
ICF International, Inc.
9300 Lee Highway Fairfax VA 22031 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, client/server-based, web-based and web-accessible analytical tools for analyzing and 
evaluating environmental regulatory issues, namely, climate change, stratospheric ozone, energy efficiency, pollution 
prevention, waste management, emergency management, transportation and international environmental management 
system standards, including iso 14001 international environmental management standards; computer software for 
analysis and evaluation of energy industry issues, namely, development analysis, implementation of regulatory and 
business strategies; and financial reporting issues, namely, federal financial and reporting requirements.

Cl.35;Business management consulting services concerning systematic, integrated approach to change management 
of an organization including mission, business process, capital investment and organizational culture; business 
consulting regarding improvement of the environment including the meeting of international environmental management 
standards; business consulting regarding financial and regulatory adherence in the energy industry retail and wholesale 
markets; business consulting regarding economic and community development; business consulting regarding 
transportation development involving energy consumption, air quality, hazardous materials transport, and land use; 
business consulting regarding information management and business consulting regarding strategic communications.

Cl.42;Computer programming development and customization services for others; hosting the web sites of others on a 
computer server for a global computer network.
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Priority claimed from 28/03/2016; Application No. : 2016-034448 ;Japan 

3539789    23/09/2016
[International Registration No. : 1340887]
FAST RETAILING CO., LTD.
717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.25;Clothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; sweaters; knitwear 
[clothing]; cardigans; vests; waistcoats; shirts; polo shirts; layettes [clothing]; waterproof clothing; pullovers; wedding 
dresses; trousers; stretch pants; jogging pants; sweatshirts; sweat pants; suits; skirts; dresses; leggings [trousers]; 
beach clothes; swimwear [bathing suits]; night gowns; dressing gowns; negligees; sleeping garments; sleepwear; 
Japanese sleeping robes [nemaki]; pajamas; bathrobes; underwear; undershirts; corsets [underclothing]; combinations 
[clothing]; chemises; drawers and underpants; slips; panties, shorts and briefs; trunks; brassieres; petticoats; hosiery; 
camisoles; Tee-shirts; tank tops; frocks; jerseys [clothing]; Japanese traditional clothing; jeans; gloves and mittens 
[clothing]; scarves [scarfs]; bow ties; neckties; shawls; bandanas [neckerchiefs]; girdles; mufflers [clothing]; ear muffs 
[clothing]; headgear; hats; caps [headwear]; socks; stockings; garters; sock suspenders; suspenders [braces]; 
waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower caps; sleep masks; footwear; 
fittings of metal for footwear; Japanese style wooden clogs [geta]; Japanese style sandals [zori]; slippers; sandals; shoes 
and boots; sports shoes; boots for sports; masquerade costumes; clothes for sports; football boots; wristbands 
[clothing]; tights; anoraks [parkas].

Cl.35;Advertising; promoting the goods and services of others through the administration of sales and promotional 
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incentive schemes involving trading stamps; sales promotion for others; marketing; business management; commercial 
or industrial management assistance; organization of fashion shows for promotional purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; office functions; retail services or wholesale services 
for woven fabrics and beddings; retail services or wholesale services for towels; retail services or wholesale services for 
clothing; retail services or wholesale services for headgear for wear; retail services or wholesale services for diapers; 
retail services or wholesale services for footwear [other than special footwear for sports]; retail services or wholesale 
services for bags and pouches; retail services or wholesale services for purses; retail services or wholesale services for 
personal articles; administrative processing of purchase orders; sales promotion for others in relation to woven fabrics 
and beddings; sales promotion for others in relation to clothing; sales promotion for others in relation to diapers; sales 
promotion for others in relation to footwear; sales promotion for others in relation to bags and pouches; sales promotion 
for others in relation to personal articles.
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Priority claimed from 22/09/2016; Application No. : 87179533 ;United States of America 

3540223    27/09/2016
[International Registration No. : 1341448]
Topgolf International, Inc.
8750 N. Central Expressway, Suite 1200 Dallas TX 75231 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video game software; downloadable digital materials, namely, ring tones, wallpapers, screensavers, digital music 
files, and graphics, videos, films, multimedia files, live action programs, motion pictures, and animation in the field of 
video games and computer games, all delivered via global computer networks and wireless networks; pre-recorded digital 
media devices and electronic media devices featuring sports, video games, entertainment, literature, arts, politics, 
fashion, lifestyle, food, current events and popular culture; electronic downloadable publications, namely, magazines, 
books, newsletters, and periodicals in the fields of sports, video games, entertainment, literature, arts, politics, fashion, 
lifestyle, food, current events and popular culture; software applications for use in connection with smartphones, PDA 
devices, tablet computers and other portable and handheld digital electronic devices, namely, software for accessing, 
viewing and interacting with content from websites; software for accessing information directories that may be 
downloaded from the global computer network; downloadable software to access sports information and to control 
multimedia devices such as TVs, radios and gaming apparatus; magnetically encoded gift cards.

Cl.16;Printed materials, namely, manuals, pamphlets, newsletters, periodicals, booklets, books, magazines, posters 
and guides in the fields of sports, video games, entertainment, literature, arts, politics, fashion, lifestyle, food, current 
events and popular culture.

Cl.18;Backpacks; golf bag tags of leather.

Cl.25;Bandanas; belts; caps; coats; footwear; foul weather gear; headwear; jackets; jerseys; pants; pullovers; shirts; 
shorts; socks; sweaters; undergarments; windcheaters; tops; bottoms.

Cl.28;Bags specially adapted for sports equipment; covers for golf clubs; divot repair tools; golf accessory pouches; 
golf bags; golf ball markers; golf balls; golf flags; golf gloves; golf tees; non-motorized golf carts; golf clubs; golf club 
heads.

Cl.35;Retail store and online retail store services.

Cl.41;Entertainment and media services, namely, production and distribution of radio and television programs, music 
and videos in the field of video games and computer games; digital video, audio, and multimedia publishing services; live 
music concert services; concert booking; arranging and conducting of concerts; providing information via the internet in 
the field of sports, video games, entertainment, literature, arts, current events and popular culture; providing non-
downloadable videos and online programs in the fields of sports, video games, entertainment, literature, arts, politics, 
fashion, lifestyle, food, current events and popular culture; entertainment services, namely, providing online computer 
games, computer and video game services provided on-line from a website; entertainment in the nature of golf 
tournaments; conducting workshops and seminars in the field of golf; golf courses; golf driving range services; golf 
instruction; providing golf facilities; production of DVDs, CDs and videotapes featuring sports, video games, 
entertainment, literature, arts, politics, fashion, lifestyle, food, current events and popular culture; on-line journals, 
namely, blogs in the field of sports, entertainment, lifestyle, food and popular culture; nightclubs.

Cl.42;Providing temporary use of non-downloadable cloud-based software.

Cl.43;Restaurant and bar services.
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Priority claimed from 28/03/2016; Application No. : 4260216 ;France 

3540257    26/09/2016
[International Registration No. : 1339831]
SAFRAN
2 boulevard du Général Martial Valin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring and checking (supervision) apparatus and instruments; electrical, 
electronic and magnetic sensors for pressure, speed, displacement, temperature, position, vibration; electronic cards for 
processing parameters; electronic systems and equipment, whether on board or not, for acquiring and processing data; 
calculation and operating software for simulation, running and storage of test programs; monitoring systems comprised 
of computer hardware and software for evaluation of security and performance as well as of maintenance and servicing 
requirements for aircraft engines and/or their modules and parts; electrical and electronic devices and equipment for 
maintenance and monitoring (on board aircraft or engines, fixed on test benches or portable for ground interventions) for 
reading and interpreting data from computers and sensors; apparatus for recording, transmission, reproduction of sound, 
images and/or data; software, particularly computer programs and software providing information on aircraft engines, 
operation, maintenance, servicing and repair in relation to aircraft engines and/or their modules and parts; software for 
operation management and repair, overhaul, servicing, maintenance and reconditioning operations conducted on an 
aircraft engine and/or on its modules and parts; wiring (electric); electric distribution systems; electric and electronic 
devices for vehicle equipment; quality control and testing devices.

Cl.42;Engineering and technical bureau services (engineering work), analysis and appraisal services (engineering 
work), scientific and industrial research in the air, rail and automobile fields; technical project studies; testing of 
machines; testing of materials; testing of systems, equipment and parts in the air, rail and automobile fields; inspection of 
systems, equipment and parts in the air, rail and automobile fields; analysis, expertise and processing of data acquisition 
recorded during the testing of systems, equipment and parts in the air, rail and automobile fields; development (design), 
installation, maintenance, rental and updating of software and computer programming; design and maintenance of 
databases; research and development of new products; all types of development of test benches for research and 
technology, production and maintenance systems in operational conditions; certification of systems; electric systems 
engineering in the air, energy, rail, automobile and space fields.
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Priority claimed from 31/03/2016; Application No. : 54008/2016 ;Switzerland 

3540264    22/09/2016
[International Registration No. : 1339829]
Reichle & De-Massari Holding AG
Binzstrasse 31 CH-8620 Wetzikon Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus, instruments and installations for measuring, signaling and checking 
(supervision) and parts and components thereof; apparatus, instruments and installations for telecommunications, as 
well as parts and components for access to telecommunication networks; computer installations as well as parts and 
components thereof; computer hardware and software for access to computer networks; interfaces for computers; 
electrical cabinets (electricity) and racks (towers) for electronic and fiber-optic installations; electric and optical fiber 
cables, electricity conduits, identification wires and sheaths for electric cables, connections in the form of electric wires, 
sheaths for electric and fiber optic cables, electric lines; assembly and distribution sheaths for electric and optical fiber 
cables; sockets, plugs and other contacts (electrical connections), junction boxes (electricity), plugs and connectors 
(electricity), fiber-optic connections; included in this class.

Cl.37;Repair, installation and maintenance relating to electric, electronic, measuring, signaling and monitoring 
(supervision) apparatus and instruments, as well as parts and components thereof; repair, installation and maintenance in
the field of telecommunication apparatus, instruments, equipment and networks, as well as parts and components 
thereof; repair, installation and maintenance in the field of networks and interfaces and to computer parts and 
components; repair, installation and maintenance in the field of cable systems in buildings and cable systems for 
telecommunications, including electric and optical fiber cables, electric lines, identification wires and sheaths for electric 
cables, electricity mains, pipes for electricity electric and optical fiber cables, assembly and distribution sheaths for 
electric and optical fiber cables, electric and optical fiber connections (sockets, plugs and other contacts).

Cl.41;Training, courses, conferences and workshops, particularly for planning, installing and distributing electric, 
electronic and telecommunication apparatus and networks, as well as computer networks and parts and components 
thereof.
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Priority claimed from 22/02/2017; Application No. : 4020170023407 ;Republic of Korea 

3662551    10/08/2017
[International Registration No. : 1370624]
HANSOT CO., LTD.
318, Gangnam-daero, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.29;Bulgogi [Korean beef dish]; butter; fruit, preserved; eggs; fish, tinned [canned (Am.)]; fruit-based snack food; 
ham; kimchi [fermented vegetable dish]; meat, preserved; milk; oils for food; sausages; soya milk; tofu; tuna, not live; 
vegetables, tinned [canned (Am.)]; yogurt; soups; pork; nuts, prepared.

Cl.30;Aromatic preparations for food; coffee; cookies; bread; candy; chocolate; chocolate-based beverages; 
condiments; sauces [condiments]; confectionery; curry [spice]; food flavourings, other than essential oils; gimbap 
[Korean rice dish]; honey; ice cream; meal; noodle-based prepared meals; okonomiyaki [Japanese savoury pancakes]; 
pasta; pizzas; ramen [Japanese noodle-based dish]; rice; rice cakes; sandwiches; sushi; vinegar.

Cl.32;Aerated water; beer; beer-based cocktails; cider, non-alcoholic; cocktails, non-alcoholic; fruit juices; mineral 
water [beverages]; non-alcoholic beverages; protein-enriched sports beverages; rice-based beverages, other than milk 
substitutes; smoothies; vegetable juices [beverages]; waters [beverages].

Cl.43;Cafe services; food and drink catering; restaurant services; self-service restaurant services; snack-bar services; 
cafeteria services.
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3676140    28/03/2017
[International Registration No. : 1374277]
MORISHITA JINTAN CO., LTD.
2-40, Tamatsukuri 1-chome, Chuo-ku, Osaka-shi Osaka 540-8566 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and toiletries; soaps and detergents; non-medicated dentifrices; liquid dentifrice; mouth wash; 
perfumery, fragrances and incense; essential oils; bath preparations, not for medical purposes.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; medicated confectionery; medicated candy for the treatment 
of throat; medicated dentifrices; medicated toiletry preparations; breath refreshers for medical purposes; herbal teas for 
medicinal purposes; disinfectants for hygiene purposes; dietary supplements for humans; nutritional supplements; 
dietetic food supplements; oiled paper for medical purposes; wrapping wafers for medicine doses; gauze [for medical 
use]; empty capsules for pharmaceuticals; ear bandages; eye bandages for medical purposes; menstruation bandages; 
sanitary tampons; sanitary pads; sanitary panties; cotton wool for medical purposes; adhesive plasters; bandages for 
dressings; liquid bandages; breast-nursing pads; dietetic beverages adapted for medical purposes; dietetic foods 
adapted for medical purposes; dietetic preparations and substances adapted for medical purposes; beverages for babies; 
food for babies; dietary supplements for animals.

Cl.29;Milk products; prepared vegetables; prepared fruits; edible oils and fats; processed meat products; anchovies, 
processed; fish sausages; dried fish; fish paste; cured fish; smoked fish products; seafood, canned; canned fish 
products; canned seafood products; bottled seafood products; pre-cooked curry stew, stew and soup mixes; instant 
curry stew; textured vegetable protein for use as a meat extender, formed textured vegetable protein for use as a 
substitute, unformed textured vegetable protein for use as a meat extender.

Cl.30;Tea; tea-based beverages; instant green tea in powdered form; instant tea in powdered form; pastries and 
confectionery; bread and buns; liquorice [confectionery]; confectionery for mouth refreshing in the form of capsule; 
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confectionery for mouth refreshing in the form of grain; non-medicated mouth freshening lozenges; breath mints for use 
as a breath freshener; non-medicated lozenges [confectionery]; instant confectionery mixes; husked rice; husked oats; 
husked barley; spices; preparations made from cereals; processed grains; flour.

Cl.32;Non-alcoholic fruit extracts; soft drinks; fruit beverages and fruit juices; vegetable juices [beverages]; mineral 
and aerated waters and other non-alcoholic drinks; instant beverage mix in powdered form for making carbonated drink; 
instant beverage mix in powdered form for making fruit beverages and fruit juices; instant beverage mix in powdered form 
for making non-alcoholic beverage containing vinegar as the main constituent; instant beverage mix in powdered form for 
making non-alcoholic beverage containing plant extracts as the main constituent; instant beverage mix in powdered form 
for making non-alcoholic beverage containing collagen as the main constituent; instant beverage mix in powdered form 
for making whey beverages; instant beverage mix in powdered form for making non-alcoholic beverages; instant green 
juice mix in powdered form; beer; extracts of hops for making beer; whey beverages.

Cl.35;Retail services or wholesale services for woven fabrics and bedding; retail services or wholesale services for 
clothing; retail services or wholesale services for diapers of paper; retail services or wholesale services for footwear; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles; 
retail services or wholesale services for cosmetic cotton wool; retail services or wholesale services for combs and hair 
brushes; retail services or wholesale services for wigs; retail services or wholesale services for hair-removing tweezers; 
retail services or wholesale services for food and beverages; retail services or wholesale services for processed food; 
retail services or wholesale services for dietary supplements for humans, nutritional supplements and dietetic food 
supplements; retail services or wholesale services for pre-cooked curry stew, stew and soup mixes; retail services or 
wholesale services for vinegar; retail services or wholesale services for carbonated drinks [refreshing beverages] and 
non-alcoholic fruit juice beverages; retail services or wholesale services for vegetable juices [beverages]; retail services 
or wholesale services for whey beverages; retail services or wholesale services for milk products; retail services or 
wholesale services for tea, coffee and cocoa; retail services or wholesale services for liquor; retail services or wholesale 
services for confectionery, bread and buns; retail services or wholesale services for electrical machinery and apparatus; 
retail services or wholesale services for bladed or pointed hand tools, hand tools and metal hardware; retail services or 
wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for printed matter; retail 
services or wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail 
services or wholesale services for toys, dolls, game machines and apparatus; retail services or wholesale services for 
clocks, watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for medical apparatus and
instruments; retail services or wholesale services for clinical thermometers.
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3676252    25/09/2017
[International Registration No. : 1374720]
Match.com, LLC
P.O. Box 25458 Dallas TX 75225 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for internet-based dating and matchmaking; 
downloadable software in the nature of a mobile application in the field of social media, namely, for sending status 
updates to subscribers of web feeds, uploading and downloading electronic files to share with others.

Cl.45;Dating services; internet-based social networking, introduction and dating services.
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Priority claimed from 24/03/2017; Application No. : 87384492 ;United States of America 

3676618    15/09/2017
[International Registration No. : 1374637]
BALBIX INC.
21140 Grenola Drive Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for security, detection and removal of computer viruses and threats; computer 
software and hardware for managing and filtering electronic communications; computer software and hardware for 
protecting and securing computer networks and applications; computer software and hardware for encrypting 
information and authenticating users.

Cl.42;Providing on-line non-downloadable software for security, detection and removal of computer viruses and 
threats, and for protecting and securing computer networks and applications.
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Priority claimed from 20/05/2016; Application No. : 2016-054919 ;Japan 

3687416    02/09/2016
[International Registration No. : 1376019]
PHITEN Co., Ltd.
678 Tearaimizu-cho, Karasumadori Nishikikojikado, Nakagyo-ku, Kyoto City Kyoto 604-8152 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetics for skin care; sun screen preparations; make-up preparations; hair care preparations; 
permanent wave preparations; hair straightening preparations; hair relaxers; hair styling preparations; hair styling gels, 
lotions, mousses, sprays and creams; cosmetics for hair care; hair treatment preparations; hair conditioners; hair 
colorants; hair dyes; cosmetic preparations for the scalp; cosmetic preparations for body care; cosmetic preparations for 
baths; cosmetics for animals; soaps and detergents; cosmetic soaps; shampoos; shampoos for pets; cleansers for the 
scalp; cleansing preparations for personal use; facial washes; dentifrices; breath freshening preparations; deodorants for 
animals; perfume and essential oils; incenses and fragrances.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; reagent paper for medical purposes; skin care preparations 
for medical purposes; oiled paper for medical purposes; drug delivery agents in the form of edible wafers for wrapping 
powdered pharmaceuticals; gauze for medical use; empty capsules for pharmaceuticals; eye pads for medical purposes; 
ear bandages; menstruation bandages; sanitary tampons; sanitary napkins; sanitary panties; cotton wool for medical 
purposes; sticking plasters for medical use; materials for dressings; liquid bandages; breast-nursing pads; cotton swabs 
for medical use; adhesive tapes for medical purposes; adhesive patches for medical purposes; dental materials; diapers; 
diaper covers; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic foods adapted 
for medical purposes.

Cl.10;Medical apparatus and instruments; auxiliary medical devices and orthodontic apparatus; supports for arms, 
elbows, wrists, joints, knees, legs, calves, thighs, ankles and waist for medical use; orthopedic supports; supports for flat 
feet; apparatus for magnet therapy; therapeutic apparatus and instruments; medical equipment, namely, hyperbaric 
oxygen chambers for medical purposes; supportive bandages; bandages for joints, anatomical; massage apparatus; 
massage apparatus for medical purposes; esthetic massage apparatus for household use; sanitary masks; compression 
sleeves for legs, thighs, calves, shins and arms for athletic use.
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Priority claimed from 22/04/2016; Application No. : 302016000041935 ;Italy 

3688003    20/10/2016
[International Registration No. : 1375841]
EGIDIO GALBANI S.r.l.
Via Flavio Gioia, 8 I-20149 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.29;Anchovy; ajvar [preserved, peppers]; while of eggs; albumen for culinary purposes; alginates for culinary 
purposes; salted meats; aloe vera prepared for human consumption; peanuts, prepared; spiny lobsters, not live; herrings, 
not live; bacon; milk beverages, milk predominating; bouillon; soups; fruit peel; bulgogi [Korean beef dish]; butler; peanut
butter; cocoa butter for food; coconut butter; game, not live; artichokes, preserved; meat; meat, preserved; pork; caviar; 
gherkins; fish-based foodstuffs; onions, preserved; arrangements of processed fruit; cranberry sauce [compote]; 
compotes; bouillon concentrates; tomato paste; shellfish, not live; jams; preserved garlic; meat, tinned [canned (Am.)]; 
fruits, tinned [canned (Am.)]; vegetables, tinned [canned (Am.)]; fish, tinned [canned (Am.)]; mussels, not live; sauerkraut; 
buttercream; eggplant paste; vegetable marrow paste; silkworm chrysalis, for human consumption; croquettes; 
crustaceans, not live; dates; non-alcoholic eggnog; seaweed extracts for food; meat extracts; soya beans, preserved, for 
food; fish meal for human consumption; beans, preserved; liver; milk ferments for culinary purposes; fish fillets; potato 
flakes; cheese; potato fritters; milk shakes; fruit chips; frozen fruits; fruit, preserved; fruit preserved in alcohol; fruit, 
stewed; crystallized fruits; berries, preserved; mushrooms, preserved; shrimps, not live; prawns, not live; lobsters, not 
live; crayfish, not live; meat jellies; gelatine; jellies for food; fruit jellies; edible fats; coconut fat; hummus [chickpea 
paste]; isinglass for food; vegetable soup preparations; kephir [milk beverage]; kimchi [fermented vegetable dish]; kumys 
[kumyss] [milk beverage]; lard; milk; albumin milk; curd; condensed milk; peanut milk for culinary purposes; milk of 
almonds for culinary purposes; rice milk [milk substitute]; soya milk [milk substitute]; powdered milk; lecithin for culinary 
purposes; vegetables, preserved; vegetables, cooked; vegetables, dried; lentils, preserved; fruit salads; vegetable salads; 
almonds, ground; margarine; marmalade; fatty substances for the manufacture of edible fats; animal marrow for food; fat-
containing mixtures for bread slices; vegetable mousses; fish mousses; edible birds' nests; hazelnuts, prepared; flavored 
nuts; candied nuts; coconut, desiccated; nuts, prepared; edible oils; coconut oil; colza oil for food; sunflower oil for food; 
corn oil; palm kernel oil for food; bone oil, edible; palm oil for food; linseed oil for culinary purposes; sesame oil; olive oil 
for food; olives, preserved; sea-cucumbers, not live; oysters, not live; whipped cream; cream [dairy products]; tomato 
purée; liver pâté; potato chips; low-fat potato chips; pectin for culinary purposes; fish, not live; fish, preserved; salted 
fish; peas, preserved; poultry, not live; pollen prepared as foodstuff; fruit pulp; preparations for making bouillon; 
preparations for making soup; rennet; charcuterie; milk products; ham; prostokvasha [soured milk]; apple puree; 
ryazhenka [fermented baked milk]; salmon, not live; sausages; sausages in batter; black pudding [blood sausage]; 
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sardines, not live; sunflower seeds, prepared; suet for food; seeds, prepared; whey; smetana [sour cream]; fruit-based 
snack food; pickles; piccalilli; vegetable juices for cooking; tomato juice for cooking; tahini [sesame seed paste]; truffles, 
preserved; tofu; tuna, not live; tripe; yolk of eggs; eggs; snail eggs for consumption; fish roe, prepared; powdered 
eggs;raisins; toasted laver; clams, not live; yakitori; yogurt; ginger jam.

Cl.30;Vinegar; beer vinegar; sea water for cooking; gluten additives for culinary purposes; minced garlic [condiment]; 
seaweed [condiment]; oat-based food; starch for food; aniseed; star aniseed; seasonings; coffee flavorings; food 
flavorings, other than essential oils; vanilla flavorings for culinary purposes; flavorings, other than essential oils, for 
beverages; flavorings, other than essential oils, for cakes; crushed oats; husked oats; baozi [stuffed buns]; high-protein 
cereal bars; cereal bars; stick liquorice [confectionery]; cocoa- based beverages; coffee-based beverages; chocolate-
based beverages; teabased beverages; cocoa beverages with milk; chocolate beverages with milk; baking soda 
[bicarbonate of soda for cooking purposes]; cookies; malt biscuits; petit-beurre biscuits; sweetmeats [candy]; buns; 
puddings; rice pudding; burritos; cocoa; coffee; coffee beverages with milk; unroasted coffee; cinnamon [spice]; capers; 
caramels [candy]; peppermint sweets; edible paper; edible rice paper; cheeseburgers [sandwiches]; cloves [spice]; chow-
chow [condiment]; chutneys [condiments]; waffles; chicory [coffee substitute]; chocolate; aromatic preparations for food; 
condiments; confectionery; peanut confectionery; almond confectionery; pralines; fruit coulis [sauces]; crackers; cream 
of tartar for culinary purposes; custard; pancakes; macaroons [pastry]; turmeric; curry [spice]; couscous [semolina); 
chocolate decorations for cakes; cakes; natural sweeteners; confectionery for decorating Christmas trees; garden herbs, 
preserved [seasonings]; essences for foodstuffs, except etheric essences and essential oils; malt extract for food; bean 
meal; wheat flour; corn flour; nut flours; barley meal; mustard meal; soya flour; tapioca flour; hominy; flour; potato flour; 
ferments for pastes; oat flakes; chips [cereal products]; corn flakes; groats for human food; flowers or leaves for use as 
tea substitutes; pies; fondants [confectionery]; ice cream; edible ices; fruit jellies [confectionery]; ham glaze; wheat germ 
for human consumption; ice, natural or artificial; ice for refreshment; gimbap [Korean rice dish]; cake frosting [icing]; 
glucose for culinary purposes; gluten prepared as foodstuff; chewing gum; corn, milled; corn, roasted; popcorn; halvah; 
dough; infusions, not medicinal; spring rolls; thickening agents for cooking foodstuffs; jiaozi [stuffed dumplings]; 
ketchup [sauce]; binding agents for ice cream [edible ices]; sausage binding materials; yeast; baking powder; leaven; 
liquorice [confectionery]; macaroni; mayonnaise; malt for human consumption; maltose; marinades; marzipan; molasses 
for food; mint for confectionery; honey; batter mixes for okonomiyaki [Japanese savory pancakes]; chocolate mousses; 
dessert mousses [confectionery]; muesli; allspice; chocolatecoated nuts; nutmegs; okonomiyaki [Japanese savory 
pancakes]; crushed barley; husked barley; bread; rusks; unleavened bread; breadcrumbs; bread rolls; gingerbread; royal 
jelly; almond paste; rice pulp for culinary purposes; soya bean paste [condiment]; pastry dough; cake dough; pasta; 
pastries; pastilles [confectionery]; petits fours [cakes]; meat pies; noodle-based prepared meals; pâtés en croûte; pelmeni
[dumplings stuffed with meat]; pepper; pesto [sauce]; pizzas; cake powder; powders for making ice cream; cereal 
preparations; vegetal preparations for use as coffee substitutes; meat tenderizers, for household purposes; preparations 
for stiffening whipped cream; propolis; quiches; relish [condiment]; ramen [Japanese noodle-based dish]; ravioli; rice; 
sago; cooking salt; celery salt; salt for preserving foodstuffs; tomato sauce; soya sauce; sauces [condiments]; dressings 
for salad; pasta sauce; sandwiches; peppers [seasonings]; golden syrup; linseed for human consumption; oatmeal; 
semolina; hominy grits; mustard; cereal-based snack food; rice-based snack food; sherbets [ices]; spaghetti; spices; 
artificial coffee; meat gravies; sushi; tabbouleh; tacos; noodles; tapioca; tea; iced tea; tarts; rice cakes; tortillas; vanillin 
[vanilla substitute]; vareniki [stuffed dumplings]; vermicelli [noodles]; frozen yogurt [confectionery ices]; saffron 
[seasoning]; ginger [spice]; candy decorations for cakes; sugar; candy; palm sugar. 
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Priority claimed from 31/03/2017; Application No. : 701043 ;Switzerland 

3688187    25/09/2017
[International Registration No. : 1376717]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications for the nutritional evaluation of people; Downloadable electronic publications
for evaluation of food allergy risks in humans; application software for mobile telephones, mobile terminals or laptop and 
office computers; Software which can be downloaded via smartphones, mobile telephones, mobile terminals or other 
applications for laptop and office computers; computer game programs downloaded via the Internet [software]; 
application software for mobile telephones, namely software for posting reviews and recommendations on the goods and 
services of others; computer software platforms; software for researching and extracting information across a computer 
network; e-commerce software enabling users to carry out commercial transactions by electronic means via a global 
computer network; compact disks, DVDs and other digital recording media.

Cl.35;Provision of information and advice to customers online, namely commercial or advertising information on goods 
and services; provision of commercial or advertising information on goods and services offline and by means of Internet 
sites, online platforms, smartphones, mobile telephones and other mobile devices by means of which users can ask 
questions, make comments and recommendations on the goods and services of others; provision of product catalogs 
online; retail sale promotion for others by displaying coupons online and links enabling access to retail sale, including via 
websites, on-line platforms, mobile telephones, smartphones and other mobile apparatus; on-line computerized ordering 
services for others, namely purchasing and transaction orders via websites, on-line platforms, mobile telephones, 
smartphones and other mobile apparatus; presentation of goods on all communication media, for retail sale; advertising; 
advertising on all media, including computer networks, in the form of data, texts, images, sounds or any combination 
thereof for the sale of goods and provision of information on goods for advertising and sales purposes via the Internet; 
commercial information services relating to the location of restaurants and stores nearby via mobile telephones, 
smartphones and other means of communication; promotional services in the field of entertainment; presentation and 
grouping of various offers of goods and services via global computer networks (the Internet) enabling consumers to view 
them, compare them and buy them conveniently.

Cl.42;Scientific research and development services in the field of food, dietetics, food allergies and weight reduction; 
provision of Internet platforms (software).

Cl.43;Food and beverage services, services provided by hotels, coffee shops, cafés, cafeterias, bars, restaurants, self-
service restaurants, snack bars, canteens; catering services, provision of coffee machines; preparation of food, 
beverages and take-away food and beverage services; advice relating to cooking and culinary recipes from a computer 
network or mobile telephone network via Internet sites, on-line platforms, electronic mail or applications; provision of 
interactive information on line on the preparation of foodstuffs and beverages, the preparation of meals and catering via 
digital and mobile services.
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Priority claimed from 01/06/2017; Application No. : 016790214 ;European Union 

3688414    29/09/2017
[International Registration No. : 1376720]
SPX DRY COOLING BELGIUM
Avenue Marcel Thiry, 81 boîte 2 B-1200 Woluwé-Saint-Lambert

Proposed to be Used
IR DIVISION
Cl.7;Condensing installations; air condensers; steam condensers.

Cl.11;Heating apparatus; separators for eliminating condensation by refrigeration; heat exchangers for eliminating 
condensation; evaporators; water cooling towers; heat exchangers; chilled water surface condensers; parts and 
component parts for all the aforesaid goods.
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3688630    13/09/2017
[International Registration No. : 1376772]
BEIJING XIAOGUAN TEA CO., LTD.
Room C3-05, Shumiyuan, No. 10 Jiachuang Road, Zhongguancun Science Park Opto-Mechatronics Industrial Park, Tongzhou District 
Beijing China

Proposed to be Used
IR DIVISION
Cl.21;Glass [receptacles]; works of art of porcelain, ceramic, earthenware or glass; brush goods; cosmetic utensils; tea 
caddies; tea services (tableware); sprinkling devices; thermally insulated containers for food; cleaning instruments, hand-
operated; enamelled glass, not for building; drinking troughs; insect traps.

Cl.30;Coffee; tea; tea-based beverages; sugar; molasses for food; cereal- based snack food; wheat flour; pop corn; 
soya flour; ice cream; condiments; leaven; aromatic preparations for food.

Cl.43;Accommodation bureaux [hotels, boarding houses]; hotels; hotel reservations; bar services; teahouse services; 
rental of meeting rooms; retirement homes; day-nurseries [crèches]; boarding for animals; rental of chairs, tables, table 
linen, glassware.
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Priority claimed from 29/03/2017; Application No. : 87391424 ;United States of America 

3691032    11/05/2017
[International Registration No. : 1376118]
FLIPAGRAM, INC.
916 Silver Spur Road, 310 Rolling Hills Estates CA 90274 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, portable media players, handheld computers, namely, software 
for transforming still photographs into video slideshows for sharing on internet social networks; computer software for 
the collection, editing, organizing, modifying, transmission, storage and sharing of data and information.

Cl.38;Telecommunications services, namely, electronic transmission of data, messages, graphics, images, videos and 
information; peer-to-peer photo and video sharing services, namely, electronic transmission of digital photos, video and 
audio-visual files among internet users; providing access to computer, electronic and online databases; providing online 
forums for communication, namely, transmission on topics of general interest; providing electronic bulletin boards for 
transmission of messages among users in the field of general interest; broadcasting services over computer or other 
communication networks, namely, uploading, posting, displaying, tagging, and electronically transmitting data, 
information, messages, graphics, videos, and images.

Cl.42;Providing a web site featuring non-downloadable computer software for displaying video slideshows for sharing 
on internet social networks (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); computer services, namely, providing an interactive website featuring technology that allows users to view 
online video slideshows and social networking accounts (terms considered too vague by the International Bureau - rule 
13(2)(b) of the Common Regulations); platform as a service (PAAS) featuring computer software platforms for mobile 
phones, portable media players, and computers, namely, software for transforming still photographs into video 
slideshows for sharing on internet social networks.
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Priority claimed from 31/08/2017; Application No. : 1870078 ;Australia 

3694977    12/09/2017
[International Registration No. : 1377613]
Myosa Pty Ltd
44 Siganto Dr HELENSVALE QLD 4212 Australia

Proposed to be Used
IR DIVISION
Cl.10;Orthodontic appliances and aids; dental apparatus; training devices for teeth, tongues and facial muscles; intra-
oral appliances and devices.

Cl.41;Education services including in relation to orthodontic appliances and aids; providing of training; arranging and 
conducting of conferences, workshops and seminars; education or training advice; instructions services; practical 
training; providing on-line electronic publications; writing of texts.

Cl.44;Medical and medical assistance services; dentistry; dental clinic services; medical clinics; dental assistance; 
orthodontic services.
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Priority claimed from 26/06/2017; Application No. : 4-2017-19088 ;Viet Nam 

3704228    02/08/2017
[International Registration No. : 1378212]
SUNHOUSE GROUP JOINT STOCK COMPANY
No. 139, Nguyen Thai Hoc Street, Dien Bien Ward, Ba Dinh District Hanoi Viet Nam

Proposed to be Used
IR DIVISION
Cl.11;Cooking apparatus and installations; microwave ovens [cooking apparatus]; multicookers (electric).

Cl.21;Cooking pot sets; deep fryers, non-electric; tableware, other than knives, forks and spoons; cups; thermally 
insulated containers for food.
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Priority claimed from 13/04/2017; Application No. : m201708193 ;Ukraine 

3704812    08/09/2017
[International Registration No. : 1378303]
NIMSES INC
1209 N Orange St. Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire extinguishing apparatus; magnetic and optical discs, recorded; electronic publications 
downloadable from the Internet; electronic currency units, downloadable; electronic cost units, downloadable; readers 
(data processing equipment); identity cards, magnetic; compact discs (read-only memory); computer hardware; recorded 
computer software; computer programs (downloadable software); computer programs for connection of operating 
systems with Internet; computer programmes (programs), recorded; computer operating programs, recorded; computer 
programs, which contain information about electronic currency units, including information about measure of value of 
wasted time, which can be received, granted, earned or sold and which are used as a means of exchange and mutual 
payments between other persons with the help of information technology; electric apparatus for commutation; encoded 
payment cards; computer software applications, downloadable; data processing apparatus; apparatus and equipment for 
data storage, transmission and exchange; software for portable devices; software for integration of all social networks 
and all payment facilities and methods in one system which are installed on computers, telephones, smartphones, 
portable devices; software for realization of communications and mutual payments; telecommunications equipment; 
downloadable image files.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; financial analysis; financial 
management; banking operations; stock brokerage services; securities brokerage; brokerage; investment of funds; online
banking; trusteeship; debt advisory services; electronic funds transfer; providing financial information via a web site; 
financial foreign investment promotion services; charitable fund raising; rent collection; conducting financial transactions
in Ukraine and outside the territory of Ukraine; capital investment; information and consultancy services relating to 
effecting of any e-payments and mutual payments; clearing, financial; stock exchange quotations; providing rebates at 
participating establishments of others through use of a membership card; loans (financing); instalment loans; bail-
bonding; providing banking services relating to effecting of any payments and mutual payments on-line or with the help 
of information technology; providing financial services on-line; providing services with the use of integrated payment 
facilities and methods in one system; rental of offices for co-working; financial evaluation of wasted time for its further 
transfer in electronic or digital cost units, which can be received, granted, earned or sold and which are used as a means 
of exchange and mutual payments between other persons with the help of information technology; exchanging money, 
including electronic or digital cost units; providing financial assistance; organization of collections; mutual funds; 
banking services relating to community financial communications service maintenance; surety services; savings bank 
services; financial services, such as carrying out transactions, mutual payments, centre transaction file processing, 
exchange of electronic (digital) cost units; financial services relating to monetary affairs; financial information; financial 
management; financial management of reimbursement payments for others; financial consultancy; financial evaluation 
(insurance, banking, real estate); financial evaluation of property loss; financial sponsorship; financial customs brokerage
services; financial consulting; lease-purchase financing.

Cl.38;Telecommunications; providing access to databases; providing user access to global computer networks; 
providing user access to web sites of community financial communications service; providing Internet chatrooms; 
providing online forums; providing telecommunications connections to a global computer network; providing 
telecommunication channels for teleshopping services; communications by fiber optic networks; communications by 
computer terminals; information about telecommunication; video-on-demand transmission; transmission of electronic 
mail; computer aided transmission of messages and images; transmission of digital files; message sending; 
videoconferencing services; electronic bulletin board services (telecommunications services); telecommunications 
routing and junction services; news agency services; teleconferencing services; streaming of data; rental of access time 
to global computer networks; wireless broadcasting.

Cl.45;Legal services; security services for the physical protection of tangible property and individuals; personal and 
social services rendered by others to meet the needs of individuals; physical security consultancy; intellectual property 
consultancy; legal advice, including advice on the Internet; licensing of intellectual property; licensing of computer 
software (legal services); leasing of Internet domain names; mediation; monitoring intellectual property rights for legal 
advisory purposes; organization of meetings; legal services in relation to appeal of improper decisions; on-line social 
networking services, including social networks integrated into one with the help of communication service; alternative 
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dispute resolution services; legal administration of licences; legal research; registration of domain names (legal 
services); copyright management; legal services relating to investigation of financial transactions being appealed, 
monitoring of fraudulent transactions; legal services in relation to the negotiation of contracts for others.
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Priority claimed from 02/08/2017; Application No. : 302017000088924 ;Italy 

3705355    07/08/2017
[International Registration No. : 1378093]
DG MOSAIC S.R.L.
Via Sicilia, 8 I-24127 BERGAMO Italy

Proposed to be Used
IR DIVISION
Cl.19;Mosaics for building; mosaics of glass for buildings; mosaic art tiles made of marble; alabaster; alabaster glass; 
works of art of stone or marble; cornices not of metal; plate glass for buildings; marble; monuments not of metal; floors 
not of metal; stone; artificial stone; linings not of metal; wainscotting not of metal; stained-glass windows.

Cl.20;Mobiles (decoration); picture frames; mirrors; furniture.

Cl.24;Fabric; non-woven textile fabrics; cloth; curtain fabrics; curtains of textile or plastics; curtains made of textile 
fabrics; curtains; draperies [thick drop curtains]; net curtains
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3706305    31/08/2017
[International Registration No. : 1378914]
DMHHC, LLC
525 Tamiami Trail, Unit 5 Port Charlotte FL 33593 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring herbal supplements and teas, online retail store services featuring herbal 
supplements and teas.

Cl.41;Educational services, namely, providing classes in the field of personalized natural health and wellness programs 
that restore the human body's health and vitality.

Cl.44;Advisory services relating to health, namely, provision of information to members of a club in the field of the 
health and wellness of mind, body and spirit for restoring the human body's health and vitality.
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Priority claimed from 03/05/2017; Application No. : 40201708011T ;Singapore 

3706323    21/07/2017
[International Registration No. : 1378936]
POWERMIGHT TECHNOLOGY LIMITED
PO BOX 957, Offshore Incorporations Centre, Road Town Tortola

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers; CDs (CD-ROMs), video compact discs (video discs), interactive CDs (CD-Is), information 
storage devices, included in this class; prepaid cards (encoded), magnetic charge cards (encoded), discount cards 
(encoded) and encoded cards; loyalty scheme cards (encoded); parts and fittings for all the aforesaid; computer software 
platforms for social networking; downloadable electronic programs and computer software platforms for social 
networking that may be accessed via the internet, computers and wireless devices; computer software to enable 
uploading, posting, showing, displaying, tagging, blogging, sharing or otherwise providing electronic media or 
information in the fields of virtual communities, and general interest via the Internet or other communications networks 
with third parties.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes.

Cl.41;Publication of texts (other than publicity texts), namely publication of sport, competition and game instructions, 
educational materials; user instruction, education, providing of training; sporting and cultural activities, arranging and 
conducting of events in the fields of gaming, gaming competitions, recreation and entertainment; provision of the 
aforesaid services in electronic or computerised form; production and rental of television programmes, interactive 
entertainment, video recordings, television entertainment, radio entertainment; provision of interactive entertainment; 
videotaping; video-tape film production; provision of information relating to sports, accessible via a global computer 
network; lotteries or bookmaking services, namely conducting credit card-based prize games; information, consultancy 
and assistance with regard to the aforesaid services, included in this class; publication of articles relating to sports and 
other statistics, including odds.
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Priority claimed from 02/03/2017; Application No. : 40201703514V ;Singapore 

3707954    18/07/2017
[International Registration No. : 1378900]
Kusto Group Pte. Ltd.
80 Raffles Place, 32-01 UOB Plaza Singapore 048624 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business management; business management consultancy; advice relating to business management; 
assistance, advisory services and consultancy with regard to business organization; business planning consultancy; 
human resource management, human resource consultation; personnel placement; personnel consultancy; personnel 
relocation; recruitment of personnel, selection of personnel; organisation of housing and real estate displays and 
exhibitions for promotion or advertising purposes; advertising; business intermediary services relating to the matching of 
potential private investors with entrepreneurs needing funding.

Cl.36;Lease of real estate; management of real estate; real estate brokerage; real estate financing; real estate 
consultancy; real estate agency services; investment; banking and financing services; financing of real estate or property 
developments; real estate services relating to real estate or property development.

Cl.37;Development of property [building and construction services]; building and construction of real estate 
subdivisions and developments; building and construction services; advisory services relating to property development 
[building and construction services]; advisory services relating to building construction materials; real estate 
development [building and construction services]; drilling and pumping of oil; extraction of oil; extraction of gas; gas 
drilling; civil engineering construction; civil engineering construction consultancy; civil engineering demolition; marine 
engineering [construction]; mechanical engineering [construction]; structural engineering services [construction]; 
underground civil engineering construction services; maintenance and repair of buildings; advisory services for 
maintenance; advisory services relating to the maintenance of buildings.

Cl.41;Education; educational seminars; management in the nature of arranging and conducting of educational events; 
training; training consultancy; teaching; organization of seminars; organisation of training courses; arranging and 
conducting of conferences; conducting training seminars; conducting training workshops; conducting of exhibitions for 
educational purposes; publication services.
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Priority claimed from 02/06/2017; Application No. : 2017-79047 ;Japan 

3708023    13/09/2017
[International Registration No. : 1378464]
Poppins Corporation
Hiroo Plaza 5F, 5-6-6 Hiroo, Shibuya-ku 150-0012 TOKYO Japan

Proposed to be Used
IR DIVISION
Cl.35;Nanny placement services.

Cl.43;Day-nursery [crèche] services.
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Priority claimed from 09/02/2017; Application No. : 87330676 ;United States of America 

3708039    08/08/2017
[International Registration No. : 1380103]
Twentieth Century Fox Film Corporation
10201 West Pico Boulevard Los Angeles CA 90035 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Series of motion picture films featuring action, adventure, dramatic, comedic, children's and documentary themes; 
pre-recorded DVDs featuring action, adventure, dramatic, comedic, children's and documentary themes; pre-recorded 
CDs featuring action, adventure, dramatic, comedic, children's and documentary themes and musical performances; 
downloadable audio and video recordings featuring action, adventure, dramatic, comedic, children's and documentary 
themes; downloadable motion pictures, television shows and video recordings featuring action, adventure, dramatic, 
comedic, children's and documentary themes; downloadable ring tones, graphics, computer desktop wallpaper, games 
and music via a global computer network and wireless devices; computer screen saver software; computer game and 
video game software; mousepads; decorative magnets; eye glasses; downloadable mobile software applications for 
mobile communication devices for use in distribution of digital video, video files, video games, and multimedia content; 
downloadable gambling software applications.

Cl.38;Telecommunication services, namely, transmission of podcasts; audio and video broadcasting services over the 
internet; audio and video broadcasting services over the internet in the field of action, adventure, dramatic, comedic, 
children's and documentary themes; broadcasting of video and audio programming over the internet; broadcasting 
services and provision of telecommunication access to video and audio content provided via a video-on-demand service 
via the internet; streaming of audio, visual and audiovisual material via a global computer network; streaming of video 
material on the internet; streaming of audio and visual material on the internet; telecommunication services, namely, 
transmission of voice, data, graphics, images, audio and video by means of telecommunications networks, wireless 
communication networks, and the internet; telecommunication services, namely, transmission of webcasts; video on 
demand transmissions.

Cl.41;Augmented reality video production; multimedia entertainment services in the nature of development, production 
and post-production services in the fields of films, television and audio-visual content; providing on-line entertainment 
and virtual reality entertainment information in the field of motion picture film, television and video entertainment via the 
internet; entertainment services in the nature of non-downloadable videos and images featuring motion picture film and 
television shows in the field of action, adventure, comedy, drama, virtual reality, and children's entertainment transmitted 
via the internet and wireless communication networks; on-line journals, namely, blogs featuring personal opinions in the 
field of general interest, action, adventure, comedy, drama and children's entertainment; providing on-line digital 
publications in the nature of books, magazines, newsletters, manuals, pamphlets, non-downloadable audio and visual 
recordings, and multimedia content, namely, non-downloadable recordings, videos, images, games and virtual reality 
content, namely, non-downloadable recordings, videos, images, and games featuring action, adventure, comedy, drama 
and children's entertainment; entertainment amusement park and theme park services; entertainment services in the 
nature of live musical, comedy and dramatic performances; electronic games services provided by means of the internet 
or other communication network; game services provided on-line from a computer network; on-line game services; 
providing entertainment information to others via a global computer network; on-line journals, namely, blogs featuring 
personal opinions in the field of general interest action, adventure, dramatic, comedic, children's and documentary 
themes; organization of games and competitions.

Cl.42;Computer programming services for creating augmented reality videos; research and development of technology 
in the field of production, marketing and distribution of video related technology and user experiences across all digital 
platforms; development and implementation of software, hardware and technology solutions for the purpose of 
producing, marketing and distributing entertainment content; production of video and computer game software; software 
production services provided in relation to multimedia entertainment; application service provider (ASP) featuring 
software to enable uploading, posting, showing, displaying, tagging, blogging, sharing or otherwise providing electronic 
media or information over the Internet or other communications network; hosting of digital content on the Internet.
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Priority claimed from 07/03/2017; Application No. : 87361159 ;United States of America 

3708324    21/08/2017
[International Registration No. : 1380110]
BlueRock Therapeutics LP
c/o Versant Venture Management, LLC, One Sansome, Suite 3630 San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biological preparations for industrial and scientific use, namely, body cells and cells of the immune 
system of mammals, including human cells; analytical kits consisting of chemical reagents for industrial and scientific 
use, for the purification, detection and immobilization of body cells and cells of the immune system of mammals, 
including human cells; diagnostic preparations except for medical purposes; combinations of cells and materials for 
biological use.

Cl.5;Cells for medical or clinical use; kits comprised of cells and pharmaceuticals for medical or clinical use; 
therapeutics for the treatment of liver, hepatological, cardiovascular, central nervous system, endocrine, gastrointestinal, 
immunological, dermatological, infectious, inflammatory, menopausal, metabolic, autoimmune, musculoskeletal, 
neurological, ophthalmologic, psychiatric, renal, aural, respiratory, sensory-neural, urogenital, urological, hematologic, 
fungal and viral diseases and disorders; pharmaceutical preparations for the treatment of liver, hepatological, 
cardiovascular, central nervous system, endocrine, gastrointestinal, immunological, dermatological, infectious, 
inflammatory, menopausal, metabolic, autoimmune, musculoskeletal, neurological, ophthalmologic, psychiatric, renal, 
aural, respiratory, sensory-neural, urogenital, urological, hematologic, fungal and viral diseases and disorders; biological 
preparations for the treatment of liver, hepatological, cardiovascular, central nervous system, endocrine, gastrointestinal, 
immunological, dermatological, infectious, inflammatory, menopausal, metabolic, autoimmune, musculoskeletal, 
neurological, ophthalmologic, psychiatric, renal, aural, respiratory, sensory-neural, urogenital, urological, hematologic, 
fungal and viral diseases and disorders; gene therapy products, namely, therapeutics for the treatment of liver, 
hepatological, cardiovascular, central nervous system, endocrine, gastrointestinal, immunological, dermatological, 
infectious, inflammatory, menopausal, metabolic, autoimmune, musculoskeletal, neurological, ophthalmologic, 
psychiatric, renal, aural, respiratory, sensory-neural, urogenital, urological, hematologic, fungal and viral diseases and 
disorders; chemical and biological preparations for medical use, namely, body cells and cells of the immune system of 
mammals, including human cells.

Cl.40;Manufacturing services for others in the field of pharmaceuticals.

Cl.42;Scientific and industrial research in the field of biochemistry, diagnostics or pharmaceuticals; biochemical or 
pharmaceutical laboratory services, namely, cultivation and purification of cells, namely, of body cells and cells of the 
immune system of mammals including human cells; pharmaceutical research and development; medical research, 
namely, conducting clinical trials for others; providing scientific and technological information about investigational 
medical devices, diagnostics and drugs via a website; research and development of human therapeutics using gene 
editing.

Cl.44;Providing medical information; providing medical information via a website; providing medical information, 
consultancy and advisory services; providing information relating to diagnostic, prophylactic and therapeutic properties 
of pharmaceuticals.
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3708336    03/07/2017
[International Registration No. : 1380118]
UTEKA
Sechenovskiy per. 9, pomeshenie 1, kom. 27, RU-119034 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services; retail or wholesale services for 
pharmaceutical, sanitary preparations and medical supplies; sales promotion for others; on-line advertising on a 
computer network.

Cl.44;Medical services, in particular, pharmacy services; medical assistance, namely, assistance provided by 
pharmacies; telemedicine services.
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Priority claimed from 30/01/2017; Application No. : UK00003209621 ;United Kingdom 

3708451    27/07/2017
[International Registration No. : 1379339]
Veragon Holdings Limited
The Old Dairy, Brewer Street Bletchingley Surrey RH1 4QP United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in the production and processing of water; machines for use in the production and processing of 
potable water; machines for the production of mineralised water; mineralised water making machines; machines for 
generating potable water and mineralised water; machines for generating potable water and mineralised water from air; 
machines for mineralising or re-mineralising potable water; filtration machines; portable filtration units; machines for 
demineralising water; machines for condensing water; packaging machines and apparatus; packaging machines and 
apparatus for water; parts and fittings for the aforesaid goods.

Cl.11;Water treatment units, apparatus and installations; water filters; water purifiers; water sterilisers; water 
purification filters; water purifying units, apparatus and installations; water conditioning units, apparatus and 
installations; water filtration units, apparatus and installations; apparatus and installations for processing water; 
apparatus and installations for the treatment of air or water; water dispensers; water sterilisation units, apparatus and 
installations; ultraviolet water sterilisation units, apparatus and installations; water cooling units, apparatus and 
installations; parts and fittings for the aforesaid goods; air dryers.
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3708481    17/06/2017
[International Registration No. : 1379715]
Behshahr Industrial Company
8th K.m. of Fath Highway Tehran Iran

Proposed to be Used
IR DIVISION
Cl.29;Milk and milk products; jams; jellies for food; preserved, dried and boiled (cooked) fruits and vegetables; edible 
oils and fats; margarine; compotes; meat; meat extracts; tinned meat; canned meat; fish; poultry and game not live; dried 
nuts; tuna fish; potato chips; eggs; canned and preserved vegetable; vegetable juices for cooking; poultry extracts.

Cl.30;Pastry and confectionery; confectionery ices; flour for food; sugar; spices; bread; cereals and cereal 
preparations; cocoa; coffee; artificial coffee; rice; sauces [condiments]; starch for food; tapioca; sago; vinegar; ices; 
honey; treacle; yeast; baking-powder; salt; tea; corn flour; vermicelli; spaghetti; macaroni; pasta.

Cl.32;Non-alcoholic extracts and distillates; non-alcoholic drinks; aerated mineral water; preparations for making 
beverages; fruit syrups for beverages; mineral water; non-alcoholic beer; fruit juice concentrate.

Cl.35;Advertisement; export agency services, retail/wholesale services of milk and milk products, jams, jellies for food, 
preserved, dried and boiled (cooked) fruits and vegetables, edible oils fats, margarine, compotes, meat, meat extracts, 
tinned meat, canned meat, fish, poultry and game not live, dried nuts, tuna fish, potato chips, eggs, canned and preserved 
vegetable, vegetable juices for cooking, poultry extracts, pastry and confectionery, confectionery ices, flour for food, 
sugar, spices, bread, cereals and cereal preparations, cocoa, coffee, artificial coffee, rice, sauces [condiments], starch for 
food, tapioca, sago, vinegar, ices, honey, treacle, yeast, baking-powder, salt, tea, corn flour, vermicelli, spaghetti, 
macaroni, pasta, non-alcoholic extracts and distillates, non-alcoholic drinks, aerated mineral water, preparations for 
making beverages, fruit syrups for beverages, mineral water, non-alcoholic beer, fruit juice concentrate.

Cl.39;Packing; transport and storage services of milk and milk products, jams, jellies for food, preserved, dried and 
boiled (cooked) fruits and vegetables, edible oils and fats, margarine, compotes, meat, meat extracts, tinned meat, canned 
meat, fish, poultry and game not live, dried nuts, tuna fish, potato chips, eggs, canned and preserved vegetable, vegetable 
juices for cooking, poultry extracts, pastry and confectionery, confectionery ices, flour for food, sugar, spices, bread, 
cereals and cereal preparations, cocoa, coffee, artificial coffee, rice, sauces [condiments], starch for food, tapioca, sago, 
vinegar, ices, honey, treacle, yeast, backing-powder, salt, tea, corn-flour, vermicelli, spaghetti, macaroni, pasta, non-
alcoholic extracts and distillates, non alcoholic drinks, aerated mineral water, preparation for making beverages, fruit 
syrups for beverages, mineral water, non-alcoholic beer, fruit juice concentrate.
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Priority claimed from 23/05/2017; Application No. : 24286606 ;China 

3708504    04/09/2017
[International Registration No. : 1380684]
ZHUHAI VIVANCO (CHINA) CO., LIMITED
A District, 4/F, No. 6 Workshop, No. 5 Pingdong Road, Nanping Technology Industry Park, Zhuhai 519000 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smartglasses; smartwatches; point-of-sale terminals; smartphones; cases for smartphones; wireless headphones 
for smartphones; headphones; tripods for cameras; selfie sticks [hand-held monopods]; cameras; eyeglasses; 3D 
spectacles; reading glasses.

Cl.20;Racks [furniture]; furniture shelves; trestles [furniture]; stands for calculating machines; book rests [furniture]; 
audio equipment supporting stand; bottle caps, not of metal; mobiles [decoration]; work benches; picture frame brackets.
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Priority claimed from 11/04/2017; Application No. : 4353863 ;France 

3708586    25/08/2017
[International Registration No. : 1380592]
International Business Machines Corporation
New Orchard Road - Armonk New-York, NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; computer database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be operated by 
machine and relating to computers or computer programs; mobile telephone cases, magnet sets, keyboards, keyboard 
keys and stickers for keyboards.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products; printed matter relating to computer equipment, software and related services; manuals, pamphlets, magazines, 
information bulletins, inserts for newspapers, booklets, all in connection with software, computers, computer system 
hardware, equipment for networks, telecommunications, information technology, word processing, database 
management, multimedia, entertainment and e-commerce equipment; newspapers, pencil sets, paper and cardboard; 
printing products; photographs; stationery and office requisites, artists' and drawing materials; instructional or teaching 
materials, plastic films and bags for wrapping and packaging; transfers (decalcomanias).

Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; whips, harness and saddlery; collars,
leashes and clothing for animals; luggage and transport bags; suitcases; trunks [luggage]; traveling bags; sling bags for 
carrying infants; satchels; business card cases; wallets; boxes and cases of leather or leather board; shoulder bags, tags 
and address labels for luggage, umbrellas and parasols; walking sticks.
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Priority claimed from 28/02/2017; Application No. : 1828723 ;Australia 

3708595    23/08/2017
[International Registration No. : 1380295]
Glasshouse Advisory Pty Ltd
L29 Northpoint, 100 Miller St NORTH SYDNEY NSW 2060 Australia

Proposed to be Used
IR DIVISION
Cl.16;Printed matter and publications including newsletters, magazines, books, brochures and flyers; paper, cardboard;
photographs; stationery; office requisites in this class.

Cl.35;Business services; business advisory services in relation to innovation and invention management, management 
of intellectual assets, management of intellectual property, technology commercialisation, technology exploitation, 
research and development tax advice; business knowledge management; technology marketing services; innovation 
commercialisation consultancy services; commercial administration technology transfer services; business management, 
business advisory and business consultancy services, including technology, innovation and intellectual asset 
management services; technology based business development and business consultancy services; business analysis 
services; business data analysis; business data analysis services; business statistical analysis; collection of information 
relating to market analysis; economic analysis for business purposes; economic forecasting analysis for business 
purposes; management consultancy in information analysis; data, document and information management and retrieval 
services; tax advice and consultancy services; research and development tax advice and consulting services; auditing 
services; consultancy and advice relating to auditing; auditing of grant payments; provision of audit reports; market 
research; market research data collection services; interpretation of market research data.

Cl.36;Financial and monetary services; financial and advisory services including relating to tax; valuation services 
including intellectual asset valuation services; financial analysis; financial economic analysis; economic financial 
research services; consultancy and advisory services in relation to the aforementioned.

Cl.41;Education and training services relating to intellectual assets, knowledge management and legal matters; 
education and training services relating to research and development; production services concerned with producing 
manuals and other printed and electronic publications in relation to intellectual assets, intellectual property, knowledge 
management, valuation services and research and development tax advice; online publication services including weblog 
services.

Cl.45;Intellectual property law and information technology law services; intellectual property licensing services; legal 
services; legal research services; research relating to intellectual assets and intellectual property; legal risk management 
services; legal compliance services; legal dispute management services; legal services being the provision of legal 
information and intellectual property information via a database; legal dispute resolution services; legal consultancy and 
advisory services relating to technology and innovation management; consultancy in the field of intellectual property; 
patent and trade mark attorney and agent services including searching, preparing and filing applications, registration, 
prosecution, renewal and advice services in respect of patents, trade marks and designs; legal services in relation to 
intellectual property audits including watching services and due diligence; legal advice relating to technology, branding 
and intellectual property; legal advisory and consultancy services relating to the development of intellectual property 
rights on behalf of others; legal administration and legal support services.
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Priority claimed from 24/04/2017; Application No. : UK00003226729 ;United Kingdom 

3709080    24/07/2017
[International Registration No. : 1379483]
MACROPHAGE PHARMA LIMITED
St. Stephens House, Arthur Road WINDSOR, Berkshire SL4 1RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Chemical preparations for pharmaceutical purposes; pharmaceutical preparations.

Cl.42;Pharmaceutical research and development services; scientific research services; information, advisory and 
consultancy services relating to the aforesaid.
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3709133    05/07/2017
[International Registration No. : 1380107]
SHOWA DENKI CO., LTD.
12-14, Chuo 2-chome, Joto-ku, Osaka-shi 536-0005 Osaka Japan

Proposed to be Used
IR DIVISION
Cl.7;Chemical processing machines and apparatus; dust collecting machines; mist collecting machines; oil mist 
collecting machines; steam/oil separators; filtering machines; filtering machines for dust collecting machines; filtering 
machines for mist collecting machines; filtering machines for oil mist collecting machines; non-electric prime movers, not 
for land vehicles other than water mills and wind mills; motors and engines except for land vehicles; parts for non-electric 
prime movers for land vehicles; water mills; windmills; pneumatic or hydraulic machines and instruments; air suction 
machines; blowing machines; boilers for non-electric prime movers and engines.

Cl.11;Boilers, other than parts of machines; freezing machines and apparatus for industrial purposes; drying apparatus 
and installations for chemical processing; recuperators for chemical processing; steamers for chemical processing; 
evaporators; distillation apparatus; heat exchangers for chemical processing; air-conditioning apparatus for industrial 
purposes; filters for air purifiers for industrial purposes; air filters for air conditioning units for industrial purposes; air 
filtering installations for industrial purposes; cooling apparatus for industrial purposes; hot air apparatus for industrial 
purposes; air purifiers for industrial purposes; electronic air deodorising apparatus for industrial purposes; fans for 
industrial purposes parts of air-conditioning installations; water purification units for industrial purposes; garbage 
incinerators for industrial purposes.
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3709139    29/08/2017
[International Registration No. : 1379548]
VEDA CAPITAL Ltd.
Okulovoy str., 68 B RU-153020 Ivanovo Russian Federation

Proposed to be Used
IR DIVISION
Cl.10;Orthopedic articles; furniture especially made for medical purposes; cushions for medical purposes; pads 
[pouches] for preventing pressure sores on patient bodies; soporific pillows for insomnia.

Cl.20;Sideboards; coat hangers; coatstands; display stands; showcases [furniture]; signboards of wood or plastics; 
covers for clothing [wardrobe]; doors for furniture; pegs [pins], not of metal; divans; flower-stands [furniture]; mirrors 
[looking glasses]; hand-held mirrors [toilet mirrors]; bamboo; rattan; plaited straw, except matting; wickerwork; works of 
art of wood, wax, plaster or plastic; cabinet work; index cabinets [furniture]; cradles; chests of drawers; lecterns; 
armchairs; hospital beds; bedsteads of wood; beds; air mattresses, not for medical purposes; spring mattresses; 
mattresses; furniture of metal; office furniture; school furniture; curtain rails; furniture; furniture partitions of wood; 
mirror tiles; head-rests [furniture]; trestles [furniture]; book rests [furniture]; pillows; cushions; racks [furniture]; library 
shelves; shelves for file cabinets; furniture shelves; shelves for storage; wood ribbon; hat stands; inflatable publicity 
objects; counters [tables]; bedding, except linen; door handles, not of metal; writing desks; seats of metal; benches 
[furniture]; sofas; silvered glass [mirrors]; gun racks; carts for computers [furniture]; dressing tables; washstands 
[furniture]; typing desks; drafting tables; massage tables; tables of metal; wall-mounted baby changing platforms; desks; 
tea carts; dinner wagons [furniture]; tables; steps [ladders], not of metal; chairs [seats]; high chairs for babies; chests, 
not of metal; placards of wood or plastics; stools; crates; trolleys [furniture]; straw plaits; straw mattresses; door fittings, 
not of metal; bed fittings, not of metal; furniture fittings, not of metal; window fittings, not of metal; infant walkers; chaise 
longues; poles, not of metal; screens [furniture]; filing cabinets; medicine cabinets; meat safes, not of metal; plate racks; 
bamboo curtains; paper blinds; slatted indoor blinds; woven timber blinds [furniture]; indoor window blinds [shades] 
[furniture]; interior textile window blinds; lockers; cases of wood or plastic; chests for toys; letter boxes, not of metal or 
masonry; wardrobes; cupboards; kitchen cabinets; bookcases; screens for fireplaces [furniture].

Cl.22;Bags [envelopes, pouches] of textile, for packaging; straw for stuffing upholstery; grasses for upholstering; 
carded wool; camel hair; flock [stuffing]; upholstery wool [stuffing]; wood wool; combed wool; raw or treated wool; shorn 
wool; padding, cushioning and stuffing materials, except of paper, cardboard, rubber or plastics; packing [cushioning, 
stuffing] materials, not of rubber, plastics, paper or cardboard.

Cl.24;Household linen; diapered linen; bath linen, except clothing; bed linen; table linen, not of paper; table runners; 
drugget; shower curtains of textile or plastic; curtains of textile or plastic; net curtains; furniture coverings of textile; 
fabrics for textile use; wall hangings of textile; pillowcases; mattress covers; bed blankets; eiderdowns [down coverlets]; 
handkerchiefs of textile; travelling rugs [lap robes]; cloth coasters; curtain holders of textile material; bed covers of 
paper; furniture coverings of plastic; towels of textile; glass cloths [towels]; ticks [mattress covers]; gummed cloth, other 
than for stationery purposes; printers' blankets of textile; door curtains; place mats, not of paper; tablecloths, not of 
paper; oilcloth for use as tablecloths; lingerie fabric; upholstery fabrics; tulle; fitted toilet lid covers of fabric; covers 
[loose] for furniture; pillow shams; labels of textile; bed covers.
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3709142    06/07/2017
[International Registration No. : 1380644]
QINGDAO WEFLO VALVE CO., LTD.
45 Xinghe Rd., Lancun Town, Jimo Qingdao China

Proposed to be Used
IR DIVISION
Cl.9;Pressure indicators; alarms; detectors; slope indicators; measuring apparatus; regulating apparatus, electric; 
switches, electric; battery jump starters; meters; remote control apparatus.

Cl.11;Water supply installations; cooling appliances and installations; gas scrubbing apparatus; sewage treatment 
equipment; filters for air conditioning; water-pipes for sanitary installations; level controlling valves in tanks; air valves 
for steam heating installations; taps [faucets]; water conduits installations.
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Priority claimed from 17/01/2017; Application No. : 016260739 ;European Union 

3709177    05/07/2017
[International Registration No. : 1380640]
BIA Separations d.o.o.
Mirce 21 SI-5270 Ajdovscina Slovenia

Proposed to be Used
IR DIVISION
Cl.9;Chromatography apparatus for laboratory use.

Cl.11;Chromatography apparatus for industrial purposes; chromatography apparatus for production use.
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Priority claimed from 12/04/2017; Application No. : 302017000040952 ;Italy 

3711145    27/04/2017
[International Registration No. : 1381389]
BORMIOLI ROCCO S.p.A.
Via Martiri della Libertà, 1 I-43036 FIDENZA (Parma) Italy

Proposed to be Used
IR DIVISION
Cl.10;Bottles for medical purposes; dropper bottles for medical purposes; intravenous feeding bottles; receptacles for 
applying medicines; droppers for medical purposes; droppers for administering medicine; vaporizers for medical 
purposes; syringes for medical purposes; syringes for injections; injectors for medical purposes; injection instruments 
without needles; breast milk storage bottles; feeding bottles; feeding bottle teats; breast pumps; feeding bottle valves; 
spoons for administering medicine; glass tubes for pharmaceutical or medical purposes; medical tubing for administering
drugs; drainage tubes for medical purposes; glass or plastic containers for pharmaceutical or parapharmaceutical or 
medical purposes, namely injectable bottles; medicine bottles, reagent bottles, infusion bottles, aerosol bottles, vials, 
cartridges, syringes, pill boxes.

Cl.20;Stoppers, not of metal; bottle closures, not of metal; closures, not of metal, for containers; closures of plastic for 
containers; closures for containers, not of metal, nor of paper; containers, not of metal [storage, transport]; plastic 
medication containers for commercial use; packaging containers of plastic; corks for bottles; screw tops, not of metal, for 
bottles; caps of plastic.

Cl.21;Cruets; glass bulbs [receptacles]; flasks; spray bottles; spray bottles, empty; glass cartridges for medication, 
empty; pill boxes for personal use; pill boxes [not for medical purposes]; droppers, empty, for cosmetic purposes; 
household containers; mixing spoons [kitchen utensils]; bottles; glass flasks [containers]; squeeze bottles; bottles, 
empty, for pharmaceuticals; bottle stoppers of glass; vases; drip preventers for bottles; cruets.
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Priority claimed from 11/11/2016; Application No. : 1342656 ;Benelux 

3711175    25/04/2017
[International Registration No. : 1380389]
Triggerise Stichting
Mauritskade 63 NL-1092 AD Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Savings cards with a magnetic strip, bar code and/or chip.

Cl.35;Advertisement; business management; business administration; administrative services; organization of 
promotional activities, namely sales promotion; administration of loyalty programs with savings opportunities; 
administrative services for loyalty programs based rebates or incentives; organizing and managing consumer loyalty 
programs; promotion of goods and services of others through loyalty with loyalty cards; sales promotion through loyalty 
programs.

Cl.36;Financial matters; financial information provided on-line from a computer databases; monetary affairs; financial 
services relating to savings; organization of savings campaigns; financial services and consultancy in the field of 
savings; providing opportunities for savings in the context of promotional activities.
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3711184    08/05/2017
[International Registration No. : 1381385]
YKK CORPORATION
1, Kanda izumi-cho, Chiyoda-ku Tokyo 101-8642 Japan

Proposed to be Used
IR DIVISION
Cl.18;Belts and straps for bags; handles for bags; grips for bags; belt adjusters for shoulder straps; shoulder straps for 
bags; frames for bags.

Cl.26;Slide fasteners [zippers]; hook and pile fastening tapes; adjustable fasteners; rail zip fasteners; buttons; snap 
buttons [snap fasteners]; ornamental novelty buttons; hook and eyes; hooks [haberdashery]; eyelets for clothing; shoe 
eyelets; buckles for clothing; snap hooks; cord stoppers; cord end stoppers; elastic ribbons; webbing in the nature of 
woven fabric tapes; strap adjusters; clasps for bags; buckles for bags; hooks for bags; rings for bags.
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Priority claimed from 19/01/2017; Application No. : 30 2017 100 516 ;Germany 

3711187    30/06/2017
[International Registration No. : 1381404]
Jokey Plastik Wipperfürth GmbH
August-Mittelsten-Scheid-Str. 23 51688 Wipperfürth Germany

Proposed to be Used
IR DIVISION
Cl.20;Containers, boxes, cases, chests; covers for containers, boxes, cases, chests; bottle cases; all aforementioned 
goods made of plastic and included in this class; accessories for containers; accessories for carrying and emptying 
containers, namely closures for containers, handle rollers, grips (handles), down holders made of plastic for keeping 
down objects in containers filled with liquids, all aforementioned goods included in this class.

Cl.21;Household and kitchen containers and receptacles (not of precious metal or coated therewith, in particular made 
of plastic); buckets, household buckets of plastic; packaging buckets; covers for household and kitchen containers and 
receptacles, buckets, household buckets, all made of plastic; covers for packaging buckets; accessories for containers 
and packaging buckets, accessories for carrying and emptying containers, buckets and packaging buckets, namely 
closures for containers, handle rollers, grips (handles), down holders made of plastic for keeping down objects in 
containers filled with liquids; pouring spouts, all aforementioned goods included in this class.
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3711310    29/03/2017
[International Registration No. : 1380373]
Enka Süt ve Gida Mamülleri Sanayi ve Ticaret Anonim Sirketi
Sedirler Çikisi Adana Çevre Yolu P.K. 8 Konya Turkey

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations for medical purposes; chemical preparations for medical and 
veterinary purposes, chemical reagents for pharmaceutical and veterinary purposes; medicated cosmetics, dietary 
supplements for pharmaceutical and veterinary purposes; dietary supplements; nutritional supplements; medical 
preparations for slimming purposes, food for babies; herbs and herbal beverages adapted for medicinal purposes, dental 
preparations and articles; teeth filling material, dental impression material, dental adhesives and material for repairing 
teeth, sanitary preparations for medical use, hygienic pads, hygienic tampons; plasters; materials for dressings; diapers 
made of paper and textiles for babies, adults and pets, preparations for destroying vermin; herbicides, fungicides, 
preparations for destroying rodents, deodorants, other than for human beings or for animals; air purifying preparations; 
air deodorising preparations, disinfectants, antiseptics; detergents for medical purposes; medicated soaps; disinfectant 
soaps; antibacterial hand lotions.

Cl.29;Meat, fish, poultry and game, processed meat products, dried pulses, soups, bouillon, processed olives, olive 
paste, milks of animal origin; milks of herbal origin, milk products, butter, edible oils, dried, preserved, frozen, cooked, 
smoked or salted fruits and vegetables, tomato paste, prepared nuts and dried fruits as snacks, hazelnut spreads and 
peanut butter, tahini (sesame seed paste), eggs and powdered eggs, potato chips.

Cl.30;Pasta, stuffed dumplings, noodles, pastries and bakery products based on flour; desserts based on flour and 
chocolate; bread, simit [Turkish ring-shaped bagel covered with sesame seeds], pogaca [Turkish bagel], pita, sandwiches,
katmer [Turkish pastry], pies, cakes, baklava [Turkish dessert based on dough coated with syrup], kadayif [Turkish 
dessert based on dough]; desserts based on dough coated with syrup; puddings, custard, kazandibi [Turkish pudding], 
rice pudding, keskul [Turkish pudding], honey, bee glue for human consumption, propolis for food purposes, condiments 
for foodstuff, vanilla (flavoring), spices, sauces (condiments), tomato sauce, yeast, baking powder flour, semolina, starch 
for food sugar, cube sugar, powdered sugar, tea, ice tea, confectionery, chocolate, biscuits, crackers, wafers, chewing 
gums, ice-cream, edible ices, salt, cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, 
processed wheat for human consumption, crushed barley for human consumption, processed oats for human 
consumption, rye bread, rice, molasses for food.

Cl.31;Agricultural and horticultural products not included in other classes, seeds, forestry products not included in 
other classes live animals; fertilized eggs for hatching, plants; dried plants for decoration; fresh garden herbs; dried 
garden herbs for decoration, animal foodstuffs, malt not for human consumption; cat litters.

Cl.32;Beers; preparations for making beer, mineral water, spring water, table water, soda water, fruit and vegetable 
juices, fruit and vegetable concentrates and extracts for making beverages, non-alcoholic soft drinks, energy drinks; 
protein-enriched sports beverages.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; provision of an online marketplace for buyers and sellers of goods and services, office functions; 
secretarial services; arranging newspaper subscriptions for others; compilation of statistics; rental of office machines; 
systemization of information into computer databases; telephone answering for unavailable subscribers, auctioneering, 
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the bringing together, for the benefit of others, of a pharmaceutical and veterinary preparations for medical purposes, 
chemical preparations for medical and veterinary purposes, chemical reagents for pharmaceutical and veterinary 
purposes, medicated cosmetics, dietary supplements for pharmaceutical and veterinary purposes, dietary supplements, 
nutritional supplements, medical preparations for slimming purposes, food for babies, herbs and herbal beverages 
adapted for medicinal purposes, dental preparations and articles, teeth filling material, dental impression material, dental 
adhesives and material for repairing teeth, sanitary preparations for medical use, hygienic pads, hygienic tampons, 
plasters, materials for dressings, diapers made of paper and textiles for babies, adults and pets, preparations for 
destroying vermin, herbicides, fungicides, preparations for destroying rodents, deodorants, other than for human beings 
or for animals, air purifying preparations, air deodorising preparations, disinfectants, antiseptics, detergents for medical 
purposes, medicated soaps, disinfectant soaps, antibacterial hand lotions, meat, fish, poultry and game, processed meat 
products, dried pulses, soups, bouillon, processed olives, olive paste, milks of animal origin, milks of herbal origin, milk 
products, butter, edible oils, dried, preserved, frozen, cooked, smoked or salted fruits and vegetables, tomato paste, 
prepared nuts and dried fruits as snacks, hazelnut spreads and peanut butter, tahini (sesame seed paste), eggs and 
powdered eggs, potato chips, pasta, stuffed dumplings, noodles, pastries and bakery products based on flour, desserts 
based on flour and chocolate, bread, simit [Turkish ring- shaped bagel covered with sesame seeds], pogaca [Turkish 
bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, baklava [Turkish dessert based on dough coated with 
syrup], kadayif [Turkish dessert based on dough], desserts based on dough coated with syrup, puddings, custard, 
kazandibi [Turkish pudding], rice pudding, keskul [Turkish pudding], honey, bee glue for human consumption, propolis 
for food purposes, condiments for foodstuff, vanilla (flavoring), spices, sauces (condiments), tomato sauce, yeast, baking 
powder, flour, semolina, starch for food, sugar, cube sugar, powdered sugar, tea, ice tea, confectionery, chocolate, 
biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, cereal-based snack food, popcorn, crushed oats, 
corn chips, breakfast cereals, processed wheat for human consumption, crushed barley for human consumption, 
processed oats for human consumption, processed rye for human consumption, rice, molasses for food, agricultural and 
horticultural products not included in other classes, seeds, forestry-products not included in other classes, live animals, 
fertilized eggs for hatching, plants, dried plants for decoration, fresh garden herbs, dried garden herbs for decoration, 
animal foodstuffs, malt not for human consumption, underlays for pets, cat litters, beers, preparations for making beer, 
mineral water, spring water, table water, soda water, fruit and vegetable juices, fruit and vegetable concentrates and 
extracts for making beverages, non-alcoholic soft drinks, energy drinks, protein-enriched sports beverages enabling 
customers to conveniently view and purchase those goods, such services may be provided by retail stores, wholesale 
outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 20/01/2017; Application No. : 87308555 ;United States of America 

3711317    13/04/2017
[International Registration No. : 1381051]
NaviSite, Inc.
400 Minuteman Road Andover MA 01810 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Providing computer network access for the transfer and dissemination of information in a wide variety of fields by
means of a global computer network.

Cl.42;Computer services, namely, cloud hosting provider services; providing virtual computer systems and virtual 
computer environments through cloud computing; technical support services, namely, remote and on-site infrastructure 
management services for monitoring, administration and management of public and private cloud computing IT and 
application systems; managed cloud infrastructure services; managed cloud-based infrastructure Software As A Service 
(SAAS), including monitoring and managing of cloud servers, storage, networks, and bandwidth; cloud desktop services 
(DAAS); desktop consulting and implementation services; desktop image management services; data protection services; 
application service provider (asp), namely, hosting and managing computer software applications of independent 
software vendors; turn-key computer software application services for third parties conducting online businesses, e-
commerce and advertising, namely, providing, hosting, managing, developing, researching, analyzing, reporting, and 
maintaining applications of others; enterprise hosting solutions and services, namely, hosting the web sites of others on 
a computer service for a global computer network; managed cloud infrastructure services, namely, remote computer 
network technical monitoring and software maintenance services; providing secure, reliable, scalable, on-demand and 
fully managed computing power, namely, hosting computer software applications of others; computer web site hosting 
services for others; computer services, namely, remote and on-site management of electronic messaging systems; 
collaboration solutions hosted and fully managed on secure and reliable dedicated and virtualized infrastructure, namely, 
hosting on-line web facilities for others for organizing and conducting online meetings, gatherings, and interactive 
discussions; computer consulting services.
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Priority claimed from 09/05/2017; Application No. : 2017-063638 ;Japan 

3711341    10/07/2017
[International Registration No. : 1381349]
Recruit Holdings Co., Ltd.
4-17, Ginza 8-chome, Chuo-ku Tokyo 104-8001 Japan

Proposed to be Used
IR DIVISION
Cl.16;Banners of paper; flags of paper; hygienic hand towels of paper; towels of paper; table napkins of paper; hand 
towels of paper; handkerchiefs of paper; paper and cardboard; stationery; printed matter; periodicals; paintings and 
calligraphic works; photographs; photograph stands.

Cl.35;Advertising and publicity services; distributing commercial samples; agencies for planning and practicing sale 
promotion of goods and provision promotion of services; rental of space for advertising and publicity services in 
homepages on internet; promoting the goods and services of others through the administration of sales and promotional 
incentive schemes involving trading stamps; issuance and management of coupon tickets for sale promotion of goods 
and provision promotion of services; issuance and management and settlement of point accumulation type cards for 
sales or business promotion; business management analysis or business consultancy; marketing research or analysis; 
providing information concerning commercial sales; business management of hotels; management of business 
operations; guidance and consultancy of personnel affairs and labor management and recruiting activities of companies; 
aptitude tests for personnel affairs management of companies; commercial mediation and intermediation services 
provided in relation to commodity sales agreements; providing information about commercial mediation and 
intermediation services provided in relation to commodity sales agreements; providing commercial information relating to
companies; occupation (job types and duties) aptitude tests; employment agencies; providing business information 
relating to employment agencies; publicity material rental; providing employment information; guidance and consultancy 
for applicants of the reemployment.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; providing information 
about education; arranging, conducting and organization of seminars; arranging, conducting and organization of 
seminars for recruiting; providing electronic publications; services of reference libraries for literature and documentary 
records; services of reference libraries for literature and documentary records by computer terminals; book rental; movie 
showing, movie film production, or movie film distribution; providing non-downloadable online images and videos; 
presentation of live show performances; direction or presentation of plays; presentation of musical performances; 
providing non-downloadable online music; production of videotape film in the field of education, culture, entertainment or 
sports [not for movies or television programs and not for advertising or publicity]; organization of entertainment events 
excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; 
providing information in relation to arranging and conducting parties.

8452



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 16/09/2016; Application No. : 87173396 ;United States of America 

3711345    14/03/2017
[International Registration No. : 1381331]
Quintiles IMS Incorporated
100 IMS Drive Parsippany NJ 07054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable audio materials, audio- visual materials, video materials, written materials, visual materials and 
digital content providing pharmaceutical, medical, healthcare, and life sciences information and analysis; downloadable 
electronic publications in the nature of brochures, reports and white papers in the pharmaceutical, medical, healthcare 
and life sciences fields; computer software, mobile applications and instructional manuals for use in data collection, data 
management and data analysis of pharmaceutical, medical, healthcare, and life sciences information; computer software, 
mobile applications and instruction manuals for healthcare management, namely, patient, prescriber, payor and employee 
management; electronic database recorded on computer media containing pharmaceutical, medical, healthcare, and life 
sciences information; computer software for collecting, managing, and analyzing clinical trial data and information in the 
pharmaceutical, medical, healthcare and life sciences fields; computer hardware and software for healthcare management 
and electronic health record management; computer software for collecting, managing, and analyzing data related to 
patient registries, quality improvement, patient support, and patient management in the pharmaceutical, medical, 
healthcare, and life sciences fields.

Cl.35;Market analysis and research services; business market consulting; marketing consulting; business consulting 
and information services; business consulting services and business management consulting in the pharmaceutical, 
medical, healthcare, and life sciences fields; business process outsourcing services in the pharmaceutical, medical, 
healthcare, and life sciences fields; business research, namely, public policy research services; marketing research, 
name, public policy research services; business research, namely, public policy research services in the field of 
healthcare; computerized database management and data processing services in the pharmaceutical, medical, healthcare,
and life sciences fields; sales representatives in the pharmaceutical, medical, healthcare, and life sciences fields; 
business consultation and management regarding marketing activities, launching of new products and services, and 
sales; personnel recruitment and placement; business consulting and management in the field of clinical trials, namely, 
clinical data and regulatory submission management on behalf of pharmaceutical, medical, healthcare, and life sciences 
companies to assist them with clinical research, clinical trials and applications for drug, biologic and device approval; 
business research and consulting services, namely, providing independent review of clinical trials for business purposes; 
maintaining a registry of patients; business consulting and business management consultation services related to 
healthcare management and electronic health records management; business management consulting and advisory 
services in pharmaceutical, medical, healthcare, and life sciences fields; advertising, marketing and promotional services 
in the pharmaceutical, medical, healthcare, and life sciences fields; business management services, namely, quality 
management services for establishing business quality policies for patient-care programs; recruitment services, namely, 
advertising clinical trials, recruiting patients, and placing patients for participation in clinical trials for testing of drugs, 
biologics and devices; business consulting in the fields of healthcare management.

Cl.42;Providing online, non-downloadable software providing pharmaceutical, medical, healthcare, and life sciences 
information and analysis; software as a service (SAAS) services featuring software providing, collecting, analyzing 
pharmaceutical, medical, healthcare, and life sciences information; computer services, namely, providing on-line, non-
downloadable computer software used for accessing, collecting, managing, tracking, analyzing, and reporting data in the 
pharmaceutical, medical, healthcare, and life sciences fields; research and scientific, technical, and commercial analysis 
related to pharmaceutical, medical, healthcare, and life sciences information; computer services, namely, designing, 
developing and maintaining application software in the field of pharmaceutical, medical, healthcare, and life sciences 
information; computer services, namely, creating computer network-based indexes and databases of information; 
computer software development for others; information technology services related to pharmaceutical, medical, 
healthcare, and life sciences information; clinical research, clinical testing, and laboratory testing services in the 
pharmaceutical, medical, healthcare, and life sciences fields; product development consultation in the pharmaceutical, 
medical, healthcare, medical and life sciences fields; conducting clinical trials for others; providing temporary use of on-
line non-downloadable software for use in healthcare and electronic health record management; information technology 
consulting services; computer software consultation services in the pharmaceutical, medical, healthcare, and life 
sciences fields; scientific research in the pharmaceutical, medical, healthcare, and life sciences fields; providing 
electronic data capture and data management systems for collection and management of healthcare and life sciences 
data; providing temporary use of online, non- downloadable computer software for collecting, managing, and analyzing 
clinical trial data; providing scientific, technical, and industry information in the pharmaceutical, medical, healthcare, and 
life sciences fields, through an on-line interactive database; providing scientific and technical information relating to the 
development, validation, and regulatory approval of drugs, biologics and device; hosting a web-based online portal that 
provides customer access to pharmaceutical, medical, healthcare, and life sciences information.

Cl.44;Providing pharmaceutical, medical, healthcare, and life sciences information to others.
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Cl.45;Consulting and information services to assure compliance with laws and regulations in the pharmaceutical, 
medical, healthcare, and life sciences fields; reviewing and consulting on standards and practices to assure compliance 
with laws and regulations in the pharmaceutical, medical, healthcare and life sciences fields; consulting and information 
services related to standards and practices to assure compliance with laws and regulations in the pharmaceutical, 
medical, healthcare, and life sciences fields; operational and technical consulting and management services to assure 
compliance with laws and regulations relating to the development, validation, and production of drugs, biologics and 
devices; assuring compliance with laws and regulations relating to the pharmaceutical, medical, healthcare, and life 
sciences fields, through use of an on-line, interactive database.
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Priority claimed from 17/05/2016; Application No. : 2016-53509 ;Japan 

3711413    16/11/2016
[International Registration No. : 1381328]
NIDEC CORPORATION
338 Tonoshiro-cho, Kuze, Minami-Ku, Kyoto-Shi Kyoto 601-8205 Japan

Proposed to be Used
IR DIVISION
Cl.7;Stators being parts of machines; non-electric prime movers, not for land vehicles other than water mills and wind 
mills; parts of non-electric prime movers other than water mills and wind mills; fans for motors and engines; centrifugal 
fans; axial flow fans; pneumatic or hydraulic machines and instruments; pumps parts of machines, engines or motors; 
starters for motors and engines; AC motors and DC motors [not including those for land vehicles but including parts for 
any AC motors and DC motors]; alternators; DC generators; motors, other than for land vehicles; machine elements not 
for land vehicles; shafts, axles or spindles, machine elements other than land vehicles; bearings, machine elements not 
for land vehicles; shafts, couplings or connectors, machine elements not for land vehicles; bearings, machine elements 
not for land vehicles; power transmissions and gearing, machine elements not for land vehicles; shock absorbers, 
machine elements not for land vehicles; springs, machine elements not for land vehicles; brakes, machine elements not 
for land vehicles; valves, machine elements not for land vehicles; industrial robots; metalworking machines and tools; 
presses, machines for industrial purposes; construction machines and apparatus; loading-unloading machines and 
apparatus; painting machines and apparatus; packaging or wrapping machines and apparatus; semiconductor 
manufacturing machines and systems; electric wax-polishing machines for industrial purposes; vacuum cleaners for 
industrial purposes; pressure washing machines; mining machines and apparatus; industrial fishing machines; chemical 
processing machines and apparatus; textile machines and apparatus; food or beverage processing machines and 
apparatus; vehicle washing machines; food mixing machines for commercial use; food peeling machines for commercial 
use; food chopping machines for commercial use; electric washing machines for household purposes; dishwashers for 
household purposes; electric wax-polishing machines for household purposes; vacuum cleaners for household 
purposes; cutting machines; pulp making, papermaking or paper-working machines and apparatus; printing or 
bookbinding machines and apparatus; plastic processing machines and apparatus; stone working machines and 
apparatus; agricultural machines, agricultural implements other than hand-operated; adhesive tape dispensing machines; 
automatic stamping machines.

Cl.9;Measuring or testing machines and instruments; photographic, cinematographic, optical and teaching apparatus 
and instruments; audiovisual teaching apparatus; photographic apparatus and instruments; cameras; cinematographic 
machines and apparatus; optical machines and apparatus; telecommunications devices, apparatus and instruments; 
remote control apparatus; electronic machines, apparatus and their parts; smartglasses; automatic control device for 
machinery and equipment; pre-recorded compact discs; computer programs, downloadable software; computer operating 
programs, recorded; monitors, computer programs; computer software applications, downloadable; computer software, 
recorded; computer game programs for home video game machines; game programs for home video game machines; 
electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; metronomes; 
electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical instruments; 
computer programs and software; electric or electronic effects units for musical instruments; record players; 
downloadable music files; downloadable image files; recorded video discs and video tapes; exposed cinematographic 
films; exposed slide films; slide film mounts; electronic publications, downloadable; power distribution or control 
machines and apparatus; rotary converters; phase modifiers; electric or magnetic meters and testers; electric 
conductors; eyeglasses.

Cl.42;Consultancy services in the fields of science, engineering and information technology; designing and surveying 
of buildings; providing information on the design and surveying of buildings via the Internet; design of machines, 
apparatus and instruments, and their parts, as well as systems composed thereof; provide information on the design of 
machinery, equipment or equipment including their parts via the Internet; computer software design, computer 
programming, or maintenance of computer software; programming of computer animations; research on building 
construction or city planning; testing or research on prevention of pollution; testing or research on electricity; testing or 
research on civil engineering; testing or research on machines, apparatus and instruments; rental of computers; 
providing computer programs on data networks; provision of computer program; computer-aided industrial design, 
research, testing and analysis services; geological research; designing, other than for advertising purposes; provision of 
information on the design of communication network; testing, inspection or research of pharmaceuticals, cosmetics or 
foodstuff; testing, inspection or research on agriculture, livestock breeding or fisheries; introduction and explanation on 
the performance and operation method of machines requiring technology or experience; rental of measuring apparatus; 
leasing of laboratory apparatus; providing meteorological information. 
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3711427    04/08/2017
[International Registration No. : 1381346]
Medprin Regenerative Medical Technologies Co., Ltd.
3/F, Zone E, 80 Lanyue Road, Science City, New High-Tech Industrial Park 510663 Guangzhou China

Proposed to be Used
IR DIVISION
Cl.5;Gelatine for medical purposes; opotherapy preparations; styptic preparations; stem cells for medical purposes; 
surgical implants comprised of living tissues; bone cement for surgical and orthopaedic purposes; biological tissue 
cultures for medical purposes; medicines for human purposes; cellulose esters for pharmaceutical purposes; collagen for
medical purposes; wadding for medical purposes; cotton for medical purposes; dressings, medical; absorbent wadding; 
surgical glues.

Cl.7;Printing machines; machines for processing plastics; plastic pouring machine; transmissions for machines; 
bearings for transmission shafts; belts for machines; control mechanisms for machines, engines or motors; 3D printers.

Cl.9;Computer programmes [programs], recorded; computer software, recorded; printers for use with computers; 
computer software, recorded, for making 3D industrial models; computer software, recorded, for designing 3D objects; 
rapid prototyping printers for use with computers for making 3D models; joysticks for use with computers, other than for 
video games; resuscitation mannequins [teaching apparatus]; mannequins for medical research [teaching apparatus]; 
mannequins for medical training [teaching apparatus]; models of human organs for surgical planning; models of human 
organs for design of surgical approach; models of human tissue for medical education; models of human tissue for 
medical training; models of human tissue for medical research; models of human tissue for medical education [teaching 
apparatus].

Cl.10;Surgical apparatus and instruments; syringes for injections; drainage tubes for medical purposes; probes for 
medical purposes; urological apparatus and instruments; medical apparatus and instruments; implantable subcutaneous 
drug delivery devices; biodegradable bone fixation implants; instruments for hemostatic sutures; otorhinolaryngological 
appliances; cannulae; testing apparatus for medical purposes; traction apparatus for medical purposes; stents; 
physiotherapy apparatus; belts for medical purposes; cushions for medical purposes; slings [supporting bandages]; 
trocars; dental apparatus and instruments; artificial jaws; artificial skin for surgical purposes; surgical implants 
comprised of artificial materials; orthopedic articles; suture materials.

Cl.16;Model sample for teaching; teaching materials [except apparatus]; modelling materials; architects' models; 
modelling wax, not for dental purposes; plastics for modelling.

Cl.17;Synthetic rubber; liquid rubber; artificial resins; synthetic resins [semi-finished products]; artificial resins [semi-
finished products]; thermal plastic substances, semi-processed; plastic substances, semi-processed (used as 3D printing 
materials); plastic substances, semi-processed; acrylic resins [semi-finished products]; artificial liquid resins [semi-
finished products].

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; advertisement planning; 
professional business consultancy; business research; bidding quotation; commercial administration of the licensing of 
the goods and services of others; market studies; import-export agency services; procurement services for others 
[purchasing goods and services for other businesses]; marketing; sales promotion for others; retail or wholesale services 
for medical supplies.

Cl.40;Custom assembling of materials for others; material treatment information.

Cl.42;Technical research; research and development of new products for others; technological consultancy; quality 
control; chemical analysis; material testing; industrial design; computer software design; computer programming; data 
conversion of computer programs and data [not physical conversion]; computer software consultancy; maintenance of 
computer software.
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3711428    26/06/2017
[International Registration No. : 1380397]
Clear Score Technology Limited
47 Durham Street London SE11 5JA United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; marketing services; financial 
marketing; marketing of financial products; customer targeting and marketing services; direct marketing; consumer 
research; company information services; collecting business information; collection and systemization of business data; 
provision of business advice; provision of business information; business advice relating to financial rating; data 
analysis (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); data 
processing services; data processing management; computerised data processing; computerised data verification; data 
retrieval services; database management services; customer profiling services; information, advisory and consultancy 
services relating to all the aforesaid; maintenance of databases.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; credit reference agency services; credit 
assessment and credit screening services; credit rating services; credit reporting services; preparation of credit rating 
reports; credit repair services; credit brokerage; credit risk information services; credit scoring services; credit scorecard 
services; consumer credit history services; previous credit application history services; credit information services; 
evaluation of the credit worthiness of companies and private individuals; providing information in the field of credit 
application processing, risk analysis, financial and related data analysis, risk modelling and analytics and analysis; 
providing information over the Internet in the field of credit application processing, risk analysis, financial and related 
data analysis, risk modelling and analytics and analysis; credit inquiry and consultancy services; financial consultancy 
relating to credit services; advisory services relating to credit and debit control; debt management services; financial 
assessment of company credit and providing information relating thereto; financial assessment of individual credit and 
providing information relating thereto; advisory services relating to financial planning; consumer credit consultancy; 
financial advisory services relating to credit; financial rating and credit reports; aggregation of financial data; aggregation 
of company financial data; aggregation of personal financial data; providing information in relation to credit management; 
insurance services relating to credit; financial risk management services; information, advisory and consultancy services 
relating to all the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; database development services; database design 
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and development; technical data analysis services; computerised analysis of data; hosting of databases; installation and 
maintenance of database software; design and development of software for database management; updating of software 
for databases; data cleansing services; electronic data storage; computerised data storage; technical data analysis 
services; recovery of computer data; data security services [firewalls]; development of data programs; designing of data 
processing systems; software engineering; software design; software research; software development; software 
installation; maintenance of software; software customisation services; computer software engineering; design of 
software; computer software consultancy; rental of software for website development; programming of software for 
website development; rental of software for analysing financial data; programming of software for analysing financial 
data; providing temporary use of non-downloadable software applications accessible via a website; providing temporary 
use of non-downloadable software for analysing financial data and generating reports; commissioned writing of computer 
programs, software and code for the creation of web pages on the internet; design of information systems relating to 
finance; information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 20/07/2017; Application No. : 296564 ;Israel 
3711440    02/08/2017
[International Registration No. : 1381301]
Elbit Systems Ltd.
Advanced Technology Center, P.O.B. 539 3100401 Haifa Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software for performing 2D or 3D imaging and virtual imaging of body cavities, organs and tissues and 
for reception, encoding, processing, storage, transmission, reproduction and decoding of such images.

Cl.10;Medical and surgical equipment, instruments and devices, namely, cameras, electronic visors and video monitors 
and parts therefor used for 2D or 3D imaging and virtual imaging of body cavities, organs and tissues; medical imaging 
apparatus in the nature of visors and video monitors, namely head-mounted display, fixed displays, see through and non-
see through displays for displaying medical images and other layers of information for a user; medical and surgical 
equipment, instruments and devices, namely, computer hardware, and peripherals for performing 2D or 3D imaging and 
virtual imaging of body cavities, organs and tissues and for reception, encoding, processing, storage, transmission, 
reproduction and decoding of such images; medical equipment, instruments and devices, namely, an imaging camera, an 
imaging camera used with an image processing, and an image processor for medical use.
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3711470    29/05/2017
[International Registration No. : 1381016]
MULTIOPTICAS SOCIEDAD COOPERATIVA
Avda. de los Reyes, s/n, Polígono Industrial La Mina E-28770 COLMENAR VIEJO (MADRID) Spain

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; lenses for spectacles; spectacle lenses; spectacle frames; spectacle cases; spectacle cases; parts for 
spectacles; eyeglass cords; solar clips for spectacles; contact lenses; containers for contact lenses.

Cl.35;Advertising and marketing services; promotion of sales; organization of exhibitions for commercial or advertising 
purposes; promotional sponsorship; retail, wholesale and sales via global computer networks of spectacles, lenses for 
spectacles, glasses for spectacles, spectacle frames, spectacle cases, spectacle covers, eyeglass parts, cords for 
spectacles, sun clips for spectacles, contact lenses, cases for contact lenses, leather and imitation leather, bags, purses, 
wallets, luggage, bags, umbrellas, parasols, walking sticks, whips, harnesses, saddlery, collars and leashes for animals, 
clothing for animals, key holders made of leather and imitation leather, card cases, jewelry, coins, precious stones, 
pearls, precious metals and imitations thereof, watches, watch straps, timepieces, boxes made of precious metal, 
presentation cases for jewelry and timepieces, jewelry boxes and cases for watches, fabrics and substitutes for textiles, 
household linen, flags and bunting, not made of paper, bath linen, curtains, furniture covers, clothing, footwear, belts, 
headgear, diaries, almanacs, calendars, ball point pens, pencils, writing materials, office requisites except furniture, 
folders, bags and envelopes made of paper or plastic materials for packaging, exercise books, notebooks, books, posters 
made of paper, stationery, materials for art and decoration, periodicals, magazines, publications, stickers, coasters made 
of cardboard and paper.

Cl.44;Optical services; ophthalmology services; adaptation of contact lenses; information services relating to contact 
lenses; services for fitting spectacle lenses; adaptation of optical lenses.
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Priority claimed from 18/04/2017; Application No. : 23634375 ;China 

3711485    04/09/2017
[International Registration No. : 1381272]
Shanghai Youzu Information Techonology Co., Ltd.
Room 406, No. 655 Yinxiang Road, Jiading District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; tablet computers; electronic publications, downloadable; projection apparatus; 
computer game software; computer game software for mobile telephones; portable media players; computer software, 
recorded; network communication equipment; animated cartoons.

Cl.41;Organization of competitions [education or entertainment]; providing on-line electronic publications, not 
downloadable; providing on-line videos, not downloadable; film production, other than advertising films; providing sports 
facilities; educational services; games equipment rental; game services provided on-line from a computer network; 
television entertainment; entertainment.
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Priority claimed from 20/03/2017; Application No. : 302017102840 ;Germany 

3711511    27/04/2017
[International Registration No. : 1381148]
Ketten-Wulf Betriebs-GmbH
Zum Hohenstein 15 59889 Eslohe-Kückelheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Chains for mechanical machine applications of all types, chains for industrial applications (machines and/or motor 
parts); conveyor chains; driving chains, other than for land vehicles; sprockets; parts and accessories for all 
aforementioned goods, included in this class.

Cl.12;Chains for vehicles; drive chains for vehicles; sprockets for vehicles; parts and accessories for all 
aforementioned goods, included in this class.

Cl.37;Assembly services relating to the installation of chains, conveyor chains, drive chains, sprockets, parts and 
accessories for all aforementioned goods; assembly services relating to the installation of chains for vehicles, conveyor 
chains for vehicles, drive chains for vehicles, sprockets for vehicles, parts and accessories for all aforementioned goods; 
installation, repair and maintenance services related to chains, conveyor chains, drive chains, sprockets, parts and 
accessories for all aforementioned goods; installation, repair and maintenance services related to chains for vehicles, 
conveyor chains for vehicles, drive chains for vehicles, sprockets for vehicles, parts and accessories for all 
aforementioned goods.

Cl.40;Customised manufacturing and custom manufacture related to chains, conveyor chains, drive chains, sprockets, 
parts and accessories for all aforementioned goods; customised manufacturing and custom manufacture related to 
chains for vehicles, conveyor chains for vehicles, drive chains for vehicles, sprockets for vehicles, parts and accessories 
for all aforementioned goods.

Cl.42;Development of chains, conveyor chains, drive chains, sprockets, parts and accessories for all aforementioned 
goods; development of chains for vehicles, conveyor chains for vehicles, drive chains for vehicles, sprockets for 
vehicles, parts and accessories for all aforementioned goods.
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Priority claimed from 19/01/2017; Application No. : 30 2017 100 517 ;Germany 

3711528    30/06/2017
[International Registration No. : 1381403]
Jokey Plastik Wipperfürth GmbH
August-Mittelsten-Scheid-Str. 23 51688 Wipperfürth Germany

Proposed to be Used
IR DIVISION
Cl.20;Containers, boxes, cases, chests; covers for containers, boxes, cases, chests; bottle cases; all aforementioned 
goods made of plastic and included in this class; accessories for containers; accessories for carrying and emptying 
containers, namely closures for containers, handle rollers, grips (handles), down holders made of plastic for keeping 
down objects in containers filled with liquids, all aforementioned goods included in this class.

Cl.21;Household and kitchen containers and receptacles (not of precious metal or coated therewith, in particular made 
of plastic); buckets, household buckets of plastic; packaging buckets; covers for household and kitchen containers and 
receptacles, buckets, household buckets, all made of plastic; covers for packaging buckets; accessories for containers 
and packaging buckets, accessories for carrying and emptying containers, buckets and packaging buckets, namely 
closures for containers, handle rollers, grips (handles), down holders made of plastic for keeping down objects in 
containers filled with liquids; pouring spouts, all aforementioned goods included in this class.
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Priority claimed from 19/08/2016; Application No. : 30 2016 024 540 ;Germany 

3711556    09/02/2017
[International Registration No. : 1380727]
PUMA SE
PUMA Way 1 91074 Herzogenaurach Germany

Proposed to be Used
IR DIVISION
Cl.18;Bags and pouches; carrying bags; travelling bags; all-purpose sports bags and sports pouches; attaché cases; 
shopping bags; net bags for shopping; market bags; handbags; clutch bags; duffel bags; rucksacks; school bags; 
shoulder bags; belt bags and hip bags; toiletry bags (sold empty); trunks and travelling cases; luggage tags; wallets; 
purses; card cases; briefcases; credit card cases; business card cases; key cases; cosmetic purses; tie cases; umbrellas;
umbrella covers; parasols and walking sticks.

Cl.25;Clothing; footwear; boot uppers; footwear uppers; inner soles; non-slipping devices for boots and shoes; soles 
for footwear, studs for football boots; headgear.

Cl.28;Games and playthings, gymnastic and sporting equipment, gymnastic and sporting articles (included in this 
class); skiing and tennis equipment; skis, ski bindings, ski poles, edges for skis, climbing skins for skis; balls, including 
balls for sports and balls for games, golf balls, tennis balls; dumb-bells, shot puts, discus, javelins, clubs for gymnastics, 
sport hoops; shinguards, knee, elbow and ankle guards for sports purposes; gloves made specifically for use in playing 
sports; tennis rackets, cricket bats, golf clubs, hockey sticks, table tennis rackets, badminton rackets and squash rackets 
and parts therefore, in particular grips, strings, grip and lead tape; bags for sports equipment, specially designed for the 
objects to be carried therein; specially adapted bags and shaped covers for tennis rackets, table tennis rackets, 
badminton rackets, squash rackets, cricket bats, golf clubs and hockey sticks; roller skates and ice skates, inline skates, 
table tennis tables and nets; nets for sports, goal and ball nets; start and finish banners, tapes and awnings for sports 
events.
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3711563    07/09/2017
[International Registration No. : 1381445]
Joint-stock company «Edinyy depozitariy rezultatov intellektualnoy deyatelnosti»
pl. Alexandra Nevskogo, house 2, build. E, space 45N RU-191317 Sankt-Peterburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Commercial information agency services; advertising agency services; cost price analysis; business auditing; 
computerized file management; book-keeping; invoicing; demonstration of goods; opinion polling; business information; 
commercial information and advice for consumers [consumer advice shop]; business investigations; business research; 
marketing research; business management and organization consultancy; business organization consultancy; business 
management consultancy; professional business consultancy; marketing; updating and maintenance of data in computer 
databases; word processing; organization of exhibitions for commercial or advertising purposes; organization of fashion 
shows for promotional purposes; organization of trade fairs for commercial or advertising purposes; design of 
advertising materials; business appraisals; payroll preparation; data search in computer files for others; business 
management assistance; commercial or industrial management assistance; providing business information via a web 
site; provision of commercial and business contact information; provision of an on-line marketplace for buyers and 
sellers of goods and services; web indexing for commercial or advertising purposes; presentation of goods on 
communication media, for retail purposes; economic forecasting; auctioneering; sales promotion for others; publication 
of publicity texts; radio advertising; dissemination of advertising matter; direct mail advertising; registration of written 
communications and data; writing of publicity texts; advertising; on-line advertising on a computer network; bill-posting; 
advertising by mail order; television advertising; document reproduction; compilation of statistics; compilation of 
information into computer databases; business inquiries; systemization of information into computer databases; advisory 
services for business management; drawing up of statements of accounts; commercial administration of the licensing of 
the goods and services of others; administrative processing of purchase orders; public relations; business efficiency 
expert services.

Cl.38;Electronic bulletin board services [telecommunications services]; providing access to databases; providing 
Internet chatrooms; message sending; computer aided transmission of messages and images; transmission of digital 
files; providing online forums; transmission of electronic mail.

Cl.42;Computer system analysis; chemical analysis; energy auditing; recovery of computer data; industrial design; 
graphic arts design; computer virus protection services; oil-field surveys; geological surveys; engineering; installation of 
computer software; meteorological information; clinical trials; material testing; bacteriological research; biological 
research; geological research; research in the field of environmental protection; cosmetic research; mechanical research; 
chemical research; research and development of new products for others; scientific research; technical research; web 
site design consultancy; computer security consultancy; information technology [IT] consultancy; consultancy in the 
design and development of computer hardware; architectural consultancy; internet security consultancy; computer 
software consultancy; data security consultancy; dress designing; updating of computer software; monitoring of 
computer systems to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data 
breach; monitoring of computer systems by remote access; software as a service [SaaS]; maintenance of computer 
software; authenticating works of art; design of interior decor; digitization of documents [scanning]; conversion of data or
documents from physical to electronic media; urban planning; providing information on computer technology and 
programming via a web site; providing search engines for the internet; conducting technical project studies; computer 
system design; rental of web servers; computer rental; rental of computer software; hosting computer sites [web sites]; 
computer software design; server hosting; creating and designing website-based indexes of information for others 
[information technology services]; creating and maintaining web sites for others; computer programming; copying of 
computer programs; cloud computing; architectural services; chemistry services; outsource service providers in the field 
of information technology; packaging design; computer technology consultancy; styling [industrial design]; physics 
[research]; electronic data storage; surveying.

Cl.45;Legal research; intellectual property consultancy; monitoring intellectual property rights for legal advisory 
purposes; licensing of intellectual property; licensing of computer software [legal services]; registration of domain names 
[legal services]; personal letter writing; personal background investigations; copyright management; legal administration 
of licences; alternative dispute resolution services; legal document preparation services; mediation; on-line social 
networking services; legal services in relation to the negotiation of contracts for others.
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Priority claimed from 19/01/2017; Application No. : 87307577 ;United States of America 

3711564    19/07/2017
[International Registration No. : 1381048]
Klaviyo, Inc.
SUITE 910, 2 FINANCIAL CENTER, 60 SOUTH STREET Boston MA 02111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Marketing the goods and/or services of others, and facilitating the marketing of the goods and/or services of 
others, via email marketing, social media marketing, internet content in the nature of online marketing, and providing 
online marketing through electronic channels of communication, and by providing business data analysis services and 
customized communication programs to obtain consumer insights.

Cl.42;Provision of an online non-downloadable software platform providing email marketing, social media marketing, 
marketing through internet content and electronic channels of communication, and providing data analysis services, 
customization of communications, and integration with other applications and data sources, for the purpose of marketing 
the goods and/or services of others, and facilitating the marketing of the goods and/or services of others.
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3711565    13/09/2017
[International Registration No. : 1380725]
Hangzhou Great Star Industrial Co., Ltd.
No.35 Jiuhuan Road, Jianggan District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.6;Ducts of metal, for central heating installations; collars of metal for fastening pipes; drain traps [valves] of metal; 
reinforcing materials of metal for pipes; valves of metal, other than parts of machines; branching pipes of metal; junctions 
of metal for pipes; water-pipe valves of metal; pipe muffs of metal; sleeves [metal hardware]; elbows of metal for pipes; 
clips of metal for cables and pipes.

Cl.8;Hand tools, hand-operated; milling cutters [hand tools]; nail nippers; emery files; rasps [hand tools]; vices / vises; 
files [tools]; wire strippers [hand tools]; reamer sockets; cutting tools [hand tools]; pincers / nippers / tongs; clamps for 
carpenters or coopers; bench vices [hand implements].
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3711568    29/04/2017
[International Registration No. : 1379774]
Vito Francesco Perrini
viale dei Pini 89 I-74011 Castellaneta Italy

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried and cooked fruits and vegetables; jellies, jams, compotes; edible oils and fats.

Cl.32;Mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrup and other 
preparations for making beverages.

Cl.33;Alcoholic beverages (except beer).
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3711583    29/12/2016
[International Registration No. : 1381369]
ASLAN TICARET DAYANIKLI TÜKETIM MALLARI LIMITED SIRKETI
Bakir ve Pirinç Sanayicileri Yapi Kooperatifi Mustafa Kurdoglu Cad. No. 29, Beylikdüzü ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.8;Forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious 
metals, side arms and blades (weapons), tools and apparatus included in this class for shaving, epilation, manicure, 
pedicure and personal beauty care use, electrical hair straighteners and electric hand implements for hair curling, 
scissors, hand-operated hand tools included in this class for the repair of machines, apparatus and vehicles and for use 
in construction, agriculture, horticultural and forestry, none of them being power tools.

Cl.11;Lighting installations, lights for vehicles and interior-exterior spaces, heating and steam generating installations, 
stoves for heating purposes using solid, liquid or gas fuels, electric stoves for heating purposes, kitchen stoves, 
installations for air-conditioning and ventilating, cooling installations and freezers, electric and gas-powered devices, 
installations and apparatus for cooking, drying and boiling, electric laundry driers, hair driers, hand drying apparatus, 
sanitary installations, taps (faucets), shower installations, toilets (water-closets), shower and bath cubicles, bath tubs, 
sinks, wash-hand basins (parts of sanitary installations), water softening apparatus, water purification apparatus, water 
purification installations, waste water purification installations, electric bed warmers and electric blankets, not for medical 
use, electric pillow warmers, hot water bottles, industrial type installations for cooking, drying and cooling purposes, 
pasteurizers and sterilizers.

Cl.21;Hand-operated non-electric cleaning instruments, brushes, other than paintbrushes, steel chips for cleaning, 
sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-electric polishing 
machines for household purposes, brooms for carpets, mops, electric brushes, except parts of machines, toothbrushes, 
electric toothbrushes, dental floss, shaving brushes, hair brushes, combs, non-electric household or kitchen utensils, 
included in this class, clothes-pegs, pots and pans, ironing boards and shaped covers therefor, drying racks for washing, 
clothes drying hangers, cages for household pets, indoor aquariums, terrariums and vivariums for animal and plant 
cultivation, ornaments and decorative goods of glass, porcelain, earthenware or terracotta, electric or non-electric make-
up removing appliances, powder puffs, toilet cases, nozzles for sprinkler hose, nozzles for watering cans, watering 
devices, garden watering cans, unworked or semi-worked glass, except building glass, mosaics of glass and powdered 
glass for decoration, except for building, glass wool other than for insulation or textile use, coupes as rewards for sports 
events, non-electrical small hand tools for home and kitchen use: mixers, blenders, coffee and spice mills, fruit and 
vegetable presses, grinders and non-electric crushers for kitchen use, graters, home and kitchen goods made of glass, 
porcelain, ceramics, ordinary metal, plastic and synthetic and other materials: buckets, waste baskets, sauce pots, plates, 
paper plates and glasses, trays, coffee pots, strainers, ladles for kitchen use, mixing spoons, spatulas, washtubs, bowls, 
egg cups, cake molds, pitchers, food storage containers, coasters, not of paper and other than table linen, toilet paper 
holders, baby baths, ice cube molds and ice buckets, heat insulated containers for beverages, flasks, fitted picnic baskets 
(including dishes), bread boxes, bread baskets, bread cutting boards, non-electric heating and cooking utensils, cooking 
pots and pans, non-electric; non-electric heaters for feeding bottles, grills, grills, metal cooking skewers, bottles, jars, 
demijohns, corkscrews, shoehorns, toothpicks, pipettes.

Cl.35;The bringing together, for the benefit of others of a variety of goods, namely, forks, spoons, knives and non-
electric cutters, slicers, peelers for kitchen use, including those made of precious metals, side arms and blades 
(weapons), tools and apparatus for shaving, epilation, manicure, pedicure and personal beauty care use, electrical hair 
straighteners and electric hand implements for hair curling, scissors, hand-operated hand tools for the repair of 
machines, apparatus and vehicles and for use in construction, agriculture, horticultural and forestry, none of them being 
power tools, lighting installations, lights for vehicles and interior-exterior spaces, heating and steam generating 
installations, stoves for heating purposes using solid, liquid or gas fuels, electric stoves for heating purposes, kitchen 
stoves, installations for air-conditioning and ventilating, cooling installations and freezers, electric and gas-powered 
devices, installations and apparatus for cooking, drying and boiling, electric laundry driers, hair driers, hand drying 
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apparatus, sanitary installations, taps (faucets), shower installations, toilets (water-closets), shower and bath cubicles, 
bath tubs, sinks, wash-hand basins (parts of sanitary installations), water softening apparatus, water purification 
apparatus, water purification installations, waste water purification installations, electric bed warmers and electric 
blankets, not for medical use, electric pillow warmers, hot water bottles, industrial type installations for cooking, drying 
and cooling purposes, pasteurizers and sterilizers, hand-operated non-electric cleaning instruments, brushes, other than 
paintbrushes, steel chips for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves 
for dishwashing, non-electric polishing machines for household purposes, brooms for carpets, mops, electric brushes, 
except parts of machines, toothbrushes, electric toothbrushes, dental floss, shaving brushes, hair brushes, combs, non-
electric household or kitchen utensils, clothes-pegs, pots and pans, ironing boards and shaped covers therefor, drying 
racks for washing, clothes drying hangers, cages for household pets, indoor aquariums, terrariums and vivariums for 
animal and plant cultivation, ornaments and decorative goods of glass, porcelain, earthenware or clay, electric or non-
electric make-up removing appliances, powder puffs, toilet cases, nozzles for sprinkler hose, nozzles for watering cans, 
watering devices, garden watering cans, unworked or semi-worked glass, except building glass, mosaics of glass and 
powdered glass for decoration, except for building, glass wool other than for insulation or textile use, coupes as rewards 
for sports events, non-electrical small hand tools for home and kitchen use: mixers, blenders, coffee and spice mills, fruit 
and vegetable presses, grinders and non-electric crushers for kitchen use, graters, home and kitchen goods made of 
glass, porcelain, ceramics, ordinary metal, plastic and synthetic and other materials: buckets, wastebaskets, sauce pots, 
plates, paper plates and glasses, trays, coffee pots, strainers, ladles for kitchen use, mixing spoons, spatulas, washtubs, 
bowls, eggcups, cake molds, pitchers, food storage containers, coasters, not of paper and other than table linen, toilet 
paper holders, baby baths, ice cube molds and ice buckets, heat insulated containers for beverages, flasks, fitted picnic 
baskets (including dishes), bread boxes, bread baskets, bread cutting boards, non-electric heating and cooking utensils, 
cooking pots and pans, non-electric, non-electric heaters for feeding bottles, grills, grills, metal cooking skewers, bottles, 
jars, demijohns, corkscrews, shoehorns, toothpicks, pipettes, enabling customers to conveniently view and purchase 
those goods, such services may be provided by retail stores, wholesale outlets, by means of electronic media or through 
mail order catalogues.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 22/08/2017; Application No. : 2017/05621 ;Sweden 

3711591    28/08/2017
[International Registration No. : 1381454]
NOAQ Flood Protection AB
Forssåvägen 13 F SE-820 64 NÄSVIKEN Sweden

Proposed to be Used
IR DIVISION
Cl.17;Mobile flood protective barriers in the form of inflatable casings of rubber.

Cl.19;Mobile flood protective barriers in the form of box structures of plastics.

Cl.42;Design of engineering works for flood prevention; design of engineering works for the prevention of inundation; 
consultancy services relating to flood prevention.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 24/03/2016; Application No. : 86951381 ;United States of America 

3711592    23/09/2016
[International Registration No. : 1381365]
Iconex LLC
3097 Satellite Blvd., Bldg 700 Duluth GA 30096 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Printing toners and inks; toner cartridges, filled, for printers; ink cartridges, filled, for printers.

Cl.3;Cleaning products, namely, cleaning cards, wipes, pens for cleaning card readers, currency counters, check 
scanners, document scanners, thermal printers, bill acceptors, and equipment screens (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.16;Paper receipt products, namely, receipt paper, thermal printer paper, printed and non-printed thermal paper rolls, 
two-sided thermal paper rolls; paper label products, namely, pressure-sensitive labels, laser and direct thermal labels, 
thermal transfer ribbons; receipt and label combinations; form and label combinations; printed and non-printed paper 
rolls; point-of-sale and point-of-transaction paper; printed forms and documents, namely, business forms, securely 
printed documents, custom and personalized documents; dual-pocket paper security bags; inking ribbons; bond paper; 
carbonless paper.

Cl.21;Cleaning products, namely, swabs for cleaning card readers, currency counters, check scanners, document 
scanners, thermal printers, bill acceptors, and equipment screens.

Cl.35;Advertising, business management, business administration, and business consulting services in the field of 
custom paper products, namely, paper receipt products, paper label products, receipt and label combinations, form and 
label combinations, printed paper rolls, printed forms and documents.

Cl.39;Distribution services in the field of custom paper products, namely, paper receipt products, paper label products, 
receipt and label combinations, form and label combinations, printed paper rolls, printed forms and documents.

Cl.40;Manufacturing services for others in the field of custom paper products, namely, paper receipt products, paper 
label products, receipt and label combinations, form and label combinations, printed paper rolls, printed forms and 
documents; printing services; printing.

Cl.42;Design and development services for others in the field of custom paper products, namely, paper receipt 
products, paper label products, receipt and label combinations, form and label combinations, printed paper rolls, printed 
forms and documents.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 06/04/2017; Application No. : 86025 ;Cyprus 

3711611    04/09/2017
[International Registration No. : 1381182]
TRICHILIA CONSULTANTS LIMITED
1, Lampousas Street CY-1095 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded; computer software, recorded computer programs [downloadable software]; 
computer software applications, downloadable; application software, utility software, security software, downloadable 
software, computer software, computer software programs, computer software applications, software for computers, 
computer application software; computer software for encryption, downloadable computer utility software, downloadable 
computer security software, computer software supplied) from the Internet, software for network and device security, 
application software for cloud computing services, computer software to enable retrieval of data, downloadable computer 
software for the transmission of data, downloadable computer software for the management of data, downloadable 
computer software for the management of information, computer software for use in computer access control, computer 
programmes stored in digital form, computer programmes.

Cl.42;Software as a service [SaaS], rental of software, computer software (rental of -), rental of application software, 
duplication of computer software, development of computer software application solutions, remote computer backup 
services, off-site data backup.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

3711644    07/02/2017
[International Registration No. : 1380804]
HEHIGHER RUBBER & PLASTIC EQUIPMENT MANUFACTURE CO., LTD.
No. 103, Beiyi Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Embossing machines; superheaters; vulcanisation apparatus; machines for rubber industry; rubber cutting 
machine; grind mucus machine (term considered linguistically incorrect by the International Bureau - Rule 13.2.b of the 
Common Regulations); refine mucus machine (term considered linguistically incorrect by the International Bureau - Rule 
13.2.b of the Common Regulations); rubber washing machine; cementing machine; mucilage glue machine; rubber 
straining machine; tire making machine; machines for plastic industry; plastic granules cutting machine; dry plastic 
mould pressing machine; pouring plastic machine; electron rush plastic machine; mould for processing plastic; plastic 
filament winder; plastic bucket (tank) making equipment; racket stringing machines; foundry machines.

Cl.12;Inner tubes for pneumatic tires [tyres]; tires for vehicle wheels; casings for pneumatic tires [tyres]; studs for tires 
[tyres]; treads for retreading tires [tyres]; pneumatic tires [tyres]; solid tires for vehicle wheel; tyres for vehicle wheels; 
adhesive rubber patches for repairing inner tubes; automobile tires [tyres]; hub caps; bands for wheel hubs; automobile 
wheel; automobile wheel axis holder; non-skid devices for vehicle tires [tyres]; anti-skid chains; brake pads for 
automobiles; spare tire covers; shock absorbers for automobiles; reduction gears for land vehicles.

8474



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 25/06/2016; Application No. : UK00003171382 ;United Kingdom 

3711692    28/12/2016
[International Registration No. : 1380959]
LARVOTTO LIMITED
71-75 Shelton Street, Covent Garden London WC2H 9JQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses; sunglasses frames.

Cl.14;Jewelry; watches.

Cl.25;Bikinis; swimwear; clothing; shoes; hats; gloves.

Cl.35;On-line advertising; on-line retail store services relating to cosmetic and beauty products; on-line retail store 
services relating to clothing.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

3711717    11/08/2017
[International Registration No. : 1381036]
Friedrich Picard GmbH & Co. KG
Dietrich-Benking-Straße 78 44805 Bochum Germany

Proposed to be Used
IR DIVISION
Cl.6;Steel balls; locating rings; sleeves; track rollers; groove nuts; washers; shaft sealing rings; angle rings; cylindrical 
roller bearing inner rings; linear ball-bearings; linear guides; all goods made of metal or cermets, included in this class.

Cl.7;Linear bearings; ball bearings; ball rings for bearings; axial spherical roller bearings; axial deep grove ball 
bearings; axial angular contact ball bearings; axial cylindrical roller bearings; flanged housings; roller bearings; self-
oiling bearings; lubrication rings; pivot bearings; rolling elements being components for roller bearings; housings; 
housing end caps; tapered roller bearings; bearing housings; plummer block housings; self-aligning ball bearings; 
spherical roller bearings; deep groove ball bearings; slide bearings; bearings; angular contact ball bearings; shoulder ball 
bearings; radial insert ball bearings; barrel roller bearings; four-point contact bearings; Y-bearings; rolling mill bearings; 
bearings for transmission shafts; bottom brackets; ball bearing cages; anti-friction bearings; cylindrical roller bearings; 
high-precision bearings; ceramic bearings; needle roller bearing; precision bearing; all goods being parts of machines.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 25/10/2016; Application No. : 015976509 ;European Union 

3711741    24/04/2017
[International Registration No. : 1381053]
Ardo Coordination Center N.V.
Wezestraat 61 B-8850 Ardooie

Proposed to be Used
IR DIVISION
Cl.42;Professional consulting services and advice about agricultural chemistry; environmental testing; research in the 
field of environmental protection; environmental assessment services; research and consultancy in relation to 
environmental pollution and environmental protection; research in the field of environmental conservation; agricultural 
research; inspection in the field of agriculture; testing in the field of agriculture.

Cl.44;Agricultural services; agricultural information and advisory services; pest control in agriculture; agricultural 
services relating to environmental conservation; cultivation advisory services relating to agriculture; spraying of crop 
protection products for agricultural purposes; information services relating to the use of manures used in agriculture.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

 

Priority claimed from 04/10/2016; Application No. : 87192695 ;United States of America 

3711761    20/03/2017
[International Registration No. : 1380960]
Agility Fuel Solutions LLC
1815 Carnegie Avenue Santa Ana CA 92705 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal pressure cylinders and tanks for compressed gases, sold empty.

Cl.20;Composite fiber pressure cylinders and tanks for compressed gases, sold empty.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

3711765    29/08/2017
[International Registration No. : 1381082]
Mobtaker Razi Salamat Co.
Unit 9, No. 117, Bagherkhan St., Sattarkhan St. Tehran Iran

Proposed to be Used
IR DIVISION
Cl.10;Surgical and medical apparatus and instruments; orthopaedic articles.

Cl.35;Advertising agency services; retail and wholesale services; business management; export agency services for 
the goods including surgical and medical apparatus and instruments, orthopaedic articles.

Cl.39;Transportation services; packaging services; delivery services; storage of goods including surgical and medical 
apparatus and instruments, orthopaedic articles.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

3711768    04/04/2017
[International Registration No. : 1381050]
Shandong Hongjitang Pharmaceutical Group Co., Ltd.
No.30766 East Jingshi Road, Licheng District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; pharmaceutical preparations; drugs for medical purposes; medicinal tea; 
traditional chinese medicine for treatment of anaphylactic reactions, respiratory diseases and cardiovascular diseases; 
traditional chinese medicine; cachets for pharmaceutical purposes; troche pills for treatment of anaphylactic reactions, 
respiratory diseases and cardiovascular diseases; tonics [medicine]; dietetic substances adapted for medical use.

Cl.30;Coffee; tea; sugar; honey; pastries; wheat flour; cooking salt; foodstuffs (essences for -) [except etheric essences
and essential oils].

Cl.44;Health care; pharmacy advice; medical clinics; hospitals; convalescent homes; hairdressing salons; massage.

8480



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

 

3713103    15/08/2017
[International Registration No. : 1379841]
ÇELIK-EL TARIM MAKINALARI SANAYI VE TICARET LIMITED SIRKETI
3. Org. San. Böl. Büyükkayacik Mah. Vali Ihsan Dede Cad. No:2 Selçuklu Konya Turkey

Proposed to be Used
IR DIVISION
Cl.7;Machines and robotic mechanisms (machines) for use in agriculture and animal breeding, machines and robotic 
mechanisms (machines) for processing cereals, fruits, vegetables and food; packaging machines; bale loading machines.

Cl.12;Paper fertilizer dispensing trailer, liquid fertilizer dispensing tank.

Cl.35;The bringing together for the benefit of others of machines and robotic mechanisms (machines) for use in 
agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables 
and food, packaging machines, bale loading machines, hand-operated agricultural implements, paper fertilizer dispensing 
trailers, liquid fertilizer dispensing tanks, enabling customers to conveniently view and purchase those goods, such 
services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order 
catalogues.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 29/03/2017; Application No. : 016524886 ;European Union 

3713105    28/08/2017
[International Registration No. : 1381172]
Lilium GmbH
Friedrichshafener Straße 1 82205 Gilching Germany

Proposed to be Used
IR DIVISION
Cl.7;Aeronautical engines; motors, other than for land vehicles; actuators for mechanisms; propulsion mechanisms, 
other than for land vehicles; blades for aircraft turbines; alternating current motors for airborne vehicles.

Cl.9;Computer software for coordinating transportation, namely software for the automated scheduling and dispatch of 
aircraft to customers; application software for wireless devices; mobile apps for coordinating transportation services, 
namely software for the automated scheduling and dispatch of aircraft to customers.

Cl.12;Aerodynamic wings for airplanes; airplanes and structural parts therefor; electrically powered aircraft; landing 
gear [aircraft parts]; aeroplanes; turbo-prop airplanes; turbo-jet airplanes; aircraft; tilt rotor aircraft; propellers for air 
vehicles; aerofoils for air vehicles.

Cl.37;Maintenance of aircraft; airplane maintenance and repair.

Cl.39;Aircraft rental; aircraft charter brokerage; aircraft rental; arrangement of transportation of passengers by aircraft; 
rental of aircraft; chauffeur services; transport of persons via aircraft; booking of transportation via a website; providing 
information regarding transportation services via a website; transport.

Cl.42;Aircraft design; development of aircraft; design of computer programs and software relating to aircraft; technical 
research; mechanical research; research and development services; aircraft design; engineering research; providing 
temporary use of online non-downloadable software for providing transportation services, bookings for transportation 
services and for dispatching aircraft to customers.
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3713108    16/03/2017
[International Registration No. : 1381149]
Clinical Data Interchange Standards Consortium, Inc
401 W 15th Street, Suite 800 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, providing training, seminars and conferences in the field of the development, use, 
and implementation of standards for clinical research data and metadata; arranging and conducting business 
conferences regarding the development, use and implementation of standards for clinical research data and metadata.

Cl.42;Development of voluntary standards for clinical research data and metadata (term considered too vague by the 
International Bureau - Rule 13.2.b of the Common Regulations).
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

 

Priority claimed from 24/01/2017; Application No. : 016281834 ;European Union 

3713113    18/07/2017
[International Registration No. : 1381163]
fischerwerke GmbH & Co. KG
Klaus-Fischer-Strasse 1 72178 Waldachtal Germany

Proposed to be Used
IR DIVISION
Cl.6;Fastening elements of metal, in particular pegs, studs, anchors, anchor bolts, threaded rods, screw nuts, hooks, 
profiles, nails (pins); screws, rivets, washers, all the aforesaid goods made of metal; ironmongery, small items of metal 
hardware.

Cl.20;Fastening elements out of plastic, in particular pegs, bolts, anchors, anchor bolts, hooks, screw nuts, threaded 
rods, washers, screws, nails, caps; containers of plastic for storing the aforesaid parts; all the aforesaid goods not of 
metal, included in class 20.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 27/02/2017; Application No. : 016410871 ;European Union 

3713115    24/08/2017
[International Registration No. : 1381171]
SANDVIK INTELLECTUAL PROPERTY AB
SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.6;Hoses, ores, barrels, barrel hoops, branching pipes, pipe muffs, cables, wires, clamping sleeves, collars, elbows for
pipes, nozzles, and fittings therefor, valves; all aforementioned goods of metal; tubes and pipes of metal.

Cl.9;Measuring instruments and apparatus; software; sensors; computer systems; apparatus, instruments, software, 
sensors and computer systems for measurement of temperature, controlling temperature, performance and working 
capacity; measuring instruments, sensors, software or computer systems incorporated in tubes and pipes of metal.

Cl.35;Database management services; collating of data in computer databases; collection and systematisation of 
information about temperature, performance and working capacity into computer databases.

Cl.42;Measurement services; cloud computing services; technological services; technological consultancy services.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 14/02/2017; Application No. : 87334724 ;United States of America 

3713180    01/08/2017
[International Registration No. : 1381414]
Prince Castle LLC
355 East Kehoe Blvd. Carol Stream IL 60188 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal food holding bins.

Cl.8;Hand-operated slicers; blade cartridges for hand-operated slicers; vegetable slicers; bagel slicers; hand-operated 
food dicers; lettuce cutters; hand-operated choppers; vegetable corers.

Cl.9;Food timers; electronic controllers for restaurant equipment.

Cl.11;Electric toasters; electric foods warming units for institutional food services; warming drawers for kitchens; 
cooking utensils, namely, electric condiment and sauce dispensers.

Cl.21;Rolling pins; cleaning brushes for kitchen items, splatter screens, and grill scrapers for restaurant grills; meat 
forms used for grilling food; egg rings; portion control forms for cooking hash brown potatoes; squeeze-activated and 
pump-activated condiment and sauce dispensers; cooking utensils, namely, wire baskets; serving scoops for French 
fries.
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Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

Priority claimed from 10/02/2017; Application No. : UK00003212106 ;United Kingdom 

3713203    10/08/2017
[International Registration No. : 1381068]
Xpertex Ltd
c/o Business Tax Solutions Ltd, 29 Soothouse Spring Valley Road, Industrial Estate St Albans, Herts AL3 6PF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software applications; data processing equipment, computers, computer software; software for
network and device security; VPN [virtual private network] operating software; VPN [virtual private network] hardware.

Cl.35;Data processing services; business consultancy relating to the administration of information technology; 
business services; business management consulting services in the field of information technology; data management 
services; database management services; business planning and business continuity consulting; computerised auditing; 
recruitment services.

Cl.37;Computer hardware and telecommunication apparatus installation, maintenance and repair.

Cl.38;Local area networks (operation of -); telecommunications services; telecommunications services including VOIP; 
chat room services; unified messaging; portal services; email services; providing user and corporate access to the 
Internet.

Cl.42;Information technology services; information technology support services; consultancy and information services 
relating to information technology architecture and infrastructure; computer consultancy services; computer software 
services; electronic data storage and data back-up services; electronic data storage services; development of systems for 
the storage of data; data security services; design and development of electronic data security systems; computer 
system monitoring services; computer security system monitoring services; computer security services for protection 
against illegal network access; provision of security services for computer networks, computer access and computerised 
transactions; computer network design for others; providing information about the design and development of computer 
software, systems and networks; design and development of operating software for accessing and using a cloud 
computing network; development of software for secure network operations; providing virtual computer systems through 
cloud computing; computer software design; computer hardware design and development; computer programming; 
computer software maintenance; software development, programming and implementation; installation, maintenance and 
repair of computer software; design and graphic arts designing for the creation of web sites; creating, maintaining and 
hosting web sites for others; design services.
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Priority claimed from 31/01/2017; Application No. : 016303703 ;European Union 

3713205    17/07/2017
[International Registration No. : 1380771]
Sonetel AB
Box 647 SE-114 11 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software for publishing and sharing digital media and information via global computer and 
communication networks; electronic messaging software; communications software for electronic processing and 
exchange of voice, data, video and graphics accessible via computer networks, mobile and wireless networks and 
telecommunications networks; computer software for processing images, graphics, audio, video, and text; audio and 
video conferencing software; computer software for video telephony.

Cl.38;Telecommunications, namely providing and transmission of audio, video, data and digital messages via wireless 
communications networks and the internet; electronic messaging; video and audio conferencing services conducted via 
the web, telephone and mobile devices.

Cl.41;Education, providing of training relating to the use and operation of cable and wireless communications networks 
for messages, audio, video and data, and call storage and search systems for telecommunications and data systems.

Cl.42;Providing of on-line non-downloadable software for publishing and sharing digital media and information via 
global computer and communications networks; providing of on-line non-downloadable software for electronic 
messaging; providing of on-line non-downloadable software for electronic exchange and processing of voice, data, video 
and graphics accessible via computer networks, mobile and wireless networks and telecommunications networks.
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Priority claimed from 17/10/2016; Application No. : 30 2016 029 509 ;Germany 

3713220    05/04/2017
[International Registration No. : 1381144]
PrioVino GmbH
Scheefstr. 22 72074 Tübingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Bottle caps of metal.

Cl.11;Cooking, cooling and ventilation apparatus, beverage cooling apparatus, beverage refrigerators.

Cl.21;Utensils and container for household and kitchen use, glass ware, porcelain, stone ware, especially bottle 
openers, cork screws, decanters, glasses, candle holders, bottle holders, cool boxes, wine coolers.

Cl.33;Alcoholic beverages, especially wine.

Cl.43;Catering, lodging of guests; tourist restaurants arranged in vineyards.
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Priority claimed from 24/03/2016; Application No. : 86951386 ;United States of America 

3713248    23/09/2016
[International Registration No. : 1381366]
Iconex LLC
3097 Satellite Blvd., Bldg 700 Duluth GA 30096 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Printing toners and inks; toner cartridges, filled, for printers; ink cartridges, filled, for printers.

Cl.3;Cleaning products, namely, cleaning cards, wipes, pens for cleaning card readers, currency counters, check 
scanners, document scanners, thermal printers, bill acceptors, and equipment screens (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.16;Paper receipt products, namely, receipt paper, thermal printer paper, printed and non-printed thermal paper rolls, 
two-sided thermal paper rolls; paper label products, namely, pressure-sensitive labels, laser and direct thermal labels, 
thermal transfer ribbons; receipt and label combinations; form and label combinations; printed and non-printed paper 
rolls; point-of-sale and point-of-transaction paper; printed forms and documents, namely, business forms, securely 
printed documents, custom and personalized documents; dual-pocket paper security bags; inking ribbons; bond paper; 
carbonless paper.

Cl.21;Cleaning products, namely, swabs for cleaning card readers, currency counters, check scanners, document 
scanners, thermal printers, bill acceptors, and equipment screens.

Cl.35;Advertising, business management, business administration, and business consulting services in the field of 
custom paper products, namely, paper receipt products, paper label products, receipt and label combinations, form and 
label combinations, printed paper rolls, printed forms and documents.

Cl.39;Distribution services in the field of custom paper products, namely, paper receipt products, paper label products, 
receipt and label combinations, form and label combinations, printed paper rolls, printed forms and documents.

Cl.40;Manufacturing services for others in the field of custom paper products, namely, paper receipt products, paper 
label products, receipt and label combinations, form and label combinations, printed paper rolls, printed forms and 
documents; printing services; printing.

Cl.42;Design and development services for others in the field of custom paper products, namely, paper receipt 
products, paper label products, receipt and label combinations, form and label combinations, printed paper rolls, printed 
forms and documents.
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Priority claimed from 10/02/2017; Application No. : 201701696 ;Norway 

3713262    17/07/2017
[International Registration No. : 1381044]
Genetic Analysis AS
P.O. Box 243 Økern N-0510 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; plasters, 
materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; 
fungicides, herbicides; diagnostic kits for medical purposes; diagnostic reagents for medical purposes; diagnostic test 
reagents for medical purposes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles; apparatus, devices and articles 
for use in medical diagnostic analysis; medical equipment; medical instruments.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; genetic testing for medical purposes; laboratory analysis services related to treatment 
of persons; medical analyses for diagnosis and treatment of persons; medical analysis services related to treatment of 
patients; medical analysis services related to treatment of persons; medical diagnosis services [test and analysis]; 
medical information; medical laboratory services for analysis of tests from patients; medical testing; medical test services
related to diagnosis and treatment of illness; providing information within medicine; providing information related to 
patients to have medicines; providing health information; providing medical information; rna- or dna-analysis for cancer 
diagnosis and prognosis.
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Priority claimed from 17/05/2017; Application No. : 4362230 ;France 

3713269    11/09/2017
[International Registration No. : 1381115]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; computer database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be operated by 
machine and relating to computers or computer programs.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail; news and information agencies; telecommunication and electronic messaging services via computer 
networks; computer-aided transmission of data; telecommunication services enabling commercial interaction over a 
global computer network.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetology research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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3713272    23/05/2017
[International Registration No. : 1380383]
No 18 Office & Lounge AB
Box 7508 SE-103 92 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.20;Furniture, including desks, office chairs, office cabinet and conference furniture.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; de-
alcoholized wines; syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); wine.

Cl.35;Advertising; business management; business administration; office functions; accountancy, book-keeping and 
auditing; rental of office machines; temporary personnel services; organisation of exhibitions and events for commercial 
or advertising purposes; services rendered by a franchisor, namely, assistance in the running or management of 
industrial or commercial enterprises; business assistance, administration and business consultancy relating to the 
operation of franchises.

Cl.36;Rental and leasing of offices, commercial premises and apartments; financial and insurance consultancy.

Cl.39;Travel arrangement and travel booking agencies; booking of tickets for travel and rental cars; taxi services; 
parking place rental and rental of warehouses.

Cl.41;Entertainment; entertainment booking services; rental of artwork; video equipment hire; provision of social club 
services [entertainment or education]; arranging of seminars, lectures, educational congresses, shows and concerts; club
(discotheque) services; fitness training; gym activity classes.

Cl.42;Information technology [IT] consultancy; rental of computers and computer software.

Cl.43;Services for providing food and drink; catering for the provision of food and beverages; temporary 
accommodation; hotel services; room reservation services; room hire services and meeting room facilities; rental of 
furniture for conferences and presentations.

Cl.44;Medical services; hygienic and beauty care; medical consultations; rental of plants.
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Priority claimed from 25/11/2016; Application No. : 22043876 ;China 

3713291    28/04/2017
[International Registration No. : 1379373]
Xiaomi Inc.
Floor 13, Rainbow City Shopping Mall II of China Resources, No. 68, Qinghe Middle Street, Haidian District 100085 Beijing China

Proposed to be Used
IR DIVISION
Cl.25;Ready-made clothing, layettes [clothing]; bathing suits/swimsuits; waterproof clothing; masquerade costumes; 
footwear; headgear for wear; hosiery; gloves [clothing]; scarves/scarfs; belts [clothing]; wimples; chasubles; maniples; 
albs; religious clothing.

Cl.35;Presentation of goods on communication media, for retail purposes; commercial intermediation services; 
provision of an on-line marketplace for buyers and sellers of goods and services; personnel recruitment; relocation 
services for businesses; systemization of information into computer databases; book-keeping/accounting; rental of 
vending machines; sponsorship search; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies.
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Priority claimed from 03/04/2017; Application No. : TN/T/2017/0788 ;Tunisia 

3713516    24/05/2017
[International Registration No. : 1380775]
Société Emerging Market knowledge Holding Branch Tunisia
Rue du lac Neuchatel, Les Berges du lac Tunis Tunisia

Proposed to be Used
IR DIVISION
Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; book lending; motion 
picture production; rental of sound recordings; rental of television sets; rental of show scenery; videotape editing; 
photography services; organization of competitions (education or entertainment); organization and conducting of 
colloquiums; organization and conducting of conferences; organization and conducting of congresses; organization of 
exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-line from a 
computer network; gambling services; electronic publication of books and journals online; electronic desktop publishing.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for others; development of computers; software design; software development; research and development of 
new products for others; technical project study services; architecture; design of interior decor; software development 
(design); software installation; software maintenance; updating of software; software rental; programming for computers; 
computer system analysis; computer system design; consultancy in the design and development of computers; 
digitization of documents; software as a service (SaaS); cloud computing; information technology (IT) consultancy; 
hosting of servers; vehicle roadworthiness testing; graphic arts design services; styling (industrial design); 
authentication of works of art; energy auditing; electronic data storage.
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Priority claimed from 05/04/2017; Application No. : 016555451 ;European Union 

3713537    04/07/2017
[International Registration No. : 1381157]
Hilger und Kern GmbH
Käfertaler Str. 253 68167 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines for single-component or multi-component plastics, sealants, casting compounds, polyurethanes, 
fats, oils, lubricants, silicones, adhesives and epoxy resins, drum and container pumps; metering and exhaust valves 
(parts of machines); pumps [machines].

Cl.9;Devices and apparatus for metering single-component or multi-component media; measuring devices, electric; 
metering installations for single-component and multi-component plastics and sealants, casting compounds, 
polyurethanes, fats, oils, lubricants, silicones, adhesives and epoxy resins; small-scale metering devices; electric 
metering and exhaust valves.

Cl.20;Mixing tubes of plastic.
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Priority claimed from 18/08/2017; Application No. : 017128513 ;European Union 

3713559    25/08/2017
[International Registration No. : 1380263]
Lilium GmbH
Friedrichshafener Straße 1 82205 Gilching Germany

Proposed to be Used
IR DIVISION
Cl.7;Aeronautical engines; motors, other than for land vehicles; actuators for mechanisms; propulsion mechanisms, 
other than for land vehicles; blades for aircraft turbines; alternating current motors for airborne vehicles.

Cl.9;Computer software for coordinating transportation, namely software for the automated scheduling and dispatch of 
aircraft to customers; application software for wireless devices; mobile apps for coordinating transportation services, 
namely software for the automated scheduling and dispatch of aircraft to customers.

Cl.12;Aerodynamic wings for airplanes; airplanes and structural parts therefor; electrically powered aircraft; landing 
gear [aircraft parts]; aeroplanes; turbo-prop airplanes; turbo-jet airplanes; aircraft; tilt rotor aircraft; propellers for air 
vehicles; aerofoils for air vehicles.

Cl.37;Maintenance of aircraft; airplane maintenance and repair.

Cl.39;Aircraft rental; aircraft charter brokerage; aircraft rental; arrangement of transportation of passengers by aircraft; 
rental of aircraft; chauffeur services; transport of persons via aircraft; booking of transportations via a website; providing 
information regarding transportation services via a website; transport.

Cl.42;Aircraft design; development of aircraft; design of computer programs and software relating to aircraft; technical 
research; mechanical research; research and development services; aircraft design; engineering research; providing 
temporary use of online non-downloadable software for providing transportation services, bookings for transportation 
services and for dispatching aircraft to customers.
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Priority claimed from 21/08/2017; Application No. : 2017-108857 ;Japan 

3713627    30/08/2017
[International Registration No. : 1379402]
UNIX Co., Ltd.
2-2-2 Jonanjima Ota-ku 143-8568 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.6;Air vents of metal for building; metal materials for building or construction.

Cl.19;Air vents of synthetic resin for building; plastic building materials; synthetic building materials.
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3713689    25/06/2017
[International Registration No. : 1379772]
Ahmet Kilic
Lammer Busch 76 38116 Braunschweig Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations and bleaching preparations; furbishing, polishing, degreasing and abrasive preparations; 
soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices included the aforesaid goods in this class except 
those distributed via pharmacies.

Cl.5;Pharmaceutical products for cleansing, body care and Methicillin-Resistant Staphylococcus Aureus (MRSA) 
decontamination of skin areas and mucosal areas and of entry ports for catheters.
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3713701    30/05/2016
[International Registration No. : 1381220]
ISKRATEL, D.O.O.
Ljubljanska cesta 24a SI-4000 KRANJ Slovenia

Proposed to be Used
IR DIVISION
Cl.7;Automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; telephones; 
apparatus for entertainment designed for use in TV receivers; transmitters of electronic signals in telephony and 
telecommunications; treasury, calculating machines, data processing equipment and computers, fire extinguishers, 
electronic publications, downloadable via computer networks (the Internet); recorded computer software downloadable 
via computer networks; registered computer software, registered computer software.

Cl.37;Construction; repairs; services related to the installation; connecting and repairing phones.

Cl.38;Telecommunications; electronic mail, facsimile transmission, information about telecommunication, rental of 
devices for messaging, cable television; communication via mobile phones and computer terminals; communications 
utilizing optical fibers; radio and television programs; leasing of modems, fax devices, telephones and 
telecommunications equipment; providing access to a global computer network; enabling telecommunications 
connections to a global computer network.

Cl.41;Education; teaching; entertainment; sporting and cultural activities, organizing and conducting seminars; 
organizing and conducting conferences and symposiums and workshops (training).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering, quality control, technical project 
studies; research and development for others; technical research.
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3713703    09/06/2017
[International Registration No. : 1380965]
Beijing International Horticultural Exhibition Coordination Bureau
Beijing Olympic Building, 267 North 4th Ring Middle Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.31;Trees; Christmas trees; barley; straw mulch; pollen [raw material]; hay; turf, natural / sod; garden herbs, fresh; 
plants; seedlings; vine plants; live animals; nuts [fruits]; beet, fresh; cereal seeds, unprocessed; seeds for planting / plant 
seeds; animal foodstuffs; malt for brewing and distilling; litter for animals.

Cl.41;Teaching / educational services / instruction services; arranging and conducting of congresses; mobile library 
services / bookmobile services; publication of texts, other than publicity texts; rental of cinematographic apparatus; 
amusement park services; providing sports facilities; toy rental; games equipment rental; animal training; modelling for 
artists; organization of lotteries.

Cl.44;Medical clinic services; rest home services; beauty salon services; animal breeding; horticulture; gardening; 
plant nursery services; aerial and surface spreading of fertilizers and other agricultural chemicals; flower arranging; lawn 
care; tree surgery; vermin exterminating for agriculture, horticulture and forestry; opticians' services; rental of sanitation 
facilities.
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Priority claimed from 31/05/2017; Application No. : 016783979 ;European Union 

3713769    07/06/2017
[International Registration No. : 1381379]
TRUVIS LIMITED
B/01, Lincoln House, Kennington Business Park, 1-3 Brixton Road London SW9 6DE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Teaching apparatus; teaching instruments.

Cl.18;Golf umbrellas; luggage; suitcases; bags; golf shoe bags; wallets; purses.

Cl.25;Clothing; footwear; headgear.

Cl.28;Sports articles and equipment; articles for playing golf; golf equipment; golf accessories; golf balls; sports 
training apparatus; stands specially adapted for holding golf bags; golf ball pitching machines; caddie bags for golf 
clubs; golf club hoods; covers for golf bags; covers for golf clubs; divot repair tools for golf; golf bags, with or without 
wheels; golf ball markers; golf ball retrievers; golf ball spotters; golf club covers; golf club grips; golf club head covers; 
golf club heads; golf club shafts; golf clubs; golf gloves; golf irons; golf mats; golf practice apparatus; golf practice nets; 
golf putters; golf swing alignment apparatus; golf tee bags; golf tees; golf training aids; grips for golf clubs; handles for 
golf clubs; pitch mark repair tools for golf; putting cups; putting discs for indoor putting practice; putting mats for indoor 
putting practice; stands specially adapted for holding golf clubs.
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Priority claimed from 08/12/2016; Application No. : 016143497 ;European Union 

3714447    08/06/2017
[International Registration No. : 1364400]
Camlin Limited
Knockmore Hill Industrial Park, 31 Ferguson Drive Lisburn BT28 2EX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; computer software and firmware; fuses; electrical fuse devices; apparatus and instruments to manage and 
locate faults in low voltage networks; intelligent double fuses; double fuse system allowing continuous operation of 
electricity networks in the case of transient faults; electrical switches; electric actuators; diagnostic, testing and 
monitoring apparatus and instruments for electrical equipment, electrical cables and electricity supply and distribution 
networks; apparatus and instruments to manage and locate faults in electricity supply and distribution networks; 
computer software and firmware for identifying, locating, monitoring and diagnosing faults in electrical equipment, 
electrical cables and electricity supply and distribution networks.

Cl.41;Education; provision of training; provision of training and education in relation to identifying, locating, monitoring
and diagnosing faults in electrical equipment, electrical cables and electricity supply and distribution networks.

Cl.42;Scientific and technological services, and research and design relating thereto, particularly in relation to 
identifying, locating, monitoring and diagnosing faults in electrical equipment, electrical cables and electricity supply and 
distribution networks; advisory and consultancy services relating to all the aforesaid services.
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Priority claimed from 14/04/2017; Application No. : 17.00232 ;Monaco 

3714510    07/07/2017
[International Registration No. : 1381540]
FONDATION CUOMO
"Le Sun Palace", 4, rue R.P. Louis Frolla MC-98000 Monaco Monaco

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording discs, compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment; computers; fire extinguishers; software; game software; software (recorded programs); 
computer peripheral devices; electric batteries; detectors; electric wires; electric relays; diving suits, gloves or masks; 
clothing for protection against accidents, irradiation and fire; protection devices for personal use against accidents; 
spectacles (optics); optical goods; spectacle cases; diagnostic apparatus not for medical use; integrated circuit cards 
[smart cards]; safety tarpaulins.

Cl.16;Paper, cardboard and goods made of these materials not included in other classes, namely business cards, 
calling cards and book bands; printing products; bookbinding material; photographs; stationery; adhesives for stationery 
or household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
or teaching material (except apparatus); printing type; printing blocks; paper, cardboard; boxes of cardboard or paper; 
posters; albums; cards; books; newspapers; prospectuses; pamphlets; calendars; writing instruments; engravings or 
lithographic works of art; paintings (pictures), framed or unframed; aquarelles; patterns for dressmaking; graphic prints; 
drawing instruments; greeting cards; handkerchiefs of paper, face towels of paper; table linen of paper; bags and small 
bags (envelopes, pouches) of paper or plastic for packaging.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; organization of collections, fundraising, 
charitable fundraising; financial sponsorship, subsidies and financial assistance; financial assistance for development; 
financial assistance to populations; information and advice in relation to the aforesaid services.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; vocational retraining; provision of recreational facilities; publication of books; book lending; videotape film 
production; rental of motion pictures; rental of sound recordings; rental of show scenery; videotape editing; photography 
services; organization of competitions (education or entertainment); organization and conducting of colloquiums, 
seminars, conferences, symposiums or congresses; organization of exhibitions for cultural or educational purposes; 
booking of seats for shows; electronic publication of books and journals online; electronic desktop publishing; provision 
of non-downloadable online electronic publications; videotaping; holiday camp services (entertainment); conducting and 
organization of educational, cultural and entertainment events; services provided by reporters and photographic reports; 
training services relating to education; organization of concerts; correspondence courses; provision of recreational 
facilities; provision of sports facilities; editing of radio and television programs; reception planning (entertainment); 
production of films (other than advertising films); production of music; cinematographic film projection; publication of 
texts (other than advertising texts); writing of texts (other than advertising texts); radio or television entertainment; 
presentation of live performances; information and advice in relation to the aforesaid services.

Cl.42;Evaluations; assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software; research and development of new products for others; technical project 
studies; architecture; development (design), installation, maintenance, updating or rental of software; computer 
programming; computer system analysis; computer system design; computer consulting, conversion of computer data 
and programs other than physical conversion; conversion of documents from a physical medium to an electronic 
medium; graphic arts designing; styling (industrial design); authentication of works of art; scientific and technological 
services as well as research and design services relating thereto; research in the field of chemistry, geology; industrial 
analysis and research services; consulting services in scientific, industrial and technological matters; research in the 
field of medicine and more generally health; consulting in the field of energy saving; geological expertise; construction 
drafting; research in the field of environmental protection; bacteriological research; information and advice in relation to 
the aforesaid services.

Cl.44;Agricultural, horticultural and forestry services; medical services; veterinary services; hygienic and beauty care, 
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for human beings; medical assistance; hospital services; nursing homes; convalescence or rest homes; humanitarian 
medical assistance; sanitary and medical advice; provision of medicines; health centers; health services; information and 
advice in relation to the aforesaid services.
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3714561    09/06/2017
[International Registration No. : 1380963]
Beijing International Horticultural Exhibition Coordination Bureau
Beijing Olympic Building, 267 North 4th Ring Middle Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.31;Trees; Christmas trees; barley; straw mulch; pollen [raw material]; hay; turf, natural / sod; garden herbs, fresh; 
plants; seedlings; vine plants; live animals; nuts [fruits]; beet, fresh; cereal seeds, unprocessed; seeds for planting / plant 
seeds; animal foodstuffs; malt for brewing and distilling; litter for animals.

Cl.41;Teaching / educational services / instruction services; arranging and conducting of congresses; mobile library 
services / bookmobile services; publication of texts, other than publicity texts; rental of cinematographic apparatus; 
amusement park services; providing sports facilities; toy rental; games equipment rental; animal training; modelling for 
artists; organization of lotteries.

Cl.44;Medical clinic services; rest home services; beauty salon services; animal breeding; horticulture; gardening; 
plant nursery services; aerial and surface spreading of fertilizers and other agricultural chemicals; flower arranging; lawn 
care; tree surgery; vermin exterminating for agriculture, horticulture and forestry; opticians' services; rental of sanitation 
facilities.
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3714566    09/06/2017
[International Registration No. : 1380964]
Beijing International Horticultural Exhibition Coordination Bureau
Beijing Olympic Building, 267 North 4th Ring Middle Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.31;Trees; Christmas trees; barley; straw mulch; pollen [raw material]; hay; turf, natural / sod; garden herbs, fresh; 
plants; seedlings; vine plants; live animals; nuts [fruits]; beet, fresh; cereal seeds, unprocessed; seeds for planting / plant 
seeds; animal foodstuffs; malt for brewing and distilling; litter for animals.

Cl.41;Teaching / educational services / instruction services; arranging and conducting of congresses; mobile library 
services/bookmobile services; publication of texts, other than publicity texts; rental of cinematographic apparatus; 
amusement park services; providing sports facilities; toy rental; games equipment rental; animal training; modelling for 
artists; organization of lotteries.

Cl.44;Medical clinic services; rest home services; beauty salon services; animal breeding; horticulture; gardening; 
plant nursery services; aerial and surface spreading of fertilizers and other agricultural chemicals; flower arranging; lawn 
care; tree surgery; vermin exterminating for agriculture, aquaculture, horticulture and forestry; opticians' services; rental 
of sanitation facilities.
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Priority claimed from 24/02/2017; Application No. : 4340770 ;France 

3714594    16/08/2017
[International Registration No. : 1381537]
ANTICAFE & CO
79 rue Quincampoix F-75003 PARIS France

Proposed to be Used
IR DIVISION
Cl.36;Rental of space and professional space for the organization of events; hourly rental of professional space and 
space for organizing events; rental of professional space and space for co-working and events; hourly rental of 
professional space and space for co-working and events; temporary rental of space for clients; hourly rental of temporary 
space for clients; rental of space for meetings; hourly rental of space for meetings; rental of temporary professional 
offices; hourly rental of temporary professional offices; rental of space and accommodation for receptions; hourly rental 
of space and accommodation for receptions.

Cl.43;Services for providing food and drink; bar services; bistro services; fast food restaurant services; providing of 
food and beverages; providing of food and beverages on an "as-much-as-you-like" basis; providing of self-service food 
and beverages on counters; preparation and provision of food and drink for consumption on and off the premises; take-
out restaurant services; preparation of food and beverages to take away; preparation of food and beverages and in to-go 
catering establishments; preparation of to-go fast food; rental of rooms for holding receptions, conferences, conventions, 
exhibitions, seminars and meetings; hourly rental of rooms for holding receptions, conferences, conventions, exhibitions, 
seminars and meetings.
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3716436    25/08/2017
[International Registration No. : 1381914]
HB Global Co., Ltd.
Room No. 602, 6Fl., 17, Dongcheon-ro, Suji-gu, Yongin-si Gyeonggi-do 16826 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic nourishing creams; lotions for cosmetic purposes; cosmetic rouges; mask pack for cosmetic purposes; 
nail varnish for cosmetic purposes; bath powder [cosmetics]; bath oils for cosmetic purposes; cosmetic white face 
powder; cosmetic sun milk lotions; cosmetic sun oils; sun-tanning preparations [cosmetics]; astringents for cosmetic 
purposes; skin milk lotions for cosmetic purposes; cosmetic skin fresheners; cosmetic foundation; cosmetic face 
powder; cosmetic pencils; cosmetic dyes; oils for cosmetic purposes; cosmetic bath salts; cleansing creams [cosmetic]; 
cosmetic creams; make-up powder; cosmetic hand creams; perfume oil for cosmetic purposes; make-up removing 
preparations; cosmetic kits; incense; perfumery; bases for flower perfumes; vanilla perfumery; peppermint oil 
[perfumery]; cake flavorings [essential oils]; food flavorings [essential oils]; flavorings for beverages [essential oils]; food 
flavorings prepared from essential oils; color-brightening chemicals for household purposes [laundry]; antistatic 
preparations for household purposes; laundry glaze; fabric softeners for laundry use; washing soda for cleaning; 
bleaching preparations for laundry use; stain removers; color-removing preparations; bleaching soda; bleaching salts; 
bleaching preparations; leather bleaching preparations; soap powder; descaling preparations for household purposes; 
soaps; detergents prepared from petroleum [for household purposes]; cleaning preparations for household purposes; 
cakes of soap; soaps (not for personal use); detergents prepared from petroleum; soap for brightening textile; oils for 
cleaning purposes; detergents (not for use in manufacturing operations and for medical purposes); cleaning 
preparations; cleaners for use as detergents; laundry soap; laundry soaking preparations; cosmetics; eyebrow 
cosmetics; rouge; loose face powders; lip liner; lipsticks; mascara; nail polish; varnish-removing preparations; make-up 
foundations; make-up; cosmetic preparations for baths; body lotions; body milk; badian essence; body oils; body 
creams; cheek colors; blush; bath and shower gels; shower creams; shower and bath foam; cosmetic preparations 
against sunburn; sun-block lotions; sunscreen lotion; sunscreen cream; suntan lotions; suntan creams; shaving lotions; 
shaving creams; shaving foam; cosmetic preparations for eyelashes; nail care preparations; toilet water; beauty gels; 
aromatics for use in automobiles; oils for perfumes and scents; perfume; liquid perfumes; deodorant for personal use; 
fragrances for personal use; cakes of toilet soap; shaving soap; bath soaps; liquid soap; beauty soap; body cream soap; 
soaps for personal use; perfumed soap; cosmetic soaps; shampoos; liquid bath soaps; shampoos for pets; baby 
shampoo; hand cleansers; hair rinses; cosmetic skin lotions; essences (beauty concentrates); depilatories (cosmetics); 
hair conditioners; hair tonic for cosmetic use; hair colorants; hair creams; hair spray; cosmetic preparations for hair care; 
cleansing milk for toilet purposes; complex perfumery; amber [perfume]; blended perfumery; natural perfumery.

Cl.5;Deodorants for clothing and textiles; fabric deodorising preparations; deodorants for interior decoration; 
deodorants for carpet and sofa; fungicides; pesticides; deodorants other than for human beings or for animals; balms for 
medical purposes; detergents for medical purposes; medicinal hair growth preparations; air purifying preparations; 
breath freshener for medical purposes; medicinal preparations for the mouth; deodorants not for human beings; 
medicated soap (other than for medical purposes).
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3716569    14/07/2017
[International Registration No. : 1381831]
DOGAL KIMYEVI MADDELER VE ZIRAI ILAÇLAR SANAYI VE TICARET ANONIM SIRKETI
Toplarönü Sk. No: 16, Anadoluhisari Beykoz TR-34810 Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.1;Plant nutrient preparations.

Cl.5;Pesticides.

Cl.30;Popping candy.
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3716580    22/05/2017
[International Registration No. : 1381677]
Scan-Horse A/S
Langebjerg 29, Box 312 DK-4000 Roskilde Denmark

Proposed to be Used
IR DIVISION
Cl.3;Animal grooming preparations; preparations for cleaning and polishing leather.

Cl.4;Lubricating oil and oils for the preservation of leather.

Cl.6;Spurs for horses and accessories therefor, including spur protectors; metal karabiners; metal fittings and 
replaceable parts for saddlery; metal fittings for horseshoes, namely horseshoe nails; hooks of metal.

Cl.9;Safety vests; riding helmets and accessories and replaceable parts therefor; reflecting strips for wear.

Cl.18;Apparel for horses, including clothing and saddle blankets; whips; saddles, harnesses and saddlery for horses 
and fittings and replaceable parts therefor; stirrups and accessories and replaceable parts therefor; leggings and boots 
for horses; bags, including travelling bags, backpacks, saddlebags and travel garment covers; horse bridles, halters and 
training leads for horses and accessories and replaceable parts therefor; horseshoes and accessories and replaceable 
parts therefore; stirrups and horse bits, of chromed iron or stainless steel.

Cl.21;Brushes, currycombs and combs for horses and accessories therefor; racks for drying clothes.

Cl.25;Clothing for horseback riding and leisurewear; headwear for riding; footwear, boot uppers and accessories for 
footwear, including riding shoes.
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3716584    20/07/2017
[International Registration No. : 1381681]
Royal Ridge Fruit & Cold Storage, LLC
P.O. Box 428 Royal City WA 99357 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Cut fruits; dehydrated fruit snacks; dried fruits; freeze-dried fruits; frozen fruits; fruits, namely, cherries, 
blueberries, strawberries, raspberries, cranberries, peaches, pomegranate seeds, and blends thereof that are sold dried, 
frozen, processed, preserved and/or cut; preserved fruits; processed fruits; sliced fruits.

Cl.30;Chocolate covered fruit; yogurt-covered fruit (term considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations).

Cl.32;Fruit juice concentrates; fruit juices.
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3716586    11/08/2017
[International Registration No. : 1381587]
MONICA SARTI
Via Trento, 10 I-50139 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads, for textile use.

Cl.24;Textiles, bed covers, table covers.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 08/02/2017; Application No. : UK00003211498 ;United Kingdom 

3716604    08/05/2017
[International Registration No. : 1382175]
MAZARS LLP
Tower Bridge House, St. Katharines Way LONDON E1W 1DD United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Human resources consultation; human resources management and recruitment services; serving as a human 
resources department for others; accountancy services; tax advice [accountancy]; tax planning [accountancy]; tax return 
advisory [accountancy] services; accountancy, book keeping and auditing; provision of reports relating to accounting 
information; management accounting; computerised auditing; accounting; book-keeping; account auditing; book-keeping 
and accounting; business accounting advisory services; business planning services; employment consultancy; payroll 
advisory services; payroll assistance; provision of initial company secretarial services on company formation; company 
record-keeping; company record keeping [for others]; company office secretarial services; commercial consultancy; 
business advisory services; business management advisory services; business process improvement services.

Cl.36;Tax returns consultancy [financial]; tax services [financial]; automatic accounting services for financial 
transactions; insurance; consultancy (insurance -); insurance advice; brokerage (insurance -); financial advice relating to 
pension planning; pension services; pension management services; pension advisory services; receivables management.

Cl.45;Legal research; legal services; legal information services; registration services (legal); legal advice; legal support 
services; provision of legal information; legal services relating to business; registration of domain names [legal services]; 
company registration services; intellectual property services; legal services relating to the protection of intellectual 
property.
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3716660    23/08/2017
[International Registration No. : 1382207]
Individualnyi predprinimatel Aygarayeva Laura Kanatovna
ul. Satpayeva, dom 62. kv. 96, Bostandykskiy rayon 050057 gorod Almaty Kazakhstan

Proposed to be Used
IR DIVISION
Cl.34;Tobacco; smokers' articles; matches.

Cl.35;Business management; business administration; office functions.
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3716669    18/07/2017
[International Registration No. : 1381805]
LCT bvba
Verbeetweg 66 B-1980 Zemst

Proposed to be Used
IR DIVISION
Cl.7;Construction machinery and machine tools; engines, powertrains, and generic machine parts; coupling and 
transmission components; agricultural implements other than hand-operated; agricultural, gardening and forestry 
equipment; robots for use in industry; pumps, compressors and fans.

Cl.9;Scientific, surveying, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; data processing 
equipment and computers; electronic apparatus for metrology and control engineering; testing and quality control 
apparatus and instruments; computer software; computer software for testing purposes; computer software for 
controlling and monitoring processes.

Cl.42;Measurement services, research in measurement technology; computer feasibility studies; conducting feasibility 
studies relating to computer hardware and software; engineering feasibility studies; design, development and 
implementation of software; technical consultancy relating to machines; research in the field of machines; engineering 
services for the design of machinery; development and design of machinery; development of engines; engineering 
services relating to computers; design services for data processing systems; design of software packages; surveys, 
advice and technical appraisals; technical development; systems integration services; engineering services; computer 
programming; administration of user rights in computer networks; maintenance of software; quality control; quality 
control; consultancy services relating to quality control; certification [quality control]; software as a service; rental of 
computer hardware and computer software; computer hardware and software leasing.
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Priority claimed from 23/10/2015; Application No. : 30 2015 057 272 ;Germany 

3716837    22/04/2016
[International Registration No. : 1377505]
Deutscher Fußball-Bund (DFB) e.V.
Otto-Fleck-Schneise 6 60528 Frankfurt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific research and laboratory apparatus, educational apparatus and simulators; recorded data; recorded 
content; computer software; apparatus, instruments and cables for electricity; communications equipment; data storage 
devices; photocopiers; data processing equipment and accessories (electrical and mechanical); audio/visual and 
photographic devices; film cameras; magnets, magnetizers and demagnetizers; measuring, detecting and monitoring 
instruments, indicators and controllers; navigation, guidance, tracking, targeting and map making devices; optical 
devices, enhancers and correctors; spectacles; sports glasses; sunglasses; spectacle cases; spectacle frames; safety, 
security, protection and signalling devices; diving equipment; magnetic identity cards; smart cards (integrated circuit 
cards); encoded magnetic cards.

Cl.12;Vehicles and conveyances; parts and fittings for vehicles.

Cl.14;Jewellery; costume jewellery; horological and chronometric instruments; jewellery boxes and watch boxes; 
statues and figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; 
ornaments made of or coated with precious or semi-precious metals or stones, or imitations thereof; coins; badges of 
precious metal.

Cl.16;Works of art and figurines of paper and cardboard, and architects' models; decoration and art materials and 
media; filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; 
stationery and educational supplies; writing and stamping implements; correcting and erasing implements; office 
machines; photo albums and collectors' albums; stickers [stationery]; photographs [printed]; glue for stationery or 
household use; printed matter; paper and cardboard; money holders; disposable paper products; pennants, banners and 
flags of paper.

Cl.18;Luggage, bags, wallets and other carriers; umbrellas; parasols; walking sticks; leather and imitation leather, 
animal skins and hides; boxes of leather or leatherboard; cases of leather or leatherboard; trimmings of leather for 
furniture; animal apparel.

Cl.20;Furniture; picture frames; photograph frames; non-metal garment hooks; looking glasses; furniture for children; 
beds, bedding, mattresses, pillows and cushions; stadium cushions; statues, figurines, works of art and ornaments and 
decorations, made of materials such as wood, wax, plaster or plastic, included in the class; animal housing and beds; 
containers, not of metal, for storage or transport and non-metallic closures for containers; steps [ladders], not of metal; 
step stools, not of metal; coat hangers; goods, included in this class, of wicker; straw plaits; display stands and 
signboards of wood or plastics; inflatable publicity objects.

Cl.21;Statues, figurines, plaques and works of art, made of porcelain, terra-cotta or glass, included in this class; 
repotting containers for plants; watering devices; holders for flowers and plants [flower arranging]; syringes for watering 
flowers and plants; window-boxes; jardinieres of glass; jardinieres of earthenware; gardening gloves; watering cans; 
nozzles for watering cans; plant baskets; seed trays; nozzles for hosepipes; pot plant support sticks; planters of glass; 
planters of earthenware; planters of plastic; porcelain flower pots; planters of clay; vases; plastic spray nozzles; indoor 
terrariums [plant cultivation]; indoor terrariums [vivariums]; brushes and brush-making articles; tableware, cookware and 
containers; glasses, drinking vessels and barware; cleaning articles; dustbins; cosmetic and toilet utensils and bathroom 
articles, included in this class; dental cleaning articles; articles for animals, namely fly traps and electric apparatus for 
killing insects; household utensils for clothing and footwear, included in this class.

Cl.24;Fabrics; textile goods, and substitutes for textile goods; furniture coverings of textile; curtains; labels of textile; 
wall hangings; linens; kitchen and table linens; bed clothes and blankets; bath linen; pennants, banners and flags made 
of fabric or substitutes for textile goods.

Cl.25;Clothing; footwear; headgear.

Cl.28;Sporting articles and equipment; hunting and fishing equipment; swimming jackets; swim rings; swimming aids; 
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swimming floats for recreational use; swimming kick boards; ornaments for Christmas trees, except illumination articles 
and confectionery; Christmas tree stands; artificial Christmas trees; fairground and playground apparatus; toys, games, 
playthings and novelties; video game apparatus.

Cl.30;Flavoured popcorn; snack food products consisting of cereal products; cereal-based snack food; snack food 
products made from potato flour; snack foods prepared from maize; snacks manufactured from muesli; snack foods 
made from cereals; sandwiches; flaky pastry containing ham; pretzels; bean jam buns; hamburgers contained in bread 
rolls; Frankfurter sandwiches; buckwheat jelly (memilmuk); burritos; cheeseburgers; Chinese steamed dumplings 
(shumai, cooked); grain-based chips; crackers flavoured with meat; crackers flavoured with cheese; crackers flavoured 
with spices; egg pies; enchiladas; chocolate-based ready-to-eat foodstuffs; pastries consisting of vegetables and fish; 
ready-made dishes containing pasta; pizza bases; pies containing meat; spring rolls; prawn crackers; fried corn; filled 
baguettes; filled bread rolls; vegetable pies; pellet-shaped rice crackers (arare); rice based dishes; meals consisting 
primarily of pasta; corn kernels being toasted; toasted sandwiches; chips [cereal products]; mincemeat pies; hamburgers 
being cooked and contained in a bread roll; hot dog sandwiches; snack food products made from cereal flour; snack food 
products made from rice flour; rice-based snack food; snack food products made from soya flour; puffed corn snacks; 
cheese curls [snacks]; shrimp dumplings; rice crisps; lasagne; noodle-based prepared meals; pasta salad; flapjacks; 
pasta dishes; pies, sweet or savoury; prepared savory foodstuffs made from potato flour; savory pastries; pizzas; pizza 
crust; prepared pizza meals; quesadillas; quiches; ravioli; risotto; sandwiches containing fish; sandwiches containing 
chicken; sandwiches containing minced beef; sandwiches containing salad; roasted and ground sesame seeds; snack 
food products made from maize flour; snack food products made from rusk flour; spaghetti and meatballs; canned 
spaghetti in tomato sauce; crumble; sushi; tacos; pasta containing stuffings; tortilla chips; dry and liquid ready-to-serve 
meals, mainly consisting of pasta; dry and liquid ready-to-serve meals, mainly consisting of rice; snack foods consisting 
principally of bread; wontons; wrap sandwiches; prepared foodstuffs in the form of sauces; salts, seasonings, flavourings
and condiments; food condiment consisting primarily of ketchup and salsa; savory sauces, chutneys; baked goods and 
confectionery; chocolate; chocolate-based desserts; bread; pastry; cakes; tarts; cookies; sweets, (candy); chocolate 
bars; chewing gum; non-medicated confectionery products; chocolate candies; muesli bars; sugar; natural sweeteners; 
sweet glazes and fillings and bee products for food; flavouring syrup; syrups and treacles; sweet glazes and fillings; ice; 
ice cream; frozen yoghurts; sherbets [ices]; coffee, teas and cocoa and substitutes therefor; processed cereals and 
starches for foodstuffs, and goods made therefrom; baking preparations; yeast; dried and fresh pastas, noodles and 
dumplings; cereals; rice; flour; breakfast cereals; porridge oats; hominy; food leavening agents; doughs, batters, and 
mixes therefor.

Cl.32;Beers; brewery products, namely beer-based beverages; non-alcoholic beverages; flavoured carbonated 
beverages; juices; waters; preparations for making beverages.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.38;Telecommunications; broadcasting services; telephone and mobile telephone services; computer communication 
and Internet access; provision of access to content, websites and portals; provision and rental of telecommunications 
facilities and equipment; telecommunication services.

Cl.39;Rental of means of transportation; travel and passenger transportation; sightseeing, travel tour guide services 
and arranging and booking of excursions; transport.

Cl.41;Education, entertainment and sports; sporting activities; cultural activities; organisation of sports competitions; 
presentation of live performances; arranging and conducting of exhibitions, conferences, congresses, seminars, 
symposiums, workshops, film showings, concerts, meetings, training courses, sports courses, instructional, lecture and 
entertainment events; publication of printed matter and electronic publications (except for advertising purposes); 
providing recreation facilities; box office services.
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Priority claimed from 23/02/2017; Application No. : Uk00003214644 ;United Kingdom 

3716892    23/08/2017
[International Registration No. : 1382281]
Timothy Denoon
Elderberry House, 70 Elder Lane, Griffydam COALVILLE, Leicestershire LE67 8HD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Headphones; in-ear headphones; cases and covers for mobile phones and smart phones; cases, sleeves and bags 
adapted for laptops, digital tablets, portable media and portable multimedia players; eyewear; glasses; sunglasses; sport 
eyewear; ski goggles; diving goggles; diving masks; cases, holders, lenses and frames for eyewear, glasses, sunglasses, 
sport eyewear, ski goggles, protective ski masks, diving goggles and diving masks; protective and safety equipment; 
protective helmets; parts and accessories for the aforementioned goods.

Cl.14;Gemstones, pearls and precious metals, precious metal alloys and imitations thereof; jewellery; imitation 
jewellery; jewellery boxes and watch boxes; precious and semi-precious stones; horological and chronometric 
instruments; time instruments; watches.

Cl.18;Leather and imitations of leather; luggage and carrying bags; back packs; rucksacks; umbrellas and parasols; 
walking sticks; credit card holders; bags; handbags; wallets; purses.

Cl.25;Clothing; footwear; headgear.
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3716894    16/08/2017
[International Registration No. : 1382278]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Entertainment services, namely, providing interactive entertainment via virtual reality, mixed reality, and 
augmented reality content; organizing exhibitions in the field of interactive entertainment, virtual reality, mixed reality, 
augmented reality, and consumer electronics industries for cultural or educational purposes.

Cl.42;Providing online, non-downloadable software for virtual reality, mixed reality, and/or augmented reality 
visualization, manipulation, immersion and integration of audio, video, text, binary, still images, graphics and multimedia 
files; providing online, non- downloadable operating system software for computer hardware and computer peripherals; 
computer services, namely, interactive hosting services which allow users to publish and share content and images; 
providing software as a service (saas) services featuring software for allowing users the ability to upload, exchange, and 
share content; computer services, namely, hosting an online website for registered users of a community to participate in 
discussions, get feedback from their peers, form virtual communities and engage in social networking services; 
electronic storage of electronic media, namely, images, text and video and audio data; software as a services (saas) 
featuring computer programs for assisting developers in creating program code for use in application programs; software 
as a service (saas) featuring computer programs for running development programs and application programs in a 
common development environment; software as a service (saas) featuring computer programs for use in developing and 
publishing websites, information, and content; computer services, namely, hosting online websites for others for 
organizing and conducting meetings, events and interactive discussions via communication networks; hosting online 
websites featuring technology that enables online users to create personal profiles featuring social and business 
networking information and to transfer and share such information among multiple online sites; hosting of searchable 
indexes and databases for providing virtual reality, mixed reality, and/or augmented reality information, including text, 
electronic documents, databases, graphics, photographic images and audio visual information, by means of computer 
and communication networks; computer services in the nature of hosting customized online webpages featuring user-
defined or specified information, personal profiles, and virtual reality, mixed reality, and/or augmented reality content and 
data; computer services, namely, providing search engines for obtaining data on a global computer and communication 
networks; providing software as a service (saas) services featuring non-downloadable e-commerce software to allow 
users to perform electronic business transactions via a global computer and communication networks.

Cl.45;Internet-based social networking services; providing information regarding social networking via online computer
databases.
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Priority claimed from 22/02/2017; Application No. : 30 2017 101 862 ;Germany 

3716906    21/08/2017
[International Registration No. : 1382282]
CupoNation GmbH
Dingolfingerstr. 15 81673 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; encoded cards; computer software applications, downloadable.

Cl.35;Banner advertising; coupon procurement services for others; auctioneering services; consumers (commercial 
information and advice for -) [consumer advice shop]; marketing services; presentation of goods on communication 
media, for retail purposes; price comparison services; promoting the goods and services of others; rental of advertising 
space; negotiation and conclusion of commercial transactions for third parties; procurement of contracts [for others]; 
advertising; providing online commercial directory information services; wholesaling and retailing of the following goods: 
chemicals, adhesives, paints, fuels, ironmongery, mechanical and electrically operated tools, DIY and gardening articles, 
building materials, household machines and equipment, apparatus for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary purposes, umbrellas, parasols, furniture, decorations, 
furnishings for interiors and exteriors, carpets, rugs, coverings for existing floors, tents, animal requisites, tableware, 
cookware, kitchenware, preparations for cleaning purposes, containers for household use, crockery and cutlery, goods of 
wood, glass and porcelain, household machines and equipment, electric food processors, computer software, pre-
recorded media, consumer electronic equipment and apparatus, apparatus for recording, transmission, reproduction 
and/or storage of sound, images and/or other data, optical devices, computers, telecommunication apparatus, stationery, 
printed matter, office requisites, craft articles, packaging goods, fireworks, sanitary articles, laundry and cleaning 
preparations, cosmetics, perfumery, medicines, orthopaedic articles, healthcare preparations, jewellery, clocks and 
fittings for clocks, musical instruments, clothing and clothing accessories, footwear, headgear, spectacles and spectacle 
frames, haberdashery, textile goods for household use, trunks and travelling bags, sleeves, bags, rucksacks, cases, travel
articles, vehicles, automotive accessories, bicycles, boats, sports and toys, agricultural, horticultural and forestry 
products, plants, flowers, foodstuffs, beverages, foodstuffs for animals, animals, tobacco, smokers' articles, leather 
goods, namely bags, suitcases, rucksacks, briefcases, cases, boxes, purses, travelling sets, luggage labels, rivets, string, 
saddlery.

Cl.36;Issuing gift certificates which may then be redeemed for goods or services; issuance of tokens of value; issue of 
tokens of value in the nature of coupons and gift vouchers.
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Priority claimed from 22/02/2017; Application No. : UK00003214427 ;United Kingdom 

3716913    22/08/2017
[International Registration No. : 1381617]
Sports Supplements Limited
Unit 1 Gunfleet Business Park, Brunel Way Colchester Essex CO4 9QX United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietary supplements; food supplements; vitamin and mineral supplements; 
nutritional supplements; amino acids; protein supplements; whey protein supplements; carbohydrate supplements; 
creatine supplements; fat loss supplements; anti aging supplements; hormone supplements; fibre supplements; joint 
supplements; antioxidants; oils (medicinal); cod liver oil.

Cl.29;Meat, fish, poultry and game; meat extracts; cured meat; preserved, dried and cooked fruits and vegetables; nuts; 
jellies, jams, compotes; prepared meals consisting primarily of meat, fish, poultry or vegetables; potato, fruit, vegetable, 
nut or soya based snack food; eggs; milk and milk products; liquid egg whites; soups; edible oils and fats; peanut butter; 
almond butter; protein shakes; protein based drinks and foodstuffs (terms too vague in the opinion of the International 
Bureau – Rule 13 (2) (b) of the Common Regulations); dairy based drinks for use during exercise; dairy based drinks 
fortified with vitamins; meat based, poultry based, fish based, dairy based, vegetable based and fruit based food fortified 
with vitamins; dairy based drinks fortified with minerals; meat based, poultry based, fish based, dairy based, vegetable 
based and fruit based food fortified with minerals; dairy based drinks fortified with carbohydrate; meat based, poultry 
based, fish based, dairy based, vegetable based and fruit based food fortified carbohydrate; dairy based drinks fortified 
with fibre; meat based, poultry based, fish based, dairy based, vegetable and fruit based food fortified with fibre.

Cl.30;Coffee, tea, cocoa, sugar, rice, preparations made from cereals; cereal bars; snack bars (terms too vague in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); energy bars; bread, pastry 
confectionery; food and drink flavourings; sandwiches; prepared meals; pizzas, pies and pasta dishes; energy bars.
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Cl.32;Mineral and aerated drinks; non-alcoholic drinks; energy gels and drinks; sports gels and drinks; fruit drinks and 
fruit juices; preparations for making energy drinks and sports drinks; drinks fortified with protein; drinks fortified with 
vitamins; drinks fortified with minerals; drinks fortified with carbohydrate; drinks fortified with fibre; drinks fortified with 
dietary supplements.

Cl.35;Retail services and on-line retail services connected with pharmaceutical preparations, dietary supplements, food 
supplements, vitamin and mineral supplements, nutritional supplements, amino acids, protein supplements, whey 
protein, carbohydrate supplements, creatine supplements, fat loss supplements, anti aging supplements, hormone 
supplements, fibre supplements, joint supplements, antioxidants, oils (medicinal), cod liver oil, meat, fish, poultry and 
game, meat extracts, cured meat, preserved, dried and cooked fruits and vegetables, nuts, jellies, jams, compotes, 
prepared meals, snack food, eggs, milk and milk products, egg whites, soups, edible oils and fats, peanut butter, almond 
butter, protein shakes, energy bars, protein based drinks and foodstuffs, drinks and foodstuffs for use during exercise, 
drinks fortified with vitamins, meat based, poultry based, fish based, dairy based, vegetable based and fruit based food 
fortified with vitamins, drinks fortified with minerals, meat based, poultry based, fish based, dairy based, vegetable based 
and fruit based food fortified with minerals, drinks fortified with carbohydrate, meat based, poultry based, fish based, 
dairy based, vegetable based and fruit based food fortified carbohydrate, drinks fortified with fibre, meat based, poultry 
based, fish based, dairy based, vegetable and fruit based food fortified with fibre, coffee, tea, cocoa, sugar, rice, 
preparations made from cereals, cereal bars, snack bars, energy bars, bread, pastry confectionery, food and drink 
flavourings, sandwiches, prepared meals, pizzas, pies and pasta dishes, mineral and aerated drinks, non-alcoholic drinks, 
energy gels and drinks, sports gels and drinks, fruit drinks and fruit juices, preparations for making energy drinks and 
sports drinks, drinks fortified with protein, drinks fortified with vitamins, drinks fortified with minerals, drinks fortified with 
carbohydrate, drinks fortified with fibre, drinks fortified with dietary supplements.
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3716914    23/05/2017
[International Registration No. : 1381603]
Dr. Ralf Hinkel Holding GmbH
Luxemburger Straße 6 67657 Kaiserslautern Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, in particular alarms, acoustic alarms, aerials, 
barometers, locks, electric, remote control apparatus, fire alarms, gasometers (measuring instruments), hygrometers, 
bells (warning devices), solenoid valves (electromagnetic switches), manometers, signal bells, sirens, buzzers, 
thermostats, sound locating instruments; scientific, nautical, surveying, photographic, cinematographic, optical 
apparatus and instruments, weighing, measuring, signalling, checking (supervision), life-saving and and teaching 
apparatus and instruments, in particular transponders, electric door bells, mains monitoring apparatus (electric -), 
anemometers, time switches, automatic; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, in particular light regulators (dimmers), electric, electric adapters, 
telerupters, switches, switches (circuit breakers), electric apparatus for commutation, sockets, monitoring apparatus, 
electric; apparatus for recording, transmission or reproduction of sound or images, in particular electronic billboards, 
loudspeakers, sound transmitting apparatus, video screens, video cameras; compact discs, DVDs and other digital 
recording media, electronic publications, in particular downloadable publications; data processing equipment, 
computers, especially computers, peripherals adapted for use with computers, monitors [computer hardware], computer 
memory devices, data processing apparatus; computer software, in particular recorded computer programs, recorded 
computer software, computer operating programs, recorded, computer programs [downloadable software], interfaces for 
computers, monitors [computer programs], computer software applications, downloadable; fire-extinguishing apparatus, 
in particular sprinkler systems for fire protection; apparatus, instruments and cables for conducting, switching, 
transforming, accumulating, regulating and controlling electricity, in particular apparatus and instruments for regulating 
electricity, apparatus and instruments for switching energy, apparatus for distributing electric energy, fittings for use with 
electric control apparatus for operating equipment, illumination regulators, touch-sensitive electronic screens, touch-
sensitive control panels, light dimmers (regulators), electric, pressure switches; apparatus, instruments and cables for 
conducting, switching, transforming, accumulating, regulating and controlling electricity, in particular pressure-to-current 
converters, electric adapters, electric junction boxes, electric connector plugs, electric control panels, electric rotary 
switches, electric pressure switches, electric lighting switches, electric mains monitoring equipment, electric or electronic
control modules, electric switching apparatus, electric switches, electric outlets, power sockets; apparatus, instruments 
and cables for conducting, switching, transforming, accumulating, regulating and controlling electricity, in particular 
electric circuit closers, electric circuit breakers (switches), electric valves (thermionic), electric connectors, electric time 
switches, electronic touch-sensitive switches, electric switch assemblies, electric and electronic components, 
electromagnetic switches, electronic touch-sensitive switches, telerupters, humidity switches, housings for electric 
apparatus; apparatus, instruments and cables for conducting, switching, transforming, accumulating, regulating and 
controlling electricity, in particular housings for electric switches, apparatus for regulating current, instrument panels 
(electric), toggle switches, light dimmers, lighting switches, magnetic switches, solenoid valves (electromagnetic 
switches), power packs (transformers), network switches, reed relay switches, busbars, switches (circuit breakers), 
electric apparatus for commutation, control panels (electric), sensor switches, voltage regulators, sockets; apparatus, 
instruments and cables for conducting, switching, transforming, accumulating, regulating and controlling electricity, in 
particular tactile electronic screens, electric tactile switches, temperature control apparatus (electronic switches) for 
machines, temperature regulating switches (electric switches), temperature switches, electric touchpads, monitoring 
apparatus, electric, time switches; recorded content, in particular recorded media, instruction manuals in electronic 
format, computer documentation in electronic form, electronic publications, downloadable, computer software, software, 
application software, computer software downloaded from the internet, firmware, recorded computer programs, recorded 
computer software, computer operating systems, computer programs for connecting remotely to computers or computer 
networks, computer programmes for use in telecommunications; recorded content, computer programs, in particular 
downloadable, recorded computer programs, computer programmes relating to local area networks, computer programs 
for the enabling of access or entrance control, computer programs for network management, interfaces for computers, 
computer software for wireless content delivery, computer software for communication between computers over a local 
network; recorded data, in particular computer software for communication between microcomputers, computer software 
for remotely monitoring measuring equipment, computer software for controlling the functioning of audio and video 
equipment, computer software for encryption, computer software used for taking remote readings on measuring 
equipment, computer software for timing control; recorded data, in particular data communication software, digital 
telephone systems and software, firmware, firmware for computer peripheral devices, interfaces for computers, 
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communication software, monitors (computer programs), process control software, interface software, downloadable 
software applications for computers, data processing software, software for controlling systems for air conditioning, 
accessing and securing spaces, driver software; information technology and audiovisual equipment, in particular audio, 
visual and photographic equipment, electric loss indicators, television receivers and film and video equipment, audio 
receiving equipment, audio equipment, audiovisual equipment, videophones, touch panels, electric cables for 
transmitting sound or images, electronic billboards, electronic visual display equipment, image and audio receiving 
equipment; information technology and audiovisual equipment, in particular radio receivers, hi-fi equipment, cameras, 
loudspeakers, LCD screens, LED displays, MP3 players, multifunctional remote controls, sensors for roller shutters, 
apparatus for recording sound or images, sound reproduction apparatus, surveillance cameras, video screens, video 
cameras, webcams, image reproduction apparatus, data recording apparatus, signal receivers, recording apparatus, 
apparatus for storing data; information technology and audiovisual equipment, in particular data storage apparatus, pre-
recorded compact discs, CD-ROMs, data carriers for computers having software recorded thereon, information storage 
apparatus [electric or electronic], data storage media, digital recording media, DVDs, electronic memories, flash memory 
card, cards bearing electronically recorded data, magnetic data carriers, machine readable data carriers, optical data 
carriers, USB flash drives; information technology and audiovisual equipment, in particular data processing equipment 
and apparatus and accessories (electric and mechanical), adapters for computer networks, peripheral devices adapted for 
computers, screens, computers and computer hardware, computer components and parts, computer peripheral devices, 
computer interface equipment, computer interface cards, data processing equipment, data processing systems, 
electronic control systems; information technology and audiovisual apparatus, in particular expansion cards for 
computers, monitors (computer hardware), microcomputers, PCs, PC cards, calculators, computer memory devices, 
control devices for computers, portable computers, central processing units (processors), central processing units for 
processing information, data, sound or images, communications equipment; information technology and audiovisual 
equipment, in particular aerials and aerial installations being communications apparatus, aerials, image transmitting 
apparatus, bridges (network components), computer hardware for telecommunications, computer network and data 
communications equipment and apparatus, computer network routers, data communications apparatus, data 
transmission apparatus, wired communications apparatus, wireless computer peripheral devices; information technology 
and audiovisual equipment, in particular wireless communications apparatus, wireless routers, wireless transmitters and 
receivers, electric communications apparatus, electronic apparatus for transmitting audio signals, electronic 
communications installations, ethernet adapters, ethernet transceivers, ethernet switches, radio communication 
apparatus, radio pagers, radio transmitting and receiving apparatus, apparatus for transmitting images, hardware for 
computer networks, local area networks (LANs), communication hubs; information technology and audiovisual 
equipment, in particular communications networks, communication interface units, LAN hardware, mobile 
communications terminals, power supply control apparatus, network cards, point-to-point communications equipment, 
repeaters, network routers, transmitting and receiving apparatus, signal transmission apparatus, signal processing 
apparatus, switches for computer networks, telephone terminals, telecommunications apparatus, sound transmitting 
apparatus, transponders; information technology and audiovisual equipment, in particular video transmitting apparatus, 
guided wave intercoms, intercom equipment, WLAN equipment, signal cables for it and for audiovisuals and 
telecommunications; measuring, detecting, monitoring and regulating instruments and devices, in particular digital 
indicators, checking apparatus and instruments, measuring, counting, aligning and calibrating instruments, acoustic 
measuring equipment, apparatus for measuring humidity, barometers, light meters, data loggers and data recorders, 
electric measuring devices, electronic sensors, electronic measuring devices, electronic rain gauges, remote-controlled 
telemetry devices, moisture measuring apparatus; measuring, detecting, monitoring and regulating instruments and 
devices, in particular remotely readable fluid level indicators, liquid level indicators, gasometers (measuring instruments), 
housings for measuring equipment, hygrometers, instruments for measuring physical data, sound measuring equipment, 
photometers, manometers, measuring apparatus and instruments, gradient indicators, equipment for measuring rainfall, 
equipment for measuring sound levels, instruments and apparatus for measuring current; measuring, detecting, 
monitoring and regulating instruments and devices, in particular instruments and apparatus for measuring temperatures, 
temperature measuring equipment for household purposes, temperature sensors, universal time switches, instruments 
and apparatus for measuring time (other than clocks and watches), time switches for automatic equipment, water meters, 
anemometers, wind measuring equipment, wind measuring instruments; measuring, detecting, monitoring and regulating 
instruments and devices, in particular sensors and detectors, proximity detectors, motion detectors, motion sensors, fire 
detectors, fire alarms, fire sensors, combustion gas detectors, ultrasonic wave burglar alarms, electric smoke sensors, 
electric smoke alarms, electric sensors, electric current sensors, electro-optical sensors, electronic pressure sensors, 
electronic solar radiation measurement sensors; measuring, detecting, monitoring and regulating instruments and 
devices, in particular vibration detectors, moisture sensors, fire alarm installations, flame sensors, liquid level sensors, 
filling level detectors, filling level sensors, gas sensors, gas detectors, infrared sensors, carbon monoxide detectors, 
laser detectors, leakage detectors, light sensors, air temperature sensors, magnetic sensors, measuring sensors, 
proximity sensors, optical sensors; measuring, detecting, monitoring and regulating instruments and devices, in 
particular piezoelectric sensors, photoelectric sensors, radar detectors, pollutant sensors, sound measuring equipment, 
system control sensors, sensors for controlling motors and engines, sound locating instruments, ultrasound sensors, 
heat sensors (thermostats), thermal sensors, water level detectors; measuring, detecting, monitoring and regulating 
instruments and devices, in particular control apparatus (regulators), automatic control apparatus, light regulating 
apparatus, electric remote control apparatus, electric regulating valves, electric control installations, electric control 
apparatus, electric time switches, electric valve controllers, electronic remote control apparatus, electronic regulators, 
electronic controllers, electric thermostats; measuring, detecting, monitoring and regulating instruments and devices, in 
particular energy regulating apparatus, remote controls, remote control apparatus, radio control apparatus, temperature 
regulating and temperature monitoring instruments, solenoid valves, mechanical room thermostats, programmable 
control apparatus, room thermostats, remote control, electric or electronic control apparatus, temperature control 
apparatus (thermostats) for machines; measuring, detecting, monitoring and regulating instruments and devices, in 
particular temperature regulating apparatus, heat regulators (thermostats), thermostats, thermostat regulators, 
monitoring instruments and apparatus, electric security surveillance apparatus, electric monitoring apparatus, remote 
monitoring apparatus, temperature monitoring apparatus for household purposes, temperature monitoring apparatus 
(valves) for central heating radiators; weather information apparatus; safety, security, protective and signalling apparatus 
and equipment, in particular alarm and warning equipment, alarms, acoustic (sound) alarms, alarms for detecting 
flammable gases, alarm systems, security monitoring apparatus, burglar alarm installations, intruder alarms (except for 
vehicles), electric fire alarms, electric smoke alarm installations, fire alarms, gas alarms, gas leakage alarm systems, 
smoke alarms, security cameras, security alarm installations, water leakage detectors; safety, security, protective and 
signalling apparatus and equipment, in particular fire protection apparatus, electronic baby monitoring devices, fire-
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extinguishing systems, smoke detectors, security apparatus for processing audio signals, security control apparatus, 
signalling apparatus, signalling apparatus, electrical signalling apparatus, electronic buzzers, electric door bells, 
electronic warning bells, electronic buzzers; security, safety, protective and signalling equipment and apparatus, in 
particular audible safety signals, except for vehicles, bells [warning devices], emergency signal transmitters, transmitters 
for emitting distress signals, signal bells, signalling lamps, sirens, electric door bells, buzzers, signalling apparatus and 
instruments, sprinkler systems for fire protection; security, safety, protective and signalling equipment and apparatus, in 
particular entry and access control equipment, automatic access security equipment, automatic access control systems, 
automatic access control equipment, digital door locks, electric access control equipment, electric locks, electric access 
control installations, electronic door locks, radio-operated door lock controllers; security, safety, protective and signalling
equipment and apparatus, in particular remote control entry equipment, radio-frequency controlled locks, access control 
cards [encoded or magnetic], keys (encoded -); electric cable and wire; house control equipment; heating control 
equipment; light control equipment; jalousie control equipment; roller blind control equipment; awning control 
equipment; electrical control equipment; electric and electronic apparatus and instruments for controlling and regulating 
heating, ventilating, air conditioning and refrigerating installations; electric and electronic apparatus and instruments for 
controlling and regulating lighting, roller blind, jalousie and awning installations for buildings; wired and wireless remote 
control apparatus for the aforesaid kinds of control and regulating apparatus; computer software for heating, ventilating, 
air conditioning and refrigerating installations; computer software for lighting, roller blind, jalousie and awning 
installations for buildings; radio switches; radio-controlled sockets; handheld radio transmitters; weather stations, in 
particular radio weather stations; combined sensors for detecting wind speed, wind direction, rainfall, impending rain, 
sunshine duration, temperature and/or humidity; parts and accessories for all the aforesaid goods, included in this class.

Cl.42;Scientific and technological services and research and design relating thereto, in particular cloud computing, IT 
engineering services, in particular IT consultancy, cloud computing, design and development of networks, application 
service provider (ASP), design services relating to the development of computerised information processing systems; IT 
consultancy and information, programming of electronic control systems, technical consultancy in the field of information
technology; scientific and technological services, in particular consultancy in the field of control technology; design and 
planning of heating control systems; design and planning of lighting control systems; design and planning of jalousie 
control systems; design and planning of roller blind control systems; design and planning of awning control systems; 
design and planning of electric control systems; consultancy and information in relation to the aforesaid services, 
included in this class.
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Priority claimed from 18/05/2017; Application No. : 703345 ;Switzerland 

3717096    20/06/2017
[International Registration No. : 1382091]
Bruag AG
Bahnhofstrasse 8 CH-8594 Güttingen Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use; fire extinguishing agents, flame retardant products; adhesives used in 
industry.

Cl.2;Paints, varnishes, lacquers; rust inhibitors, wood preservatives; colorant; refractory paints, fireproof paints.

Cl.19;Building materials (not of metal); plates (not of metal), also coated; doors (not of metal), also coated; facade 
elements (not of metal) for construction (interior and exterior); wood panels, including ornaments for construction; 
refractory doors (not of metal); refractory building panels.

Cl.37;Consultancy services relating to building construction; consulting in connection with the installation of buildings;
provision of advice relating to building construction; consulting services in connection with building construction, repair, 
restoration and maintenance; advice on construction work management.
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3717123    26/06/2017
[International Registration No. : 1382252]
JEAN HERVE SCS
Rue de la République F-36700 CLION France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances for 
medical or veterinary use; food for babies; food supplements for humans and animals; materials for dressings; material 
for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides; bath 
preparations for medical use; sanitary panties or napkins; chemical preparations for medical or pharmaceutical use; 
medicinal herbs; herbal teas; parasiticides; alloys of precious metals for dental use.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and dairy products; edible oils and fats; fats for food; butter; charcuterie; salted meats; 
crustaceans (not live); canned meat or fish; cheeses; milk beverages, milk predominating.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery products, edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces 
(condiments); spices; ice for refreshment; sandwiches, pizzas; pancakes; biscuits, cookies; cakes; rusks; sugar 
confectionery; chocolate; beverages based on cocoa, coffee, chocolate or tea.

Cl.32;Beers; mineral and aerated waters; beverages based on fruit and fruit juices; syrups and other preparations for 
making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.
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Priority claimed from 04/04/2017; Application No. : 30 2017 103 509 ;Germany 

3717166    05/09/2017
[International Registration No. : 1381955]
Flattr AB
Box 4111 SE-203 12 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.36;Finance services; electronic processing of payments; organization of collections.

Cl.42;Technical data analysis services; hosting services and software as a service and rental of software.
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Priority claimed from 15/12/2016; Application No. : 30 2016 033 891 ;Germany 

3717773    09/05/2017
[International Registration No. : 1381796]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.6;Greenhouses (mobile), made of metal; accessories for greenhouses [included in this class].

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; lasers, not for medical purposes; light control systems; light emitting diodes (LED) also organic LEDs; optical 
sensors; displays based on light-emitting diode technology (also in organic LED technology); parts for all the aforesaid 
goods, included in this class.

Cl.11;Lighting apparatus, especially electric lamps and luminaires; apparatus for lighting and lighting systems 
consisting thereof, especially on basis of light emitting diodes; LED lamps and LED luminaires and their parts (included in
this class); lighting lamps and lighting apparatus and facilities and systems consisting thereof as well as their parts 
(included in this class) on basis of LED; modules, namely modules based on LEDs, also organic LEDs with light functions 
and lighting applications.

Cl.19;Greenhouses (movable), not made of metal; accessories for greenhouses [included in this class].

Cl.20;Furniture; kitchen furniture especially spice cabinets for growing kitchen plants.

Cl.21;Container and utensils for household and kitchen use (not made of precious metal or plated therewith), especially 
containers for growing kitchen plants; indoor terrariums for plant cultivation.
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Priority claimed from 11/04/2017; Application No. : 4353834 ;France 

3717780    25/08/2017
[International Registration No. : 1382106]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, printers for 
use with computers, interfaces (IT), readers (IT), software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, peripheral computer devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; 
computer accessories, namely, computer communication servers; carrying cases for computers; interface cards for 
computers; computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely, 
screen filters, computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step 
voltage switches, pagers, computer control joysticks, computer mice; electronic digital and downloadable publications, 
namely, books, magazines and manuals containing information relating to computer technology; integrated circuit cards 
and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); remote controllers for 
computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale terminals; computer 
operating system software; software for accessing a global computer network; database management software; 
document management software; software for locating, recovering and receiving text, electronic documents, graphic 
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illustrations and audiovisual information on company-scale internal computer networks and on local, wide-area and 
global computer networks; software for developing and software for designing websites and user manuals, in electronic 
format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be operated by 
machine and relating to computers or computer programs; cases for mobile telephones, magnet sets, keyboards and 
keyboard keys.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products; printed matter relating to computer equipment, software and related services; manuals, pamphlets, magazines, 
information bulletins, inserts for newspapers, booklets, all in connection with software, computers, computer system 
hardware, equipment for networks, telecommunications, information technology, word processing, database 
management, multimedia, entertainment and e-commerce equipment; newspapers, pencil sets, paper and cardboard; 
printing products; photographs; stationery and office requisites, artists' and drawing materials; instructional or teaching 
materials, plastic films and bags for wrapping and packaging; stickers for keyboards; transfers (decalcomanias).

Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; whips, harness and saddlery; collars,
leashes and clothing for animals; suitcases; trunks [luggage]; traveling bags; sling bags for carrying infants; satchels; 
business card cases; wallets; boxes and cases of leather or leather board; shoulder bags, tags and address labels for 
luggage, umbrellas and parasols; walking sticks.
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Priority claimed from 19/10/2016; Application No. : 87208062 ;United States of America 

3717785    04/04/2017
[International Registration No. : 1381794]
Gather Technologies, Inc.
99 Krog St. NE, Suite 100 Atlanta GA 30307 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application for event and venue management and scheduling, contacts management, 
creating proposals, and electronic notifications and messages with internal business team and with customers.

Cl.35;Providing a website featuring an online marketplace for buyers and sellers of goods and services where venue 
clients and businesses can advertise their event spaces (term considered too vague by the International Bureau - Rule 
13.2.b of the Common Regulations); providing a web site featuring a searchable directory of restaurants, caterers, venues 
and business with event spaces and event services (term considered too vague by the International Bureau - Rule 13.2.b 
of the Common Regulations).

Cl.42;Platform as a Service (PaaS) service featuring a software platform for event management and scheduling, 
contacts management, creating proposals, contract execution and electronic signing, online booking of events via the 
businesses' websites, enabling payments online, electronic communications with internal business team and with 
customers, and creation of event documents; providing a website featuring technology that enables user to communicate 
between restaurants, venues and business with event spaces and event services and consumer seeking to book events, 
and for reservation and bookings of events and event services not including entertainment events (term considered too 
vague by the International Bureau - Rule 13.2.b of the Common Regulations); providing a website featuring technology 
that enables users to schedule and reserve event spaces, catering, and event services not including entertainment events 
(term considered too vague by the International Bureau - Rule 13.2.b of the Common Regulations).
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3717806    25/01/2017
[International Registration No. : 1382265]
Robert Bosch GmbH
Robert-Bosch-Platz 1 70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for reading and transmitting data from electric measuring devices; apparatus for 
recording, transmission or reproduction of sound or images.

Cl.10;Medical devices and apparatus, and systems consisting thereof, for telemedical applications; diagnostic 
apparatus for medical purposes; analysers for medical use; health monitoring systems, health monitoring apparatus, 
health monitoring instruments.

Cl.42;Design and development of computer hardware and software.

Cl.44;Telemedicine for the evaluation of transmitted patient data for the assessment of the state of health of the 
patients.

Cl.45;Personal and social services to meet the needs of individuals, namely providing assistance when a person falls, 
providing a telephonic accompanying service to provide a feeling of security (including for individuals who are alone at 
night in an underground garage) and providing help in an emergency; mobile home emergency call systems (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); determining the location of 
members (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing a 
telephonic accompanying service for going to and from school (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations); security services for the protection of property and, individuals.

8534



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

3717809    08/09/2017
[International Registration No. : 1382021]
Farasys Tehran Engineering Co.
Apt 6, No 5, Kowsar 3rd Ave., Satarkhan St 1465783691 Tehran Iran

Proposed to be Used
IR DIVISION
Cl.35;Advertising services.

Cl.42;Engineering services in the field of electrical engineering, electronic, control and automation.
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Priority claimed from 16/08/2016; Application No. : 30 2016 023 903 ;Germany 

3717861    11/01/2017
[International Registration No. : 1381597]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porter services; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; sightseeing [tourism]; travel consultancy and 
escorting of travellers; rental, booking and providing of aircraft; rental, booking and providing of ships, in particular 
rowing and motor boats, sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and 
horses; parcel delivery; organization of trips, holidays and sightseeing tours; travel agency services, in particular 
consultancy and booking services for travel, providing information about travel, arrangement of transport services and 
travel; travel reservation; transport reservation; providing information about travel, via the Internet, in particular about 
reservation and booking in the tourism and business travel sector (online travel agencies); delivery, dispatching and 
distribution of newspapers and magazines; consultation. provided by telephone call centres and hotlines regarding 
travels, including business travel and in the field of transport logistics, transport and storage; tracking of passenger or 
freight vehicles using computers or global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; theatre ticket agency services; musical performances; circus performances; public entertainment; 
theatrical performances; arranging and conducting of concerts; ticket agency services [entertainment]; organization and 
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providing of an after school children's entertainment centre featuring educational entertainment; holiday camp services 
[entertainment]; physical education services; provision of courses of instruction in languages; fitness club services, 
training club and fitness club services, providing nursery schools, cinema facilities, discotheque services, providing 
museum facilities [presentation, exhibitions], amusement arcades; sport camp services; amusement park services; 
providing golf courses, tennis courts, riding facilities and sports facilities; rental of skin diving equipment; organization of 
sports competitions; organization of cultural and sporting events; arranging of cultural and sporting events; reservation 
services for sporting, scientific and cultural events; game services provided on-line [from a computer network]; rental of 
recorded data carriers (films, music, games), projector apparatus and the accessories thereof; rental of newspapers and 
magazines; writing of texts, other than publicity texts; publication of printed matter also in the form of electronic media 
including CD-ROMs, other than publicity texts, in particular books, magazines and newspapers; publication of printed 
matter in electronic form, except for publicity purposes, in particular magazines and newspapers, including in the 
Internet; publication of texts, except publicity texts, in particular of books, magazines and newspapers, including in the 
Internet; organization of exhibitions for cultural and teaching purposes; entertainment and educational services provided 
by recreation and amusement parks; services of an interpreter; services of a translator; photography; radio 
entertainment; television entertainment; consultation provided by telephone call centres and hotlines in the field of 
education, training and further training, and entertainment; consultation provided by telephone call centres and hotlines 
in the field of reservation services for sporting, scientific and cultural events; information about entertainment events, in 
particular provided via online networks and the Internet; modelling for artists

Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; services of boarding houses; rental of meeting rooms; bar 
services; providing of food and drinks for guests in restaurants; providing food and drinks in Internet cafés; consultation 
provided by telephone call centres and hotlines in the field of accommodation services, providing and rental of holiday 
homes, room reservation services and hotel reservation as well as accommodation and catering for guests

Cl.44;Medical services; hygienic and beauty care for human beings; health and beauty care services provided by 
saunas, beauty salons, sanatoriums, hairdressing salons and massage parlours; nursing, medical; public baths for 
hygiene purposes; Turkish baths; organisation of recreation stays for health purposes; medical assistance services; 
convalescent homes; flower arranging; manicuring; massage; physiotherapy; nursing homes; animal grooming; 
dentistry; arrangement of wellness and beauty care services.
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3722035    11/09/2017 

[International Registration No. : 1382410] 

Priority claimed from 16/08/2017; Application No. : 2017-106771 ;Japan 
ASAHI KASEI KABUSHIKI KAISHA 
1-105 Kanda Jinbocho, Chiyoda-ku Tokyo 101-8101 Japan

Proposed to be Used 

IR DIVISION 

Cl.23;Threads and yarns for textile use; elastic threads and yarns for textile use; synthetic fiber threads and 
yarns for use in the manufacture of tire fabric; synthetic fiber threads and yarns for use in the manufacture of 
woven fabrics used for air bags; plastic threads and yarns, for textile use, expressing adhesive character by 
heat. 

Cl.24;Woven fabrics; textile used as lining for clothing; knitted fabrics; elastic woven materials, namely, elastic 
fabrics for clothing; jersey fabrics; felt and non-woven textile fabrics; towels of textile; handkerchiefs; bath linen, 
except clothing; linen (bed-); bed sheets; pillow slips; bed blankets; cotton blankets; filtering materials of textile; 
coverings (seat-) of textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop  
curtains]. 

Cl.25;Clothing for sports, namely, shirts, shorts and jerseys; headgear, namely, hats, caps; jackets; jumpers; 
uniforms; sports jerseys; shirts; skirts; trousers; blouses; pants; stockings; socks; sweaters; dresses; lingerie; 
swimsuits; hosiery; undergarments; scarves; stoles; saris; turbans; chadors; thobes. 
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3722037    11/09/2017 

[International Registration No. : 1382410] 

Priority claimed from 16/08/2017; Application No. : 2017-106771 ;Japan 
ASAHI KASEI KABUSHIKI KAISHA 
1-105 Kanda Jinbocho, Chiyoda-ku Tokyo 101-8101 Japan

Proposed to be Used 

IR DIVISION 

Cl.23;Threads and yarns for textile use; elastic threads and yarns for textile use; synthetic fiber threads and 
yarns for use in the manufacture of tire fabric; synthetic fiber threads and yarns for use in the manufacture of 
woven fabrics used for air bags; plastic threads and yarns, for textile use, expressing adhesive character by 
heat. 

Cl.24;Woven fabrics; textile used as lining for clothing; knitted fabrics; elastic woven materials, namely, elastic 
fabrics for clothing; jersey fabrics; felt and non-woven textile fabrics; towels of textile; handkerchiefs; bath linen, 
except clothing; linen (bed-); bed sheets; pillow slips; bed blankets; cotton blankets; filtering materials of textile; 
coverings (seat-) of textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop 
curtains]. 

Cl.25;Clothing for sports, namely, shirts, shorts and jerseys; headgear, namely, hats, caps; jackets; jumpers; 
uniforms; sports jerseys; shirts; skirts; trousers; blouses; pants; stockings; socks; sweaters; dresses; lingerie; 
swimsuits; hosiery; undergarments; scarves; stoles; saris; turbans; chadors; thobes. 
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Priority claimed from 16/08/2017; Application No. : 2017-106771 ;Japan 

3722038    11/09/2017
[International Registration No. : 1382410]
ASAHI KASEI KABUSHIKI KAISHA
1-105 Kanda Jinbocho, Chiyoda-ku Tokyo 101-8101 Japan

Proposed to be Used
IR DIVISION
Cl.23;Threads and yarns for textile use; elastic threads and yarns for textile use; synthetic fiber threads and yarns for 
use in the manufacture of tire fabric; synthetic fiber threads and yarns for use in the manufacture of woven fabrics used 
for air bags; plastic threads and yarns, for textile use, expressing adhesive character by heat.

Cl.24;Woven fabrics; textile used as lining for clothing; knitted fabrics; elastic woven materials, namely, elastic fabrics 
for clothing; jersey fabrics; felt and non-woven textile fabrics; towels of textile; handkerchiefs; bath linen, except clothing; 
linen (bed-); bed sheets; pillow slips; bed blankets; cotton blankets; filtering materials of textile; coverings (seat-) of 
textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop curtains].

Cl.25;Clothing for sports, namely, shirts, shorts and jerseys; headgear, namely, hats, caps; jackets; jumpers; uniforms; 
sports jerseys; shirts; skirts; trousers; blouses; pants; stockings; socks; sweaters; dresses; lingerie; swimsuits; hosiery; 
undergarments; scarves; stoles; saris; turbans; chadors; thobes.
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3722039    09/02/2017
[International Registration No. : 1382556]
PUMA SE
PUMA Way 1 91074 Herzogenaurach Germany

Proposed to be Used
IR DIVISION
Cl.18;Bags and pouches; carrying bags; travelling bags; all-purpose sports bags and sports pouches; attaché cases; 
shopping bags; net bags for shopping; market bags; handbags; clutch bags; duffel bags; rucksacks; school bags; 
shoulder bags; belt bags and hip bags; toiletry bags (sold empty); trunks and travelling cases; luggage tags; wallets; 
purses; card cases; briefcases; credit card cases; business card cases; key cases; cosmetic purses; tie cases; umbrellas;
umbrella covers; parasols and walking sticks.

Cl.25;Clothing; footwear; inner soles; soles for footwear, studs for football boots; headgear.

Cl.28;Games and playthings, gymnastic and sporting equipment, gymnastic and sporting articles (included in this 
class); skiing and tennis equipment; skis, ski bindings, ski poles, edges for skis, climbing skins for skis; balls, including 
balls for sports and balls for games, golf balls, tennis balls; dumb-bells, shot puts, discus, javelins, clubs for gymnastics, 
sport hoops; shin guards, knee, elbow and ankle guards for sports purposes; gloves made specifically for use in playing 
sports; tennis rackets, cricket bats, golf clubs, hockey sticks, table tennis rackets, badminton rackets and squash rackets 
and parts therefore, in particular grips, strings, grip and lead tape; bags for sports equipment, specially designed for the 
objects to be carried therein; specially adapted bags and shaped covers for tennis rackets, table tennis rackets, 
badminton rackets, squash rackets, cricket bats, golf clubs and hockey sticks; roller skates and ice skates, inline skates, 
table tennis tables and nets; nets for sports, goal and ball nets; start and finish banners, tapes and awnings for sports 
events; umpires' stools for tennis events.
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Priority claimed from 19/12/2016; Application No. : 302016000127880 ;Italy 

3722103    15/06/2017
[International Registration No. : 1383703]
VALENTINO S.P.A.
Via Turati, 16/18 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, including night and day creams; preparations for cleaning and care of the face and body; bubble bath; 
shaving foam; aftershave; make-up foundations; nail polish; body deodorants for men and women; hand and body soap; 
shampoos and hair rinses; hair spray; dentifrices; fragrances, namely perfume, eau de Cologne, and essential oils for 
personal use for men and women.

Cl.18;Leather and imitations of leather; purses; school book bags; bags (nose -) [feed bags]; card wallets [leatherware]; 
traveling trunks; travelling bags; backpacks; wallets; grocery tote bags; attache cases; beach bags; casual bags; 
handbags; travel baggage; handbag frames; purses; document suitcase; cases made of leather; beauty cases sold empty;
key-cases of leather and skins; travel garment covers; sport bags; hat boxes of leather; bags (garment -) for travel; straps 
(leather shoulder -); straps (leather-); raw skins; dog collars; clothing for pets; umbrellas; walking sticks; walking staffs; 
whips, harness and saddlery; harness fittings.

Cl.25;Clothing; coveralls; underwear; jumpers; shirts; sweaters; tutus; ready-made clothing; breeches; top clothes; 
knitwear [clothing]; coats; skirts; petticoats; sweaters; topcoats; jackets [clothing]; quilted jackets; ski jackets; ski 
trousers; parkas; leather clothing; tee-shirts; chemisettes; trousers; dressing gowns; tights; gilets; jerseys; pajamas 
(am.); robes; brassieres; vest tops; bustiers; briefs; children's wear; layettes, swimming caps; swimming costumes; 
clothing for gymnastics; rainproof clothing; mackintoshes; masquerade costumes; footwear; slippers; bath sandals; 
boots; sports (boots for-); riding shoes; galoshes; shoes; beach shoes; sandals; training shoes; gymnastic shoes; 
overshoes; headgear; hats; berets; visors; socks; suspenders for stockings; stockings; garters; gloves [clothing]; 
fingerless gloves; muffs [clothing]; shawls; neckties; bow ties; scarves, sashes for wear; veils [clothing]; bandanas 
[neckerchiefs]; furs (clothing); stoles of fur; waist belts; wedding dresses.
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Priority claimed from 20/02/2017; Application No. : 016383127 ;European Union 

3722106    18/05/2017
[International Registration No. : 1383581]
Lenzing Aktiengesellschaft
Werkstr. 2 A-4860 Lenzing Austria

Proposed to be Used
IR DIVISION
Cl.9;Cases adapted for mobile phones; cases for telephones; cases for PDAs; cases for pocket calculators; cases 
adapted for CD players; cases adapted for DVD players; cases for digital media players; lens cases; advertising display 
signs [mechanical or luminous]; cases adapted for photographic equipment; camcorder cases; camera casings; battery 
separators; spectacle cases; cases for children's eye glasses; cases for contact lenses; fire-resistant flying suits; 
respirators for filtering air; clothing for protection against fire; fireproof automobile racing suits for safety purposes; fire 
blankets; clothing for protection against fire; filters for respiratory masks; respiratory mask filters [non-medical]; safety 
nets; footwear for protection against fire; flame-retardant balaclavas; boots for protection against fire; clothing for 
protection against accidents, irradiation and fire; helmets for motorcyclists; cases fitted with dissecting instruments for 
scientific or research purposes; cases fitted with dissecting instruments not for medical use; laboratory filters; fire 
resistant gloves; protective and safety equipment.

Cl.10;Breast shields; incontinence bed pads; medical drapes of non-woven textile materials; haemostats; surgical 
mesh; medical furniture and bedding, equipment for moving patients; blankets for medical purposes; incontinence sheets 
for use with babies; incontinence sheets for use with infants; cushions for medical purposes; pillows for orthopedic use; 
pillows for therapeutic use; pillows (soporific -) filled with down; sheets [drapes] for medical use; incontinence mattress 
protectors; incontinence sheets; medical clothing; disposable protective gloves for medical purposes; gloves for medical 
purposes; gloves for use in hospitals; medical compression stockings; surgical mesh comprised primarily of artificial 
materials; knee supports for medical use.

Cl.12;Fitted liners for the cargo area of vehicles; linings for vehicles; upholstery for vehicles; protective interiors for 
vehicles; roof linings for vehicles; interior panels for vehicles; car safety seats for children; car safety seats for children; 
car safety seats for children; children's seats for use in vehicles; child carrying seats for use in vehicles; safety seats for 
vehicles; pet safety seats for use in vehicles; safety seats for infants and children for vehicles; safety seats for vehicles; 
car seat canopies; car tidies; boot tidies; seat covers [shaped] for use in automobiles; coverings for car seats; car seats; 
children's car seats; seat cushions for the seats of vehicles; children's car seats; sun shields and visors for motor cars.

Cl.16;Crepe paper; filtering materials of paper; filter paper; paper filters for coffee makers; printed packaging materials 
of paper; containers of paper for packaging purposes; bags made of paper for packaging; decorative paper bows for 
wrapping; decorative wrapping paper; humidity control sheets of paper or plastic for foodstuff packaging; sheets of 
reclaimed cellulose for wrapping; paper gift tags; gift wrap paper; cardboard packaging; plastic film for packaging; paper 
impregnated with oil for wrapping purposes; cartons of cardboard for packaging; plastic materials for packaging; paper 
for wrapping and packaging; paper sacks; bags made of paper for packaging; bows for decorating packaging; bags made 
of paper for packaging; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; industrial 
packaging containers of paper; containers of card for packaging; packaging containers of regenerated cellulose; bags 
[envelopes, pouches] of paper or plastics, for packaging; films for wrapping foodstuffs; packing cardboard; cartons of 
cardboard for packaging; fiberboard boxes; plastic materials for packaging (not included in other classes); wrapping 
materials made of paper; packaging materials made of cardboard; packaging materials made of recycled paper; 
packaging material made of starches; packaging materials; wrapping paper; cartons of cardboard for packaging; cartons 
of cardboard for packaging; bags made of paper for packaging; viscose sheets for wrapping; paper identification tags; 
writing tablets; notebooks; labels of paper; pencil boxes; cases for stationery; ball pens; small blackboards; adhesive 
packaging tapes; printed matter; stickers [stationery]; stickers [decalcomanias]; printed advertising boards of paper; 
printed advertising boards of cardboard; pamphlets; flags of paper; printed brochures; printed calendars; printed 
promotional material; adhesive wall decorations of paper; annuals [printed publications]; calendars; paper banners; 
posters; postcards; prospectuses; christmas cards; promotional publications; promotional publications; signboards of 
paper or cardboard; advertisement boards of card; advertisement boards of card; book covers; crepe paper for domestic 
use; paper for use in the manufacture of wallpaper; tissue paper for use as material of stencil paper (ganpishi); paper for 
use in the manufacture of tea bags; tissues of paper for removing make-up; coarse tissue [for toiletry use]; filters (paper 
coffee -); paper wipes; facial tissues of paper; absorbent sheets of paper or plastic for foodstuff packaging; paper tissues; 
tissue paper; hygienic paper; paper tissues for cosmetic use; cellulose wipes; periodicals; legal pads.

Cl.17;Fibres for insulating purposes; quilted blankets for insulating; regenerated fiber thread not for textile use; 
chemical fibres not for textile use; synthetic fibres, other than for textile use; insulation and barrier articles and materials; 
insulating fabrics; fabrics made from synthetic fibres [for insulation]; fabrics made of mixed synthetic and natural fibres 

8543



for use as insulation; fabrics of carbon fibre for use as insulation; fabrics of chemically produced fibres for use as 
insulation; fabrics of organic fibres for use as insulation; fiberglass for insulation; fibres impregnated with synthetic 
resins for insulation; fleeces of crude fibres of carbon [insulation]; insulating paper; insulation material for use in the 
aircraft industry; insulating materials produced from plastics; insulation sheets; magnet wire (insulation for -); paper 
impregnated with oil for insulating; pipe insulation; pre-formed insulation components; treated papers for insulating; 
thermal insulation articles and materials; fibreboard for high temperature insulation; heat resistant fabrics [insulation]; 
insulation jackets for industrial pipes; insulations of synthetic material for the thermic protection of pipes; insulations 
with sealing functions for heat protection; thermal insulation jackets for industrial plant; thermal insulating materials; 
electrical insulation articles and materials; electrical insulating tape; insulation for electric conductors; paper for electrical
capacitors; substrates for electrical insulation; acoustic insulation articles and materials; acoustical tiles; acoustical 
insulation barrier panels; acoustical insulation for buildings; structures (non-metallic -) for noise abatement [insulation]; 
foils of cellulose [other than for wrapping or packaging]; foil of regenerated cellulose, other than for packing; foam 
rubber; carbon fibre; regenerated cellulose for use in manufacture; viscose sheets, other than for packing; carbon fibres 
for use in industry; carbon fibers [fibres], other than for textile use; raw fibres of carbon, other than for textile use; resin 
impregnated carbon fibre fabrics; yarns of carbon fibres [other than for use in textiles]; molded foam for packing; 
packaging tapes (adhesive -), other than for household or stationery use; plastic fibers for use in the manufacture of tire 
cord; flame retardant fabrics [asbestos]; fire resistant insulated panels; insulating refractory materials; insulating felt; 
semi-worked plastic substances; filtering materials [semi-processed foams or films of plastic]; plastic fibres for use in the 
manufacture of tyre cord.

Cl.20;Beds, bedding, mattresses, pillows and cushions; bedding for cots [other than bed linen]; bedding for cots [other 
than bed linen]; replacement seat covers [fitted] for furniture; textile covers [shaped] for furniture; inflatable pillows; bath 
pillows; bedding, except linen; children's beds made of cloth in the form of a bag; futon mattresses [other than childbirth 
mattresses]; head supporting pillows; maternity pillows; mattress toppers; mattresses; mattresses; mattresses [other 
than child birth mattresses]; nap mats [cushions or mattresses]; neck-supporting pillows; nursing pillows; pet cushions; 
pillows; scented pillows; sleeping mats for camping [mattresses]; soft furnishings [cushions]; stuffed pillows; support 
pillows for use in baby car safety seats; support pillows for use in baby seating; animal housing and beds; beds for pets; 
pet houses; advertising display boards; advertisement display boards of plastic [non-luminous].

Cl.21;Anti-static cloths for household use; dusters; eyeglass cleaning cloths; towel rings; chopstick cases; applicators 
for applying eye make-up; cases adapted for cosmetic utensils; toilet cases; applicators for cosmetics; oven mitts; 
cleaning rags; cleaning rags; cleaning rags.

Cl.22;Raw textile fibers and substitutes; liber; raw cotton; treated wool; chemical fibers for textile use; fibres being 
partly prepared synthetic materials for textile use; fibres being raw synthetic materials for textile use; silk flock; yarn 
fibers; twisted cords [sash]; raw fibrous textile; scoured wool; semi-synthetic fibers [for textile use]; true hemp fiber 
[raw]; rabbit hair; jute; jute fiber [raw]; combed wool; kashmir hair [animal hair]; linters; raw fibrous textile materials 
treated with flame retardants; mohair [animal hair]; natural fibers; polyester stuffing fibers; polyester filament; polyester 
plastic netting for packaging goods; vitreous silica fibers for textile use; raffia fibers; ramie fibre; raw textile fibers; raw 
fibres of plastics for textile use; linen (raw -) [flax]; raw silk; raw wool; silk waste; shorn wool; silk fibers; silk polyester 
monofilaments; carded wool; synthetic fibers for textile use; synthetic fibers for textile use; synthetic textile filaments; 
textile filaments; textile fibers; non-woven textile fibres; fibres for making up into carpets; fibres for making up into carpet 
tiles; viscose silica fibres; raw or treated wool; wool flock; bags and sacks for packaging, storage and transport; liners for 
use in bulk containers; nets; plant hangers of rope; slings for loading and bands for wrapping or binding; strips for tying-
up vines; wrapping or binding bands, not of metal; hammocks; storage bags for holding a body prior to cremation; mesh 
bags for washing lingerie; mesh bags for storage; packaging bags [sacks] of textile for bulk transportation; packaging 
bags [sacks] of textile for bulk storage; sacks; sacks made of textile materials; sacks for transporting waste; sacks for the 
transport of materials; sacks for the storage of materials in bulk; sacks and bags for the transport and storage of 
materials in bulk (not included in other classes); sacks for the storage of materials; sacks for the transport and storage of 
materials in bulk; non-textile bags for the transportation of materials in bulk; non-textile bags for the bulk storage of 
animal foodstuffs; non-textile bags for the bulk storage of materials; shoe bags for storage; sail bags; textile wine gift 
bags; protection pouches made of fabric for storing purses when not in use; bags [envelopes, pouches] of textile, for 
packaging; bags [envelopes, pouches] of textile, for packaging; bags [envelopes, pouches] of textile, for packaging; 
packaging nets for transporting fruits and vegetables; bags [envelopes, pouches] of textile, for packaging; textile bags for 
merchandise packaging [envelopes, pouches]; tarpaulins, awnings, tents, unfitted coverings for vehicles and unfitted 
swimming pool covers; tents for use in angling; tents for camping; vehicle covers, not fitted; unfitted covers for boats and
marine vehicles; tarpaulins; tents; tents [awnings] for vehicles; tents [awnings] for caravans; tents made of textile 
materials; tents for mountaineering or camping; sails; material for making sails; ropes and strings; binding thread, not of 
metal, for agricultural purposes; thread, not of metal, for wrapping or binding; strings; twine made of polypropylene; twine
made of sisal; non-metallic twines; strings for tying purposes; packaging string; macrame rope; cordage; ropes and 
synthetic ropes; rope for use in toys for pets; synthetic ropes; cordage; ropes, not of metal; baling twine; packing rope; 
elastic netting for meat products; hemp nettings; netting [not of metal or asbestos]; nets for windbreaking purposes; 
chemical fiber nettings; rockfall prevention nets of textile; commercial fishing nets; commercial nets; nets for use with 
floating structures; twine for nets; net pens for fish farming; nets for shading; silk netting; fitted nets; padding and 
stuffing materials; down feathers; feathers for stuffing upholstery; wadding for filtering; fillings of synthetic fibres for 
pillows; fillings for upholstered pillows; fillings of synthetic foam for pillows; fillings for duvets; fillings for pillows; fillings 
for quilts; wood shavings; kapok; loose feathers; materials for padding; padding materials, other than of rubber or plastic 
for pillows; padding materials, other than of rubber or plastic for sleeping bags; padding materials made of fibrous 
material; padding materials made of fibrous material; padding made of non woven fabrics; padding materials, other than 
of rubber or plastic for beds; polyester batting; sawdust; sisal; sisal fibers; industrial packaging containers of textile; 
fleece wool for the upholstery industry; wadding for padding and stuffing upholstery; wadding fibres; wool (upholstery -) 
[stuffing]; padding and stuffing materials (except of paper, cardboard, rubber or plastics); fillings for upholstered pillows; 
spun polyester fibre for textile use.

Cl.23;Yarns and threads; angora yarn; spools of thread; spools of yarn; spun cotton; cotton yarn; chenille yarn; 
chenille yarn; douppioni silk yarn; elastic thread; elastic thread and yarn for textile use; elastic yarns of synthetic fibres 
for textile use; threads made of spun cotton; thread for textile use; textile filaments [threads]; yarns of flocked fibers; 
yarn; yarns made of angora for textile use; waste cotton yarn; polyester pre-oriented yarns; yarns made of carbon fibres 
for textile use; yarn of synthetic or mixed fibres for use in textiles; wild silk yarn; knitting yarns; yarns for domestic use; 
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yarns for textile applications; inorganic fiber base mixed thread and yarn; cotton base mixed thread and yarn; chemical 
fiber base mixed thread and yarn; chemical-fiber threads and yarns for textile use; degreased waste threads and yarns; 
hemp base mixed thread and yarn; regenerated fiber thread and yarn [for textile use]; silk base mixed thread and yarn; 
synthetic fiber thread and yarn; wool base mixed thread and yarn; yarns and threads for textile use; yarns for sale in kit 
form; twisted cotton thread and yarn; twisted threads and yarns; twisted hemp thread and yarn; twisted silk thread and 
yarn; twisted wool thread and yarn; yarns (combed -) made of natural fibres; twisted mixed thread and yarn; worsted yarn; 
spun silk yarn; semi-synthetic fiber thread and yarn [chemically treated natural fiber yarn]; hand knitting wools; true hemp
thread and yarn; heat-stable yarns and threads; jute thread and yarn; camel hair yarn; carded threads in flax for textile 
use; carded yarns of hemp for textile use; carded threads in natural fibres for textile use; yarns (carded -) made of wool; 
carded threads in wool for textile use; cashmere yarns; ceramic fibre yarns for textile use; coir thread and yarn; rayon 
thread and yarn; linen thread and yarn; metal fiber thread for textile use; sewing thread for textile use; sewing thread and 
yarn; natural yarns; non-metallic yarns for textile use; silica threads; ramie thread and yarn; raw silk yarn; spun silk; silk 
yarn; embroidery thread and yarn; knitting yarns; knitting yarns made of acrylic materials; knitting yarns made of nylon; 
knitting yarns made of wool; polyester textured yarns; yarns made of synthetic material for textile use; synthetic threads; 
carpet yarns; textile yarns; textile yarns made of man-made fibres; textile yarns made of natural fibres; covered rubber 
thread and yarn [for textile use]; mixed spun threads and yarns; waxed thread; waxed yarn; yarns of weaved fibres for 
industrial use; spun thread and yarn; worsted; wool yarn; wool yarn.

Cl.24;Flocked fabrics; fabrics being textile piece goods for use in tapestry; tick [linen]; knitted elastic fabrics for ladies 
underwear; knitted elastic fabrics for bodices; knitted elastic fabrics for sportswear; knitted elastic fabrics for gymnastic 
dresses; fibre fabrics for use in the manufacture of articles of clothing; fibre fabrics for the manufacture of the exterior 
coverings of furniture; fibre fabrics for use in the manufacture of linings of shoes; fibre fabrics for use in the manufacture 
of linings of bags; felt; felt for use by papermakers; felt cloth; flame retardant fabrics [other than asbestos]; flannel 
[fabric]; towelling [textile]; linings [textile]; inlay materials of non-woven fabrics; chemical fiber fabrics; fabrics for textile 
use; knit lace fabrics; knitted fabric; gummed waterproof cloth; towelling [textile]; linens; jersey [fabric]; jersey [fabric]; 
fabrics of carbon fibre, other than for insulation; fabrics [textile piece goods] made of carbon fibre; fabrics made from 
artificial fibres [other than for insulation]; upholstery fabrics; furnishing fabrics; upholstery fabrics; furnishing fabrics in 
the piece; furnishing fabrics in the piece; woven furnishing fabrics; non-woven felts; silk fabrics for furniture; semi-
synthetic fiber fabrics; fabrics of chemically produced fibres, other than for insulation; fabrics of organic fibres, other 
than for insulation; regenerated fiber yarn fabrics; fabrics made from artificial fibres [other than for insulation]; fabrics for 
use in making jerseys; knitted fabric; knitted fabrics of cotton yarn; knitted fabrics of chemical-fiber yarn; knitted fabrics 
of wool yarn; fabrics made of mixed synthetic and natural fibres, other than for insulation; textile fabrics for use in the 
manufacture of beds; textile fabrics for making into linens; textile fabrics for use in the manufacture of bedding; textile 
fabrics for making into blankets; textile fabrics for use in the manufacture of furniture; textile fabrics for use in the 
manufacture of sheets; textile fabrics for use in the manufacture of towels; textile fabrics for use in the manufacture of 
pillowcases; textile piece goods for making bedding covers; textile piece goods for making-up into towels; cloth; tissues 
being textile piece goods; velours for furniture; non-woven fabrics; non-woven textile fabrics; non-woven textile fabrics; 
non-woven textile fabrics for use as interlinings; non-woven fabrics of natural fibres; non-woven fabrics of synthetic 
fibres; non-woven fabrics in the form of sheeting for use in manufacture; woven fabrics for furniture; textile goods, and 
substitutes for textile goods; nightdress cases of textile; printers' blankets of textile; disposable cloths; linen lining fabric 
for shoes; wall fabrics; household textile articles made from non-woven materials; nightdress cases of textile; ticks 
[mattress covers]; coverings for furniture; mosquito nets; non-woven textile articles; dust sheets; textile tissues; textiles 
made of flannel; non-woven textile articles; interlinings made of non-woven fabrics; coverings for furniture; furniture 
coverings (unfitted); loose covers made of textile materials for furniture; furniture coverings of textile; loose covers made 
of textile materials for furniture; draperies [thick drop curtains]; curtains; markers [labels] of cloth for textile fabrics; wall 
hangings of textile; bed linen; bed linen; towelling [textile]; towels of textile; kitchen and table linens; towels of textile; 
hand towels of textile; bed linen and table linen; tea cloths; dish towels for drying; towelling [textile]; hand towels of 
textile; place mats, not of paper; textile smallwares [table linen]; table covers; tablecloths not made of paper; tablemats of 
textile; table covers of non-woven textile fabrics; textile napkins; table linen, not of paper; napery of textile; table linen; 
washing gloves; receiving blankets; bed pads; duvet covers; comforters; bed blankets made of cotton; bed blankets 
made of man-made fibres; bed covers of paper; silk bed blankets; woolen blankets; duvet covers; bed sheets; bed skirts; 
bed throws; fabric bed valances; bed linen made of non-woven textile material; infants' bed linen; covers of eiderdown for 
duvets; comforters; blankets for household pets; quilts; blankets for outdoor use; disposable bedding of textile; 
eiderdowns [down coverlets]; terry cloth; futon quilts; sleeping bags [sheeting]; impregnated bed linen; cot blankets; cot 
sheets; children's blankets; shams; lap rugs; contoured mattress covers; pillowcases; ticks (mattress and pillow 
coverings); mattress covers; mattress covers; quilts filled with down; duvets; travelling rugs [lap robes]; sleeping bag 
liners; silk blankets; contour sheets; quilt bedding mats; quilts of terry cloth; quilts of textile; quilts filled with feathers; 
quilts filled with half down; quilts filled with stuffing materials; quilts filled with synthetic stuffing materials; quilts; quilt 
covers; textile covers for duvets; textile goods for use as bedding; bed sheets; bed throws; valanced bed sheets; bed 
skirts; woolen blankets; bath linen; bath sheets; bath towels; bath linen, except clothing; disposable wash cloths; 
towelling coverlets; face cloths of towelling; turkish towel; turkish towel; bath sheets; bath sheets; towelling [textile] 
adapted for use in dispensers; hand towels; children's towels; household linen, including face towels; make-up removal 
cloths [textile], other than impregnated with cosmetics; make-up removal cloths [textile], other than impregnated with 
toilet preparations; cloths of woven textile material for washing the body (other than for medical use); cloths of non-
woven textile material for washing the body [other than for medical use]; bath mitts; mitts made of non-woven fabric for 
washing the body; wash cloths; cloths for washing the body [other than for medical use]; filtering materials of textile; 
flame resistant fabrics.

Cl.25;Headgear; swimming caps; bandanas [neckerchiefs]; baseball caps; berets; bobble hats; millinery; shower caps; 
fascinator hats; fedoras; fezzes; bucket caps; golf caps; yashmaks; bonnets [headwear]; tams; hats; frames (hat -) 
[skeletons]; skull caps; waterpolo caps; hoods [clothing]; small hats; knot caps; chefs' hats; sports headgear [other than 
helmets]; children's headwear; head scarves; head scarves; head scarves; yashmaghs; miters [hats]; fashion hats; caps 
[headwear]; cap peaks; sun visors [headwear]; nightcaps; hats (paper -) [clothing]; paper hats for wear by chefs; paper 
hats for wear by nurses; party hats [clothing]; fur muffs; fur hats; head scarves; rain hats; knitted caps; flat caps; garrison
caps; sedge hats (suge-gasa); sleep masks; veils [clothing]; wimples; tam o'shanters; tennis sweatbands; ski hats; sun 
hats; sports caps and hats; sports caps; headbands [clothing]; head sweatbands; beach hats; knitted caps; balaclavas; 
thermal headgear; toques [hats]; head scarves; woolly hats; top hats; clothing; evening wear; evening coats; detachable 
neckpieces for kimonos (haneri); detachable collars; underarm gussets [parts of clothing]; aikido suits; albs; american 
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football bibs; parkas; suits; evening suits; women's suits; bowties; dress pants; jumper suits; blouses; work clothes; 
coveralls; blouses; sleeveless jerseys; mantles; arm warmers [clothing]; gowns for doctors; warm-up pants; clothing 
made of fur; driving gloves; layettes [clothing]; layettes [clothing]; baby bodysuits; baby doll pyjamas; babies' pants 
[clothing]; plastic baby bibs; baby tops; sleepwear for babies (clothing); babies' pants [clothing]; baby bottoms; layettes 
[clothing]; pram suits; swimming costumes; bathing costumes for women; bathing suits for men; fitted swimming 
costumes with bra cups; swim wear for gentlemen and ladies; bathing drawers; swimming costumes; swimming 
costumes; bathrobes; swim shorts; swimming trunks; bathwraps; robes; ballet suits; ball gowns; bandeaux [clothing]; 
baseball uniforms; baselayer bottoms; baselayer tops; crop tops; printed t-shirts; leg warmers; cashmere clothing; 
clothing of imitations of leather; woolen clothing; motorists' clothing; baby clothes; bridesmaids wear; figure skating 
clothing; christening robes; clothing for wear in judo practices; children's wear; infant wear; girls' clothing; motorcyclists' 
clothing of leather; leather clothing; linen clothing; paper clothing; plush clothing; silk clothing; clothing for martial arts; 
clothing for horse-riding [other than riding hats]; articles of clothing for theatrical use; clothing for fishermen; boys' 
clothing; clothing for wear in wrestling games; maternity clothing; lounge pants; bermuda shorts; bed jackets; bed socks; 
maillots; blazers; blousons; boas [necklets]; leotards; body stockings; teddies [underclothing]; boleros; bolo ties; 
bomber jackets; boxer shorts; wedding dresses; burnouses; brassieres; bustiers; pea coats; capes; pedal pushers; car 
coats; cargo pants; chaps (clothing); chasubles; chemisettes; cheongsams (chinese gowns); albs; choir robes; evening 
wear; corduroy trousers; coverups; ladies' clothing; lingerie; gowns; women's outerclothing; knickers; ladies' underwear; 
ladies' underwear; down jackets; down vests; denim jeans; topcoats; donkey jackets; three piece suits [clothing]; duffel 
coats; pocket squares; one-piece suits; jumper suits; one-piece playsuits; disposable underwear; skating outfits; athletic 
tights; woollen tights; pleated skirts for formal kimonos (hakama); masquerade costumes; women's ceremonial dresses; 
moisture-wicking sports bras; moisture-wicking sports shirts; moisture-wicking sports pants; fishing shirts; fishing 
vests; fleeces; fleece vests; bowties; flying suits; formal evening wear; formalwear; foulards [clothing articles]; morning 
coats; leisure suits; casual shirts; slacks; casualwear; tap pants; barber smocks; robes; replica football kits; football 
jerseys; soccer bibs; footmuffs, not electrically heated; gabardines [clothing]; goloshes; gaiters; morning coats; padded 
pants for athletic use; padded shirts for athletic use; padded shorts for athletic use; knitwear [clothing]; knitted gloves; 
knit jackets; knitted underwear; guernseys; woven clothing; woven shirts; gilets; polo shirts; golf trousers; golf pants, 
shirts and skirts; golf skirts; unitards; clothing for gymnastics; ankle socks; halloween costumes; neckbands; neckwear; 
scarves; neck tubes; wrist warmers; gloves [clothing]; gloves for cyclists; gloves with conductive fingertips that may be 
worn while using handheld electronic touch screen devices; gloves including those made of skin, hide or fur; 
handwarmers [clothing]; loungewear; aloha shirts; button-front aloha shirts; shirt yokes; shirts; shirts for suits; collared 
shirts; open-necked shirts; button down shirts; nighties; slips [underclothing]; shirt-jackets; shirt fronts; men's suits; 
menswear; outerclothing for men; men's socks; men's underwear; waistcoats; wedding dresses; lumber jackets; hooded 
pullovers; knickers; trousers; trousers of leather; trousers for children; trousers for children; nurse pants; sweatpants; 
snowboard trousers; pantsuits; culotte skirts; knee-high stockings; braces for clothing [suspenders]; suspender belts for 
men; girdles; girdles; jackets [clothing]; jackets being sports clothing; polar fleece jackets; fishermen's jackets; sleeved 
jackets; sleeveless jackets; snowboard jackets; rainproof jackets; men's and women's jackets, coats, trousers, vests; 
jacket liners; hunting pants; hunting jackets; hunting vests; hunting shirts; kimonos; denims [clothing]; denim jeans; 
denim jackets; jumpers; jodhpurs; shell suits; jogging sets [clothing]; sweatpants; jogging tops; sweatpants; heavy 
jackets; stuff jackets [clothing]; judo uniforms; caftans; bodices [lingerie]; martial arts uniforms; combative sports 
uniforms; hooded sweatshirts; karate uniforms; cashmere scarves; kendo outfits; khakis; kilts; kilts; kimonos; gowns; 
pinafores; gowns; nurse dresses; linings (ready-made -) [parts of clothing]; pockets for clothing; leisurewear; bloomers; 
walking breeches; trouser socks; knee warmers [clothing]; short sets [clothing]; ready-to-wear clothing; basic upper 
garment of korean traditional clothes [jeogori]; korean traditional women's waistcoats [baeja]; korean topcoats 
[durumagi]; body warmers; corselets; camisoles; corsets; corsets; corsets; costumes; skirt suits; costumes for use in 
children's dress up play; costumes for use in role-playing games; shoulder wraps; detachable collars; collars for dresses; 
neckties; ascots; crinolines; cummerbunds; short-sleeved or long-sleeved t-shirts; short-sleeve shirts; short-sleeve 
shirts; short trousers; sweatpants; short petticoats; short overcoat for kimono (haori); cowls [clothing]; laboratory coats; 
long sleeve pullovers; long sleeved vests; long jackets; japanese sleeping robes (nemaki); full-length kimonos (nagagi); 
long johns; bibs, not of paper; bib overalls for hunting; running suits; running vests; leather suits; leather clothing; 
leather jackets; leather jackets; casual trousers; leggings [trousers]; underwear; sweat-absorbent underwear; light-
reflecting jackets; lingerie; liveries; bathing suit cover-ups; outerclothing for girls; maniples; athletic uniforms; cuffs; 
coats; pelisses; cotton coats; coats of denim; coats for women; coats for men; mantillas; sleep masks; eye masks; sailor 
suits; corselets; foundation garments; miniskirts; monokinis; robes; lounging robes; motorcycle riding suits; motorcycle 
gloves; motorcycle jackets; muffs [clothing]; muumuus; nighties; nighties; nighties; nightwear; wet suits; negligees; pop 
socks; women's outerclothing; outerclothing; dress shirts; uppers of woven rattan for japanese style sandals; chemise 
tops; cycling tops; hooded tops; halter tops; earbands; ear muffs [clothing]; combinations [clothing]; coveralls; coveralls; 
nurse overalls; overshirts; beach wraps; parkas; pelerines; furs [clothing]; pelisses; fur coats and jackets; fur cloaks; 
petticoats; petti-pants; polo shirts; pirate pants; plastic aprons; pantaloons; polo shirts; polo knit tops; turtleneck 
sweaters; polo sweaters; ponchos; sweaters; crew neck sweaters; mock turtleneck sweaters; v-neck sweaters; slipovers 
[clothing]; bloomers; pyjamas; pajama bottoms; cyclists' clothing; cycling shorts; ramie shirts; rash guards; rainproof 
clothing; rainwear; waterproof trousers; mackintoshes; rain ponchos; riding gloves; jodhpurs; riding jackets; skirts; 
turtlenecks; roll necks [clothing]; turtleneck shirts; turtleneck sweaters; rugby tops; rugby shorts; rugby tops; bush 
jackets; saris; sarongs; sheepskin jackets; sheepskin coats; neck scarfs [mufflers]; mufflers [clothing]; shawls [from 
tricot only]; shawls and headscarves; shawls and stoles; sashes for wear; sash bands for kimono (obi); referees 
uniforms; nightwear; nighties; tube tops; cravats; knickers; snow suits; snow suits; snow pants; shoulder scarves; 
shoulder wraps [clothing]; school uniforms; aprons [clothing]; paper aprons; maternity bands; maternity smocks; sweat-
absorbent socks; sweat-absorbent stockings; sweatbands; sweat bands for the wrist; headbands [clothing]; dress 
shields; anti-perspirant socks; head sweatbands; uniforms for nurses; swimming trunks; silk ties; silk scarves; adhesive 
bras; shampoo capes; shell jackets; shift dresses; mock turtleneck shirts; shirts and slips; shortalls; shorts; fleece 
shorts; boy shorts [underwear]; snow suits; ski suits for competition; ski gloves; ski trousers; ski jackets; clothing for 
skiing; ski balaclavas; sliding shorts; briefs; cummerbunds; dinner jackets; dinner suits; snow boarding suits; snowboard
gloves; japanese style socks (tabi); socks and stockings; sock suspenders; bralettes; sundresses; sunsuits; playsuits 
[clothing]; camiknickers; gym suits; sports clothing [other than golf gloves]; sportswear; sports bras; casual shirts; 
sports shirts with short sleeves; sports pants; sports jackets; sports socks; singlets; sports jerseys and breeches for 
sports; gym suits; athletics vests; dust coats; quilted jackets [clothing]; quilted vests; cloth bibs; cloth bibs for adult 
diners; tightening-up strings for kimonos (datejime); rompers; snap crotch shirts for infants and toddlers; beachwear; 
beach robes; stretch pants; knitwear [clothing]; knit shirts; cardigans; thongs; garters; stockings; sweat-absorbent 
stockings; heelpieces for stockings; panty-girdles; tights; maillots [hosiery]; footless tights; hosiery; footless socks; 
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surfwear; jockstraps [underwear]; sweaters; tracksuit bottoms; sweat jackets; sweat shirts; sweat shorts; taekwondo 
suits; waist cinchers; tank tops; dance clothing; dance costumes; tabards; camouflage gloves; camouflage shirts; 
camouflage pants; camouflage jackets; camouflage vests; trews; tennis wear; tennis shirts; tennis dresses; tennis 
pullovers; tennis skirts; tennis shorts; tennis socks; fabric belts [clothing]; thobes; theatrical costumes; thermal socks; 
thermal underwear; togas; tops [clothing]; folk costumes; japanese traditional clothing; bra straps; bib tights; pinafore 
dresses; strapless bras; tank tops; clothing for gymnastics; sweatpants; sweat shorts; tracksuit tops; trench coats; bib 
shorts; triathlon clothing; knitwear [clothing]; singlets; dry suits; tee-shirts; kerchiefs [clothing]; neckerchiefs; tunics; 
turbans; clothing for gymnastics; gym shorts; tutus; twin sets; korean outer jackets worn over basic garment [magoja]; 
nappy pants [clothing]; topcoats; over-trousers; neck scarves; cloaks; shawls; maternity clothing; maternity sleepwear; 
maternity lingerie; uniforms; uniforms for commercial use; uniforms for nurses; referees uniforms; union suits; 
underwear; babies' undergarments; sweat-absorbent underwear; vest tops; undershirts for kimonos (juban); undershirts 
for kimonos (koshimaki); bottoms [clothing]; pants; chemises; petticoats; bustles for obi-knots (obiage-shin); tracksuit 
bottoms; underwear; garments for protecting clothing; suit coats; volleyball jerseys; thermally insulated clothing; warm-
up jackets; warm-up tops; weatherproof clothing; waterproof suits for motorcyclists; waterproof capes; waterproof 
outerclothing; water socks; waterproof trousers; rainproof jackets; oilskins [clothing]; wetsuits for water-skiing; chefs' 
whites; white coats for hospital use; caftans; sweat shirts; reversible jackets; waistcoats; leather waistcoats; cagoules; 
weatherproof clothing; sailing wet weather clothing; puttees and gaiters; wrap belts for kimonos (datemaki); beach wraps; 
beach wraps; swaddling clothes; salopettes; windproof clothing; wind suits; wind pants; windshirts; wind vests; winter 
gloves; winter coats; hosiery; weather resistant outer clothing; woollen socks; yoga pants; yoga shirts; zoot suits; 
gussets [parts of clothing]; gussets for bathing suits [parts of clothing]; gussets for footlets [parts of clothing]; gussets 
for leotards [parts of clothing]; gussets for stockings [parts of clothing]; gussets for tights [parts of clothing]; gussets for 
underwear [parts of clothing]; footwear; heels; heelpieces for footwear; bootees (woollen baby shoes); bath slippers; 
footwear for women; insoles for footwear; espadrilles; heel inserts; flat shoes; embossed heels of rubber or of plastic 
materials; embossed soles of rubber or of plastic materials; non-slipping devices for footwear; slippers; slipper socks; 
stiffeners for shoes; inner socks for footwear; running shoes; infants' footwear; leather slippers; leather shoes; canvas 
shoes; deck shoes; uppers for japanese style sandals; slippers; pumps [footwear]; welts for footwear; rain boots; riding 
shoes; riding shoes; shoe straps; rugby boots; mules; slip-on shoes; shoes; athletic shoes; leisure shoes; shoes for foot 
volleyball; shoes with hook and pile fastening tapes; high-heeled shoes; mountaineering shoes; shoe inserts for non-
orthopedic purposes; shoe uppers; footwear soles; shoe covers, other than for medical purposes; footwear uppers; 
snowboard shoes; shoe soles; slipper soles; soles for japanese style sandals; espadrilles; dance shoes; ballroom 
dancing shoes; tennis shoes; training shoes; tips for footwear; waterproof boots for fishing; aqua shoes; winter boots; 
yoga shoes; zori; tongues for shoes and boots; ladies' underwear; wetsuit gloves; pyjamas [from tricot only]; 
intermediate soles.

Cl.27;Carpets, rugs and mats; bath mats; textile bath mats; bath mats; bath mats; vehicles mats and carpets; rugs 
(floor -); door mats; runners [mats]; oriental non-woven rugs (mosen); carpet tile backing; carpet backing; carpeting; 
carpet tiles; primary carpet backing; textile bath mats; carpets [textile]; wallpaper; wall paper of vinyl; wall coverings of 
paper; carpets.

Cl.35;Advertising, marketing and promotional services; bill-posting; banner advertising; merchandising; public 
relations services; online advertising; telemarketing services; sales promotion for others; advertising; display services 
for merchandise; preparation and presentation of audio visual displays for advertising purposes; organisation and 
conducting of product presentations; presentation of goods and services; sales demonstration [for others]; 
demonstration of goods and services by electronic means, also for the benefit of the so-called teleshopping and 
homeshopping services; demonstration of goods for promotional purposes; arranging of demonstrations for advertising 
purposes; demonstration of goods; arranging and organizing trade shows and exhibitions; arranging of exhibitions for 
business purposes; arranging of exhibitions for advertising purposes; exhibitions (conducting -) for business purposes; 
exhibitions (conducting -) for business purposes; exhibitions (conducting -) for advertising purposes; organisation of 
exhibitions and trade fairs for business and promotional purposes; shows (conducting business -); arranging and 
organizing fashion show exhibitions for commercial purposes; arranging of displays for commercial purposes; 
organisation of events for commercial and advertising purposes; organization of events, exhibitions, fairs and shows for 
commercial, promotional and advertising purposes; arranging of demonstrations for advertising purposes; planning and 
conducting of trade fairs, exhibitions and presentations for economic or advertising purposes; arranging of exhibitions 
for advertising purposes; rental of advertising space on-line; rental of advertising space; distribution of advertising, 
marketing and promotional material; distribution of promotional matter; distribution of advertisements and commercial 
announcements; dissemination of advertising matter; distribution of advertising material; dissemination of advertising 
and promotional materials; dissemination of advertising, marketing and publicity materials; dissemination of 
advertisements; dissemination of advertising for others; dissemination of advertising for others via the internet; 
distribution and dissemination of advertising materials [leaflets, prospectuses, printed material, samples]; handbill 
distribution; handbill distribution; handbill distribution; distribution of samples for publicity purposes; distribution of 
prospectuses and samples; handbill distribution; distribution of products for advertising purposes; sample distribution; 
distribution of advertising announcements; distribution and dissemination of advertising materials [leaflets, 
prospectuses, printed material, samples]; handbill distribution; handbill distribution; distribution of promotional matter; 
arranging the distribution of advertising literature in response to telephone enquiries; arranging of presentations for 
business purposes; office functions; business management; supply chain management services; business 
administration; marketing studies; compilation of scientific information; collection of information relating to hydrology.

Cl.42;Scientific and technological services; advisory services relating to scientific research; computer aided scientific 
analysis services; computer aided scientific research services; scientific testing services; preparation of scientific 
reports; provision of information relating to scientific research; provision of scientific information; advisory services 
relating to science; scientific services and design relating thereto; scientific services and research relating thereto; 
scientific research relating to cosmetics; scientific research for medical purposes; scientific research and analysis; 
laboratory (scientific -) services; scientific and industrial research; scientific investigations for medical purposes; 
consultancy services relating to product engineering; engineering services for others; engineering consultancy services; 
engineering testing; preparation of engineering reports; engineering consultancy services; engineering research; 
engineering consultancy relating to testing; technical engineering; conducting of scientific studies; scientific analysis; 
scientific information services relating to the safety of chemicals used in horticulture; scientific information services 
relating to the safety of chemicals used in agriculture; scientific research relating to chemistry; scientific research relating 
to ecology; textile testing; quality testing of products for certification purposes; certification [quality control]; providing 
information in the field of product development; product research and development; design of carpets; designing of 
packaging and wrapping materials; design of curtains.
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3722133    10/04/2017
[International Registration No. : 1383577]
Onfido Ltd
40 Long Acre London WC2E 9LG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software, application software, computer programmes, and computer software all for use as an API and all for the 
provision of identity verification services, background checks, online on-boarding services, and investigatory services 
related to the identity or background of individuals; software and computer systems for the analysis of business data and 
to enable retrieval of data in the field of identity verification services and background checks; software and computer 
systems for the collection, organisation, storage and sharing of data and information, in the field of identity verification 
services, background checks, online on-boarding services and investigatory services relating to the identity or 
background of individuals; character verification optical apparatus and instruments; character recognition software; 
optical character recognition software; voice recognition software; pattern recognition systems composed of computer 
chips, computer hardware and software; digital electronic devices for recording, organising, receiving, transmitting data; 
computer programmes for accessing, browsing and searching online databases and the internet, in relation to identity 
verification services and background checks; monitors or data processing apparatus designed to enable the verification 
of identity, the conducting of background checks, the provision of on-line on-boarding services and investigatory 
services related to identity or background.

Cl.35;Business data analysis in the field of background checks and identity verification services; computerised data 
processing and data processing verification services in relation to identity verification; computerised data processing and
data processing verification services in relation to a variety of background checks including know your customer (KYC) 
checks, employment history checks, criminal history checks, driving licence checks, address checks, right to work 
checks, credit checks, adverse financial history checks, watch list checks (namely, governmental sanctions, politically 
exposed persons, anti-terrorism, anti-money laundering and CIA watch lists), education checks, professional 
qualifications checks, insurance checks; retail and online retail services in relation to computer software and application 
software in the field of background checks and identity verification; providing electronic data processing related to 
identity verification services and background checking; business investigation services related to the identity or 
background of companies for due diligence purposes; information, advice and consultancy in relation to all the aforesaid 
services.

Cl.36;Consumer credit history services for the purpose of evaluating credit ratings; financial management of credit 
accounts; credit agency services; credit assessment services; credit bureau services; credit consultancy services; 
provision of credit evaluation services in the field of finance; provision of information relating to financial credit; credit 
rating services; credit risk assessment services; credit risk information services; credit scoring and credit scorecard 
services; credit screening services for the purpose of evaluating credit ratings; financial management services related to 
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credit strategy; debt collection services; financial asset location services; financial information services provided via 
financial database; financial sponsorship; insurance claims assessments; preparation of credit reports; provision of 
financial information related to previous credit application history; financial valuation of property and real estate 
categorisation services based on financial value; provision of financial information; real estate evaluation services; 
vehicle finance information services; bank account information services; credit application processing services; credit 
assessment and credit screening services; financial asset management services; insurance perils services; insurance 
risk and claims information services; financial assessment of individual credit and providing information relating thereto; 
management of financial accounts (including credit accounts); financial affordability assessment services; consultancy 
services in the field of financial economics; economic research services (financial); financial feasibility study services; 
financial modelling services; information, advice and consultancy in relation to all the aforesaid services.

Cl.42;Computerised services to facilitate identity verification, provision of background checks, online on-boarding 
services, and investigatory services related to identity verification services or background checks; technological research 
services in the field of identity verification, background checking, online on-boarding services, and investigatory services 
related to identity or background; designing computer software, application software and APIs in relation to identity 
verification services, background checking, on-boarding services, and investigatory services related to the identity 
verification services or background checks; research and design services in relation to character recognition software 
and identity verification software including systems for the analysis of biometric data; providing temporary use of on-line 
non-downloadable software enabling or facilitating its users to upload or download data or information over 
communication networks; providing technological research related to identity verification services and background 
checking; data security consultancy services; development of systems for the storage of data; providing online non-
downloadable software allowing users to store information from different applications into a centralised folder; providing 
online non-downloadable software allowing users to carry out identity verification and background checking; providing 
online non-downloadable software for use in online on-boarding services and investigatory services related to identity or 
background of individuals; information, advice and consultancy in relation to all the aforesaid services.

Cl.45;Identity verification, background checking services; online on-boarding services related to background checks 
and identity verification; investigatory services related to the identity or background of individuals; investigatory services 
related to identity verification services or background or background checks; private investigation services; services for 
authenticating identity documentation; services for detecting fraud in relation to identity; security services in the field of 
identity verification and background checks; background investigation services; computer software licensing in relation 
to identity verification and background checks; security marking of the results of identity verification or background 
checking results; preparation of reports in relation to identity verification and background checking services; information 
services relating to identity verification and background checks; security clearance for preparation of documentation 
validating identity, including identity cards; individual background checks including know your customer (KYC) checks, 
financial conduct authority (FCA) checks; credit checks, anti-money laundering and insurance checks; fraudulent credit 
application detection services; provision of information in the field of identity verification, background checking, and 
investigatory services related to identity or background; advisory and consultancy services relating to all the aforesaid 
services.
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3722139    11/09/2017
[International Registration No. : 1382400]
American Chemical Society
1155 Sixteenth Street, N.W. Washington DC 20036 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing information in the academic fields of chemistry and related sciences via an online database; providing 
educational information in the academic fields of chemistry and related sciences; providing educational information in the 
fields of agrochemicals, pharmaceuticals, biotechnology and life sciences, manufacturing, cosmetics, health, food and 
beverage, consumer goods, paints and coatings, polymers, plastics, rubber, petroleum, gas, metals, alloys, cement, 
automotive, aerospace, and defense via an online database; providing educational information in the fields of 
agrochemicals, pharmaceuticals, biotechnology and life sciences, manufacturing, cosmetics, health, food and beverage, 
consumer goods, paints and coatings, polymers, plastics, rubber, petroleum, gas, metals, alloys, cement, automotive, 
aerospace, and defense.

Cl.42;Providing scientific information in the fields of chemistry and related sciences; providing scientific information in 
the fields of chemicals, chemistry, and related sciences via an online database; providing scientific information in the 
fields of agrochemicals, pharmaceuticals, biotechnology and life sciences, manufacturing, cosmetics, health, food and 
beverage, consumer goods, paints and coatings, polymers, plastics, rubber, petroleum, gas, metals, alloys, cement, 
automotive, aerospace, and defense via an online database; providing scientific information in the fields of 
agrochemicals, pharmaceuticals, biotechnology and life sciences, manufacturing, cosmetics, health, food and beverage, 
consumer goods, paints and coatings, polymers, plastics, rubber, petroleum, gas, metals, alloys, cement, automotive, 
aerospace, and defense.

Cl.45;Providing information about patents and patent applications from an online database.
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3722171    23/05/2017
[International Registration No. : 1383582]
Scan-Horse A/S
Langebjerg 29, Box 312 DK-4000 Roskilde Denmark

Proposed to be Used
IR DIVISION
Cl.6;Spurs for horses and accessories therefor, including spur protectors; metal karabiners; fittings of metal for 
horseshoes, namely horseshoe nails; hooks of metal.

Cl.9;Safety vests; riding helmets and accessories and replaceable parts therefore; safety products, namely reflective 
safety bands to be worn on the body.

Cl.18;Apparel for horses, including clothing and saddle blankets; whips; saddles, harnesses and saddlery for horses 
and accessories and replaceable parts therefore; stirrups and accessories and replaceable parts therefore; leggings and 
boots for horses; bags, including travelling bags, backpacks, saddlebags and travel garment covers; horse bridles, 
halters and leads for horses and accessories and replaceable parts therefore; horseshoes and accessories and 
replaceable parts therefore; stirrups and bits of chromed iron or stainless steel; saddlery articles of metal and parts 
therefor.

Cl.25;Clothing for horseback riding and leisurewear; headwear for riding; footwear, boot uppers and accessories for 
footwear, including riding shoes.
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3722183    07/06/2017
[International Registration No. : 1303817]
StealthPath Inc.
10700 Parkridge Boulevard, Suite 301 Reston VA 20191 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer hardware for detection, blocking, and facilitating removal and remediation of 
computer viruses, rootkits, bootkits, backdoors, zero-day attacks, data exfiltration, phishing, bots, time bombs, worms, 
cyber-attacks, malicious attacks, and advanced persistent threats; computer software for identifying and preventing 
malicious attacks on, and unauthorized activities and intrusions in, computers, computer systems, networks, hardware, 
software applications, digital devices, and mobile devices; computer software and hardware providing secure networks 
over virtual computer systems and virtual computer environments; industrial firewalls, namely, hardware and embedded 
software used for monitoring industrial network security; computer networks and platforms, comprising computer 
hardware, computer network adapters, switches, routers and hubs, and computer firmware and computer software, for 
enhancing industrial automation and for assessing and identifying vulnerabilities and cyber security threats and risks in 
control system infrastructure, computer control systems, networks and devices, and for testing the effectiveness of cyber 
security applications, devices, and systems to achieve optimal network security, all in the field of cyber security 
vulnerability testing and prevention; computer hardware with embedded software, namely, firmware, and software for 
assessing and identifying vulnerabilities and cyber security threats and risks in control system infrastructure, computer 
control systems, networks and devices, and testing the effectiveness of cyber security applications and devices and 
systems to achieve optimal device and network security, in the field of cyber security vulnerability testing and prevention 
of networked devices; computer hardware in the field of cyber security vulnerability testing and prevention of networked 
devices.

Cl.37;Technical support services, namely, installation and troubleshooting of computer hardware, industrial firewalls, 
computer networks and platforms all in the field of cyber security.

Cl.41;Training in the use and operation of computer software, hardware, industrial firewalls, computer networks and 
platforms all in the field of cyber security.

Cl.42;Computer services, namely, designing and implementing cyber security and privacy requirements and protocols 
in information technology systems for others; information technology consulting services; maintenance of computer 
software relating to computer security and prevention of computer risks; planning, design and implementation of 
computer technologies for others; updating of computer software relating to computer security and prevention of 
computer risks; software as a service (SAAS) services featuring software for use in detecting, reporting, analyzing and 
eliminating cyber incidents, namely malware, unauthorized software and network attacks; software as a service (SAAS) 
services featuring software for use in identification, acquisition, storage, encryption, management, manipulation, analysis 
and reporting of security breach events of computer and computer network data, metadata, data files, and information; 
software as a service (SAAS) services featuring software for use in secure cross-enterprise data collaboration, workflow 
auditing and reporting, data management and sharing, identity management, access control, and data backup and 
recovery in the field of cyber security; computer consultation in the field of computer security; computer security 
consultancy in the field of scanning and penetration testing of computers and networks to assess information security 
vulnerability; scientific and technological services, namely, research and design in the field of cyber security; consulting 
services in the field of cyber security; platform as a service (PAAS) featuring computer software platforms used for 
monitoring industrial network security in the field of cyber security; consulting services in the field of testing and 
assessing networked devices for cyber security vulnerabilities and risks; computer consultation in the field of cyber 
security, namely, providing approvals that minimum security levels have been achieved in the field of cyber security 
vulnerability testing of networked devices; technical support services, namely, installation, administration, and 
troubleshooting of computer software in the field of cyber security.
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Priority claimed from 11/07/2017; Application No. : 30 2017 106 885 ;Germany 

3722196    13/07/2017
[International Registration No. : 1383604]
Gerry Weber International AG
Neulehenstraße 8 33790 Halle Germany

Proposed to be Used
IR DIVISION
Cl.7;3D printers.

Cl.9;Computer hardware and software (including tablet computers and palmtop computers), in particular for use in the 
fields of commerce, sales, sales support and sales promotion, merchandise tracking and logistics as well as virtual 
reality; mobile apps, in particular for smartphones and tablet computers; interactive terminals and computer software; 
radio-frequency identification [RFID] labels and tags as well as corresponding RFID readers; 3D spectacles, 3D scanners, 
3D playback units; optical and electronic data carriers; CDs, DVDs and CD-ROMs; covers for smartphones, cell phones 
and tablet computers; encoded cards (including encoded credit cards), card reading equipment.
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Priority claimed from 20/01/2017; Application No. : UK00003207888 ;United Kingdom 

3722216    20/07/2017
[International Registration No. : 1383596]
Hill & Smith Holdings Plc
Westhaven House, Arleston Way Shirley, Solihull B90 4LH United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; pipes and tubes of metal; pipe clamps of metal; clips of metal; supports of metal; 
restraints of metal for pipes; pipe hangers of metal; pipe fasteners and connectors of metal; pipe holders of metal; 
pipework of metal; spring hangers of metal; constant hangers of metal; spring supports of metal; parts, fittings and 
accessories for all the aforesaid goods; insulated pipe supports of metal; insulated pipe supports in the form of clamp 
bases of metal; insulated pipe supports in the form of pipe clamps of metal.

Cl.7;Hydraulic shock absorbers and dampers; bearings; slide bearings; parts, fittings and accessories for all the 
aforesaid goods.

Cl.9;Computer software; computer software applications; electronic publications; electronic databases.

Cl.17;Packing, shock absorbing, stopping, insulating and dampening materials; finished or semi-finished goods of 
material included in this class, specified for use in shock-absorbing and vibration dampers; flexible pipes, not of metal; 
fittings, not of metal, for pipes; insulation materials and apparatus for pipes, pipe supports, restraints, clips, clamps and 
hangers; insulating foam of plastics; insulating foam of plastics for pipe supports; insulating foam of plastics for 
insulated pipe supports; insulating foam of plastics for clamp bases; insulating foam of plastics for clamp bases as 
insulated pipe supports; insulating foam of plastics for sliding supports, axial stops, fittings of plastics, axial stop 
supports, guiding supports, lateral guiding supports, fixed supports and fixed point supports as clamp bases; insulating 
foam of plastics for pipe clamps; insulating foam of plastics for pipe clamps as insulated pipe supports; insulating foam 
of plastics for riser clamps as pipe clamps and riser clamps as axial stops; insulating foam of plastics for pipe 
attachments, beam clips, U-bolts and pipe saddles; insulating rigid foam shells for use with pipe supports; insulated pipe 
supports of plastics; insulated pipe supports in the form of pipe clamps of plastics for attachment; insulated pipe 
supports in the form of clamp bases of plastics; elastomers; elastomeric strips; elastomeric sheathing; materials for use 
in the isolation and attenuation of noise and vibration in the form of thermoplastic elastomers (isolation), namely cross-
linked thermoplastic vulcanizates; materials for noise protection, absorption and abatement; strips and sheathing made 
of insulating materials; strips and sheathing for attenuation and isolation of noise; insulating coatings; strips and 
sheathing for prevention of corrosion and wear of pipes and tubes, clips, supports, clamps, and parts, fittings and 
accessories for all these goods; insulating coverings for pipes, pipework, pipe clamps, pipe clips and pipe supports; 
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parts fittings and accessories for all the aforesaid goods.

Cl.19;Non-metallic building materials; non-metallic pipes, beams and tubes; supports, hangers and restraints for all the 
aforesaid goods; non-metallic supports, hangers and restraints for pipes, beams and tubes; parts, fittings and 
accessories for all the aforesaid goods.

Cl.20;Clamps and clips for non-metallic pipes, beams and tubes; non-metallic pipe and beam clamps, clips and 
supports; plastic pipe and beam clips, clamps and supports; U-bolts of plastics for pipe attachment; pipe saddles of 
plastics, included in this class; clamp bases of plastics; clamp bases in the form of fixed point supports of plastics; parts, 
fittings and accessories for all the aforesaid goods; pipe clamps of rubber.
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Priority claimed from 22/02/2017; Application No. : 705132 ;Switzerland 

3722222    21/07/2017
[International Registration No. : 1383933]
BOBST MEX SA
Route de Faraz 3 CH-1031 Mex (VD) Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for use in industry; unprocessed plastics.

Cl.2;Coating compounds in the form of varnishes for industrial applications for materials intended for printing 
machines, packaging machines and coating machines; varnishes; ink for printing machines and printers.

Cl.4;Industrial oils, lubricating oils.

Cl.7;Printing machines and printing modules [parts of machines], including machines for printing packaging, labels, 
posters, advertising banners, wallpaper, decorative products for household purposes, tablecloths, textiles, clothing and 
printed matter; packaging machines; coating machines; control devices for the aforesaid machines; peripheral devices 
and accessories for the aforesaid machines; positioning motors for the aforesaid machines; units [parts of machines] for 
loading, feeding, unwinding, connecting, positioning, conveying, stacking, receiving, separating, collecting, rewinding, 
handling, packaging and outputting, of printed materials; components and spare parts for the aforementioned machines, 
modules [parts of machines] and devices.

Cl.9;Printers; computers and electronic control devices for printing machines, packaging machines and coating 
machines; laboratory apparatus; software for printing machines, packaging machines, coating machines and printers; 
electronic devices, apparatus, instruments and software for entry, recording, processing, storage, transmission, data 
display, checking, measuring, inspecting, programming, adjusting, quality control, monitoring of production parameters, 
performances and outage management of printing machines, coating machines and packaging machines; electronic 
sensors and digital cameras for detecting and tracking; print heads for digital printing machines.

Cl.16;Paper; cardboard; paper labels, cardboard labels; posters; packaging material made of paper, cardboard, 
corrugated cardboard and plastic; stickers; printing products; paper advertisement banners; stationery; paper containers, 
paper boxes, paper napkins, paper table decorations, packaging paper, paper envelopes, paper cards, paper sleeves, 
paper leaflets, paper sheets; cardboard containers; cardboard boxes, cardboard table decorations, cardboard envelops, 
cardboard cards; bookbinding material; photographs; adhesives for stationery or household purposes; tickets.

Cl.17;Ribbons, strips, adhesive tapes and films for industrial purposes; semi-processed plastic materials.

Cl.27;Wallpaper.

Cl.35;Retail and on-line services for printing machines, packaging machines, coating machines, peripherals and 
accessories for the aforesaid machines, printers, control devices for printing machines, packaging machines and coating 
machines, laboratory apparatus, software for printing machines, packaging machines, coating machines and printers; 
retail and on-line services for sensors and digital cameras, ink, ink for printing machines and printers, paper, cardboard, 
plastic labels, paper labels, cardboard labels, posters, packaging materials, stickers, printed matter, paper and plastic 
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advertising banners, stationery, paper containers, paper boxes, paper table napkins; retail and on-line services for paper 
table decorations, wrapping paper, paper envelopes, paper cards, paper sleeves, paper leaflets, paper sheets, cardboard 
containers, cardboard boxes, cardboard table decorations, cardboard envelopes, cardboard cards, bookbinding material, 
photographs, adhesives (glues) for stationery or household purposes, tickets; retail and on-line services for ribbons, 
strips, adhesive tapes and films, plastic films, plastic sheets, semi-processed plastic materials, wallpaper, adhesives used 
in industry, unprocessed plastics, coating substances, industrial oils and lubricating oils, textiles.

Cl.37;Maintenance, installation, repair, adjustments and cleaning of printing machines, packaging machines, coating 
machines and printers; assembly and fitting of spare parts for printing machines, packaging machines, coating machines 
and printers.

Cl.40;Rental of printing machines, coating machines and printers.

Cl.41;Training; education; training and instruction concerning printing machines, packaging machines, coating 
machines and printers.

Cl.42;Technical testing of printing machines, packaging machines, coating machines and printers; technological 
consulting with regard to printing machines, packaging machines, coating machines and printers.
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Priority claimed from 23/05/2017; Application No. : 2017-069623 ;Japan 

3723203    21/08/2017
[International Registration No. : 1382675]
Kinyosha Co., Ltd.
1-2-2 Osaki Shinagawa-ku 141-0032 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.7;Printing or bookbinding machines and apparatus; rubber rollers for printing or bookbinding machines and 
apparatus; rollers for printing or bookbinding machines and apparatus; printing machines, their parts and fittings; 
flexographic printing machines; flexographic printing plates; printing plates; printing rollers for machines; calender 
rollers comprising of roll covers and outer protective layer primarily made of synthetic resin; metalworking machines and 
tools; rubber rollers for metalworking machines and tools; textile machines and apparatus; rubber rollers for textile 
machines and apparatus; food or beverage processing machines and apparatus; rubber rollers for food or beverage 
processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; 
rubber rollers for lumbering, woodworking, or veneer or plywood making machines and apparatus; pulp making, 
papermaking or paper-working machines and apparatus; rubber rollers for pulp making, papermaking or paper-working 
machines and apparatus; plastic processing machines and apparatus; rubber rollers for plastic processing machines and 
apparatus; iron manufacturing machines and apparatus; rubber rollers for iron manufacturing machines and apparatus; 
cushioning material for press machines; cushioning material for molding press used for plastic processing; construction 
machines and apparatus; rubber rollers for construction machines and apparatus; loading-unloading machines and 
apparatus; rubber rollers for loading-unloading machines and apparatus; industrial fishing machines; rubber rollers for 
industrial fishing machines; chemical processing machines and apparatus; rubber rollers for chemical processing 
machines and apparatus; agricultural machines and agricultural implements, other than hand-operated; rubber rollers for 
agricultural machines and agricultural implements, other than hand-operated; shoe making machines; rubber rollers for 
shoe making machines; leather tanning machines; rubber rollers for leather tanning machines; tobacco processing 
machines; rubber rollers for tobacco processing machines; glassware manufacturing machines and apparatus; rubber 
rollers for glassware manufacturing machines and apparatus; painting machines and apparatus; rubber rollers for 
painting machines and apparatus; packaging or wrapping machines and apparatus; rubber rollers for packaging or 
wrapping machines and apparatus; semiconductor manufacturing machines and systems; rubber rollers for 
semiconductor manufacturing machines and systems; machines and apparatus for manufacturing rubber goods; rubber 
rollers for machines and apparatus for manufacturing rubber goods; stone working machines and apparatus; rubber 
rollers for stone working machines and apparatus; machine elements, not for land vehicles; rubber rollers for machine 
elements, not for land vehicles.

Cl.16;Printers' blanket not of textile; addressing machines; rubber rollers for addressing machines; relief duplicators; 
rubber rollers for relief duplicators.

Cl.24;Printers' blankets of textile; gummed cloth, other than for stationery purposes.
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Priority claimed from 01/02/2017; Application No. : 2017703196 ;Russian Federation 

3723210    14/07/2017
[International Registration No. : 1383208]
Obshchestvo s ogranichennoi otvetstvennostyu «Logistik Trejd»
ul. Osennyaya, d. 17, korp. 1, pom. I, kom. 146, RU-121609 g. Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.8;Razors, electric or non-electric; sharpening steels; table forks; nail pullers, hand-operated; rakes [hand tools]; 
cutter bars [hand tools]; lifting jacks, hand-operated; cutlery; edge tools [hand tools]; garden tools, hand-operated; 
sharpening instruments; oyster openers; cutting tools [hand tools]; pliers; tap wrenches; wrenches [hand tools]; ladles 
[hand tools]; nail nippers; razor blades; blades [hand tools]; mincing knives [hand tools]; pedicure sets; files [tools]; hand 
pumps; knives; scissors; vegetable slicers; screwdrivers, non-electric; tool belts [holders]; table cutlery [knives, forks 
and spoons]; vegetable choppers; cutters; secateurs; silver plate [knives, forks and spoons]; scrapers [hand tools]; 
mortars for pounding [hand tools]; axes; vices; flat irons; choppers [knives]; spatulas [hand tools].

Cl.21;Pressure cookers, non-electric; wine aerators; buckets; cookie jars; candle jars [holders]; dishes; paper plates; 
vegetable dishes; saucers; mugs; bottles; demijohns; vases; plungers for clearing blocked drains; waffle irons, non-
electric; coolers [ice pails]; baby baths, portable; mop wringer buckets; buckets made of woven fabrics; whisks, non-
electric, for household purposes; cooking skewers of metal; towel rails and rings; clothing stretchers; carpet beaters 
[hand instruments]; signboards of porcelain or glass; candle extinguishers; flower pots; chamber pots; glue-pots; cruets; 
decanters; abrasive sponges for scrubbing the skin; make-up sponges; sponges for household purposes; toilet sponges; 
sponge holders; toothpick holders; soap holders; table napkin holders; holders for flowers and plants [flower arranging]; 
toilet paper dispensers; soap dispensers; toilet paper holders; plug-in diffusers for mosquito repellents; ironing boards; 
cutting boards for the kitchen; bread boards; washing boards; crushers for kitchen use, non-electric; strainers for 
household purposes; containers for household or kitchen use; glass jars [carboys]; heat-insulated containers; glass 
flasks [containers]; frying pans; closures for pot lids; chamois leather for cleaning; toothpicks; ceramics for household 
purposes; majolica; works of art of porcelain, ceramic, earthenware or glass; brush goods; kitchen grinders, non-electric; 
cleaning instruments, hand-operated; cabarets [trays]; stew-pans; covers, not of paper, for flower pots; napkin rings; coin 
banks; ladles for serving wine; polishing leather; hot pots, not electrically heated; bread baskets for household purposes; 
baskets for household purposes; waste paper baskets; lunch boxes; tea caddies; washtubs; mess-tins; earthenware 
saucepans; cauldrons; coffee percolators, non-electric; coffeepots, non-electric; coffee grinders, hand-operated; beer 
mugs; tankards; rat traps; pot lids; butter-dish covers; dish covers; cheese-dish covers; reusable ice cubes; pitchers; 
perfume burners; watering cans; fly traps; insect traps; ice cream scoops; mixing spoons [kitchen utensils]; basting 
spoons [cooking utensils]; pie servers; spatulas for kitchen use; butter dishes; material for brush-making; polishing 
materials for making shiny, except preparations, paper and stone; tablemats, not of paper or textile; noodle machines, 
hand-operated; lint removers, electric or non-electric; polishing apparatus and machines, for household purposes, non-
electric; pepper mills, hand-operated; mills for household purposes, hand-operated; feather-dusters; isothermic bags; 
confectioners' decorating bags [pastry bags]; bowls [basins]; mosaics of glass, not for building; saucepan scourers of 
metal; soap boxes; mouse traps; cooking pot sets; nozzles for watering cans; pouring spouts; nozzles for watering hose; 
fitted picnic baskets, including dishes; toilet cases; floss for dental purposes; fiberglass thread, not for textile use; cookie 
[biscuit] cutters; pastry cutters; sprinklers; syringes for watering flowers and plants; cotton waste for cleaning; wool 
waste for cleaning; cleaning tow; cold packs for chilling food and beverages; chopsticks; food steamers, non-electric; 
pepper pots; cocktail stirrers; oven mitts; gloves for household purposes; car washing mitts; polishing gloves; gardening 
gloves; pestles for kitchen use; dripping pans; trays for household purposes; trays of paper, for household purposes; 
lazy susans; heaters for feeding bottles, non-electric; candelabra [candlesticks]; trivets [table utensils]; coasters, not of 
paper or textile; grill supports; menu card holders; knife rests for the table; flat-iron stands; egg cups; scouring pads; 
serving ladles; pottery; pots; cooking pots; painted glassware; tableware, other than knives, forks and spoons; porcelain 
ware; earthenware; crystal [glassware]; cosmetic utensils; toilet utensils; tortilla presses, non-electric [kitchen utensils]; 
deodorising apparatus for personal use; cruet sets for oil and vinegar; make-up removing appliances; spice sets; 
apparatus for wax-polishing, non-electric; bottle openers, electric and non-electric; clothes-pegs; potholders; glass 
stoppers; powder compacts; perfume vaporizers; powder puffs; dusting apparatus, non-electric; foam toe separators for 
use in pedicures; combs; grills [cooking utensils]; sifters [household utensils]; shoe horns; candle rings; broom handles; 
salad bowls; place mats, not of paper or textile; sugar bowls; beaters, non-electric; egg separators, non-electric, for 
household purposes; coffee services [tableware]; liqueur sets; services [dishes]; tea services [tableware]; sieves 
[household utensils]; tea strainers; rolling pins, domestic; steel wool for cleaning; currycombs; blenders, non-electric, for 
household purposes; scoops for household purposes; fruit presses, non-electric, for household purposes; drinking 
straws; salt cellars; drinking vessels; vessels of metal for making ices and iced drinks; bulb basters; cups of paper or 
plastic; drinking glasses; glasses [receptacles]; statues of porcelain, ceramic, earthenware or glass; figurines [statuettes] 
of porcelain, ceramic, earthenware or glass; mortars for kitchen use; portable cool boxes, non-electric; soup bowls; 
drying racks for laundry; basins [receptacles]; table plates; disposable table plates; graters for kitchen use; insulating 
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flasks; indoor terrariums [plant cultivation]; cloth for washing floors; polishing cloths; cloths for cleaning; dusting cloths 
[rags]; furniture dusters; urns; aerosol dispensers, not for medical purposes; wax-polishing appliances, non-electric, for 
shoes; electric devices for attracting and killing insects; watering devices; utensils for household purposes; kitchen 
utensils; cooking utensils, non-electric; coffee filters, non-electric; flasks; hip flasks; drinking bottles for sports; cake 
molds [moulds]; ice cube molds [moulds]; cookery molds [moulds]; molds [kitchen utensils]; deep fryers, non-electric; 
comb cases; bread bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; ironing board 
covers, shaped; tea infusers; glass bowls; mops; mop wringers; cocktail shakers; cosmetic spatulas; corkscrews, electric 
and non-electric; brushes; scrubbing brushes; toothbrushes; toothbrushes, electric; basting brushes; carpet sweepers; 
brushes for footwear; toilet brushes; eyebrow brushes; nutcrackers; ice tongs; salad tongs; sugar tongs; nest eggs, 
artificial; boxes for dispensing paper towels; dustbins; window-boxes; boxes of glass.
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Priority claimed from 16/08/2017; Application No. : 2017-106769 ;Japan 

3723251    11/09/2017
[International Registration No. : 1382412]
ASAHI KASEI KABUSHIKI KAISHA
1-105 Kanda Jinbocho, Chiyoda-ku Tokyo 101-8101 Japan

Proposed to be Used
IR DIVISION
Cl.23;Threads and yarns for textile use; elastic threads and yarns for textile use; synthetic fiber threads and yarns for 
use in the manufacture of tire fabric; synthetic fiber threads and yarns for use in the manufacture of woven fabrics used 
for air bags; plastic threads and yarns, for textile use, expressing adhesive character by heat.

Cl.24;Woven fabrics; textile used as lining for clothing; knitted fabrics; elastic woven materials, namely, elastic fabrics 
for clothing; jersey fabrics; felt and non-woven textile fabrics; towels of textile; handkerchiefs; bath linen, except clothing; 
linen (bed-); bed sheets; pillow slips; bed blankets; cotton blankets; filtering materials of textile; coverings (seat-) of 
textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop curtains].

Cl.25;Clothing for sports, namely, shirts, shorts and jerseys; headgear, namely, hats, caps; jackets; jumpers; uniforms; 
sports jerseys; shirts; skirts; trousers; blouses; pants; stockings; socks; sweaters; dresses; lingerie; swimsuits; hosiery; 
undergarments; scarves; stoles; saris; turbans; chadors; thobes.

8561



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

3723276    30/06/2017
[International Registration No. : 1382393]
SECESPOL Spólka z o.o.
ul. Warszawska 50 PL-82-100 Nowy Dwór Gdanski Poland

Proposed to be Used
IR DIVISION
Cl.6;Structural steels, pipework of metal, flanges, pallets, containers of steel.

Cl.7;Heat exchangers (parts of machines).

Cl.11;Heat exchangers, collectors, distributors for central heating networks, capacitive water heaters, pressure tanks, 
heat accumulators, hydrophores, pressure desilters forming part of water supply systems, collecting vessels for central 
heating installations, heat pumps.
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3723322    26/06/2017
[International Registration No. : 1383807]
Joanne Rowling
c/o The Blair Partnership, Middlesex House, 4th Floor, 34-42 Cleveland Street London W1T 4JE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; downloadable audio recordings 
featuring comedy, drama, action and adventure; downloadable audio-video recordings featuring comedy, drama, action 
and adventure and/or animation; apparatus for processing, recording, transmission or reproduction of sound, video, data 
and/or images; mouse pads; eyeglasses, sunglasses and cases therefore; downloadable computer software applications; 
downloadable software for use in playing online computer games, downloadable computer game software; computer 
game software for use on mobile and cellular phones; video and computer game programs; video game cartridges; 
computer and video game discs, cartridges, downloadable programs and software applications which are designed for 
hardware platforms, namely, game consoles and personal computers; computer game software for gaming machines 
including slot machines; computer software or firmware for games of chance on any computerized platform, including 
dedicated gaming consoles, video based slot machines, reel based slot machines and video lottery terminals; computer 
software linking digitized video and audio media to a global computer information network; downloadable audio-visual 
media content in the field of entertainment featuring animated motion pictures, television series, comedies, and dramas; 
computer software, namely, computer software for streaming audio-visual media content via the Internet, computer 
software for streaming and storing audio-visual media content, downloadable audio and video players for media content 
with multimedia and interactive functions; computer programs for accessing, browsing and searching online databases, 
software that enables users to play and program entertainment-related audio, video, text and multi-media content; 
computer application software for streaming and storing audio-visual media content; computer application software for 
streaming audio-visual media content via the Internet; downloadable computer software for streaming audio-visual media 
content via the Internet; downloadable computer software for streaming and storing audio-visual media content; 
downloadable publications in the nature of books featuring characters from animated, action adventure, comedy and/or 
drama features, comic books, children's books, strategy guides, magazines featuring characters from animated, action 
adventure, comedy and/or drama features, colouring books, children's activity books and magazines in the field of 
entertainment; cellular telephone accessories, namely hands-free accessories, cellular telephone covers and cellular 
telephone face covers; encoded magnetic cards, namely, phone cards, credit cards, cash cards, debit cards and magnetic 
key cards; downloadable electronic books, magazines, newspapers; downloadable children's books; downloadable audio 
books; downloadable interactive electronic publications, interactive electronic books and interactive electronic children's 
books; decorative magnets.

Cl.16;Printed matter, newspapers, periodical publications; books; colouring books; stationery; comic books, children's 
books; magazines featuring characters from animated, action adventure, comedy and/or drama features; children's 
activity books; stationery, writing paper, envelopes, notebooks, diaries, note cards, greeting cards, trading cards; 
lithographs; pens, pencils, cases therefor, erasers, crayons, markers, coloured pencils, painting sets, chalk and 
chalkboards; decals, heat transfers; posters; mounted and/or unmounted photographs; book covers, book marks, 
calendars, gift wrapping paper; paper party decorations, namely, paper napkins, paper place mats, crepe paper, 
invitations, paper table cloths, paper cake decorations; printed transfers for embroidery or fabric appliqués; printed 
patterns for costumes, pyjamas, sweatshirts and t-shirts.

Cl.25;Clothing; footwear; headgear; T-shirts, sweatshirts, shirts, trousers, shorts, skirts, blouses, dresses, jackets, 
coats, sleepwear, underwear, swimwear, jumpers, hats, caps, baseball caps, headbands; scarves, woolly hats and gloves; 
shoes, training shoes, sandals, boots and slippers; belts for wear.

Cl.28;Games, toys and playthings; video game apparatus; games consoles; controllers for games consoles; gymnastic 
and sporting articles; playing cards; board games; card games; hand-held electronic games; decorations for Christmas 
trees; jigsaw puzzles and other manipulative puzzles; video games which are designed for hardware platforms, namely, 
game consoles.

Cl.38;Telecommunications services; providing multiple-user access to a global computer information network; 
providing on-line chat rooms, electronic bulletin boards and forums for communication among users; providing on-line 
communications links which transfer the web site user to other local and global web pages; providing on-line facilities for 
real-time interaction with other computer users concerning topics of general interest; audio, text and video broadcasting 
services via computer and other communication networks.

Cl.41;Education; providing of training; sporting and cultural activities; entertainment services, namely, providing online 
video games, providing online computer games, providing temporary use of non-downloadable video games; 
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entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; production of 
live-action, comedy, drama, animated and reality television series; distribution and display of live-action, comedy, drama 
and animated motion picture theatrical films; production of live-action, comedy, drama and animated motion picture 
theatrical films; theatrical performances both animated and live action; Internet services providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials via an entertainment web site; providing 
news about current events and entertainment, and information related to education and cultural events, via a global 
computer network; providing information for and actual entertainment via an electronic global communications network 
in the nature of live-action, comedy, drama and animated programs and production of live-action, comedy, drama and 
animated motion picture films for distribution via a global computer network; providing a computer game that may be 
accessed by a telecommunications network; electronic publishing services, namely, publication of text and graphic works 
of others on-line featuring articles, novelizations, scripts, comic books, strategy guides, photographs and visual 
materials; non-downloadable publications in the nature of books featuring characters from animated, action adventure, 
comedy and/or drama features, comic books, children's books, strategy guides, magazines featuring characters from 
animated, action adventure, comedy and/or drama features, colouring books, children's activity books and magazines in 
the field of entertainment; non-downloadable journals; provision of reviews in the field of entertainment; publication of 
reviews in the field of entertainment; online publication of reviews in the field of entertainment; amusement parks 
services; providing amusement park rides; providing live or pre-recorded shows and/or movies; entertainment and/or 
recreation information; entertainment club services including fan club services; electronic games services provided via a 
global computer network; providing of casino and gaming facilities; entertainment services in the nature of multiplex 
cinema and theatre development, film exhibition and film distribution; entertainment services provided by an on-line 
computer databases and on-line searchable databases; provision of entertainment via on-line computer database and on-
line searchable databases; writing of texts, other than publicity texts; script writing and screen play writing services; 
writing services for blogs; speech writing for non-advertising services; educational services, namely, providing 
information that may be accessed by a telecommunications network relating specifically to children's books, educational 
programs including reading and literacy programs, programs for the teaching of reading and literacy, materials and 
programs for the facilitation of reading and learning for individuals with learning disabilities and language and literacy 
difficulties; film and television programme production services; theatre services; theatre production services; theatre 
booking services; production, syndication and distribution of films, television programmes and television series, sound 
recordings; exhibition services for entertainment and educational purposes; presentation of live performances; 
production of live performances; organization of conferences and events; providing information, commentary and articles 
in the field of literature, entertainment and music online.

Cl.45;Intellectual property licensing services; management of intellectual property rights; online social networking 
services; social networking services provided via the Internet and other electronic communications networks; social 
networking provided via a website on the Internet; Internet based social networking services allowing users to 
communicate and share, store, transmit, view, and download text, images, audio and video content, and other multimedia 
materials.
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Priority claimed from 02/08/2017; Application No. : 2017-101880 ;Japan 

3723580    15/08/2017
[International Registration No. : 1383826]
DAIICHIDENSOBUHIN CO., LTD.
706, Oonohara, Simo-Akasaka, Kawagoe-city Saitama-perfecture 350-1155 Japan

Proposed to be Used
IR DIVISION
Cl.9;Power distribution or control machines and apparatus; rotary converters; phase modifiers; light switches; electrical
switches; time switches; electrical fuses; electrical fuse boxes; electrical power supplies; sockets, plugs and other 
electric connections; lighting control apparatus; electric light dimmers; lighting ballasts; measuring or testing machines 
and instruments; sensors (measurement apparatus), other than for medical use; vehicle mounted sensors for controlling 
lights for a vehicle; electronic machines, apparatus and their parts; light emitting diodes (LEDs); integrated circuits; 
computer programs; application software; fire engines; parts and fittings of fire engines.

Cl.11;Electric lamps and other lighting apparatus; LED light bulbs; lighting apparatus for vehicles; lights for vehicles; 
motorcycle lights; bicycle lights; lamps; lamp casings; LED luminaires.

Cl.12;Automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings; 
structural parts for automobiles; automotive interior trim; direction signals for automobiles; structural parts for two-
wheeled motor vehicles.
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Priority claimed from 18/04/2017; Application No. : 302017000042266 ;Italy 

3723585    04/05/2017
[International Registration No. : 1382941]
CHERUBINI S.P.A.
Via Adige, 55 I-25081 BEDIZZOLE (BS) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electrically operated drawing devices for curtains, Venetian blinds, window blinds, rolling shutters, electric motors; 
motors, electric, other than for land vehicles; control mechanisms for machines, engines or motors; winches and power 
winches; mechanical elevating apparatus.

Cl.9;Remote control apparatus and devices for controlling curtains, Venetian blinds, window blinds and rolling shutters; 
electronic apparatus for the remote control of signals; remote control apparatus and instruments; apparatus for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; intercommunication apparatus; 
electro-dynamic apparatus for the remote control of signals; electronic chips for the manufacture of integrated circuits, 
electronic circuits; integrated circuits; commutators; connectors; computer interfaces; circuit breakers; circuit closers; 
control panels; switchboards; remote control receivers; electrical circuit boards; distance sensors; motion sensors; 
temperature sensors; position sensors; timing sensors; optical sensors; automatic solar tracking sensors; software; 
computer application software for cellular phones and tablet computers; teleprompters; remote controls; transmitters; 
radio transmitters; digital transmitters; remote control transmitters.

Cl.20;Curtain frames; curtain rods; curtain rings; curtain tie-backs; curtain hooks; curtain rails; curtain rollers; interior 
textile window blinds; venetian blinds; curtain holders, not of textile material; slatted indoor blinds, in particular venetian 
blinds and rolling curtains made of wood and plastic materials; indoor window blinds [shades]; window blinds of fabric.

Cl.22;Tents; awnings, not of metal, in particular rolling awnings of plastic, outdoor blinds of textile.

Cl.35;Retail, wholesale and on-line services regarding electrically operated drawing devices for curtains, Venetian 
blinds, window blinds, rolling shutters, electric motors, motors, electric, other than for land vehicles, control mechanisms 
for machines, engines or motors, winches and power winches, mechanical elevating apparatus; retail, wholesale and on-
line services regarding remote control apparatus and devices for controlling curtains, Venetian blinds, window blinds and 
rolling shutters, electronic apparatus for the remote control of signals, remote control apparatus and instruments, 
apparatus for conducting, switching, transforming, accumulating, regulating or controlling electricity, intercommunication
apparatus, electro-dynamic apparatus for the remote control of signals, electronic chips for the manufacture of integrated 
circuits, electronic circuits, integrated circuits, commutators, connectors, interfaces, circuit breakers, circuit closers, 
control panels, switchboards, remote control receivers, electrical circuit boards, distance sensors, motion sensors, 
temperature sensors, position sensors, timing sensors, optical sensors, automatic solar tracking sensors, software, 
computer application software for cellular phones and tablet computers, teleprompters, remote controls, transmitters, 
radio transmitters, digital transmitters, remote control transmitters; retail, wholesale and on-line services regarding 
curtain frames, curtain rods, curtain rings, curtain tie-backs, curtain hooks, curtain rails, curtain rollers, interior textile 
window blinds, Venetian blinds, curtain holders, not of textile material, slatted indoor blinds, in particular Venetian blinds 
and rolling curtains made of wood and plastic materials, indoor window blinds [shades], window blinds of fabric; retail, 
wholesale and on-line services regarding tents, awnings, not of metal, in particular rolling awnings of plastic, outdoor 
blinds of textile.
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Priority claimed from 07/07/2017; Application No. : 2017-091805 ;Japan 

3723602    01/09/2017
[International Registration No. : 1382696]
Toyota Boshoku Kabushiki Kaisha, trading as Toyota Boshoku Corporation
1, 1-chome, Toyota-cho, Kariya-shi 448-8651 Aichi-ken Japan

Proposed to be Used
IR DIVISION
Cl.11;Filters to purify industrial-water; water purifiers for industrial purposes and parts thereof; filtration machines and 
apparatus for industrial-water and parts thereof; bubble generators for wastewater treatment installations and parts 
thereof; water purifying units for producing drinkable water and parts thereof; household tap-water filters and parts 
thereof; water purifying apparatus and machines and parts thereof; filters for drinkable water and parts thereof; water 
filtering apparatus and machines and parts thereof; water filtration and purification apparatus and parts thereof.

Cl.42;Designing machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; consultancy services relating to designing of machines, apparatus, instruments [including 
their parts] or systems composed of such machines, apparatus and instruments; engineering on industrial and 
manufacturing equipment design; designing solid-liquid separation devices in wastewater treatment facility; designing 
environmental sanitation system; designing filters for industrial-water or systems composed of such machines, apparatus
and instruments; consultancy services relating to designing of filters for industrial-water or systems composed of such 
machines, apparatus and instruments; designing filtration apparatus for industrial-water or systems composed of such 
machines, apparatus and instruments; consultancy services relating to designing of filtration apparatus for industrial-
water or systems composed of such machines, apparatus and instruments; designing water purifying units for producing 
potable water or systems composed of such machines, apparatus and instruments; consultancy services relating to 
designing of water purifying units for producing potable water or systems composed of such machines, apparatus and 
instruments; designing household tap-water filters or systems composed of such machines, apparatus and instruments; 
consultancy services relating to designing of household tap-water filters or systems composed of such machines, 
apparatus and instruments.
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Priority claimed from 31/01/2017; Application No. : 30 2017 203 405 ;Germany 

3723629    28/07/2017
[International Registration No. : 1382657]
Gulec Chemicals GmbH
Muggenhofer Str. 136 90429 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; textile-impregnating chemicals

Cl.2;Fireproof paints

Cl.42;Research and development of new products for others; industrial development; chemical research; technological 
development consultancy
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Priority claimed from 06/01/2017; Application No. : 016231185 ;European Union 

3723640    06/07/2017
[International Registration No. : 1382636]
Remosa Srl
Viale Pula, 37, 09123 sede e stabilimento stradario I-03608 Cagliari, Sardinia Italy

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines; common metals and their alloys; ironmongery and small items of 
metal hardware; manually operated metal valves; check valves of metal, other than part of machines; metal valves for 
controlling the flow of gases in pipelines; metal valves for controlling the flow of fluids in pipelines; nozzles of metal; rods 
of metal; tension levers of metal; fasteners of common metal; nuts of metal; bolts of metal; screws of metal; connectors 
of metal for pipes; connectors of metal for tubes; metal studs (other than for football boots, clothing or vehicle tyres); 
parts and fittings for all the aforesaid goods.

Cl.7;Valves; valves being parts of machines; valves being parts of machine tools; hydraulic valves; pneumatic valves; 
valve closure mechanisms; valves to control flow, pressure, temperature and liquid level; pressure regulators; pressure 
controllers [parts of machines]; pressure reducers; turbines; silencers; sound absorbers, namely silencers; pumps; gears 
other than for land vehicles; gear boxes other than for land vehicles; gears for machines change gear units for machines; 
transmission gears for machines; gearbox casings for machines; gearbox casings other than for land vehicles; 
connecting rods for machines, motors and engines; hydraulic process control units; actuators; actuators for valves; 
positioners for use with valves and actuators [parts of machines]; positioners as parts of machines; pneumatic industrial 
process controllers; ignition apparatus for machines and engines; propulsion mechanisms other than for land vehicles; 
ignition apparatus for internal combustion engines; machine tools; machine coupling and transmission components; 
control and regulatory apparatus being parts of machines namely control valves, diverter valves, stop valves, pressure 
regulating valves, power withdrawal valves, shut off valves, actuators for valves, actuators for hydraulically powered 
control units for machines, hydraulically powered control units used to apply pressure to drive and control component 
parts within machines, valves for use in severe process conditions, valves for use in high temperature systems, safety 
valves, shut off valves, control valves, isolation valves, pneumatic, mechanical or hydraulic process control units and 
instruments, pneumatic, mechanical or hydraulic system control instruments, actuators for hydraulic control units, valves 
operated automatically by pneumatic, mechanical or hydraulic control, control mechanisms for machines, engines or 
motors, valves for use in fluid catalytic cracking (FCC) process and expander power recovery train systems; electronic 
positioners as parts of machines; digital positioners as parts of machines; pressure regulators; parts and fittings for all 
the aforesaid goods.

Cl.9;Electric control valves; linear actuators (electric); frequency converters; electric control valves; positioner sensors 
for use with machine tools and machines; limit switches; pressure switches; electric apparatus for remote ignition; 
control apparatus and instruments; regulating control apparatus and computer instruments; data processing equipment 
and computers; computer software; automatic liquid-flow control and regulating apparatus and instruments namely, 
butterfly valves, control and shut-off valves, gas flow monitoring apparatus, fluid flow monitoring apparatus, valves for 
use in fluid catalytic cracking (FCC) process and expander power recovery train systems; electrostatic precipitators 
(terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); parts and fittings for 
all the aforesaid goods.

Cl.11;Valves namely steam valves, regulators [valves] for level controlling in tanks, safety valves for gas apparatus; 
plumbing fittings; water pressure reducers (regulating accessories); pressure controllers and regulators being parts of 
installations for controlling the flow of gases namely, control valves, butterfly valves, gate valves, goggle valves, pressure 
relief valves, pressure relief apparatus for use with gas, oil and petroleum installations and pipes, valves for use in fluid 
catalytic cracking (FCC) process and expander power recovery train systems; industrial ventilation apparatus; cooling 
apparatus; regulators (valves) for level controlling in tanks; thermostatic valves for use in cryogenic apparatus and 
equipment; flare stacks for use in the oil industry; burner control apparatus; flow control and regulating apparatus and 
instruments being parts of sanitary installations namely control valves, butterfly valves, gate valves, goggle valves, 
valves for use in fluid catalytic cracking (FCC) process and expander power recovery train systems, installations for 
controlling the flow of gases, oil and petroleum products or by products; parts and fittings for all the aforesaid goods.

Cl.37;Installation, repair and maintenance services all such services relating to valves, common metals and their alloys, 
ironmongery and small items of metal hardware, manually operated valves made of metal, check valves made of metal, 
metal valves for controlling the flow of gases in pipelines, metal valves for controlling the flow of fluids or liquids in 
pipelines, nozzles made of metal, rods made of metal, tension levers made of metal, fasteners made of metal, nuts made 
of metal; installation, repair and maintenance services all such services relating to bolts made of metal, screws made of 
metal, connectors made of metal, studs made of metal, valves being parts of machines, valves being parts of machine 
tools, hydraulic valves, pneumatic valves, valve closure mechanisms, valves to control flow, pressure, temperature and 
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liquid level, valve wells, pressure regulators, valve wells, pressure controllers, pressure reducers, nozzles, turbines, 
silencers, sound absorbers; installation, repair and maintenance services all such services relating to pumps, gears other 
than for land vehicles, gear boxes other than for land vehicles, gears for machines, gear units for machines, transmission 
gears for machines, gearbox casings for machines, gearbox casings other than for land vehicles, connecting rods for 
machines, motors and engines, hydraulic process control units, actuators, positioners, positioners as parts of machines, 
pneumatic industrial process controllers; installation, repair and maintenance services all such services relating to 
ignition apparatus for machines, propulsion mechanisms other than for land vehicles, ignition apparatus for internal 
combustion engines, machine tools, machine coupling and transmission components (except for land vehicles), control 
and regulatory apparatus for fittings, electronic linear actuators, frequency converters, electric control valves, positioner 
sensors for use with machine tools and machines; installation, repair and maintenance services all such services relating 
to limit switches, pressure switches, pressure regulators, electronic positioners as parts of machines, digital positioners 
as parts of machines, electric apparatus for remote ignition, control apparatus and instruments, regulating control 
apparatus and computer instruments, data processing equipment and computers, flow control and regulating apparatus 
and instruments, motion control and instruments; installation, repair and maintenance services all such services relating 
to plumbing fittings and electrostatic precipitators, water pressure reducers, pressure controllers and regulators, 
industrial ventilation apparatus and instruments, cooling apparatus and instruments, regulators for level controlling in 
tanks, valves for use in cryogenic apparatusand equipment; installation, repair and maintenance services all such 
services relating to flare stack systems for use in the oil industry burner control apparatus and instruments, flow control 
and regulating apparatus and instruments and parts and fittings for all the aforesaid goods.

8570



Trade Marks Journal No: 1833 ,   22/01/2018           Class 99 
 

 

3723654    03/05/2017
[International Registration No. : 1383950]
Prizmos Ltd.
j.k. Mladost, bl. 438, vh. 2, ap. 6 BG-1715 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Intercommunication apparatus; global positioning systems [GPS] apparatus; testing apparatus not for medical 
purposes; speed checking apparatus for vehicles; petrol gauges; electro-dynamic apparatus for the remote control of 
signals; measures; jigs [measuring instruments]; gauges; measuring devices, electric; data processing apparatus; 
kilometer recorders for vehicles; computer software [recorded]; computer hardware; computer peripheral devices; 
computer programs [downloadable software]; computer programmes [programs], recorded; computer software 
applications, downloadable; modems; monitors [computer programs]; transmitters of electronic signals; vehicle radios; 
scanners [data processing equipment]; couplers [data processing equipment]; hands free kits for phones; central 
processing units [processors]; apparatus for vehicle diagnostics; intercommunication apparatus for connecting to 
vehicles; wireless connection devices for vehicles; software for telecommunication devices for vehicles; information 
technology system for vehicles.

Cl.38;Providing telecommunications connections to a global computer network; message sending; communications by 
cellular phones; providing online forums; providing access to databases; rental of modems; rental of telecommunication 
equipment; computer aided transmission of messages and images; transmission of digital files; satellite transmission; 
providing internet chatrooms; providing user access to a global computer network; streaming of data.

Cl.42;Computer system analysis; off-site data backup; graphic arts design; monitoring of computer systems by remote 
access; electronic data storage; energy auditing; cloud computing; engineering; installation of computer software; quality 
control; maintenance of computer software; computer software design; computer virus protection services; duplication of 
computer programs; computer system design; computer software consultancy; computer programming; computer 
technology consultancy; web site design consultancy; information technology [IT] consultancy; consultancy in the field 
of energy-saving; consultancy in the design and development of computer hardware; updating of computer software; 
providing information on computer technology and programming via a web site; provision of scientific information, 
advice and consultancy in relation to carbon offsetting; hosting computer sites [web sites of computer programs]; 
research and development of new products for others; conducting technical project studies; research in the field of 
environmental protection; software as a service [SaaS]; rental of computer software; consultancy in the field of energy-
saving; styling [industrial design]; server hosting; rental of web servers; styling [industrial design]; creating and 
maintaining web sites for others; server hosting; rental of web servers; technical research; vehicle roadworthiness 
testing; surveying; telecommunications technology consultancy; outsource service providers in the field of information 
technology; development of computer and mobile software for connecting to vehicles; development of computer and 
mobile hardware for connecting to vehicles.
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3723657    08/05/2017
[International Registration No. : 1382578]
Chal-Tec GmbH
Wallstr. 16 10179 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.7;Bread cutting machines; cleaning appliances utilizing steam; tin openers, electric; grating machines for vegetables;
dishwashers; coffee grinders, other than hand-operated; kitchen machines, electric; food processors, electric; knives, 
electric; blade sharpening [stropping] machines; blenders, electric, for household purposes; food preparation machines, 
electromechanical; pepper mills, other than hand-operated; beaters, electric; rinsing machines; vacuum cleaners; 
machines for making pasta; washing apparatus; clippers [machines].

Cl.8;Flat irons, electric razors, electric hair clippers.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; compact disc players, DVD players, 
musical juke boxes, cassette players, headphones, loudspeakers, cabinets for loudspeakers, audio- and video-receivers, 
radios, radios for vehicles, sound recording apparatus, tape recorders, sound recording carriers, amplifier’s, sound 
reproduction apparatus, sound transmitting apparatus, personal stereos, microphones, repeaters.

Cl.11;Lighting apparatus, lamps, apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes.

Cl.15;Musical instruments, in particular electric guitars, electronic keyboards [musical instruments], electric keyboards 
[musical instruments].
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3723674    08/08/2017
[International Registration No. : 1383721]
I LAN FOODS INDUSTRIAL CO., LTD.
No. 19-13, Xincheng North Rd., Su'ao Township Yilan County, Taiwan China

Proposed to be Used
IR DIVISION
Cl.29;Fish-based foodstuffs; fish, preserved; fish, tinned; salted fish; meat, tinned; crystallized fruits; eggs; milk 
products; milk beverages, milk predominating; edible oils; fruit salads; jellies for food; nuts, prepared; albumen for 
culinary purposes; dried bean curd; milk of almonds [beverage]; soybean milk.

Cl.30;Coffee; tea; sugar; chocolate; cookies; puddings; cereal preparations; potato starch for food; ice cream; cooking 
salt; soya sauce; mustard; yeast; flavourings, other than essential oils, for beverages; meat tenderizers, for household 
purposes; potato flour.

Cl.32;Beer; aerated water; sorbets [beverages]; whey beverages; mineral water [beverages]; table waters; syrups for 
beverages; essences for making beverages.

Cl.33;Alcoholic beverages, except beer; spirits [beverages]; wine; rice alcohol; fruit extracts, alcoholic; brandy; whisky; 
rum; vodka; cocktails.
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